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LOK SABHA DEBATES 

LOKSABHA 

Wednesday, March 7, 19941 Phalguna 
17, 1915 (Saka) 

The Lole Sabha met at Eleven of the 
Clock 

[MR. SPEAKER in the Chaitj 

ORAL ANSWERS TO QUESTiONS 

[English) 

Development of Mining Sector 

161. SHRI D. VENKATESWARA 
RAO: 

SHRI SULTAN SALAHUDDIN 
OWAISI: 

Willthe Minister of MINES be pleased 
to state: 

(a) whether the Govemment have 
received any representations to amend 

; the Mines and Minerals (regulation and 
Development) Act, 1957 in orderto achieve 
efficiency and economic viability in the 
mining sector: 

(b) • eo, the details thereof and the 
action being taken in th. regard; and 

(c) the other measures to be adopted for 
the effICient running and profitability in the 
public and private sector units of the mining 
industry? 

[ Translation] 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF MINES (SHRI BALAAM SINGH 
YADAV): (a) to (c): A state.ment is laid on the 
Table of the House. 

(a) to (c). After taking into consideration 
suggestions received form time to time Mines 
and Minerals (Regulation and Development) 
Amendment Ordinance, 1994 was issued on 
25.1.94. A copy of which was placed on Table 
of the House on 21.2.1994. SaJientfeatures of 
this Ordinance are listed below. Specific steps 
required for improving profitability and etti-

. ciency of individual mining units will have to be 
identified and taken by such units themselves. 

(Q Section 4A(2) has been amended to 
allow State Govemments to terminate 
mining leases in the case of minor 
minerals without consulting the Central 
Government. 

(ii) Section 4A(4) has been amended to 
provide that in cases where hokter of a 
mining lease failstocommencemining 
operations or diIcontinues such oper-
ations, the lease wiU lapse only if the 
period of such non-commencement or 
discontinuance is two year. or more. 
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(iii) 

(iv) 

(v) 

(vi) 

(vii) 

(viii) 

(ix) 
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Section SO h8$ been amended to 
providethat'ordItrs passed by a State 
Govemment on minor minerals wi" 
hencefOrth not be challenged before 
the Central Govemment. 

Section 5(1) has been amended to (x) 
relax the restriction of foreigners 
holding equity in mining companies. 
It now allows ~ company regis-
tered in India to obtain prospecting 
licences or mining leases. 

Section 7 has been amended to in-
crease the maximum period for grant 
of prospecting licence to three years. 
State Governments have the power 
to grant further renewals but the total 
perioct should not exceed five 
years. 

Section 16 has been amended to 
empower the Central Government to 
modify old leases which were not in 
conformity with the Act within a peri-
od 01 two years 01 the amendment or 
any extended period. 

Section 8 has been amended to pro-
vide for a minimum period of lease of 
20 years and the maximum period for 
such leases has been increased to 
SO years. Further, renewals will be 
for a maximum 01 20 years each. 

Section 17(A) has been amended to 
empower the Central Government to 
reserve landfor exploitation by public 
sector undertakings owned by Cen-
tral Government. 

A new Section 23 B has been insert-
ed to elJ1)OWer any Gazetted Officer 
to aearch for minerals raised in con-
travention of the provisions 01 the Act 
and R ..... made thereunder. 

Section 28 has been amended to 
provide that ."ery rule and notifica-
tion made by the State Government 
under the Act shall be laid before the 
State Legielatu ..... 

(xi) The first Schedule has been amend-
ed for omitting 15 minerals from the 
schedule. 

[English) 

SHRI D. VENKATESWARA RAO: Sir, 
many recommendations of the Indian Min-
erai Industries have been included in the 
Mines and Mineral (Regulation and Devel-
opment) Act, 1957. 

Now, cqming to the Mines and Mineral 
(Regulation and Development) Act, 1957. it 
is being enacted with the Constitutional 
provisions, Seventh Schedule, List, 1, Entry 
54, which says I quote: 

"Parliament can make law on the 
subject of Mines and Minerals if 
the Parliament thinks it is neces-
sary in the national interest," 

The Supreme Court declared this in 
1989 in the India Cement Case. Because of 
this judgement, various taxing Acts in differ-
ent States have been struck down by the 
various High Courts. Then, in 1992, Parlia-
ment had passed the Mineral Rights Taxes 
Validation Act. By virtue of this, taxes are 
beirlg collected in various States even after 
the Supreme Court judgement. According 
to Article 266 01 the Constitution, all reve-
nues collected by Parliament should go to 
the Consolidated Fund 01 India. I would like 
to know, after this Tax Validation Act 01 
1992, to which fund these taxes that are 
being collected from various Stat .. , are 
being remilted-Consolidated Fund of India 
or the Consolidated Fund 01 States. 
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[Ttanslation] 

SHRI BALAAM SINGH YADAV: Mr. 
Speaker, Sir, all such matters, like the case 
which its mentioned, have been revalidated. 
As far as the realisation of taxes is con-
cerned, it is concerned with the State Gov-
ernment and it goes in the fund of the State 
GOvernments. 

[English] 

SHRI D. VENKATESWARA RAO: Ac-
cording to Article 266, all the revenues 
collected by Parliament should go to the 
Consolidated Fund of India. So, I request, 
the hon. Minister, to check this and then 
come for a reasonable conclusion., 

Now I come to my second supplemen-
tary. The answer given at serial No. (vii) 
says: 

"Section 17 (A) has been amend-
ed empower the Central Govern-
ment to reserve landfor exploilation 
by public Sector undertakings 
owned by Central Government." 

Here also I would like to know whether 
after reserving the land, the funds that are 
being collected under this enactment, are 
going to the State Governments or to the 
Central Government. This also has to be 
clarified by the Minis\er. 

[ TtanslationJ 

SHRI SALAAM SINGH YADAV: Sir, 
the Government of India is going to attain 
the right of reserving lands for the public 
sector undertakings. Whatever taxes, cess 
and royalty are being collected from it, would 
go to the State Governments. The aim 
behind reeervlng the land is that all the 
minerals ,...rved for public MCtor under-

taking have been opened for the private 
sector. Therefore, as for requirement, the 
area can be got reserved by the State 
Governmem- for the protection of public 
Sector undertakings. This is the main target 
of this provision. 

SHRI DAU DAYAL JOSHi: The State 
Governments have been given the rights to 
extract the mineral under the MMRD Act by 
the Central Government. It has been fixed 
in it that such and such minerals would be 
exploited by them. Whether the Govern-
ment contemplates to extend the exploita-
tion of other minerals also. Secondly, is it a 
fact that at present the foreigners can not 
exploit the minerals. The foreigners would 
be invited under the new amendment, which 
is likely to be brought, they would be able to 
exploit 51 per cent of minerals and would 
send the profit out of the country. 

SHRI BALRAM SINGH YADAV: The 
reply to the first question is that there are 38 
items in the list of major minerals. The major 
minerals are likely to be handed over to the 
State Government since the State Govern-
ments generally complain that the Central 
Government is encroaching their sights. h 
is not like this, the Central Government 
takes the decision at the right time. The 
need of the hour is that more, rights should 
be given to the State Governments and that 
is why 15 minerals have been excluded from 
the first schedule and are being given to the 
State Governments. Secondly, as far as 
your second doubt is concerned, that the 
Government is going to amend the MMRD 
Act under which the foreign companies as 
well as the indigenous companies would 
participate in it, I would like to say that they 
would work under the Company Act of our 
country. H the Foreigners want to invest or 
want to bring technique cl the industrialists 
of our country want to invest in that they can 
do so but in the field of de-r.,.rve minerals. 



7 Oral AnsWIJ/S MARCH 7,1993 Oral AnsWIJ/S 8 

Therefore, the dSWbt of the hon. Member 
that the foreigners would come and capture 
it. is baseless. Any foreign .c9mpany coming 
to our country would be registered under tne 

(COmpany Act to our country would be reg-
istered under the company act and our laws 
would be binding on those not that their laws 
would be binding on us: 

SHRI DAU DAYAL JOSHI: Mr. Speaker 
Sir .... 

MR. SPEAKER : Joshi ji please take 
your seat. 

SHRI DAU DAYAL JOSHI: Mr. Speaker 
Sir, it should be given half an hour for 
discussion. 

MR. SPEAKER: Please give notice for 
it. 

SHRI KARIYA MUNDA: Mr. Speaker 
Sir, there are 22 States in our country, name 
the States where mines are found, how 
much royalty do these States get and where 
it is spent specially regarding Orissa? 

SHRI SALAAM SINGH Y ADAV: Sir, it is 
a fact that Orissa is more rich in mineral and 
as far as royality is concerned, it is collected 
and retained, by the State Government and 
the Central Government does not get it. 

SHRI SRISHIN PATEL: Mr. Speaker 
Sir, I would like to know the details of the 
land, which has become barron due to run· 
ning and the steps taken by the Government 
to make that barron land fertile to maintain 
the ecological balance? 

MR. SPEAKER: No, this question is not 
related to it and it seems that you have not 
gone through the question? 

[English] 

At least you should give an impression 
that you have read the question. 

[ Translation] 

SHRI SALRAM SINGH YADAV: Mr. 
Speaker Sir, it is difficult to give the data 
since we don't have the same. As far as the 
protection of environment i$ concerned the 
State and the Central Government give 
clearance to such projects in the wake of the 
Forest protection Act or the Environment 
Protection Act. 

[English] 

SHRIMATI PRATISHA DEVISINGH 
PATIL: I wouldliketoknowfromthe Minister 
to what extent the rights and powers of the 
state Governments have been enhanced so 
that that would bring about efficiency and 
economic viability in the mining sector. For 
that, some powers are required. To what 
extent, the State Government will bnng 
about efficiency and economic viability in 
the mining sector or whether some more 
powers are needed to be given? 

( Translation] 

SHRI SALRAM SINGH YADAV: Sir, as 
I have mentioned just now that the State 
Governments always demand to extend 
their rights, therefore the Central Govern-
ment has found that by bringing an amend-
ment in the M.M.A.D. Act, the necessary 
rights be given to the States should be given 
and under the same, as I have submitted 
that 15 out of the 38 minerals in the first 
schedule of the Central Govemment has 
been given to the Stale Governments. Ear-
lier the State Governments would not termi-
nate the mining leasers in case of minor 
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minerals without consulting the Central 
Government but now this right has been 
accorded to them. It's aim is that, suppose 
an industry does illegal running or any other 
such activity then there is no need at all to 
approach the Central Government but the 
State Government can terminate the lease 
at its own. 

Likewise the P.L. duration of the pros-
pecting licence has been increased from 
two years to three years and the State 
Government of India appropriate has the 
power to grant further extension of P.L. 
duration upto 5 years. Besides, the appeals 
in case of minor minerals used to come 
before tribunal of the Central Government. 
Since minor mineral is a subject of State 
Government the Central Government has 
given the right to the State Government to 
decide such a dispute and there is not need 
at all to approach the Central Government. 

Like wise there was no provision till date 
tofindthetheft in the M.M.A.D. Act. but now 
a provision has been made and the State 
Government has been empowered to de-
pute any Gazetted Officer to seize and 
investigate the case of illegal mining. 

S. No. Name of the Port 

1990-91 

(a) Calcutta 27.58 

(b) Haldia 34.87 

2. Bombay 19.08 

3. Jl Nehur 45.00 

4. Madras 39.81 

5 Cochin 33.30 

6. VlSakhapatnam 37.05 

7. Kandla 2392 

Development of Porta 

[English) 

·162. SHRI G. M. C. BALAYOGI: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether funds have been allocated 
for the development of major ports through-
out the country during the last three years; 

(b) if so, the details thereof, port-wise; 

(c) whether World Bank or Asian Devel-
opment Bank has provided funds for the 
development of minor ports in Andhra 
Pradesh; and 

(d) if so, the details thereof? 

THE MINISTER OF ST.ATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) to (d). A 
statement is laid on the table of the House. 

STATEMENT 

(a) and (b). Yes, Sir. The outlaysprovid-
ed during the last three years for develop-
ment of major ports in the country are given 
below:-

Outlays (Rs. in crores) 

1991-92 1992-93 

70.90 45.00 

37.00 85.58 

40.00 70.43 

65.00 57.30 

55.00 35.89 

37.03 42.17 

59.79 65.57 

55.00 40.00 
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S.No. Name ofrhe Port 

1990-91 

8. Mormugao 5.76 

9. Paradip 9.61 

10. New Mangalore 7.17 

11. Tuticorin 6.10 

- Total Major Ports 289.25 

(c) and (d). Yes, Sir. The Asian Devel-
opment Bank have provided a loan assis-
~ance of US $ n.90 million for development 

Rs. in cores 

•• EquiVa.nt to : 120.75 

244.61 

sHRI G.M.C. BALAYOGI: Fir&t of all,l 
offer my thanks to the Hon. Speaker for, 
particularly as a back-bencher, I got this 
chance after the Govemment of the Ses-
sion. Please give me time also for PutWlg 
my question. 

My first supplementary is that there are 
nearly 133 minor ports in the country and 
particularly in Andhra Pradesh there are 8 to 
9 minor-ports. In order to avoid rush in the 
major ports, it is also the reasonable duty of 
the Government to improve the minor p9f1s. 

Kakinada port is called a minor port 
even though the export and import opera-
tions of this minor port exceed the opera-
tions of the major port. Recently, the Asian 
Development Bank also gave Rs.120.75 
crores for the development of Kakinada 

Outlays (Rs. in crores) 

1991-92 1992-93 

7.10 11.76 

39.65 67.00 

8.56 4.91 

8.95 17.05 

483.98 541.66 

of Kakinada Port in Andhra Pradesh. How-
ever, there is no project funded by the World 
Bank for Minor Ports in this State. 

Converesion rate 

Rs. 15.50 = 1 US $ (applicable 
at the time of entering into 
the loan agreement with ADB) 
Rs .. 31.40 = 1 US $ 
(current rate) 

minor port. 

In this connection, I would like to know 
from the hon. Minister through you whether 
this Kakinada port will remain, after utilisation 
of Asian Development Bank funds, only as 
a minor port or it will be declared as a major 
port. 

I would like to Know when Kakinada will 
be declared as a major port. 

I would also like to know whether in view 
of the vast modern coastal line area in 
Andhra Pradesh, the Central Government is 
going to develop any fishing harbour project 
in Andhra Pradesh. 

MR. SPEAKER: Limit ~ourself to one 
question. "there are different questions, 
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there-would not be any reply to your ques-
tion. 

SHRI G.M.C. BALAYOGI: I would like 
to know whether the Government is going to 
open any fishing harbour project at Kakinada 
and whether Kakinada port will be dedared 
as a major port. 

SHRI JAGDISH TYTLER: I would like to 
inform the hon. Member that kakinada port 
is a minor port which taIls under the jurisdic-
tion of the State. None of the minor ports 
come under the Central Government. 

As the exports are increasing manifold 
and very fast, even in the existing 11 major 
ports in the country there will very soor, be 
no space left for more exports to be done 
through them. There will be congestion. 

There is a thinking but no decision has 
been taken that one minor port on the 
Eastern coast and one minor port on the 
Western coast can be taken over as a major 
port, subject to availability of funds from the 
Finance Ministry. 

SHRI G.M.C. BALAYOGI: My second 
supplementary is, nowadays, exports and 
imports through water source are much 
cheaper than the imports and exports through 
rail, road and also air. In this connection, 
there is particularly an Inland water service 
between Madras and Kakinada (Andhra 
Pradesh). There is a Buckingam canal 
system in the country. Three years ago, the 
Central Government also laid the founda-
tion stone at Rajahmundry for the survey of 
inland water service for the transportation of 
goods through water. What happened to 
that survey report? I would like to know 
whether the Government is going to restore 
the Buckingam canal system between Ma-
dras and Kakinada in order to export the 
goods through water service. 

MR. SPEAKER: Does itCOlTl4t out of this 
question? If you feel, you ~an reply. 

SHRI JAGDISH TYTLER: It does not 
come at aU. 

SHRI HARISH NARAYAN PRABHU 
ZANTYE: I would like to know what speCific 
action has been proposed to ensure contin-
gent shipment of export of goods from the 
Mormugao Port. What is the extent of 
container tariff today and what plans do you 
have as far as container shipment in the 
Eighth ~n is concerned? 

MR. SPEAKER: All these questions do 
not really come out of the question. 

SHRI HARISH NARAYAN PRABHU 
ZANTYE: It is very important . 

MR. SPEAKER: It may be. But I am 
disallowing it because it is not relevant. 

SHRI LOKANATH CHOUDHURY; 
There is a total outlay of Rs 441 crores in 
1992-93 and the rest in 1991-92. In 1991-
92. out of the total allotment of As.483.98 
crores, how much oftunds have been utilised. 
And I would like to know whether this year 
allotments were made to on-going projects 
or the new projects. How many new projects 
have been included and how much has been 
allotted for the on-going projects? In this 
connection, I want to know from the hon. 
Minister the break-up for different items out 
of Rs 67 croresthal is aIIotledtothe Paradeep 
Port. 

SHRI JAGDISH TYTLER: The total 
outlay for the Eighth Five Year Plan is As 
2.984 crores out of which As 945 crores is 
externally funded and the internal r&Soutee 
which is going to be utilised is Rs 1426 
crores; internal corporate borrowing is As 
314 crores and the budgetary support is 
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going to be Rs 1 ,244 crores minus the 
external aid that remains at Rs 299 crores. 

As far as Paradeep Port is concerned, 
the total outlay is Rs 486 cores of which we 
have got Rs 330 crores for the Paradeep 
Coal Handling project, for which the hon. 
Member has taken a lot of interest. Out of 
this, the internal revenue generated is Rs 
156 crores and nothing is going to come 
from inter-corporate borrowing. So, the 
total budgetary s':!pport is going to be Rs 330 
crores , that is hundred per cent externally 
aided project. 

SHRI M.V.V.S. MURTHY: Mr. Speak-
er, Sir, the hon. Minister has' stated that 
·there is already a congestion in the major 
ports. Visakhapatnam is one of the major 
ports. We can also see that it is one of the 
very profitable ports. This year. the cargo 
handling in this port is touching around 25 
million tonnes and it is likely to reach 30 
million tonnes. The hon. Minister also knows 
that the city is being neglected because of 
this. Several representations have been 
given saying that dirty cargo is creating 
environmental pollution problems. There is 
a proposal to create facilities at the satellite 
port of Gangavaram to handle this dirty 
cargo as weH as the material that is being 
produced for exports and imports from the 
steel plant of Visakhapatnam. There are 
also decks that are not sufficient for the 
outer harbour to handle this extra tonnage of 
the petroleum products. 

What are the steps that are being 
taken? The outlay that he has shown during 
this year is only Rs 65 crore. Is there any 
outlay out of it for the Gangavaram satellite 
port also? Is there a possibility of improving 
the berthing facilities? 

SHRI JAGOISH TYTlER: There is no 
outlay because that wit! not corne under the 

Central Government. 

OR. VASANTNIWRUTTI PAWAR: The 
question is related to development of ports. 
In order to have more speedy development 
of ports in India we have to have a peaceful 
harmony with the labourers and see their 
welfare also. I would like to ask the hon. 
Minister whether the Ministry of Surface 
Transport has entered into an accord with 
the labourers. 

MR. SPEAKER: No. please. 

DR. VASANT NIWRUTTI PAWAR: Sir, 
since this has to be for the development of 
the ports, the welfare of the labour is the 
most important thing. 

MR. SPEAKER: The Minister appears 
to be very well informed. So I will allow him 
to answer. 

SHRI JAGDISH TYTLER: f would like to 
inform the House through you that this is the 
first time a historical labour accord was 
signed in the country. 

MR. SPEAKER: You could have made 
a statement on the floor of the House. 

SHRI JAGOISH TYTLER: I am just 
saying that because it concerns the labour. 
I thought everybody has been so critical of 
the labour and since this is the first time 
when they have done a wonderful thing. 

MR. SPEAKER: You are entitled to 
make a statement on the floor of the House. 

SHRI JAGOISH TYTLER: We signed 
an agreement in Bombay Port Trust on 25th 
January which is where it was agreed to 
merge the port with the Bombay Port Trust 
and dissolve the Dock Layout Board. The 
merger thing which we gave with the help of 
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the labour was to increase the minimum 
productivity norms by 200 per cent to 300 
per cent. We have also reduced the man-
ning scale by 70 per cent. We have also 
introduced the interchange ability among 
the port workers. This is the first time this 
accord was signed. 

We also did the same thing in Jawaharlal 
Nehru Port. We signed an agreement with 
the workers in November in which a mini-
mum productivity of the containers moved 
per hours more than doubled than the ex-
isting level. Even the same thing was done 
in the Cochin Port Trust. This has de-
creased the deployment of workers per 
container by approximately 30 per cent. We 
signed an agreement with the unions to 
introduce an in -house stuffing and destuffing 
of containers. This was the first time we 
signed it. In Kandla we have introduced a 
private sector labour gang. This, I thought, 
the House must know. 

[ Translation] 

Doordarshan Channels 

·163 SHRI RAMESH CHENNITHALA: 
SHRI RAJVEER SINGH: 

Will the Minister of INFORMATION & 
BROADCASTING be pleased to state; 

(a) whether the Government propose 
to start new channels of Doordarshanl Air 
during 1994-95; 

(b) if so, whether facility will be provided 
to the viewers in Delhi, Calcutta and Bombay 
to see the programmes of Doordarshan 
channels without cable; 

(c) if not, the reasons therefor; 

(d) whether there is any proposal to 

offer operation of channels to private hands; 
and 

(e) if so, the details of revenue likely to 
be earned as a result thereof? 

[English] 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K. P. SINGH DEO): 
(a) During 1994-95, All India Radio propos-
es to introduce 20 Channels, using 5 tran-
sponders of INSAT-2B, and Doordarshan 
proposes to introduce 21 Channels. 

(b) Viewers in Delhi, Calcutta, Bombay 
and Madras can see the programmes of 
Primary Channel & Metro Channel through 
terrestrial telecast. 

(c) Does not arise. 

(d) and (e). The matter is Subjudice. 

SHRI RAMESH CHENNITHALA: It was 
claimed that AIR and Doordarshan have an 
ambitious plan to operate a large number of 
channels. At present the Doordarshan has 
six channels. It has been just said that the 
programmes beamed through these chan-
nels are poor, notwithstanding efforts which 
are being made to improve the contents of 
the programme. I would like to know from 
the hon. Minister whether any serious ef-
forts have been made to prepare a compre-
hensive scheme for giving quality 
programmes in these channels; if so, the 
details thereof. 

SHRI K.P. SINGH DEO: As far as 
programmes are concerned, it was for the 
first time that five channels came on the 15th 
of August. The programmes were to be 
reviewed after thr_ months because it was 
an experimental thing. The Inset 2-B came 
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into the geostationary orbit on the 13th of 
August. As p8rthe decision, it was reviewed 
on the 13th of November and a new scheme 
for channel management is in effect from 
the 1 st February 1994. The first channel is 
the National Channel, that is the terrestrial 
00-1. The second one is the so called 
Metro Channel which was confined to the 
four metros, that is Delhi, Bombay, Madras 
and CaJc:utta, which is popularly known as 
the Metro Channel. That is partly terrestrial 
and party satellite. The third channel 00-3 
is totally satellite and the 4th, 5th and the 6th 
are now regional channels. 

At every three months or four months 
interval, it is reviewed; and judging by their 
viewership, the programmes are modified 
or they are retained. Since it is on an 
experimental basis, we would like to review 
it periodically and t*ing in improvements as 
per the audience research as well as the 
response Of the viewers. 

SHRI RAMESH CHENNITHALA: There 
is a general belief that the percentage of the 
foreign TV· viewers is more than the 
Doordarshan TV viewers. H it is true, may I 
know whether the Govemment will take 
necessary steps to improve the functioning 
of Doordarshan by giving priority to the 
programmes related to the Indian culture 
and heritage? 

SHRI KP. SINGH OEO: First of all, I 
am unable to agree with the hon. Member 
when he said about the 'general impres-
sion', because the revenue of Doordarshan, 
in spite of the foreign TV, has been growing 
up steadily and progressively. 

Secondly, from the 2nd October 1993, 
11 regional channels which themselves 
manifest to the culture of India are being 
aIIowedtobe telecast. Nowfive-and-a half 
hours are dotted for this and very shortly 

another two hours will be added to the 
regional programmes. NoW that we have 
three channels totally dedicated to 11 re-
gionallanguages, the intention is to bring up 
more and more programmes on the regional 
channels about the Indian culture. 

By doing channel managttment, we find 
that the viewership has been on the in-
crease; and we have the Audience Re-
search Unit which takes stock of the re-
sponses of the viewers periodically and 
regularly. That is how, we have been im-
proving our finances and revenues in spite 
of the challenge. 

[ Translation] 

SHRI RAJVEER SINGH: Mr. Speaker, 
Sir, I have received two replies and one of 
them is revised .. 

MR. SPEAKER: Till the replies are made 
in the House they can revise the replies. 

SHRI RAJVEER SINGH : So, I ask 
supplementary from the revised reply? 
However the hon. Minister has not made 
revised reply in the House. He has given the 
reply which was cancelled by him. You can 
yourself see that the replies are self -contra-
dictory. According to the reply made in the 
House it is stated that there is a proposal. 
However, in the revised reply, supplied to 
me, it is mentioned that experiments are 
being conducted. Therefore, which one is 
correct? In the revised reply the hon. Min-
ister stated that telecast will be started. 
However, in the oral reply it is mentioned 
that there is a proposal. Therefore, on the 
basis of which reply I should ask 
supplementaries? Please guide me. 

MR. SPAKER: Supplementaries should 
be aSked on the basis of the oral reply given 
in the House. 
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SHRI RAJVEER SINGH: Then I should 
take the oral reply as correct and the revised 
one as cancelled. 

. MR. SPEAKER: As per the rules only 
the reply given in the House is correct. 

• SHRI RAJVEE~ SINGH: Mr. Speaker, 
Sir, on one hand, the han. Minister has 
stated that the revenue from the Metro 
Channel is increasing and on the other hand 
he has said that the Indian Culture will be 
protected yet not to talk of Indian culture 
even viewing of Metro Channel with family is 
not possible. Situation has come to such a 
pass that in the. game of this competition 
Indian TV is trying to cope with Western TV 
Le. soon going to be like American TV and 
English T.V. Family viewing is becoming 
increasingly uncomfortable i.e. mother and 
daughter, and father and daughter can't 
watch TV together. For greater revenue 
earnings TV is being used a tool for moral 
degeneration therefore parents and chil-
dren can't watch TVtogether. Therefore, for 
revenue sake whether the Government is 
out to pervert the peqple of India? 

(English) 

SHRI K.P. SINGH DEO: The 
programmes of Doordarshan are subject to 
the code of AIR and Doordarshan as ap-
proved by Parliament. Therefore, no 
programme in Doordarshan is in violation of 
the AIR and Doordarshan code. 

If there is any specific instance, we can 
inquire into it. But to make a general state-
ment like that, it is very difficult. There are 
so many people giving so many pieces of 
advice. (Interruptions) 

If there is a specific thing, I can go into 
. It. With the generalised thing, it will be.very. 

diffiCult to answer that. (II'ff,"uf/l'HonstNO 

other television is subjected to that (Inter-
ruptions) 

PROF.P.J. KURIEN: Sir, the han. Min-
ister has just now said that the programmes 
of AIR and Doordarshan are subject to AIR 
code. If that is so, my submission is that 
code has to be amended. 

We have increased the channels in 
order to prevent the cultural invasion of our 
country by foreign TV. But unfortunately, 
the increase in channels has only resulted in 
imitating the foreign TV. Most of the slots 
shown have been brought from abroad. 
(Interruptions) I have no objection to their 
coming from abroad. But the point is that it 
is a kind of cultural invasion that is taking 
place and also a kind of adverse impact an 
the youth. I fully agree with my friend, Mr. 
Singh, that if is not possible to view the TV 
along with family members. 

Our Doordarshan sh..>uld be Indian. 11 
should have a niche of itseH. It should be 
different from foreign TV. We should not 
measure its standard from the money we 
are getting. The standard should be decid-
ed and judged by people of high moral 
values and by those who are concerned with 
the Indian culture. 

Will the Government consider review-
ing the whole policy of monitoring and the 
whole policy of AIR and Doordarshan con-
duct rules in view of the fact that there is ~ 
cultural invasion that is adversely affecting 
our country and specially the youth of OUT 
country? 

SHRI K.P. SINGH DEO: I agree with 
the han. Member. This was approved by 
Parliament in 19n. If it is the wisdom of the 
House that we should review here in the 
House, I al'1'l quite wiRing to do that. 
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I agree with him that there is a cultural 
inva~ion. There is no doubt about it.· We 
would like Doordarshan to bring out the 
Indian personality and the Indian culture. 
That is'what we are endeavouring to do. 
This has been the advice of our Consultative 
Committee Members of the Ministry of I&B. 
But I am subject tothe wisdom of the House. 
I will abide by whatever directions we get. 

MR. SPEAKER: The hon. Minister is 
very dynamic. He is doing his best. We 
should compliment him. But the mind is very 
much subtle. That which deals with mind, 
we have to deal with that very carefully. If we 
have 20 channels. we should be ready with 
the programmes. Probably action should 
have been taken to be able to use these 20 
channels, which are already available. 

The House feels that this opportunity 
should be properly used. We hope that the 
dynamic Minister, who is doing his best, will 
look intto it. 

SHRI K.P. SINGH DEO: May I give a 
clarification? The 20 channels are still in an 
experimental stage. (Interruptions) 

MR. SPEAKER: The 20 channels are 
available to the satellite. That means, you 
have to be ready with that. 

SHRI K.P. SINGH DEO: My hands are 
tied by the High Court. (Interruptions) 

MR. SPEAKER: We should have alter-
native plans. If the decision is given one 
way, you should be ready. If the decision is 
given differently, you should give. (Interrup-
t~ It is an administrative matter. You are 
quite capable 01 looking into it. 

SHRIMATI MALINI BHATTACHARYA: 
The hon. Minister has said just now about 
more time to be given to regional channels 

andto regional programmes. It is not enough 
to have regional channels. But it is more 
important to have decentralised 
programmes-programmes that are made at 
the grassroots level in other words. 

I would like to know from the hon. 
Minister whether, when these regional chan-
nels are being considered, a certain priority 
would be given to non-profit making 
organisations in the state like universities, 
district library organisations, Vila parishads, 
etc. to make their own programmes which 
would be more relevant to the masses at the 
grass-root level. 

SHRI K.P. SINGH DEO: This is a sug-
gestion which has to be studied. 

MR. SPEAKER: It is algood suggestion. 

SHRI K.P. SINGH DEO: I agree that 
there should be decentralisation. That is 
what we are aiming at and we are gradually 
moving towards it. As far as the specific 
suggestion given by the hon. Member is 
concerned, it requires to be studied. 

DR. KARTIKESWAR PATRA: I want to 
know categorically from the hon. Minister on 
one point. Sometimes, considerations are 
given for the progressive step to be taken 
by the Government on regional basis to 
benefit the general public of the country or to 
compete with the world progreSSive steps. 
That is why, I want to know categorically 
from the hon. Minister .... 

MR. SPEAKER: Your question should 
also be categorical. 

DR. KARTIKESWAR PATRA: On 
what basis are these considerations given' 
on the proposal to introduce 20 channels 
using five transmitters? 
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MR. SPEAKER: It is available and they 
are using it. 

SHRI K.P. SINGH DEO: It is the tech-
nological advancement throughoutthe world 
and our engineers and R&D people are on 

"the threshold of that. 

[ Translation] 

KUMARI UMA BHARTI: Mr. Speaker, 
Sir. sometime back the Hon. Prime Minister 
announced in his address from the Red Fort 
that rural folks are also going to get the 
benefit of the five channels of Doordarshan. 
As per the latest reports rural areas are not 
receiving the transmission of thesefive chan-
nels. I would like to know by what time the 
rural areas will start receiving the transmis-
sion of these five channels. 

[English] 

SHRI K.P.SINGH DEO: We are gradu-
ally increasing the coverage because the 
metro channel was started only in four met-
ropolitan cities like Delhi, Madras. Calcutta 
and Bombay and we are extending it to 
mega cities like Hyderabad, Bangalore and 
Ahmedabad. 

KUMAR I UMA BHARTI: I asking about 
coverage in villages. 

SHRI K.P. SINGH DEO: Every State 
capital is brought into the ambit and we are 
also going to take in, other that these mega 
cities. metropolitan cities and State capitals, 
other important commercial centres as well 
as more j)opulated areas. We can do it only 
in phases beeaUN 80 per cent of the 
Government subsidy to my Ministry has 
been taken away and the Planning Com-
mission is itself having problems in giving 
funds. I cannot cover the whole of India 
overnight. It has to be done in phases and 

we will spill over to the Ninth Plan if neces-
sary. 

SHRI P.G. NARAYANAN: I want to 
know whether the Minister is aware of the 
fact that in Tamil Nadu. the prime time in 
metro channel is taken away and given top 
Hindi programmes though metro channel is 
intended to promote regional languages. 
The feeling is tt.at Hindi is being imposed on 
Tamilians step by step. I want a categorical 
assurance from the hon. Minister that such 
a move will be stopped forthwith with a view 
to honour the sentiments of the Tamilians. 

SHRI K.P. SINGH DEO: I am categor-
ically assure that there will be no imposition 
of Hindi imperialism on Tamil Nadu or any-
where. But I cannot stop the movements 
which are trying to prevent Doordarshan 
from functioning. Last time, we had a 
breakdown. In fact, they do not take Hindi 
programmes at all. That is one State which 
does not take the national programme in 
Hindi. (Interruptions) 

SHRIMATI GEET A MUKHERJEE: The 
hon. Minister stated that they have a system 
of review. Now, I would like to know wheth-
er, through that system, the hon. Minister 
has corne to know that many of the channels 
cannot be really seen from various stations. 

On top of that, you are considering to 
introduce 20 more channels. When fiva 
channels cannot be seen, what is the guar-
antee that 20 channels will be functioning 
fine? 

SHRI K.P. SINGH DEO: It is nat. fact 
that the six channels are not being 11881\. In 
March last year, when I madethe announce-
ment. I had stated tNlt these five ...... . 
derived channels could only be ...... either 
by a dish antenna or through~. You 
cannot get everything f~.. from 
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[ Trans/ation] 

SHRIMATI GIRIJA DEVI: Mr. Speaker, 
Sir, the whole House is concerned about 
one thing that after -the introduction of 20 
channels on-slaught on culture will be wit-
nessed. Here cultural on-slaught is being 
done through various forms of art. It is their 
assertion that these five channels will be 
reserved for regional telecast. I would like to 
know whether a catalogue for regional art 
and culture will be prepared and permission 
will be granted under that catalogue? And 
secondly, whether only those art forms w~1 
be allowed to be telecast which can prevent! 
check infiltration in our known art and cul-
ture? 

SHRI KP.SINGH OED: As far as sav-
ing our culture is concerned, it cannot be 
done by Doordarshan alone. As far as 
propagating our culture and providing op-
portunities to telecast such programmes is 
concerned, this is what Doordarshan was 
seeking to do through these six channels-
one national channel and five satellite de-
rived channels. Through these six chan-
nels, we can have 14,400 hours for 
programmes. All the programmes will not 
be done by Doordarshan alone. It is a 
platform for creative producers and direc-
tors of talent and they can take advantage 
of it. But the matter is sub judice at the 
moment We are told that this matter which 
has been pending since last July will be --
resolved in April. So, 14,400 hours will be 
available for anyone for utilisation to propa-
gate culture arad for other creative 
programmes. This will be made avaHable to 
the public and to people in Jamia Milia, FTII 
and other such ine1itutions which have got 
many fr"" young IT\inds with creawe tal-
ent. 9G'crore Indians will have access to 
makletheae progrwnmea whicb are now the 

monopoly of Doordarshan. That is what we 
are striving to do. But at the moment, the 
matter is sub judice and my hands are tied. 

[ Translation] 

SHRIMATI GIRIJADEVI: Mr. Speaker, 
Sir, my question has not been replied. 

[Eng/ish] 

MR. SPEKAER: If you want, I will allow 
a discussion on this subject. All of you 
together m&y give a proper notice. 

SHRI SYED SHAHABUDDIN: In reply 
to part (d) of the question, the hon. Minister 
has told us and restated again in the House 
that the matter is sub judice. 

MR. SPEAKER: The allotment of time 
on the channel is sub judice and nothing 
else! 

SHRI SYED SHAHABUDDIN: To the 
best of my knowledge, there was no propos-
al for handing over an entjre channel to 
private parties. I thought that the point at 
issue was to allocate time On the Doordarshan 
channels to private producers. Therefore, I 
would liketo know from the hon. Minister the 
exact poilllt whether it is the privatisation of 
an entire channel or allocation of time on a 
given channel to private parties, orthe basis 
on which this privatisation will be done 
whether it be total or partial privatisation. I 
think the point at issue should be clarified by 
the hon. Minister. 

SHRI K. P.SINGH OED: The hon. Mem· 
ber has very categorically stated the issue. 
There is no question of handing over every-
thing to any private party. It was relating to 
selling or allotting time. That is the scheme 
wh~h is under the consideration of the Delhi 
High Court. The scheme which was ap-
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STATEMENT proved by the Government was to allot time 
on tpe channels and make it available to 
people who produce programmes. They 
can buy the time on the channels. There is 
no question of p~atisation of a channel or 
anything at the moment. 

SHRI SYED SHAHABUDDINi The point 
at ~e was whether you should select the 

o parties on a first-come-first-serve-basis or 
on some other basis. That was the point at 
issue. 

MR. SPEAKER: That exactly is the 
matter which is before the court. 

[ Translation) 

Copper Mining 

*165. SHRI SHAllENDRAMAHTO: Will 
the Minister of MINES be pleased to state: 

(a) the percentage of copper content in 
copper ore excavated from mines in India; 

(b) whether due to inefficient extraction 
methods and low percentage of metal in the 
ores, the cost of extraction of copper is three 
times higher than the world standards; 

(c) if so, the steps being taken by the 
Government to make copper extraction more 
cost-effective; 

(d) whether the Government propoH 
to provide subsidy for the mining ct copper; 
and 

·(e) if not, the,reuona therefor? . 

THE MINISTER OF STATE OF THE 
MINISTRY 0 OF MINES (SHRI. BALARM 
SINGH YAlJAy): (a) to (e). A statement Ia 
laid on the Table at the Hou8e. 

The average percentage ofcoppercon-
tent in copper ores mines in India is around 
1 % as against around 3 % in the major 
copperproducing countries in the world. 
Besides, the shape lind size of the ore 
bodies in th4li::ountry generally do not allow 
large scale mechanisation which is essen-
tial for bringing down the cost of production. 
Although tne operating costs of mining and 
million of Ores by Hindustan Copper Limited 
(HCl) are competitive, the total cost of 
metal-in concentrates produced by HCl is 
higher than that in other major copper pro-
ducing countries mainly due to low grade 
ore, low scale of operation and low aVailabil-
ity of by- products. 

HCL has formulated a revamping plan 
consisting of expansion of the smelting ca-
pac~ at Khetri from 31,000 tonnes to 
100,000 tonnes per annum eli refined cap-
per with imported high grade feed stock 
copper concentrates, nationalisation of 
workfOrce, capital restructuring of the com-
pany, phasing out of uneconomic mines 
and development of promising ones. The 
revamping plan, when imptemented, would 
make copper production by HCL cost affec-
tive. 

SHRI SHAILENDRA MAHTO: The hon. 
Minister in his reply has statedthat Hfldustan 
Copper Limited has formulated • new 
scheme under which the smelting capacity 
of refined copper at Khetri is.prapoaed to be 
increased from 31,000 tonnes to:1oo,OOO 
tonnes per annum with imported high grade 
feed Stock copper concentrates. 1ft this 
context I would liD to know tJorn the hon. 
Minister whether the CentNl'Gcwernment 
have prepared. plan for the upaneioft and 
moderniuItIon d I-lindI.uan Cqaper UmIlecI 
and Indian Copper Complex Ioc.tect in 
GhlDhilain BIhar? If 80, thetund .. lcicated 
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to ~h of them for development during the 
last three years and the future plan therefor"?. 

SHRI BALAAM SINGH YADAV: There 
is no proposal for the expansion. or 
modemisation of the Indian Copper C0m-
plex at Ghatshila. The p~ry reason 
behind it is that the financial condition of the 
company is not ·sound. This question ~ 
be taken into consideration only after their 
financial condition is improved. 

SHRI SHAILENDRA MAHTO: About 
15,000 labourers are employed in Indian 
Copper ComPlex and Hindustan Copper 
Limited and about one and a half lakh peo-
ple are dependent on them. If the Govern-
ment does not take any action forthe expan-
sion and modernisation of these units, it will 
have an adverse affect on the people de-
pending on them. Whether Government 
propose to take any alternative step for the 
welare of labourers? 

SHRI SALAAM stNGH Y ADAV: Sir, so 
far as the question of labourers and depen-
dent on them the population of one lakh is 
concerned, the Government is no4 going to 

'close down the Indian Copper Complex. 
However, the point to be no4ed is that the 
total production of this unit is 16,500 tonnes 
whereas the total production of the other 
uni is 31,000 tonnes in spite of the fact that 
the other unit has been set up very recently. 
Therefore the expansion of that unit in the 
nearfuture is essential. The estimated cost 
of it is likely to be meagre because its 
installed capacity is 31,000 tonnes, Since 
Indian Capper Complex is no4 In sound 
financial c~ndition, its expansion or 
modemisation cann04 be daM. 

SHRI SURAJ MANDAI...: The han. Min-
ister h_ ataled that the Government pro-
poee to cloee down the minea TUnning in 
Ioee. I would like to know from him the 

detailS of mines which running in loss and 
are proposed to be closed down. Whether 
it is a fact that Hindustan Copper limited is 
likely to suffer loss due to the fact that 
copper is being imported from the foreign . 
countries. 

This unit was earning profit till 1992. In 
such prevaHing situations whether alongwith 
permitting to import of copper from other 
countries Government also propose to pro-
vide financial aid to Hindustan Copper lim-
ited continuously for 2-3 years with a view to 
expand this unit and do the Goverttment 
propose to retr&nch the labourers. 

SHRI BALRAM SINGH YADAV: Sir, 
the matter of curtailing custom duty on the 
imported copper is a policy matter, which is 
implemented in each and every department 
of the Central Government and Public Un-
dertaking therefore I cannot say anything in 
this regard. However, I want to make it clear 
that relaxation in custom duty on the import-
ed concentr8ted copper has resulted profit-
ability to company. At the same time the 
customs duty has again been increased 
from 45 per cent to 50 percent inthe present 
Budget'with this 5 percent increase the 
company certainly earns profit. 

SHRI KAMLA MISHRA MADHUKAR: 
Mr. Speaker, Sir, the han. Minister has 
stated that reduction in customs duty has 
resulted in profit to Hindustan eq,per lim-
ited. I would like to know clearly as to 
wh.-ther the labourers of this unit have 
submitted a memorandum which will help 
not only in finding out a solution to their 
problems but would also offer suggestions 
forthe effective functioning of the company. 
If so, the reaction of the Government there-
to? 

SHRI BALRAM SINGH YADAV: Sir, at 
this moment I do no4 remember of any 
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me~)jumthat has ~n given to me. If 
any such -memorandum is given I would 
certainly consider the matter. 

[Eng/ish] 

SHRI BASUDEB ACHARIA: There are 
reserves of copper in the neighbouring ar· 
eas of Ghatshila in the district of Purulia, 
West Bengal, but the exploration work is not 
taken up. May I know from the Minister 
whether the exploration work will be taken 
up in that area so that the copper reserves 
can be exploited? 

[ Translation] 

SHRI BALRAM SINGH YADAV: Sir, so 
far as exploration is concerned, I would 
present the factual position. I would also try 
to act upon the suggestions given by the 
Hon. Members. 

SHRI SIMON MARAONI: Mr. Speaker, 
Sir, no funds have been granted for develop-
ment of copper in the Seventh Five Year 
Pian. In such a situation whether the Gov-
ernment would allocate funds for this pur-
pose under the Eighth Five Year Plan, atthe 
same time whether the Government pro-
pose to dig up new copper mines in Chhota 
Nagpur , Santhal Pargana and Jharkhand 
areas? 

SHRI BALRAM SINGH YADAV: Sir 
under the Eighth Five Year Plan, no special 
Budgetary provision has been made for the 
development of copper. However, Hindustan 
Copper Urnited have offered at their own to 
expand their activities. Since we are aware 
of the fact that only one third of the total 
requirement of copper is excavated in the 
country, we must increase the production 
within country to save foreign eJIIChange. In 
view of the situation prevalent the company 
propose to develop the Copper Complex in 

. Khetri with imported Copper concentrate 
under the next Five Year Plan, and to 

. increase the present capacity of copper 
from 31,000 metric tonnes to about one lakh 
metric tonnes this is the plan of the compa-
ny. 

SHRI SUBRATO MUKHERJEE: Mr. 
Speaker, Sir, Copper is found in abundant in 
Bihar. Alike copper, mica -is the another 
metal which is extracted in abundance from 
the mines of Bihar. It was being supplied not 
only to the different parts of the country but 
also exported to all over the world. But the 
mines of mica have been closed down since 
long. I would like the hon. Minister to tell 
kindly as to what will be the future of these 
mines. 

SHRI BALRAM SINGH YADAV: Mr. 
Speaker, Sir, there were a large number of 
mica mines in Bihar. Mica mining had been 
done for the last about 100 years in Bihar. 
However, with the passage of time, the 
mining became poorer and viability came 
down. Another reason for the closure of 
these mines was that the mica substitute 
has been prepared with another technology, 
which is quite cheaper as compared to it. 
This is also one of the reasons that the 
demand of this metal has decreased, thus 
leading to closure of the mines. 

WRITTEN ANSWERS QUESTIONS 

Mica Mines 

-164 SHRI KHELAN RAM JANGDE: 
Will the Minister of MINES be pleased to 
state: 

<a> the total number of the mica mines 
in Bihar and the neighbouring States; 

(b) whether a large number of mica 
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mines in these States have been lying closed 
for the last many years; 

(c) if so, the reasons therefore; and 

(d) the short term and long term mea-
sures taken by the Government for their 
revival? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) to (d). Lack of demand 
in the international market arising out of 
substitution of mica and its products cou-
pled with high cost of mining at deeper levels 
has, over a period of time, led to closure of 
a number of mica mines in the country. 
There are at present 94 mica mines in Bihar 
and 2 in neighbouring State of Orissa. Re-
vival of these mines is dependent on in-
cr6ased demand for mica. both in the 
domestic as well as in the international 
markets, and marketing skills and strategies 
adopted by producers of Indian mica. 

Power Generation 

*166. SHRI BRIJ BHUSHAN 
SHARAN SINGH: 

SHRI BIR SINGH MAHTO: 

Will the Minister of POWER be pleased 
to state: 

AJllndia 

Thermal 

Nuclear 

Hydro 

Total: 

(a) the number of'proposals regarding 
investment in power sector of the country 
received by the Government so far; 

(b) the extent to which the power gen-
eration capacity in Megawatts is likely to.be 
increasecl as a result thereof; 

(c) the existing instaHed power genera-
tion capacity in the country; and 

(d) the targets of power generation 
fixed by the Government for the years 1993-
94 and 1994-95? 

THE MINISEI1 OF POWER (SHRU 
N.K.P. SALVE): (a) As on date 75 projects 
for setting up of a capacity of 326~2 MW in 
the private sector have been received. 

(b) It is not possible to provide any 
definite estimate ·of the likely capacity addi-
tion in this regard. 

(c) The existing installed power gener-
ating capacity in the country as on 28.2.1994 
is 74,163.21 MW. 

(d) The target of power generation fixed 
by the Government forthe year 1993-94 and 
1994-95 are as under:· 

Generation target for the year 

1993-94 1994-95 
(MU) (MU) 

243200 263000 

6000 8300 

67500 69000 

316700 340300 
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[English] 

Hero Cup Cricket Tournament 

*j 67. SHRI ANANTRAO DESHMUKH: 
Wili the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the estimated loss suffered by the 
Government on account cf non-telecast of 
first two matches of the Hero Cup Tourna-
ment organised by the Cricket Association 
of Bengal last year; and 

(b) the steps taken by the Government 
to prevent recurrence of such disputes? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) No such estimate can be made since 
accrual of commercial revenue varies from 
match to match. 

(b) Government shall continue to ex-
amine such cases in consonance with the 
laws of the land. 

[ Translation] 

Visit of Prime Minister to Germany 

*168. SHRI RAM SINGH KASHWAN: 
SHRI B.L. SHARMA PREM: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether the Prime Minister had 
visited Germany recently; 

(b) if so, the issues figured in his talks 
with German leaders and the outcome there-
of; 

(c) whether any agreements have been 
sigMd during the visit; 

(d) if so, the salient features of each of 
thGse agreements and the follow-up steps 
being taken thereon; 

(e) the efforts made during the visit and 
the achievements made in regard to Ger-
man investment in India; 

(f) whether the issue of NPT had also 
figured during the visit; and 

(9) if so, the details thereof? ... 
THE MINISTER OF STATE IN THE 

MINISTRY OF EXTERNAL AFFAIRS (SHRi 
R.L. BHATIA): (a) to (g). Prime Minister paid 
an official visit to Germany from 2-5 Febru-
ary 1994. 

The main issues whici'i figured in PM's 
talks with German leaders included intensi-
fication of bilateral relati ........ s in ·the political, 
economic, scientific, technolog'k:al and cul-
tural fields and regional and global issues of 
mutual interest. The talks resulted in en-
hancing mutual understanding of each oth-
er's perceptions and concerns. They also 
affirmed the commitment of both countries 
to further strengthen bilateral cooperation in 
various fields. 

No agreement between the Govern-
ment was signed during the course of the 
visit. 

During the visit, and India-German Busi-
ness Conference was jointly addressed by 
PM and Chancellor Kohl, which focused on 
opportunities for increased economic coop-
eration through trade, investment and joint 
ventures. The investment friendly climate 
generated by India's economic reforms was 
recognised by the participants in the Busi-
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ness Conference. This is likely to give 
further impetus to German investments in 
India. 

The NPT issue did not figure in talks 
during the visit. 

[English] 

Ooordarshan Collaboration with 
Star TV 

·169. SHRI SHRAVAN KUMAR PATEL: 
SHRI SANAT KUMAR MANDAL: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether the Ooordarshan has signed 
any agreement with the Hongkong based 
Star TV Network for telecast of Republic 
Day Parade live in foreign countries; 

(b) if so, the details thereof and names 
of the countries to be covered under this 
arrangement; 

(c) whether money has been paid to 
Doordarshan by Star TV Net work for such 
live telecast; 

(d) if so, the details thereof; 

(e) whether the Government propose 
to enter into more ventures with Star TV 
Network and other foreign TV Networks in 
the interest of viewers of the world; 

(f) if so, the details thereof; and 

(g) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (sHAI K.P. SINGHDEO): 
(a) to (d). Doordarshan's live telecast of the 

Republic Day Parade, 1994 was received by 
Star TV for simultaneous relecast on pay-
ment of US $15,0001-. The footprints of Star 
TV covers countries from Turkey to Japan. 

(e) and (f) . Requests for purchase of 
Doordarshan programmes by foreign net-
works are a regular feature. Such matters 
are decided on a case to case basis. 

(g) Does not arise. 

[Translation] 

AIR IDoordar.han Kendras 

·170. SHRI N.J.RATHVA: 
SHRIMATI KRISHNENDRA 

KAUR (DEEPA): 

Will the Minister of INFORMA nON AND 
BROADCASTING be pleased to state: 

(a) the names of places where new 
Akashwani stations and Doordarshan 
Ken~ras have been set up in the country 
dDring the taSt three¥88ts and the transmis-
sion capacity of the each StationlKendra,. 
State-wise; 

(b) whether any targets havebeen fixed 
for setting up Akashwani stations and 
Doordarshan Kendras in the country during 
the Eighth Plan period, State-wise; 

(c) if so, the details thereof; and 

(d) the percentage of population and 
are proposed to be covered by AIR! 
eoordarshan network by the end of the 8th 
plan period? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(al to (d). Information is being collected and 
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will be laid on the Table ot the House. 

(English] 

Thermal Power Plant In Orissa 

*171. SHRI LOKANATH CHOUDHURY: 
Will the Minister of POWER be pleased to 
state: 

(a) whether the Orissa State Electricity 
Board (OSEB) and the AES Transpower 
Corporation of the US are negotiating to set 
up a thermal power plant in the State; 

(b) if so, whether the Orissa State Elec-
tricity Board has granted generous incen-
tives to the Us company deviating from the 
norms fixed by the Union Government in this _ 
regard; and 

(c) if so, the reaction of the Union 
Government thereto? 

THE MINISTER OF POWER (SHRI 
N.K.P. SALVE): (a) Yes, Sir. . 

(b) and (c). Orissa State Electricity 
Board and AES have recently agreed to an 
amended power purchase agreement_ The 
amended agreement is being examined by 
Government of India. 

Northern Grid 

*172. SHRI TARA CHAND 
KHANDELWAL: 

SHRI V. SREENIVASA 
PRASAD: 

Will the Minister of POWER be pleased 
to state: 

(a) whether the entire northern parts-of 
the. country including the Capital faced a 
major power breakdown due ·to faub in the. 

Northern Grid during January, 1994; 

(b) if so, whether any inquiry has been 
set up to go into the causes of the faub; 

(c) if so, the details in this regard; and 

(d) the other steps taken /proposed to 
be taken in this regard? 

THE MINISTER OF POWER (SHRI 
N.K.P. SALVE): (a) Regional Grid distur-
bance on 15.1.1994 at 0900 hours affected 
parts of Delhi, Northern Rajasthan and U.P. 
Systems only. 

(b) and (c). While no Enquire Commit- . 
tee was constituted by the Government, the 
matter was discussed and the reasons for 
failure have been gone into by the Northern 
Regional Electricity Board. 

(d) Adequate redundancy needs to be 
built into the transmission network to safe-
guard against any contingencies. This is 
being attempted, consistent with resource 
availability. At present , transmission plan-
ning is restricted to cater to single contin-
gency. In addition, automatic under-fre-
quency load shedding/islanding schemes 
have become operational and are being 
promoted. 

State Road Transport Undertak-
Ings 

·173. SHRI ANKUSHRAO 
RAOSAHEB TOPE: 

SHRI GURUDAS KAMAT: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whetherthe Union Govemmenl have 
communicated to the State Governments 
that no more central aid will be provided to 
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the State Road Transport Undertakings; 

(b) if so, the details the~eof and the 
reasons therefor; 

(c) whether the State Governments 
have agreed to the proposal; 

• 
(d) whether Central budgeta~ assis-

tance is given to these undertakings in the 
form of loan; , 

(e) if so, the details thereof; 

(f) whether the Planning Commission 
has proposed a four point formula for im-
proving the financial position of State Road 
Transport Undertakings; 

(g) if so, the details th,ereof; 

(h) the accumulated losses incurred by 
the State Road Transport Undertakings 
during the last three years; and 

(i) the steps taken or proposed to be 
taken to improve the firlancial position of 
State Road Transport Undertakings? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTlER): (a) No, Sir. 

(b) and (c). Do not airse, 

(d) and (e). The Capital loan assistance 
was provided to State Road Transport Cor-
PQrations which were set up under the Road 
Transport Corporation Act, 1950. It was 
given in the form of interest-bearing loan by 
the Central Government in an amount equal 
to one haH of the Capital contribution made 
by the concerned State Governments. 
However, from the year 1988-89 onwards 
the ciPital loan assistance by Central Gov-
ernment is ghLen to only those state Road 

Transport Gorporations~s2.whicftdo 
not incur any net loss or .'run at"'P'ak-
even. The State ijPad Transport Undertak-
ings (SRTUs)· which are registered under 
the Company's Act do not get the benefit 
under this scheme. Statements I showing 
list of State Road Transport Corporations I 
Companies! Departments etc. is given In 
Statement-I. 

(f) and (g). For improving the financial 
position of the State Road Transport Under-
takings, the following guidelines have been 
given by the Planning Commission: 

(i) 

(ii) 

(iii) 

(iv) 

(h) 

(i) 

Operational efficiency and finan-
cial performance of SRTUs must 
improve. 

the incremental demand for pas-
senger traffic can well be met by 
the Private Sector. Therefore, there 
is no need for the public sector to 
add to their fleet of buses. Howev-
er, exceptions-in specific difficult 
areas where private sector may 
not be in a position to come at 
present, can be made. 

Budgetary support for capital re-
quirements to meet expansion of 
bus fleet/service WOUld, therefore, 
be confined to "exceptional" areas 
only; and 

If a public sector SRTU is func-
tioning well and generates suffi-
cie"t resources for expansion of its 
fleet, it may do so. 

Information is shown in the State-
ment-II. 

The Planning Commission have 
indicated the following measures 
to be taken for improving the over-
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(i) 

(ii) 

(iii) 

(iv) 

all performance of State Aoad 
Transport Undertakings: 

emphasis on replacement of over-
aged fleet; 

in-se~ice training of staff for both 
operations and maintenance; 

high priority to technology 
upgradation, introudction of 8tate-
of-the-art engine which is fuel-effi-
cient and causes less pollution; 

technological changes to improve 
upon the design of the chassis ant;! 
bodies for buses; 

(v) emphasis on traffic safety mea-
sures. 

STATEMENT -I 

Corporations 

1. Andhra Prsdesh SRTC 

2. Assam STC 

3. Bihar SRTC 

4. Calcutta STC 

5. Delhi TC 

6. Durgapur STC 

7. Gujarat SRTC 

8. Himachal RTC 

9. Jammu & Kashmir SRTC 

10. Karnataka SATC 

11. Kerala SATC 

12. Madhya Pradesh SATC 

13. Maharashtra SRTC 

14. Meghalaya TC 

15. Manipur SRTC 

16. North Bengal STC 

17. Orissa SRTC 

18. Pepsu RTC 

19. Rajasthan SATC 

20. Tripura SRTC 

21. Uttar Pradesh SRTe 

Companies 

1. Anna TCl 

2. Cheran TCl 

3. Cholan RIW Cl 

4. Jeeva TCl 

5. Kattanomman TCl 

6. Kadamba TCl 

7. Dheeran Chinnamalai TCl 

8. Marudhs Pandiyar TCl 

9. Nesamony TCl 

10. Orissa ATCl 

11. Pallavan TCl (Metro) 

12. Pandiyan RlWTCl 
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13. Pattukkottal Azhagiri TCl 7. Sikkim!'lT 

/ 
14. rhanthai Periyar TCl 8. 'Arunchal Pradesh ST 

15. Thiruvalluvar TCl 
Munlcl~ Undertakings 

16. Rani Mangammal TCl 
1. Ahmedabad MTS 

17. Annai Sathya TCl 
2. Amritsar Nigam Transport 

18. Calcutta Tram. Cl 
3. B.E.S.T. Undertaking 

19. Orissa State Comm. TCl 
4. JamnagarMT 

Govt. Departments 
5. Kolhapur MTU 

1. Andaman & Nicobar ST 

6. ludhiana MTU 
2. Chandigarh TU 

3. HaryanaST 
7. Pune MT 

4. Mizoram ST 8. Pimpri-Chinchwad MT 

5. NagalandST 9. Solapur MTU 

6. Punjab ST 10. Bhavnagar-Municipal Corp. 
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Talks with Pakistan 

*174. SHRI MANORANJANBHAKTA: 
SHRI PARAS RAM BHARDWAJ: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether Pakistan handed over two 
non-papers to India during January 1994; 

(b) if so, the sallient features thereof; 

(c} whether Pakisatan has 6et new 
terms for talks with lndia; 

(d) if so, the details thereof; 

(e) the reaction of the Government in 
this regard; , . 

(f) whether the US is against such 
conditions of Pakistan for talks with India; 
and, 

(g) if so, the details thereof; 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNALAFFAIRS(SHRI 
~.L. BHATIA): (a) and (b). On 18th January, _ 
1994 Government of pakistan handed over 
to the Government of India two non-papers. ' 
The non-paper on the Modalities for holding 
of plebiscite in Jammu & Kashflir refers to 
the various UN Security Cou~iI Resolu-
tions on the J&K issue as a basis for a 
resolution of the Jammu & Kashmir issue. 
The second Pakistani non-paper calls upon 
India to fulfil certain pre-conditions, includ-
ing the ground situation in Jammu & Kash-
mir and the level of securityforcas deployed 
against terrorists for the continuation of 
India -Pakistan dialogue. 

(c) to (e). Pakistan's attempsto link the 
scheduling of future talks with the ground 

situaion in J&K and discussions On the 
modalites of a' plebiscite have been 
consistenly regarded by Government 'as 

. unacceptable. 

(f) and (g). US Government's position is 
that it suppOrts continuation of dialogue 
between India and Pakistan and towards 
that end encourages both parties to ap-
proach the entire r.ange of issues construc-
tively with the aim to achieve tangible agree-
ments leading to reduced tensions. 

Modernisation of Postal System 

*175. SHRI RATILAL VARMA: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a),whetherthere is a plan to modemise 
Postal System by introudcing automatic let-
ter sorting machines, and multipurpose PC 
based counter machine, to process mail 
speedily; 

(b) whether the programme is likely to 
be implemented in phased manner; and 

-{c.) if so, the details thereof, State-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM):(a) to (~. The Department 
installed an automatic letter sorting system 
comprising 2 letter sorting machines and 30 
coding desks at Bombay in AprD, 1993. Tt1e 
Department has plans 'to ~end the 
mechaniSaion is a phased manner. In the 
year 1994-95 an automatic letter sorting 
system is planned to be inst~1Ied In Madras. 
During the remaining period of 8th FiVe Year 
Plan (1992-97) it is proposed to instaH sim-
ilar systems in .nether two metro cities. 

The Department has ,so far installed 
102 computer baaed multhpurp08e counter 
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machines in the Post Offices and 750 more 
such machines are under installation. Dur-
ing the currt!nt year the Department has 
placed orders for procurement and installa-
tion of 1000 more computer based multipur-
pose counter machines. Circle wise distri-
bution of computer based mUltipurpose 
counter machines is given in the enclosed 
Statement. During the 8th Five Year Plan 
(1992-97), it is planned to install 5000 com-
puter based multipurpose counter machines 

Andhra Pradesh 

Delhi 

Gujarat 

Karnataka 

Maharashtra 

Tamil Nadu 

Uttar Pradesh 

in various Post Offices in the country. 

STATQlIENT 

DISTRIBUTION LIST OF COMPUT-
ER BASED COUNTER MACHINES 

I. 102 Computer based counter ma-
chines were installed during the year 1991 in 
the following circles: 

16 

19 

16 

10 

11 

15 

15 

Total: 102 

II. 750 Computer based counter machines are under installation in the following 
circles: 

Andhra Pradesh 65 

Assam 10 

Bihar 1, 

Delhi 45 

Gujarat· 75 

Haryana 30 

Himachal Pra(jesh 07 , 
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Jammu & Kashmir 05 

Karnataka 55 

Kerala 50 

Maharashtra 100 

Orissa 30 

North East 05 

Punjab 58 

Postal Training Centres 10 

Rajasthan 65 
> 

Tamil Nadu 90 

Uttar Pradesh 40 

Total: 750 

III. 1000 Computer based counter machines have been ordered to be installed 
during the current year in the following circles: 

Andhra Pradesh 60 

APS Directorate 05 

Assam 30 

Bihar 50 

Delhi 43 

Gujarat 50 

Haryana 30 

Himachal Pradesh 50 

Jammu & Kashmir 20 
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Karnataka 

Kerala 

Maharashtra 

Madhya Pradesh 

North East 

Orissa 

Punjab 

PTTC Madurai 

Rajasthan 

Tamil Nadu 

West Bengal 

Uttar Pradesh 

R&D (Oak Bhawan) 

[ Trans/ation] 

National Highways In Punjab and 
Haryana 

-176. DR. SAKSHIJI: Will the Minister 
of SURFACE TRANSPORT be pleased to 
state: 

(a) the details of proposals regarding 
development of National Highways submit-
ted by the Governments of Haryana and 
Punjab to the Union Government; 

(b) the details of proposals which have 
been cleared and the funds sanctioned for 

60 

60 

90 

70 

20 

40 

30 

05 

50 

60 

25 

150 

02 

Total: 1000 

the purpose; 

(c) whether the construction work of 
some sanctioned projects is being delayed; 
and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Details of 
proposals for development of National High-
ways submitted by the Governments of 
Haryana and Punjab during 1993-94 are 
given below: 
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State No. ,C!Jfproposals Amount
(Rs in lakhs)

iIiIary.ana ,9 218.10

Punjab 23 10276 ..00

(b) Details of the prqposals cleared and flUnas sanctioned 'for the purpose du~ing 1993-
94 are:

State "/(Jo.of proposals

Cleared
Amount of Sanction
. (Rs in Jakhs)

Haryana 2 94.10

Punjab 9 8588_00

(c) and (d). Construction of none of the
works sanctioned during 1993-94 is de-
layed. . However, two externally aided
projects in Haryana and one in Punjab sanc-
tioned during earlier years are behind sched-
ule mainly due to Iw out-put of the contrac-
tors and contractual problems.

[English]

Shipping Policy

*177. SHRI HARISH NARAYAN
PRABHU ZANTYE: Will the Minister of
SURFACE TRANSPORT be pleased to
state:

~
(a) wh( ~lter there is any proposal to

reorient th ,~ip;Vjng policy in view of the
'I'lew era on I ~, ~tio~~

(b) if so, the details of the nevi.
formulated for shipping for implentat'
ing the Eighth Plan period;

(c) the details of the proposed outlay in
this regard; and

(d) the policy to be adopted for
privatisation of shipping infrastructure net-
work?

THE MINISTER OF STATE OF THE
. MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDlSH TYTLER): (a) and (b). The
Government has already reviewed the Ship-
ping Policy with a view to promoting the
interests of Indian Shipping Companies
keeping in view the move towards
globalisation and changes in economic po-
lices. As part of the new.Shipping Policy, a
number of measures have been taken for
the healthy growth of Indian Shipping Indus-
try. These include:

1. Automatic approval is now given for:

(i) Acquisition of all categories of ships,
except crude tankers and OSVs,
by Private Shipowning companies;

(ii) Sale of ships for further trading!
scrapping to a company within In-
Iol

dia or abroad;
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2. 

3. 

4. 

5. 

6. 

(iii) Acquisition of ship'from an Indian 
shipyard; and 

(iv) Acquisition of replacement ton-
nage. 

Freight charges on account of 
movement of fertiliser and petro-
leum products are now allowed to 
be paid in convertible currency on 
par with other commodities. 

Shipping companies have been 
given freedom to time Charter out 
Indian ships to foreign shipping 
companies. 

Shipping companies are allowed 
to acquire vessels through bare 
boat charter-cum-demise method. 

Certain Sections of Merchant Ship-
ping Act were considered by for- . 
eign lenders as impediments to the 
enforcement of the rights of lend-
ers in case of loan defaults and 
consequent requirement of fore-
closure of the mortgage. These 
sections have now been amend-
ed, to facilitate Indian Shipping 
Companies to raise external com-
mercial borrowing for ship acquisi-
tion from abroad. 

Shipping companies have been 
allowed to retain sale proceeds of 
their ships abroad and utilise them 
for fresh acquisition. 

(c) An outlay of Rs 3300 crores has 
been provided in the Public Sector for the 
development of shipping during the 8th Five 
Year Plan. 

(d) Shipping Sector is already open to 
the Private Sector. At present the share of 

, 

Private Sector in the Indian tonnage is about 
50%. In order to promote development of 
shipping in the private sector, a number of 
measures havebean taken which are listed 
above. 

Postal Services 

*178. SHRI NITISH KUMAR: 
SHRI CHINMAYAND SWAMI: 

Will the Ministerof COMMUNICATIONS 
be pleased to state: 

(a) whether there are general com-
plaints about the inefficient postal services 

·-bath in. the ,r-Ural and urban areas in the 
count~~' . - -

(b) whether the Government have a 
proposal for setting up a Committee to 
identify the reasons thereof; 

(c) if so, the details thereof; 

(d) whether the Department of Posts 
are held responsible in case of loss, mis-
delivery of lettersiparcles, etc. and damage 
caused to articles during transmission by 
post; 

(e) if nol, the reasons therefor; and 

(f) the steps proposed to be taken by 
the Government in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) While the Department of 
Posls makes every effol;1 to maintain and 
improve the standard of service, there have 
been occasional complaints about deficien-
cy in the Postal services both in rural and 
urban areas. It is primarily due to coming up 
of new residential colonies in the peripheral 
areas of big cities, manifold increase in 
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commercial activities, growth of population, 
manifold increase in the mail volume and 
bottlenecks in transportation. The problem 
areas have been studied in great detail by 
various Committees including a high -pow-
ered Committee in the recent past. Action 
on their recommendations have been taken 
or are being taken to improve the efficiency 
of the service. 

(b) and (c). There is no proposal at 
present under consideration of Government 
to'set up another Committee to identify the 
reasons in view of the ongoing exercise. 

(d) to (f). Yes Sir. The liability of the 
Department of Posts with regard to loss, 
mis-delivery of letters/parcels etc. and dam-
ages caused to the articles during transmis-
sion b,)' post is governed by the provisions 
of Sections 6, 33 and 34 of the Indian Post 
Office Act. 1898. Exgratia payment is paid 
in case of loss of registered articles. Refund 
of Speed Post Charges is given in case of 
delay in delivery of Speed Post articles. 
Compensation is paid in case of loss of 
insured artitles. These provisions are re-
viewed from time to time in consonance with 
the need for customer satisfaction and 
redressal of consumer grievances. 

( Translation] 

Food Processing In Rural Areas 

*179. SHRI SURENDRA PAL PATHAK: 
DR. K.V.R. CHOWDARY: 

Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state: 

(a) the funds allocated for the expan-
sion of Food Processing IndustrieS in the 
Eighth Five Year Plan; 

(b) whether the Government propose 
to develop the Food Processing Industries 
as cottage industry in the rural areas; 

(c) if so, the details of small, medium 
and large scale agro-based Food Process-
ing Industries the Government propose to 
establish: and 

(d) if not, the steps being taken to 
improve transportation and marketing of 
fruits and vegetables in rural area? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD -PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI): (a) to 
(d). The outlay approved by the Planning 
Commission tor implementation of the Plan 
Schemes of this Ministry during the 8th Five 
Year Plan is Rs. 146 crores. While the 
Ministery of Food Processing Industries does 
not set up Food Processing Industries di-
rectly in any State, it has formulated several 
developmental Plan Schemes for the devel-
opment of Food Processing Industries for 
implementation during the 8th Plan. Under 
these schemes financial assistance is pro-
vided to State Government Organisations, 
Joint Sector Companies, Cooperative Soci-
eties, Voluntary Agencies etc. for setting up/ 
upgrading Food Processing Industries. One 
of our Plan Schemes envisages setting up of 
Food Processing Training Centre in rural 
areas which will provide a hands-on experi-
ence in operating and managing small units. 
The Plan Schemes being operated by the 
Ministry of Food Processing Industries in 
the fruit and vegetables processing sector 
seek to provide marketing assistance and 
also assistance for building up cold-storag-
es, pre-cooling facilities, cold transportation 
system, refrigerated retail outlets etc. 
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[Eng/ish] 

Working of AIR!Doordarahan In 
Sri nagar 

*180. DR. LAXMINARAYAN PANDEYA: 
SHRI ATAL BIHARI VAJPAYEE: 

Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the details of officials of the All India 
Radio and Doordarshan killed or injured due 
to terrorist violenc.e in Srinager during the 
last three years; 

(b) the dates on which AI RI Doordarshan 
Kendra building in Srinagar were attacked 
by Terrorists during this period and the 
details of damage done to property and 
equipments; 

(c) the periods during which broadcasV 
telecast from Srinagar AIR Station! 
Doordarshan Kendra has to be suspended 
during this penod; 

(d) the present state of functioning of 
the AIRlDoordarshan Stations in Srinagar; 
and 

(e) the nature of security provided to the 
staff and the station building and equip-
ment? 

THE MI.NISTER OF STATE OF THE 
MINISTRY OF INFOR~TlON AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) and (b). Information is given in the en-
closed Statements I and II. 

(c) There has been no suspension of 
AIRlDoordarshan broadcasVtelecast dur-
ing the said period. 

(d) AI Rand Doordarshan Kendras in 
Srinagar are functioning normally under pro' 
tection of armed guards. 

(e) The security to the staff and the 
building alongwith equipments is provided 
by para-military forces at the installations. 
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German Assistance for 
Nagarlunsagar Power Station 

1758.SHRIDATTATRAYABANDARU: 
Will the Minister of POWER be pleased to 
state: 

(a) whether the Government of Andhra 
Pradesh has sought German assistance 
forthe Nagarjunsagar Tail-pond Dam, Pow-
er Station; 

(b) if so, the details thereof; and 

(c) the steps taken by the Union Gov-
ernment in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) to (c). The 
Nagarjunasagar T ailpond Dam Power House 
(2x25 MW) of Andhra Pradesh State Elec-
tricity Board has been posed for availing 
German financial assistance. 

Accidents on National Highway' 
No-31 

1759. SHRI JITENDRA NATH DAS: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) the number of accidents took place 
on the National Highway No-31 during the 
last two years, year-wise and month-wise; 

(b) the causes of these accidents and 
the steps taken to check such accidents ; 
and 

(c) the number of lives lost and the 
compensation paid to them? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) National 

Highway-wise accident. statistics is not col-
lected. 

(b) and (c). Do not arise. 

Change in Telephone Numbers 

1760. SHRI RAMACHANDRA 
VEERAPPA: Will the Minister of COMMU-
NICATIONS be pleased to state: 

(a) whether subscribers are allowed 
change in telephone numbers on specific 
grounds or on request; 

(b) if so, the details thereof and the 
maximum numbers of changes permitted in 
such cases; and 

(c) if not, the reasons there~r? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) YeJs, Sir. 

(b) The request for change of tele-
phone nunmer is entertained only when 
there are exceptional reasonslor .the same 
and the change is technically feasible. 

(c) Does not arise in view of (b) above. 

Rehabilitation of Trbals at 
Rourkela 

1761. DR. KRUPASINDHU SHOI: Will 
the Minister of STEEL be pleased to state: 

(a) whether the tribals displaced by the 
setting up of Steel Plant at Rourkela have 
been rehabilitated; 

(b) if not, the reasons for the inordinate 
delay in their rehabilitations; and 

(c) the steps being taken to rehabilitate 
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THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) to (c). Yes, Sir. A total of 
2901 families (fribals and non tribals) were 
displaced on account of acquisition of land 
for RSP at Rourkela (excluding mine quar-
ries and dam area). Apart from compensa-
tion paid for the land acquired, two resettle-
ment colonies (Jalda & Jhirpani) with all 
amenities were set up by the State 
Government. Each displaced family was 
provided with house site, housing subsidy 
for construction of house and alternative 
waste land for cultivation with reclamation 
subsidy. 50% of the total cost of rehabilita-
tion was borne by RSP. 

So far RSP has also provided employ-
ment to 4671 local displaced persons of 
Rourkela. District authorities are scrutinising 
records to determine families displaced from 
Rourkela from which nobody has been pro-
vided employment and in case of such 
persons there is a scheme under which 
eligible persons can be provided training, 
the cost of which is borne by RSP. Such 
trained persons will be considered for em-
ployment at RSP, per requirement. 

Sale of Special Grade Steel 

1762. DR. KRUPASINDHU SHOI: Will 
the Minister of STEEL be pleased to state: 

(a) the steps taken by the Government 
to increase the production and sale of spe-

SAIL (excluding liSCO) 
Bhilai Steel Plant, 

1991-92 

Durgapur Steel Plant, 815.7 
Rourkela Steel Plant, 
Bokaro Steel Limited. 

cial grade steel in the country; 

(b) the total quantity of special grade 
steel sold by the Steel Authority of India 
Limited during the last three years and the 
rupee value thereof; 

(c) the target set in this regard for 1993-
94; and 

(d) the steps taken on achieve the 
target? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Among the steps taken 
by Steel Authority of India Limited to in-
crease production of special grade steel 
are: 

(a) Modernisation and technological 
upgradation of plant and equipment. 

(b) Improvement in raw material qual-
ity. 

(c) b..tter technological regime. 

Some of the measures contained in the 
Budget for 1994-95 such as reduction of 
customs duty on capital goods and ores and 
concentrates 'may also help in increasing 
the production of special grade steel in the 
country. 

(b)The domestic sales of special steel 
by SAIL (excluding liSCO) for the last three 
years is as under: 

('000 tonnes) 

1992-93 April'-Dec '93 

938.8 . 657.3 
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1991-92 

Alloy Steel Plant 81.9 

Special Steels Plant 34.0 

(c) Domestic sales plan for special grade 
steel produced by SAIL (excluding liSCO) 

,.~, for 1993-94 is as und.,: 

('000 tonnes) 

8hilai Steel Plant, Durgapur 
Sfeel Plant, Rourkela Steel 
Plant, Bokaro Steel Ltd. 

Alloy Steel Plant 

Special Steels Plant 

1350.6 

100.0 

36.2 

(d) Some of the steps taken by SAIL to 
achieve the sales plan are as under: 

1. Vigorous customer contact and 
faced back on quality; 

2. Order booking at competitive pric-
es; 

3. Exploring new market/customers; 

4. Emphasis on prompt order service 
and quick after sales service. 

( Translation] 

Linking National Highway No.12 
with Other Places 

1763. SHRI SHIVRAJ SINGH 
CHAUHAN: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether Madhya Pradesh Govern-

('000 tonnes) 

1992-93 April'-Dec'93 

78.0 60.1 

36.4 18.9 

ment has submitted any proposals for link-
ing Ahmedabad and Indore National High-
way No. 12 via Indore, Devas, Khatigaon, 
Nasrullahganj, Bhudni and Badi; 

(b) if so, when this proposal had been 
sent by the State Government; 

(c) the reaction of the Union Govern-
ment thereto; 

(d) whether any study/survey has been 
conducted to analyse its feasibility and cost; 
and 

(e) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) to (c). The 
Government of Madhya Pradesh has been 
representing from time to time for the inclu-
sion 'of certain State Roads in the National 
Highway grid including the road emanating 
from Ahmedabad to terminate at Bhopal on 
N.H. No.12traversingthrough\ndore-Dewas 
which incidenta\\y covers the part require-
ment of the road in question. However, 
owing to resource crunch under the Central 
Sector Road Programme in the current Plan, 
it is not Dossible to declare new National 
Highways in various States including Madhya 
Pradesh. 

(d) No, Sir. 

(e) Does not arise. 
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Funds for Power Sector 

1764. SHRI SHIVRAJ SINGH 
CHAUHAN: 

SHRI PREM CHAND RAM: 

Will the Minister of POWER be pleased 
to state: 

(a) whether the Union Government have 
increased the amount of total outlay for the 
power sector in the country during 1993-94; 
and 

(b) if so, the details of developmental 
schemes to be initiated during the period in 
this regard and funds allocated therefore, 
State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGA YY A NAIDU): (a) No Sir. 

(b) Does not arisC? in view of (a) above. 

[Eng/ish] 

Out of Turn Telephone Connec-
tions 

1765. SHRI ARJUN SINGH YADAV: 
Willthe Minister of COMMUNICATIONS be 
pleased to refertothe rep!y given to Unstarred 
Question No. 4007 on August 23, 1993 and 
state: 

(a) whether the j~nt has since 
been studied; 

(b) if so, the action taken thereon; 

(c) whether the information has since 
been collected; and 

Cd) if so, the details thereof and if not, 

the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. 

(b) A Special Leave Petition has been 
filed in the Supreme Court of India. 

(c) No, Sir. 

(d) Does not arise.-

Electronic Exchange 

1766. SHRIMATI VASUNDHARA RAJE: 
SHRI S.B. SIDNAL: 

Willthe Minister of COMMUNICATIONS 
be pleased to state: 

(a) the number of electronic exchange 
set up during the last three years, State-
wise; 

(b) whehter the Government propose 
to increase the number of such exchanges 
in the country during the Eighth Plan period; 
and 

(c) if so, the details thereof, Statewise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Number of electronic ex-
changes set up during the last three years, 
State-wise, are given in Annexure·1 

(b) Yes, Sir. 

(c) During the Eighth Plan all electro-
mechanical exchanges of MAX·Ii.MAX·1I1 
Manual and life expired exchanges are 
planned to be replaced by electronic ones. 
The details are given in Statement-' 
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Racket In InternmloMI,Callaln 
Deihl" 

1767.SHRI MOHAN RAWALE: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

<a) the number and other particulars of 
Mahanagar Telephone Nigam I.imited 
(MTNL) officials arrested in January, 1994 
in Delhi for being involved in a racket of 
providing unmetered international calls; and 

(b) the departmental and other action 
taken by the Government against these 
officials? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) A total of six employees of 
MTNL were arrested in two different raids 
during the month of January, 1994. 
Parliculars of the employees are given be-
low: 

(i) Raid on 05.01.1994 
Astt. Engineer - one 
JTO - one 
Regular Mazdoor - three 

(ii) Raid on 25.01.1994 

Phone Inspector - one 
(since transferred to Calcutta) 

(b) All the employees presently working 
under MTNL have been placed und&r sus-
pension. F"urther action will be taken after 
investigations are completed by C.B.1. 

[ Translation) 

Chi.... Investment In Surface 
Tl1Inaport 

1768. MAl. GEN. (RTD.) BHU)\'AN 
CHANDRA KHANDURI: Will the Minister of 

SURFACE TRANSPORT be pleased to 
state: 

(a) whether any agreement has been 
signed with China for investment in the field 
of Surface Transport in our country; arid 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. 

(b) Does not arise. 

News From AlAI Doordarshan 
Kendras In Bihar 

1769. SHRI PREM CHAND RAM: Will 
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

<a) the number of news bulletins broad-
cast in Hindi, Urdu,. English, Sanskrit and 
regional languages by Akashvani and 
Doordarshan Kendras in Bihar with duration 
thereof; 

(b) whether the Government propose 
, to increase the number of regional lan-

guage news bulletins broadcast from 
Akashvani and Doordarshan Kendras in 
Bi!:tar; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI KP.SINGH DEO): 
(a) Information is given in the encloeed 
statement. 

(b) No, Sir. 

(c) Does not arise. 
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News Bulletins BroadcastfTelecast in, 
Various Languages from AIR Stations and 

Doordarshan Kendra in Bihar with Duration 
thereof 

STATEMENT 

AIR Station! 
Doordarshan 
Kendra 

AIR,PATNA 

AIR, RANCH I 

No. of regional 
news bulletins 

2 

2 

Language 

3 

Hindi 

Urdu 

Hindi 

Duration 

4 

one each of 
5 rnts. and 10 rnts. 

5 minutes 

10 minutes 

Besides above, a 5 minutes news summary in Maithili is also broadcast over AIR, 
Darbhanga, thrice a week. 

DOORDARSHAN 
KENDRA. PATNA 

In addition tothe regional news bullentins 
mentioned above, all Radio Stations and 
Doorclarshan Kendra in Bihar relay national 
news bullentins in Hindi and English broad-
castltelecast from Delhi. 

New. In Malthlll from Darbhanga 
AIR Station 

1770. SHRI BHOGENDRA JHA: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

<a) whether the Darbhanga Akashvani 
Station Broadcast news if! Maithili; 

(b) • so, the duration thereof and whether 
he Gover,..rnentpropOse to introduce broad-
;ast of new. in Maithili daily from there; 

\ 

Hindi 15 minutes 

Urdu 5 minutes 

(c) if so, whether there is any proposal 
to increase the news duration and timings 
also; and 

(d) if so, by when and if not, the reasons 
therefor? 

THE MINISTER OF STATE OF THE 
MI'-IISTRY OF INFORMATION AND 
BROADCASTING (SHRI KP. SINGH DEO): 
(a) to (d). A News Summary in Maithiliof five 
minutes duration is broadcast from AIR, 
Darbhanga thrice a week. There is no pro-
posal either to increase the duration or 
frequency of this news summary as ade-
qua_te number of news bulletins are being 
broadcast by the station in the principal 
language of the station which is Hindi. 
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[English} 

AllocatIon to Schemes of Food 
Processing Industries 

1771. SHRI SYED SHAHABUDDIN: 
Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state: 

(a) the total aRocation for Central and 
Centrally sponsored schemes relating to 
Food Processing Industries during the Eighth 
Five Year Plan; 

(b) the amount released to State Gov-
ernments during 1992-93 and the allocation 
for 1993-94, State-wise; and 

(c) the brief particulars of the major 
schemes and of proposals relating to Bihar 
under consideration of the Government with 
the date of receipt of these schemes? 

s. No. State 

1. Andhra Pradesh 

2. Arunachal Pradesh 

3. Assam 

4. Bihar 

5. Goa 

6. Gujarat 

7. Haryana 

8. Himachal Practesh 

9. J&K 

10. Karnataka 

THE MINlSTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRfTARUN GOGOI): (a)Tha 
outlay apprCMKt for implementation of the 
Plan Schemes of the Ministry of Food Pro-
cessing Industries during the Eighth Five 
Year Plan is As. 146 crcres. 

(b) Details of assistance provided dur-
.ing 1992-93 under the Plan Schemes of the 
Ministry in respect of proposals from the 
States.are given in the enclosed statement. 
No State-wise allocation of funds is made. 

(c) No such proposals are under con-
sideration. 

STATEMENT 

Details of assistance provided during 
1992-93 under the Plan Schemes of Minis-

. tty of Food Processing Industries 

Amount (Rs in 1aJchs) 

150.932 

18.258 

9.000 

12.700· 

25.000 

86.000 

44.000 

111.300 
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S.No. State Amount (Rs in lakhs) 

11. Kerala 

12. Madhya Pradesh 38.335 

13. Maharashtra 57.720 

14. Manipur 0.675 

15. Meghalaya 

16. Mizoram 113.110 

17. Nagaland 36.750 

18. Orissa 6.000 

19. Punjab 146.000 

20. Rajasthan 

21 Sildcim 

22. TamilNadu 25.000 

23. Tripura 

24. Uttar Pradesh 62.060 

25. West Bengal 35.770 

26. Andaman & Nicobar Island 

27. Chandigarh 

28. Dadra & Nagar Haveli 

29. Daman & Diu 

30. Delhi 5.732 

31. Lakshadweep 

32. Pondicherry 

Others-Organisationsllnstitutions 89.180. 
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Manufacture of Satellite Terminals 
by DOT 

1772. SHRI R. SURENDER REDDY: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Centre for Develop-
ment of Telematics (C-DOT) has proposed 
to manufacutre satellite terminals and start-
ed bidding for the International Communi-
cation Satellite; 

(b) if so, the details thereof; 

(c) whether C-DOT is working for the 
aforesaid project in co-ordination with the 
concerned department of the Government; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) to (d). C-DOT has no 
proposal to manufacture Satellite Termi-
nals. C-DOT has not bid for Interniitional 
Communication Satellite. However, they 
have quoted for development and supply of 
TDMA System to Intelsat against their en-
quiry, with ITI as sub-contractors for manu-
facturing. 

Construction Coastal Highway 

1773. SHRI MULLAPPALL Y 
RAMCHANDRAN: Will the Minister of SUR-
FACE TRANSPORT be pleased to state: 

(a) whether there is any proposal to 
construct a coastal highway along the 
Western Coast; 

(b) if so, the details thereof and the 
allocation made thereof; 

(c) whether any work has commenced 
on the Vengalam-Ponnani Coastal Highway 
in Malabar, Kerala; and 

(d) if so, the extent of work done and the 
estimated cost of project? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. 

(b) Does not arise. 

(c) & (d). The road in question being a 
State road, the State Government of Kerala 
is primarily concerned in the matter. 

Panel for Road Accidents 

1774. SHRI RAJNATH SONKAR 
SHASTRI: Will the Minister of SURFACE 
TRANSPORT be pleased to refer to the 
reply given to Unstarred Question No. 1689 
on December 13, 1993 and state: 

(a) whether the panel has since submit-
ted its report; 

(b) if so, the details thereof; and 

(c) the action taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. 

(b) and (c). Do not arise. 

Conversion of Telephone Exchang-
es In West Bengal 

1775. SHRI AMAR ROYPRADHAN:Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the names of telephone exchanges 
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converted into electronic exchanges in West 
Bengal as on January 31, 1994; and 

(b) the places where exchanges are 
likely to be converted into electronic ones 
withS.T.D. facility by March 31,1994 in the 
State? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Names are shown in State-
ment -A 

(6) Places are shown in Statement 
-R 
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C.A.F. Fund for West Bengal 

1 n6. SHRI SA TY AGO PAL MISRA: WUI 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) the amount released or proposed to 
be released during the current financial year 
or the next financial year from the Central 
Road Fund to the State Government of 
West Bengal; and 

(b) the details of the schemes where 
these funds are proposed to the utilised? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a> Asum of Rs 
20.00 lakhs has tentatively been a"ocatedto 
the Government of West bengaltor the year 
1993-94. It is too early to indicate allocation 
of funds for next financial year. 

(b) Funds under the Central Road Fund 
are allocated State-wise 'and not scheme-
wise, 

Telephone Connections to Free-
dom Fighters 

1777. DR. Y.S. RAJASEKHAR REDDY: 
WiU the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the number of applications received 
by his Ministry for sanction of telephone 
connections under Freedon Fighters quota, 
as on December 31, 1993, State-wise; 

• 
(b) the number of telephone connec-

tions sanctioned out of them as on Decem-
ber 31, 1993 and the number of applications 
pending; and 

(c) the time by which the pending 
applicaiton. are likely to be cleared? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI . 
SUKH RAM): (a) to (c). The information is • 
being collected and wi" be laid on the table 
of the House. 

Review of Policy on STDIPCO 

1 ns. SHRI PAWAN KUMAR BANSAL: 
Will the Minister of COMMUNICATIONS be 
pleased to state; 

(a) whether All India PCO Holders As-
sociation have represented to the Govern-
ment for review of policy on STD/PCO; 

(b) if so, the issue raised by the Ass0-
ciation; and 

(c) the response of the Government 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. 

(b) THe issues raised are: 

1. Their Associationtobe recognisect 

2. Transfer of PCOs to next of his! 
her legal heir in the event of death 
of the PCO allottee. 

3, Supply of computerised print-out 
of bills 

4. Reduction in the licence fee for 
FAX. 

5. Represent~ion of the Associa-
tion's representatives in the TAOs 

6. Charging Rs. 3000f: as pce allot-
ment fees and an increase in the 
minimum guaranteed amount. 
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(c) The demands regarding transfer of 
PeO to next of hislher IegaJ heir in the event 
ofdealh of the originalaDottee and for supply 
of computer print-outsIdetailed billing on 
request have only been acceded to. 

[Translation] 

SAARe Centre for Arbitration of 
• Commercial Disputes 

1779. SHRIMATI PRATIBHA 
DEVISINGH PATIL: Will the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether the Government had taken 
any initiative during the recent SAARC 
SUmmit held in Dhaka with regard to setting 
up of Regional Centre fcr Arbitration of 
Commercial Disputes among SAARC coun-
tries; 

(b) if so, details thereof; and 

(c) the response of SAARC members 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) No, Madam. The Govern-
ment of India had not taken any initiative at 
the SAARC Summit held in Dhaka for setting 
up of Regional Centre for Arbitration of 
Commercial Disputes among SAARC coun-
tries. 

(b) and (c). Do not arise. 

1/80. SHRIMAnKESHAABAI SONAJI 
KSHIRSAGAR: WiRthe Minister of EXTER-
NAL AFFAIRS be pleaMd to state: 

(a) the countries where cultural centres 
are being run by the Government; 

(b) the salient features of the functions 
of these centres; 

(c) whether the Government propose 
to open more cultural centres in other coun-
tries; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF EXTERNALAFFAIRS (SHRI 
R.L. BHATIA): (a) and (b). The Indian Coun-
cil for Cuiural Relations has eight Cultural 
Centres located at Georgetown (Guyana), 
Jakarta (indo'lesia), Moscow (Russia) Port 
Louis (Mauritius). Paramaribo (Surinam), 
Cairo (Egypt), Berlin (FRG) and London 
(U.K) for promoting greater awarenesS and 
appreciation of India's cultural heritage as 
well as to disseminate information about 
contemporary developments in India. The 
Centr~s organise regular activities like Iec· 
tures, talks. film shows and exhibitions on 
various aspects of India. In additions, some 
of the Centres also organise regular classes 
on Indian music. dance. yoga and Hindi. 
The Centres also maintain a library-cum-
reading room. Where appropriate, the Cen-
tres develop activities relevant to the cultur- . 
al needs of the people of Indian origin settled 
abroad. 

All Centres are expected to develop 
and maintain contacts with a wide cross 
section of local citizens including students. 
teachers, scholars and cultural personali-
ties. 

(c) and (d). Yes Sir. It is proposed to 
open Cultural Centres at Tashk~nt 
(Uzbekistan) and Almaty (Kazakhst.:.n). 
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(English] 

Crlt ..... for Selection of T.V Serial. 
and Documentary Filma 

1781. DR. K.V.R. CHOWDARY: Will 
the Minister d INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) the criteria adopted by the Govern-
ment for the approval ~ TV serials and 
documentary films; and 

(b) the details of proposals for telecast 
of TV serials! documentary films'in regional 
languages lying pending with each of the 
Doordarshan Kendra? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI KP. SINGH DEO): 
(a) The following broad criteria is adopted 
for selection of TV serials and documentary 
films under Doordarshan's commissioned 
programme scheme: 

(a) Relevance of the story. theme or 
subject to the needs of Doordarshan. 

(b) Treatment of the subject! storyline. 

(c) Conformity to the telecast code. 

(d) Track records of the Director. Exec-

utive Producer, writer, crew etc. 

In sofar asspbnsoredprogrammes are 
concerned, Doordarshan endea~ours to 
approve programmes which propagete high 
social values combine with wholesome en-
tertainment. 

(b) The information is being collected 
and will be laid on the Table of the House. 

STD In Kerala Exchanges 

1782. SHRI THAYILJOHN ANJALOSE: 
Will the Minister of COMMUNICATIONS be 
pleased to state the steps taken by the 
Government for setting up automatic tele-
phonee:xchanges with S.T.Dfaciityin KeraJa. 
district-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): The Government has taken 
steps in terms of providing material resourc-
es and other infrastructure for setting up 
automatic telephone exchanges in Kerala. 
With these steps. all the 683 telephone 
exchanges in Kerala have been made auto-
matic and. out of these 455 exchanges are 
having STD facility. Districtwise break up is 
given in enclosed statement 228 telephone 
exchanges are planned to be provided STD 
facility during 8th Five Year Plan, subject to 
avnilability of resources. 
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Dereservatlon of Minerals 

1783. SHRI.GOPI NATH GAJPATHI: 
Will the Minister of MINES be pleased to 
state: 

(a) the details of minerals dereserved 
by Government: 

(b) whether Government propose to 
dereserve some more minerals; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) to (c). The National 
Mineral Policy has de reserved all the 13 
minerals which were earlier reserved for 
exclusive exploitation by Public Sector. 
These minerals are iron ore, manganese, 
chrome, sulphur, gold, diamond, copper, 
lead, zinc, molybdenum, tungsten, nickel 
and platinum group of minerals. Since all 
these minerals have already been 
dereserved, question of their further 
dereservation does not arise. 

{Translation] 

Telephone Connections to Gram 
Panchayats In Backward Districts 

1784. SHRI PANKAJ CHOWDHARY: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether any priority is given to 
provide telephone connections to Panchyat 
villages of backward districts in the country; 

(b) if so, the details thereof; 

(c) the steps taken by the Government 
in this regard so far; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) to (d). No, Sir. There IS no 
such priority or definition for backward dis-
tricts. The Government have adopted a 
policy to provide telephone facility to aU 
2,33,060 Panchayat villages by March 31, 
1995 progressively subject to availabHity of 
resources. 

(English] 

Telephone Connections In 
Hyderabad 

1785. SHRI J. CHOKKA RAO: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) the total number of applications 
pending as on December 31, 1993 in 
Hyderabad city for telephone connections 
and the number of connections given during 
the calendar year, 1993; and 

(b) the number of connections given out 
of them on out of turn basis during the said 
period and the connections given for unem-
ployed youth for STD and ISO booths? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) the total Nos. of applica-
tions pending as on December, 1993 in 
Hyderabad city is 70096, and the telephone 
connections given during the calendar year 
1993 is 2n75. 

(b) the Nos. of connections given on out 
of turn basis is 1004 and connections given 
to unemployed youth for STOll SO booths is 
312. 
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Post Offices In Maharashtra 

1786. SHRI ANNA JOSHI: Will the Min-
ister of COMMUNICATIONS be pleased to 
state: 

(a) the number of villages in Maharashtra 
without post office by the end of '1992-93; 

(b) the number of villages in the State 
having post office; 

(c) the district-wise number of villages 
without post office at present; and 

(d) the number of post offices proposed 
to be opened district-wise and category-
wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) 31,973 villages in 
Maharashtra were without post offices by 
the end of 1992-93. 

(b) The district-wise and category-wise 
details of villages having post offices as on 
31.12.93 are given at Statement-A. . 

(c) The district-wise details of villages 
without post offices at present are given at 
Statement-B. 

(d) In the current year 27 more post 
offices are proposed to be opened, district-
wise and category details of which are given 
at Statement-C. 
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[Translation] 51. No. Name of the State No. 

FAX r acUIty 

1787. SHRI NARAIN SINGH 
CHAUDHARY: Will the Minister of 
COMMUNICAlONS be pleased to state: 

(a) whether the Government propose 
to provide FAX facility at all the district 
headquarters of the country; 

(b) if so, the details thereof, State-wise; 
and 

(c) the number of district headquarters 
to be covered by this facility in Haryana? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. The Government 
has plans to provide FAX facility at all district 
headquarters of the country. 

(b) The information is given in the at-
tached statement. 

(c) In the State of Haryana 13 districts 
out of 16 districts are already provided with 
FAX facility and remaining district head-
quarters will be provided during 8th Plan 
period. 

STATEMENT 

State-wise Nos. of District Headquarters 
where Fax Facility is not Provided 

SI. No. Name of the State No. 

1. AtunachalPradesh 12 

2. Assam 11 

3. Bihar 4 

4. Gujarat 4 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

Haryana 3 

Himachal Pradesh 2 

Jammu & Kashmir 10 

Kerala 

Madhya Pradesh 18 

Maharashtra 3 

Manipur 7 

Maghalaya 4 

Mizoram 2 

Nagaland 6 

Orissa 15 

Punjab 7 

Rajasthan 7 

Sikkim 3 

Uttar Pradesh 3 

West Bengal 3 

N.B. : District Headquarters in re-
maining States are having Faxfacil-
ities. 

Union Territories To be provided 
in all District 
Headquarters 
except Port 
Blair, Pondi-
cherry& 
Kavarathi. 
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[English} 

STDIPCO In Andhra Pradesh 

1788. SHRI DHARMABHIKSHAM: 
SHRI S.M. lAlJAN BASHA: 

Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) the demand at present for ISD/STDI 
PCOs in Andhra Pradesh district-wise; 

(b) the number of such applications 
pending at present district-wise; 

(c) the numbers of PCOs sanctioned 
during 1993-94, district-wise; and 

(d) the steps taken to clear the applica-
tions? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) to (d). The required infor-
mation is being collected and will be laid on 
the Table of the House. 

[Translation] 

Smuggling of Globe into India 

1789. SHRI ANAND AHIRWAR: 
SHRI GURUDAS KAMAT: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether the attention of the Govern-
ment has been drawn to the news item 
appeared in "Jansatta'dated February 5, 
1994 regarding sale of a globe which showed 
Jammu & Kashmir as a disputed territory; 

(b) if so, the facts of the matter reported 
therein; 

(c) whether these globes are available 
in Kerala; 

(d) if so, the details thereof; and 

(e) the steps taken/proposed to be 
taken by the Government in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFAIRS (SHRI 
R.L. BHATIA): (a) Yes, Sir. 

(b) to (d). Such globes have reportedly 
been brought into Kerala mostly by the 
Indians returning from the Gulf; 

(e) Indian Embassies in the concerned 
Gulf countries have been asked to take up 
the matter with the respective Foreign Offic-
es. Our Customs authorities have already 
alerted their field offices in this regard to 
prevent import of such globes and have . 
made some seizures. Kerala state govern-
ment has also been asked to take necessary 
action to prevent circulation of such globes. 

[English] 

Ahmedabad Passport Office 

1790. SHRI SHANKERSINH 
VAGHELA: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) the number of pending applications 
in the Ahmedabad Passport Office; 

(b) the reasons for dealy and the steps 
taken to ensure minimum time in grant 6f 
passports; 

(c) whether take and stolen passports 
were seized from an Ahmedabad-based 
recruiting agent; 

(d) if so the details thereof; 
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(e) whether any employee of the pass-
port office has been found involved in this 
racket; and 

(f) if so, the details thereof and the 
action taken against them? 

THE MINISTER OF STATE OF THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) and (b). The total number 
of pending applications at Ahmedabad Pass-
port Office was 14293 as on 4.2.94. Of 
these, the number of applications pending 
for over one month was 12,477. A shortage 
of staff and shortfall in the supply of passport 
booklets together with an increase in the 
number of applications received had con-
tributed to the delay in the issue of pass-
ports. Steps taken to reduce delays in the 
time taken to issue passports include, inter 
alia, augmentation of staff strength, intro-
duction of a productivity linked incentive 
scheme and increase in the supply of pass-
port booklets. The issue time at RPO 
Ahmedanbad for fresh passports where the 
applicaton is complete in all respects has 
come down from approx. 105 days in De-
cember 1992 to 72 days as on 4.2.94. 

(c) to (f). Facts are being ascertained 
and will be laid on the Table of the House. 

Public Sector Mining Companies 

1791. SHRI VIJAY KUMAR YADAV: 
WUI the Minister of MINES be pleased to 
state: 

(a) whether the public sector mining 
companies like Hindustan Copper Limited, 
Hindustan Zinc Limited, Bharat Aluminium 
Company Limited and National Aluminium 
Company Umited have become financially 
unviable and are at the verge of closure; 

(b) if so, the factors responsible there-

for; and 

(c) the measures proposed by the Gov-
ernment to revive these companies? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI SAL RAM 
SINGHYADAV): (a) and (b). The operations 
of public sector undertakings viz. Hindustan 
Copper Limited, Hindustan Zinc Limited, 
Sharat Aluminium Company Limited and 
National Aluminium Company Limited were 
adversely affected during 1993-94 on ac-
count of fall in the international market pric-
es qf copper, zinc, lead and aluminium and 
lowering 01 customs duty of these metals. The 
PSUs are reviewing the st::ope and need to 
phase outthe uneconomic mines. However, 
no mine has been closed by the PSUs on 
account of the liberal is at ion policy of the 
Government. 

(c) To safeguard the interests of Indian 
industry, the budget proposals for 1994-95 
of Government include proposal for 
rationalisation of import duty structure, levy 
of countervailing duties, reduction on cus-
toms duty on capital imports etc. on non-
ferrous metals. The PSUs are also revamp-
ing their operations and undertaking expan-
sion of capacities. phasing out of uneco-
nomic units, innovative marketing strategy 
to maximise sales, and capital restructuring 
besides, efficient management of physical 
and financial resources, etc. 

Corruption In Dhanbad Telecom 
Division 

1792. SHRI GEORGE FERNANDES: 
Will the Minister 01 COMMUNICATIONS be 
pleased to state: 

(a) whether the Government have re-
ceived complaints regarding corruption in 
Dhanbad Telecom Division and Chas-
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Bokaro Telephone exchange; 

(b) if so the details thereof; and 

(c) the action taken or proposed to be 
taken by the Government in this regard? 

THE MINISTE OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. 

(b) (i) Complaint from All India Employ-
ees Union Class-III, Patna, against Shri S. S. 
Yadav, TOE, Dhanbad, regarding his al-
leged irregularities. 

(ii) Complaint against Shri H.,G. 
Sharma, SDO, Bokaro Steel City, regarding 
his alleged atrocities. 

(iii-) Complaint made by Bokaro 
Chamber of Commerce and I ndustries, with 
Newspaper clippings, forwarded by Shri 
Ram Tahal Choudhary, M.P., Shri George 
Fernandes, M.P. and Shri Karia Munda, 
M.P. regarding alleged excess recovery of 
Rs.5 crores and misappropriation of Rs. 
7 .25lakhs towards telephone bills in Bokaro. 

(c) the cases are under investigation. 

Preservation of Fruits and Vegetables 

1793. SHRI SOBHANADREES-
WAR A RAO VADDE: 

SHRI NITISH KUMAR: 
SHRI LAL BABU RAI: 
SHRI RAM TAHAL 

CHOUDHARY: 
SHRI NAWAL KISHORE RAI: 

Will the Ministe.of FOOD PROCESS-
ING INDUSTRIES be pleased to state: 

(a) the total quantity and rupee vgalue 
of fruits and vegetables produced in the 

country last year; 

(b) the comparative figures of percent-
age of processed fruits and vegetables with 
respect to neighbouring countries; 

(c) the steps being taken to reduce 
losses due to non-availaQility of appropriate 
post harvest infrastructure; and 

(d) the targets fixed and schemes being 
implemented in the Eighth Plan to reduce 
wastes due to improper storage and pro-
cessing facilities? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI): (a). 
Quantum and value of the production of 
fruits and vegetables during 1992-93 are not 
available. The quantity and value of fruits 
and vegetables produced in the country 
during 1991-92 is estimated at 98.07 million 
tonnes and RS.18057 crores. 

(b) Total production of fruit and vegeta-
ble products in India during 1992 had been 
4,69,000 metric tonnes. The figures for 
neighbouring countries are not available. 

(c) and (d). The Government is assist-
ing and encouraging setting up of various 
post-harvest processing and handling facil-
ities such as assistance to Government! 
Cooperative!Voluntary agencies for setting 
up new units or exPansion of existing units, 
subsidy for backward linkage by the Indus-
try for contract farming, promotion of gener-
ic demand for processed fruits, establishing 
of food processing/training centres in rural 
areas are other measures to optimise con-
servation of available fruits and vegetables 
in the country. Besides this, the National 
Horticulture Board has taken up a massive 
programme for establishing grading/pack-
ing centres, pre-cooling units, waxing units 
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and also cold chain including refrigerated 
transport and cold storages. While no tar-
gets have been fixed for the Eighth Five 
Year Plan to reduce losses, it is estimated 
that augmentation of the installed capacity 
of fruit and vegetable processing units will 
increase from 9.5 lakh tonnes, as in the 
begining of the Plan, to 20 lakh tonnes at the 
terminal year of the Eighth Plan and other 
measures initiated by the Government will 
reduce the losses substantially. 

Talks on Troop Reduction with 
China 

1794. SHRI SUDHIR GIRl: 
SHRI BOLLA BULLI 

RAMAIAH: 
SHRI ANAND RATAN 

MAURYA: 
SHRI D. VENKATESWARA 

RAO: 
SHRI S.B. SIDNAL: 
SHRI ARJUN CHARAN 

SETHI: 
SHRI CHETAN P.S. 

CHAUHAN: 
SHRI SATYA DEO SINGH: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether India and China have start-
ed talks on reducing troop levels on both 
sides of the line of actual control in pursuance 
of an agreement signed during the Prime 
Minister's visit to Beijing during September, 
1993; 

(b) if so, whether it is a fact that both 
sides have so far reduced some troops on 
the borders; 

(c) if so, the total number of troops 

withdrawn by both the countries; 

(d) the time by which further talks be-
tween the two countries are likely to be held; 
and 

(e) the efforts being made by the Gov-
ernment to reduce tension on the border 
with China? 

.THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) In pursuance of the Agree-
ment on the Maintenance of Peace and 
Tranquillity along the Line of Actual Control 
in the India-China Border Areas signed dur-
ing the Prime Minister's visit to China in 
September, 1993. an India-China Expert 
Group was formed 'in December 1993 to 
assist the India-China Joint Working Group 
(JWG) in its task of implementation of the 
Agreement. The Expert Group held its first 
meeting in New Delhi from February 2-4. 
1994. At this meeting, basic agreement was 
reached on issues related to the mandate, 
future tasks and methodology of the Expert 
Group. The tasks of the Expert Group, 
including the question of troop reduction and 
other confidence building measures will be 
taken up in subsequent meetings. 

(b) No, Sir. 

(c) Does not arise. 

(d) The next meeting of the Expert 
Group will be held in Beijing in a few months. 

(e) The Joint Working Groups is to 
discuss further measures including imple-
mentation of the provisions of the Agree-
ment, which are expected to ensure peace 
and tranquillity in the India-China border 
area. 
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Bilateral Relations with US 

1795. SHRI BALRAJ PASSI: Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to state the progress made in regard to the 
strengthening of bilateral relations including 
trade relations with the US during the last six 
months? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNALAFFAIRS (SHRI 
R.L. BHATIA): Government have been pur-
suing a policy of constructive dialogue with 
the US to strengthen Indo-US bilateral rela-
tions through a step-by-step approach which 
does not undermine India's national inter-
est. During the last six month, Indo-US 
relations have been marked by both positive 
trends, particularly in the domain of com-
mercial and economic interaction between 
th,e two countries, as well as the continua-
tion of differences in areas such as human 
rights, non-proliferation and trade policy. 

The US continues to be India's largest 
trading partner. Bilateral trade in 1993 reg-
istered an unprecedented increase. Docu 
mented figures indicate that during Janu· 
ary-November, 1993 bilateral trade amount-
ed to US$ 6.66 billion (Indo-US trade during 
1992 was worth US$ 5.69 billion). The US 
isthe single largest investor-country in terms 
of direct foreign investment in India. US-
based companies account for nearly 30% of 
all joint ventures in India. US investments in 
India during 1993 registered a quantum 
jump and exceeded the cumulative US in-
vestment in India from 1947 to mid·1991. 
The US Government and business have 
welcomed India's economic liberalisation 
programme and want the pace accelerated. 
Government are, however, committed to 
policies in consonance with India's national 
interest. 

Bilateral consultations in August 1993 
between Foreign Secretary and the US 
Under Secretary of State for Political Affairs 
and the Third Round of official-level bilateral 
talks on disarmament, non-proliferation and 
regional security issues in September 1993 
facilitated a better understanding of each 
other's positions. There has been some 
convergence of views on issues like a Com-
prehensive Test Ban Treaty and a cut -off in 
production of fissile material for weapons 
purposes. 

India and the US have also agreed to 
undertake a bilateral review of the Memo-
randum of Understanding finalised in 1984 
on high technology trade. A new draft agree-
ment on cooperation in science and technol-
ogy is also under consideration. Recently, 
US export regulations on the sale of comput-
ers has been liberalised. Indo-US coopera-
tion on the Light Combat Aircraft is being 
implemented under a special agreement. 

The first round of talks on the conclu-
sion of a new Extradition Treaty between 
India and the US was held between Septem-
ber 28- October 1, '993. 

Of late, there have been repeated ref-
erences from responsible US Administra-
tion officials regarding Kashmir and the 
situation in Pubjab as well as statements 
and letters by the highest political authority 
in the US. Government have categorically 
stated that these tend to provide encour-
agement to Pakistan and terrorists sus-
tained by them to continue with their violent 
activities. Such references are unhelpful 
and hinder resumption of the democratic 
political process and a return to normalcy 
which the Government are striving to bring 
about. 

Government are committed to keeping 
India's national interest as the sole determi-
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nant factor in pursuing constructive rela-
tions with the US. 

Accommodation to Class IV PAT 
Employees 

1796. SHRI GOVINDA CHANDRA 
MUNDA: Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) whether the class four employees of 
Posts and Telegraph Department are not 
getting Government accommodation even 
after putting twenty years of service; 

(b) if so, the reason therefor; 

(c) whether the Government propose to 
provide them such facility in future early; and 

(d) if so, the details thereof? 

THE MINIST~ct STATE 11>1 THE 
MINISTRY COMMUNICATIONS(SHRI 
SUKH RAM): (a) and (b). Yes Sir. There are 
some cases where CIas5 IV employees 
have not got Government accommodation 
even after twenty years of service. Quarters 
asre allotted to different categories of offi-
cials including Class IV as pe their entitle· 
ment according to the existing rules. The 
waiting period for allotment varies with the 
availability of quarters as any particular 
station and the number of applicants there. 

(c) and (d). It is the constant endeavour 
of the Posts and Telecom Departments to 
provide more and more quarters to the staff. 
This is, however, subject to the availability of 
funds, land and inter-se priorities. 

[English] 

Tlsta Bridge 

1797. KUMARI MAMATABANERJEE: 
Will the Minister cj SURFACE TRANSPORT 
be pleased to state: 

(a) the progress made so far regarding 
the construction of Tista bridge in North 
Bengal; 

(b) the amount sanctioned for the 
project; an~ 

(c) the time by which the project is likely 
to be completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER) :(a) 45.890/0 as 
on January, 1994. 

(b) Rs. 220.30 lakhs .. 

(c) June, 1995. 

[ Translation) 

Extradition Treaty with U.A.E. 

1798. SHRI SARAT PATTANAYAK: 
SHRI DHARMANNA 

MONDAYYA SADUL: 
SHRI GOVINDRAO NIKAM: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether the Government propose 
to sign an Extradition Treaty with U.A.E; 

(b) whether the Government has al-
ready prepared any draft for the proposed 
treaty; 

(c) if so, the progress made in this 
regard; and 

(d) the time by which the treaty is likely 
to be signed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
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(b) Yes, Sir. 

(c) and (d). Two rounds of official level 
talks have been held between the two sides 
on the Extradition Treaty. The delegations 
found common ground on most of the pro-
visions. Further discussions are proposed 
through diplomatic channel to finalise the 
Treaty. The Treaty will be signed as soon 
as all the aspects of the Treaty have been 
discussed and mutually agreed upon. 

[English] 

Export of Mica 

1799. SHRI RAMASHRAY PRASAD 
SINGH: Will the Minister of MINES be 
pleased to state: 

(a) the countries to which mica is being 
exported; 

(b) whether there is any shortage In 
supply of mica to these countries; and 

(c) if so, the reasons therefor amtll'lA 
loss of foreign exchange being suffer.,.· ... 
a resuh thereof? . 

THE MINISTER OF STATE OF THE 
MiNISTRY OF MINES (SHRI SALRAM 
SINGH YADAV): (a) Mica has been export-
ed to 55 countries during 1992-93 

(b) No, Sir. 

(c) Does not arise. 

SAIL stocky_,. at Ralkot 

1800.SHRI SHIVLAl NAGJIBHAI 
VEKARIA: Will the Ministe,r of STEEL be 

pleased to refertothe replygivento Unstarred 
Question No. 2688 on December 20, 1993 
and state: 

(a) the criteria being adopted by the 
Government to decide the opening of de-
partmental stockyards by SAIL; 

(b) the total annual demand of iron and 
steel in and around Rajkot; 

(c) whether keeping in view the growing 
demand in and around Rajkot the Govern-
ment propose to review its earlier decision; 
and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
rvtlNISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Setting up of departmen-
tal stockyards, owned and managed by 
Steel Authority of India limited is dependent 
upon several factors such as economic 
viability, future demand potential and c0n-
sumption, likely growth of sales vis-a-vis 
availability from steel plants, physical prox- . . 
imity of the proposed location from any 
existing distribution centre etc. 

(b) According to SAil's assessment, 
the monthly demand of steel material in and 
around Rajkot varies between 800 to 1000 
MT. 

(c) and (d). SAil examiiredthe possibil-
ity of opening a stockyard at RajlcDt, but 
keeping in view the demand pattern for iran 
and steel materials in an around Rajkat, I 
has not been found econornicdv viable. 
SAil is presently havll'lg two stockyarda in 
Gujarat, one at Ahmedabad and another at 
Baroda. Besides, SmaH Scale Indsutries 
Corporations continue to be treated as "Pri-
ority Sector" and their supplies are mat by 
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the Main producers against the allocation 
made by Development Commissioner for 
Iron and Steel. Small Scale units are also 
free to get their supplies directly from SAIL. 

Newspapers Published from Gularat 

1801. SHRI HARILAL NANJI PATEL: 
WiD the Minister of INFORMATION AND 
BROADCASTING be pleased to to state: 

(a) the total number of daity, weekly, 
fortnightly and monthly newspapers and 
periodicals being published from Gujarat 
with total circulation, language-wise and 
paper-wise; 

(b) the year-wise amount earned by 
these newspapers during the last two years 
by publishing advertisements offered by the 
Government; and 

(c) the policy adopted by the Govern-
ment to offer advertisements and also for 
the regulation of newspapers and periodi-
cals? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 

BROADCASTING (SHRI KP. SINGH DEO): 
(a) As per recoprds maintained by the Office 
of Registrar of Newspapers for India, a total 
of 892 newspapers/periodicals were regis-
tered with RNI as on 31.12.92. Details of 
circulation, language wise and paperwise 
are given in the enclosed Statement. 

(b) The amount of advertisments re-
leased to the publications from Gujarat dur-
ing the years 1992-93 and 93-94 is given as 
under: 

Year 

1992-93 

1993-94 
(from 1.4.93 to 
31.1.94) 

Amount (Rs) 

1,14,12,175 

88,28,791 

(c) The Government's advertisement 
Policy aims at a balanced and equitale 
placing of advertisements in the newspa-
pers keeping in view the publicity require-
ments and availability of funds. The publica-
tion of newspapers and periodical is regulat-
ed under the Press & Registration of Books 
Act,1867. 
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Power Plents In Mahllrashtra 

1802. SHRI SHANT ARAM POTDUKHE: 
Will the Minister of POWER be pleased to 
state: 

(a) the estimated requirement of power 
for the state of Maharashtra; 

(b) the present production of power in 
the State and the expenditure being in-
curred thereon; 

(c) the names of the power projects 
proposed to be set up in the State during the 
Eighth Five Year Pian; 

(d) the time by which these projects are 
likely to be cleared and how the funds are 
proposed to be mobilised; and 

(e)"the number of villages proposed to 
be electrified in Maharashtra during the 
Eighth Plan period and the amount pro-
posed to be provided for this purpose during 
the current year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYVA NAIDU): (a) The requirement 
of energy in Maharashtra during April. 1993-
January. 1994 was 36795 million units. The 
peak requirement of power during this peri-
odwas 7480 MUs. 

(b) During April-January .• 1994 the en-
ergy generation by Maharashtra State Elec-
tricity Board was 27553 million units. The 
average cost of generation as on 31.3.1993 
in Maharashtra was 148.06 paise/Kwh. 

(c) and (d). The folowing power projects 
are expected to yield benefit in Maharashtra 
during the 8th Five Year Plan: 

51. No Name of project 

1. Manikdoh 

2. Ujjaini 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

Warna 

Surya 

Shindardara-II 

Dudhganga 

Dimbhe 

Shira PASS 

Kayana Stage IV 

Chandrapur Unit -7 

Uran WHP 

Khaperkheda Exten. 

Trombay 

BSEB (Dahanu) 

Sardar Sarovar (Multi-State 
Project) 

It is the responsibility of the project 
authorities/State Governments and promot-
ers (in respect of private sector projects) to 
mobilise adequate funds for implementation 
of the power projects. 

(e) All the villages feasible for electrifi-
cation in Maharashtra have already been 
electrified by the end of March, 1989. 
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1803. SHRIMATI SUSEELA 
GOPALAN: ~iII the Minister of COMMUNI-
CATIONS beplaasedtoatate: 

(a) whether the Government have de-
cided to give the exchanges at Thamkur in 
Kamataka and Thirupur in Tamil Nadu on 
rent to multinational COI'\'1)8nies; 

(b) if so, the reasons therelor; and 

(c) the other exchanges proposed to be 
given to the multinational companies? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) No, Sir. 

(b) and (c). Does not arise in view of (a) 
above. 

Telephone Connection In Assam 

"'-
1804. SHRI PROBIN DEKA: Will the 

Minister of COMMUNICATIONS be pleased 
to state: 

(a) the number of persons on the wait-
ing list at present for getting telephone 
connections in Assam, district-wise and 
category-wise; 

(b) the number of persons allotted tele-
phone connections in the State during each 
of the last two years, district -wise and 
category-wise; 

(c) the number of persons likely to be 
allotted telephone connections in the State 
by the end and of December 1994, district-
wise and category-wise; and 

(d) the steps being taken to provide 

telephone connections to the remaining 
persons? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a> to (d). Information is being 
compiled and will be placed on the Table of 
the House. 

Ahmedabad-Vadodara Expressway 
Protect 

1805. SHRI CHHITUBHAI GAMIT: Wi" 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) the current status of the Ahmedabad-
Vadodara Expressway; 

(b) whether there has been cost esca-
lation an~ the project is facing financial 
crises; 

(c) if so, the reasons therefor. 

(d) whether the Govemment of Gl2jarat 
has submitted any report to the Union Gov-
ernment in this regard and requested for 
additional financial assistance; and 

(e> if so, the details thereof and the 
action being taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a> The work of 
constructing Ahmedabad-Vadodar. ex-
pressway is in progress. 

(b) Though there has been coet..cala-
tion, the project is not faci.ng financi8J crisis. 

(c) Cost ...... ion is mainly due to 
extra cost cii 7"l8nd acquisition and higher 
tender rates. 
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SHRI RAM PRASAD SINGH: (d) and (e). The State Government 
have submitted a revised cost estimate for 
obtaining revised sanction. 

AIR Station at Asansol 

SHRI BALRAJ PASSI: 
SHRI BHUBANESHWAR 

PRASAD MEHTA: 

Wilthe Ministerd COMMUNICATIONS 
1806.SHRI HAROHAN ROY: Will the be pleased to state: 

Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) whether the Govemment propose . 
to set up AI.R Station at Asanso!; and . 

(b) if so, the details thereof and the 
allocation of funds made therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI KP. SINGH DEO): 
(a) and (b). Yes, Sir. A relay centre with2x3 
KW FW FM transmitter with capital cost of 
As. 235.74 Iakhs is being established at 
AsansoI. 

( Translation) 

Telepho .. e Connection In DeIhl 

• 1807. SHRI DEYI BUX SINGH: 

(a) the total number of persons on the 
waiting list for telephone connections, cat-
egory-wise, as on January 1994 in Delhi in 
each zone! area; 

(b) the number of telephone connec-
tions providedsofar-category-wise and area-
wise; 

(c) the target fixed for release of new 
telephone connections during the current 
year; and 

(d) the details of schemes to provide 
telephone connections to all the people on 
the waiting list by the beginning of next 
year? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Details of waiting list cat. 
gory-wise as on 31.1.94 

OYr-S OYr-G NlOYT-SS NlOYT-SpI NlOYT(G) T~ •• . 
G.M.(E) 22 313 105 74848 76288 

G.M. (N) 20 1 60755 6On6 

G.M. (S) 292 4462 598 68046 79388 

G.M(W) 33 1469 157 72403 74062 

AM. (C) 59 • 13 9647 9787 

406 6312 874 285699 293291 
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(b) The telephone connections provided Category-wiselArea-wise upto 31.1.94. 

Area 7tJtkal OYT-G· OYT-(S) N-OYT-(S) N-OYT(G) Total 

G.M.(E) 54 3590 67 544 9309 13564 

G.M. (N) 1447 57 157 6956 8617 

G.M. (S) 940 2221 267 343 4777 8548 

G.M (W) 174 3710 685 9391 13960 

A.M. (C) 1933 307 1972 4212 

Total 1168 12901 391 2036 32405 48901 

<c) A Target of 76600 new telephone 
connections has been fixed for 1993-94. 

(d) Tentative plans haveid'ramlto pro-
vide 4 Iakh ~ew telephone conn8aiomt-iA __ 
Delhi during 1994-95. This will make OYT 
and Special category waiting list current in 
1994 and easy availability of General cate-
gory telephone in 1995. This is, however, 
subject to timely availability of equipment, 
financial and other resources. 

Telephone Connections In Maharaahtra 

1808. SHRI DATTA MEGHE: 
SHRI VILASRAO NAGNATH 

RA9 GUND~AR: 
SHRI VIJAY NAVAl PATIL: 

Wilthe Minister~ COMMUNICATIONS 
be pleased to state: 

<a) the number of persons on the wait-
ing list for telephone connections in 
Maharashtra, district-wise and category· 
wise; 

(b) the number of persons provided 
telephone connections so far in the State, 
district-wise and category-wise; and 

(c) the time by which the remaining 
applicants are likely to be given telephone 
connections? 

THE MINI~TEn OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). Information is 
being compiled and will be placed on the 
Table 01 the House. 

Cc) 8th Five 't ear Plan ~ Department ~ 
• Telecommunication .. envisages waiting pe-
riod not to .xceed two years in large tele-
phone systems like Bon ,bay & Puna etc. 
and telephone practically on demand in 
RuraVTribal areas. 

During 8th Five Year Plan it is proposed 
to add 1670000 .new Telephone conne¢-
tions in Maharashtra including Bombay. 
MTNL. 
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National Highways In Blhllr 

1809.SHRI SHIBU SOREN:WiII the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

.. 
(a) the National Highways in Bihar on 

which widening, extension and repair work 
has been undertaken since April, 1993 till 
date and the time by which such work win be 
undertaken on rest of the national highways 
passing through Bihar; and 

(b) the details of estimated expenditure 
and the actual expenditure incurred on this 
account? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SU_RFACE TRANSPORT 
(SHRI JAGDISH TYiLER): (a) National 
Highways in Bihar are being maintained in 
traffic-worthy condition within the available. 
funds. No extension work of National High-
waysisbeingundertaken. However, widen-
ing work on National Highway Nos. 2, 23 and 
28A is in progress. In addition the work of • 
widening of NatiOnal Highway No. 32 is 
included during the 8th five year plan. 

(b) Asumof Rs. 115.00lakhshasbeen 
aJIocated during 1993-94 for widening of 
these National Highways. Also, an amount 
of As 12.31 crores has been allocated so far 
for maintenancelrepairs of aR National High-
ways in Bihar during 1993-94. 

T.V. Transmitter lit Aalmahalln 
Blhllr 

1810. SHRI SIMONMARANDI:Willthe 
Minister of INFORMATION AND BROAD· 
CASTING be pleased to state: 

I 

(a) wHether the Government propose 
to set up a t. v. transmitter near Rajmahal in 
Jharkhand 'area of Bihar; 

(b) if so, the details thereof; 

(c) the steps taken by the Government 
to ensure that programmes are clearly vis-
ible; and 

(d) the number of T. V. transmitters set 
up in Jharkhand area so far and the number 
out of them working at pruent and the 
capacity each of the_m? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI KP. SINGH DEO): 
(a) an~ (b). No, Sir. Rajmahal in Sahib Ganj 
district lies with in the coverage zone of the 
high powertransm~erfunctioning at Katihar. 

(c) and (d). 32 TV transmitting centres 
are functioning, at present, in Bihar provid-
ing TV coverage to an estimated 91.7% 
population of the State. With a view to 
further strengthen TV service in the State, 
15 more TV transmitters of varying powers 
and under implementations /envisaged to 
be set up. The details are enclosed in the 
Statement. 
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Monitoring 01 Power P'otacta In tion to remove deficipies noticed during 
• BI .. , the monitoring:- .-

1811. SHRllALBABURAI: 
DR. KRUPASINDHU BHOI: 

Will the Minister of POWER be pleased 
to state: 

(a) whether certain power projects are 
being monitored in Bihar; 

(b) if so, the details of the monitoring 
undertaken during the last three years; 

(c) the deficiencies that came to notice 
of the Government after monitoring; 

(d) the action taken by the Government 
in this regard; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYVA NAIDU): (a) to (c). The ongo-
ing power projects are constantly monitored 
by the Ministry of Power and Central Elec-
tricity Authority to ensure that they are com-
missioned within the stipulated period. The 
monitoring of power projects in Bihar is also 
being done especially with reference to allo-
cation of funds, expediting timely supply of 
equipment from BHEl, review of physical 
progress of implementation and visits to 
project sites to remove bottlenecks etc. The 
deficiencies that are frequently noticed are, 
inter-alia, inadequate fund allocation by 
State Government, slow utilisation of avail-
able funds, shortcomings in project man-
agement etc. 

(d) and (e). The matter is taken up with 
concerned authorities for taking timely ac-

Pak'. Special Eml ..... l .. to various 
Countrlea 

1812. SHRIMATI KRISHNENDRA 
KAUR: 

SHRI CHETAN P.S. 
CHAUHAN: 

Will the Minister of EXTERNAl AF-
FAIRS be pleased to state: 

(a) whether the Government are aware 
of Pakistan's sending special emissaries to 
mobilise support for its proposed motion in 
the UN Human Rights Commission; and 

(b) if so, the steps taken by the Govern-
ment in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAlAFFAIRS (SHRI 
R.l. BHATIA): (a) Yes Sir. 

(b) The Government of India have asked -
our Missions to brief government of coun-
tries of their accreditation to vote against 
Pakistani resolution. EAM has written a 
letter to Foreign Ministers of member-
states of the Commission on Human Rights 
coveying our viewpoint. Where there are no 
resident Missions, our concurrently accred-
ited envoys have been instructed to under-
take a journey to the concerned capitals to 
make a direct demarche with the authorities 

. there. Our delegation to the UN Commision 
on Human RightS has been strengthened. 
The Government have also extenaive.and 
repeatedly briefed the Delhi-based en~ 
of member-states of the UN Commission of 
Human Rights. 
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[English] THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 

National Seminar on Road Safety (SHRI JAGDISH TYTLER):(a) Yes, Sir. 

1813. SHRI ARJUN· CHARAN 
SETHI: 

SHRI ARVIND TULSHIRAM 
KAMBLE: 

SHRI ARJUN SINGH YADAV: 
SHRI SULTAN SALAHUDDIN 

OWAISI: 
SHRI BOLLA BULLI 

RAMAIAH: . 
SHRI D. VENKATESWARA 

RAO: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whether a natipnal seminar on 
national road safety week was held in Ne~ 
Delhi dUling the first week of January 1994; 

(b) if so, the subjects discussed at the 
seminar and the recommendations made 
thereon; 

(c) whether the road accidents in our 
country are much more than any other 
country in the world; 

(d) if so, the detailS thereof; and 

(e) the details of the specific steps 
suggested in the seminar to prevent road 
8ccidents? 

(b) Th~ Subjects on which papers were 
presented in this Seminar related 
to:-

(i) Road Accident Scenario in India 
and safety Management Strate-
gies; 

(ii) Road Safety-Education and En-
forcement; 

(iii) Bus Accidents in the Cities; 

(iv) Towards Developing a Road Safe-
tyCulture Problems and Prospects; 

(v) Safety of Vehicles, Pedestrians, 
Passengers and Drivers; 

(vi) Development of Road Safety Cul-
ture, Steps required to be taken 
and the Difficulties. 

(vii) Road Engineering in Road Safety -
The need for year Ahead. 

(viii) Unified Road Traffic Management 
System-Strategy for Road Safety. 

(c) and (d). No, Sir. In one ot the papers 
presented in the Seminar the following infor-
mation with regard to rate of accidents and 
fatalities in selected countries was given:-
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(e) Some of the important measures viii) Removal of speed breakers on
suggested by various speakers in the Sem- national and State highways and
inar are given in the Statement. conforming to international stan-

dards where speed humps are
absolutely necessary. ~

STATEMENT
ix) Better street lighting in urban cen-

Remedial steps suggested in the tres and along the main ghats.
Road Safety Seminar held on 5th Janu-
ary, 1994 to minimise road accidents are x) Improving the quality of driver ed-

as follows: ucation and training, and stricter
control over the driving licence.

i) Audio, visual, leaflets etc. relating
to 'do' and 'don't for different cate- xi) To have each road provided with
gories of road users should be proper road markings so as to "'I
made and presented in more irn- induce proper lane discipline.
proved style.

xii) To maintain and provide sufficient
ii) Ministry of Education by means of pedestrian facilities ..

enactment should make "traffic
education" a part of prescribed xiii) To improve road lighting system on
curricular for school children. a systematic basis.

iii) AI! Motor Driving Schools which Talks with Foreign Minister of
have mushroomed must be regu- Belgium
tated and controlled by the State
agencies. These Driving Schools 1814. SHRI RABI RAY: Will the Minister
shoud have proper infrastructure of EXTERNAL AFFAIRS be pleased to
facilities and qualified instructors. state:

... -~

iv) Since pedestrians and cyclists are (a) whether he met the Foreign Minister
major victims of road aecidents of Belgium during his recent visit to Brussels
special education compaign is re- and held any talks with him on bilateral
quired towards educating them in issues including kashmir; and
road discipline.

(b) if so, the details and the outcome
v) Improvement of geometrics along thereof?

the hill sections.

vi) Provisions of guard rails on ap- THE MINISTER OF STATE IN THE
proaches to bridges and high MINISTRY OF EXTERNAL AFFAIRS (SHRI
e/llbankments,etc. R.L. BHATIA): (a) Yes, Sir.

vii) Signalising the unmanned railway (b) During the talks, the intensification
level croSsings and providing warn- of bilateral relations. particularly in the eco-
ing signs and rumblers. nomic field, was di~c~,ssed. EAM also con-
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wise waiti~g list thereof;veyed out perceptions on regional issues
pertaining to South Asia as well as our
concerns regarding Pak-sponsored terror-
ism. It was agreed thatthetwo countr!es will
consider concluding a Bilateral Investment
ProtectionAgreement to give an impetus to
Belgian investments. The Belgian Foreign
Minister also expressed support for the
resolution ot all issueswith pakistan includ-
ing Kashmir through a bilateral dialogue
between India and Pakistan.

[ Translation]

Telephone Connections In Blhar

1815. SHRI RAJESHKUMAR: Will the
Minister ofCOMMUNICATIONS bepleased
to state:

(a) whether there is a lot of difference in
the demand and allotment of telephone
connections in Bihar;

(b) if so, the district-wise and category-

Written Answers 238

(c) the number of persons provided
telephone connections so far, district-wise
and categOry-wise; and

(d) the efforts madebythe Government
to provide telephone connections to the
remaining applicants?

THE MINISTER OF STATE OF THE
MINISTRYOF COMMUNICATIONS (SHRI
SUKH RAM): (a) Yes, Sir.

(b) and (c). The information is g'iven in
eiclosed statement

(d) The 8th FiveYear Plan (1992-97) of
the department envisages-to provide tele-
phones practically on demand in rural and
1ribal areas & to contain the waiting period
fortelephone connections in largetelephone
systems to maximum two years by the end
of the Plan period. The planning for ex-
change capacities is done accordingly.
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Allocation for'Natlonal HIghwIIy. 

1816.SHRI BHAGWAN SHANKAR 
RAWAT: Will the Minister of SURFAG-F. 
TRANSPORT be pleased to state: 

(a)The State-wise amount allocated by 
the Union Government for the r.;pairs/de-
velopment of National Highways during 1990-
91,1991-92, 1992-93 and 1993-94 respec-
tively; 

(b) the criteria adopted in this regard; 

(c) the State-wise length of the National 
Highways; and 

(d) the reasons for continuously reduc-
ing the allocation of these funds to Uttar 
Pradesh? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 

-
(SHRI JAGOISH TYTlER): (a) Statement 
annexed (Statement~l) 

(b} F.or Maintenance and Repairs of 
N~way., thereqJirementoffunds 
are useSsed as per norms every year at 
currently applicable rates. Howaver, actual 
allocations are made on pro-rata basis with-
in the overall maint8nance funds actually 
made available. For the development of 
National Highways , funds are allocated to 
respective States, keeping in view the sanc-
tioned works, their present status and over-
aU availability of funds. 

(c) Statement annexed (Statement -II). 

(d) There is no reduction is funds fOI 
maint~nance. For development as men· 
tioned in para(b) above, the funds are allo 
cated depending upon sanctioned works. 
their present status and overan availabilit) 
of funds. 
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...... or Transport In Andaman, 
NIcobar and other nearby Islands 

.1817.DR. P.R. GANGWAR: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a> whether Andaman, Nicobar and oth-
er nearby islands are being supplied ration 
and vegetableS etc by ship; 

(b) if so, the monthly frequency of these 
ships from Calcutta and Madras; 

(c) whether the Government propose to 
in increase the frequency 'at tbase ships; 

(d) is so, by when ; and 

(e) if not, the reasons"thei'efor? 

! 
THE MINIs.TER OF STATE OF THE 

MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDIS~ TYTLER): <a> Yes, Sir. 

(b) Normally, about three sailings are 
provided every month to Andaman & Nicobar 
islands both from Calcwtta and Madras. 

(c) and (d). Threepassenger-cum-cargo 
shipL and one oargo ship owned by the 
~ CorpOrar.dl'ttlt India-I...td~ anct tmJ 
Andaman & Nicobar Administration are ava~
able for operation on the mainland-Andaman 
sector. Besides, some private shipping 
cor1'1)anies also operate cargo ahips on this 
sector. The frecJlency cit saiIngs to Andaman 
& Nicobar islands is expected to improve by 
the end of' 994 with the recommissioning of 
the paasenger-cum-cargovesselA. V. Akbar 
which is at present under-going major re-
pairs. Further, Government has ~ioned 
acquislion of one new puaenger-cum car-
gov .... 1 by Andaman & Nicobar Admn. for 
operation on mainland-Andaman service, 

which is expected to be available for opera-
tion bY 1997. 

(e) Does not arise. 

Radio Channels for Telecom Network 

1818. SHRI DHARMANNA 
MONDA YYA SADUl: Will the Minister ot 
COMMUNICATIONS be pleased to state: 

- -
<a) whether the Government propose 

to use 40 additional radio channels (CBR) 
for the telecommunications network; 

<b) if so, the details thereof; and 

(c) the time by which this scheme is 
likely to be implemented? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): <a) Yes, Sir, a total ot 40 Radio 
channels have been earmarked for assign-
ment to Citizen Band Radio use. 

(b) Citizen Band Radio is 2-way short 
distance voice communication radio tele-
phone system used for personal communi-
cation. These frequencies have been ear-
marked with specified technical & opera-
tiQgal PBl(lmeters for different usages like 
aeromodelfing, mountaineering, sports, hob-
bies, communication is rural areas emer-
gency services etc:Wireless licences are 
granted to permit such usages. 

(c) licences are already being granted 
to permit such usages. 

BhoIpurl Programmes and Filma 

1819.SHRI RAM PRASAD SINGH: Will 
the Ministerd INFORMATION AND BROAD-
CASTING be pleased to state: 
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(a) whether the financial assistance 
and facilities provided by the National Film 
Development Corporation for the produc-
tion of Bhojpuri Films are inadequate; 

(b) If so, whether the Government 
propose to provide the status of regional 
language to Bhojpuri; 

(c) if so, by when; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K. P. SINGH DEO): 
(a) to (d). The National Film Development 
Corporation provides financial assistance 
for production of films in any language irre-
spective of its status i.e., national, regional 
or otherwise depending upon the merits of 
the scripVproposal. So far. National Film 
Development Corporation has not financed 
any film in the Bhojpuri language. Any 
proposal received for production of afilm in 
Bhojpuri. will be considered on its merits. 

CondHlon of National Highway In Bihar 

1820. SHRI BHUBANESHWAR 
PRASAD MEHTA: Will the Minister of SUR-
FACE TRANSPORT be pleased to state: 

(a) whether the National Highway from 
Bagodar to Sasaram (Grand Trunk Road), 
Ranchi to Barhi and Bokaro to Ramgarh in 
Bihar is in deplorable condition; 

(b) whether these National Highways 
have not been repaired for the last several 
years; 

(c) if so, whether the Government pro-
pose to repair these highways; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFAOE TRANSPORT 
(SHRI JAG DISH TYTlER): (a) The reaches 
from Bagodar to Sasaram on National High-
way No.2, Ranchi to Barhi on NH 33 and 
Bokaro (Chas) to Ramgarh on NH 23 in 
Bihar are being maintained in traffic-worthy 
condition within the available resources. 

(b) No, Sir. 

(c) and (d). Maintenance and repairs of 
National Highways is a continuing activity 
and is undertaken on all National Highways 
including these stretches within the avail-
able funds. 

Thermal Power Plants In Gujarat 

1821.SHRI KASHIRAM RAN A: Will the 
Minister of POWER be pleased to state: 

(a) whether some of the big companies 
based in foreign countries have proposed 
for the setting up of coal -based thermal 
power plants in Gujarat with heavy invest-
ment; and 

(b) if so, the details thereof and the 
action taken by the Government in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYVA NAIDU): (a) Yes, Sir. 

(b) Gujarat Power Corporation Ltd. have 
invited offers for setting up of 3lignile based 
thermal power stations at Mangrol in Surat 
Distt .. Ghoga in Bhavanagar Distt., Akirimota 
in Kutch Distt. in the private sector. Some 
foreign companies have shown their inter-
est to set up these projects. 

The details of the projects will be tied up 
after evaluation of the proposals. 
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!WN Tariff Policy 

1822. SHRIMATI DIPIKA 0' H. 
TOPIWALA: Will the Minister of POWER be 
pleased to state: 

(a) whether a new Tariff Policy for Hydel 
, 'Power Projects has been worked out by the 
Government; 

(b) if so, the details in this regard; and 

(c) the time by which it is likely tp be 
come into force? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) No, Sir. 

(b) and (c). Do not arise in view of (a) 
above. 

[ Translation] 

G.S.I. Survey In Uttar Prade~h 

1823. SHRI HARIKEWAL PRASAD: 
WiN the Minister of MINES be pleased to 

state: 

(a) whether Geological Survey of India 
has carried out any survey in Uttar Pradesh 
recently to identify mineral deposits; 

(b) if so, the details of the areas in the 
state where such survey was carried out; 
and 

(c) the details orvarious mineral depos· 
its found .n these areas? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES: (SHRI SAlRAM 
SINGH YADAV): (a) Yes, Sir. 

(b) and (c). The Geological Survey of 
India (GSI) is conducting exploration for (i) 
Sasemetals (copper-Lead-Zinc) in Tons 

'. 'Valley area, Dehradun district, Galpakot-
\~imkhet area, Pithoragarh and Nairiital dis-

t'ricts; Tehri area, Pauri district; and in parts 
of Almora district; (ii) Gold in Nainital, 
Gorakhpur, Gonda, Maharajganj, and 
Sonbhadra districts; (iii) Tin-Tungston in 
Sonbhadra and Hamirpur districts; (iv) Silica 
sand in Dehradun and Uttarkashi districts; 
(v) Platinoids and rare earths is Sonbhadra 
district; and (vi) Dimensional stones in 
Bundelkhand area. 

, The work is in progress in these areas. 

[English] 

Prizes In MTNL 

1824.SHRI RAM KAPSE: Will the Min-
ister of COMMUNICATIONS be pleased to 
state: 

(a) whether it is a fact that Mahanagar 
Telephone Nigam Limited has announced 
prizes for the informers about the misuse of 
telephone; 

(b) if so, the details thereof; and 

(c) the number of persons thus award-
ed so far? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. 

(b) MTNL has introduced a scheme of 
reward to informers and Government ser-
vants who help in detection of fraudulent use 
of telephone lines. The scheme provides 
reward to outsiders and MTNLI 0 Govern-
ment employees (excludingiMstaffof MTNL 
Vigilance Section) for providing information! 
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help in detection of fraudlmisuse of tele-
phone lines. The maximum amount of 
reward per individual per case in Rs. 5000/ 
- subjectto a ceiling of Rs 50,000(- for all the 
individuals rewarded in one case. 

(cl MTNL 

Delhi 19 . Bombay Nil. 

Thermal Power Stations 

funds constraints Electricity Boards. 

(d) Steps taken to check the pollution 
from thermal plants include: 

i. (a) All new coal -fired thermal power 
plants are provided with high effi-
ciency electrostatic precipitators fo 
arrest the emission of particulate 
matter; 

(b} tall stacks are aiso provided for 
1825.SHRI SRIKANT A JENA: Will the . ~ispersal of the sulphur oxide gas-

Minister of POWER be pleased to state: as to limit the ambient air quality 
within the prescribed limits. 

(a) . whether any exercise has been 
made to identify the polluting thermal sta- ii) The older ESPs and cyclone sep-
tions in the country; 

(b) if so, the details thereof; 

(c) the reasons for failure to check the 
environmental pollution caused by these 
thermal power plants; and 

(d) the steps contemplated by the Gov-
ernment in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER ~SHRI P.V. 
RANGAYYA NAIDU): (a) Yes, Sir. The 
Ministry of Environment & Forests have 
identified 41 Thermal Power Stations in this 
country which are not complying with the 
pollution control standards. 

(b) and (c). Pollution Control works 
have been included in the renovation and 
modernisation programme under the Sev-
enth and Eighth Plan period and the progress 
on these works is regularly monitored by the 
Central Electricity Authority. The progress 
on these works is slow because they are 
capital intensive with long gestation period 
requiring long shut down of stations and 

iii) 

iv) 

v) 

vi) 

arators are being replacedl modi-
fied in older coal fired plants. 

The ash generated in the thermal 
power plants is generally dumped 
in the low-lying areas much away 
from the power plants and fro';' the 
inhabited areas and mounds are 
being created and plants are grown 
over them to give a green look to 
the area and to save the ambienti 
air irom il'{in9 ash/dust nuisance. 

E\1Iljent chemica\s are created in 
the treatment plants before these 
are discharged out of the power 
plant area. 

In case of gas fired gas turbine 
power plants, methods like steam 
injection etc. are applied to keep 
the NOX levels within limits. 

Nitrous gases (NOX) emissions 
are controlled by providing modern 
design of coal burners. New tech-
nologies like Fluidised Bed Com-
bustion are also being tried for 
application on small9r plants. 
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1826. SHRI ARVIND TULSHIRAM 
KAMBLE: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) the countries with which trade and 
other bilateral ag~eements were signed dur-
ing 1993; 

(b) the countries with whom diplomatic 
relation has been established during 1993; 
and 

(c) the countries with whom diplomatic 
relation is proposed to be established? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
RLBHATIA): (a) Thefolowing are the coun-
tries with which trade! bilateral agreements 
were signed during 1993: 

Russia, Belarus, Moldova, Armenia, 
Estonia, Latvia, Lithuania, Romania, 
Skwenia, Slovakia, Nepal, Bhutan, Mongolia, 
Ivory Coast, Uganda. Zambia, Republic of 
-Korea, Nauru, Myanmar, Israel, Guyana, 
Argentina, Brazil, Thailand, Vietnam, Oman, 
China, Tajikistan, Uzbekistan, Kyrghyzstan, 
Kazakhstan, Turkey, Turkmenistan, Italy, 
Spain and Belgium. 

(b) Diplomatic relations were estab-
lished with the following countries during 
1993: 

Czech Republic, Slovak Republic, 
Eritrea and South Africa. 

(c) It is proposed to establish diplomatic 
relations with Honduras. 

[ Translation] 

Plpavav Power Project 

1827. SHRI DILEEPBHAI SANGHANI: 
Will the Minister of POWER be pleased to 
state: 

(a) whether the Government of Gujarat 
has asked the Union Government to accord 
speciaiassistanceforongQingpowerprojects . 
in the State; 

(b) the project-wise details thereof; and 

(c) whether the Pipavav Power Project 
has been included in this scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) to (c). The infor-
mation is being collected and will be laid on 
the Table of the Rouse. 

Amendment to Toll Tax Act 

1828.DR. LAXMINARAYAN 
PANDEYA: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the Government of Madhya 
Pradesh has submitted a proposal to the 
Union Government for amending Toll Tax 
Act, 1985; and 

(b) if so, the action taken! proposed to 
be taken in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. 

(b) Does not arise. 

[English) 

New Gold Reserves In Rajasthan 

1829. SHRI GIRDHARI LAL 
BHARGAVA:WilltheMinisterofMINES be 
pleased to state: 

(a) whether gold reserves have been 
found in the tribal areas of Banswara in 
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(b) is so, the percentage of gold reserve 
found in the above said area; 

(c) whether the gold found there will be 
costlier than the gold found in other parts of 
the country; and 

(d) whether the Government propose 
fo extract gold from these areas? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) and (b). As a result of 
survey carried out by Geological Survey of 
India(GSI), several gold bearing zones show-
ing varied quantities of gold have been 
identified in Anandpuri-Bhukia area, 
Banswaradistrict, Rajasthan. A220m. zone 
with gold values ranging from 0.71 gltto 1.99 
gIt over widths from 3.5m to 8. 90m has been 
established. Work is in progress to assess 
the nature and extent of gold mineralisation 
and its rese.~ in the area. 

(c) and (d). The cost of production! 
extraction of gold will be dependent on the 

State No. of Satellite 
Earth Stations 

Arunachal Pradesh 9 

Assam 

Manipur 3 

Meghalaya 6 

(b) Yes, Sir. 

assessment of economic viability of the 
deposit. 

Satellite Earth Stations 

1830.SHRI LAETA UMBREY: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) the number of Satellite Earth Sta-
tions in the North-East Region, State-wise; 

(b) whether the Government propose 
to set up more such stations; 

(c) if so, the details thereof, State-wise; 

(d) whether the teleeom network in the 
region is at par with the demand and working 
satisfactorily; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Sir, the number of Satellite 
Earth Stations in North-East Region, State-
wise are as follows:-

State No. of Satellite 
Earth Stations 

Mizoram 4 

Nagaland 2 

Tripura 5 

(c) The number State-wise is as fol-
lows: 
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State No. of Satellite 
Earth Stations 

Arunachal Pradesh 26 

Assam 

Manipur 2 

Meghalaya 3 

(d) The networking requirement of the 
region is reviewed regularly and brought at 
par with demand from time to time for satis-
factory working. 

(e) Does not arise. 

.Decllne In Viewership of 
Ooordarshan News 

1831. SHRI RAM VILAS PASWAN: 
SHRIMATI GIRIJA DEVI: 

WHltheMinisterollNFORMATIONAND 
BROADCASTING be pleased to stilte: 

(a) whether the number of viewers of 
Doordarshan News has declined consider-
ably; 

(b) if so, whether any study has been 
made by the Government in this regard; 

(c) if so, the percentage of decline in the 
number of viewers of Doordarshan News 
both Hin'lji and English telecast at various 
timings; and • 

(d) the reasons identifiedforthe decline 
in the number of viewers of Doordarshan 
News? 

THE MINISTER OF STATE OF THE 

State No. of Satellite 
Earth Stations 

Mizoram 2 

Nagaland 3 

MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K P. SINGH DEO): 
(a) to (d). ThereisnochangeintheviewerShip 
of English and Hindi news bulletins in cities 
which do not get Metro Programmes. There 
is some decline in the viewership in the Hindi 
news bulletin in the evenings in the Metro 
cities, when there is a very popular 
programme on the Metro Channel. 

National Highway In Karnataka 

1832. SHRI A. VENKA TESH NAIK: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether the construction work on 
National Highway as sanctioned by the Union 
Government from Vidir to 
Shrirangapattanam in Karnataka has since . 
been started; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. The 
road in question in Karnataka is presently 
forming part of the State Road network and 
the State Government is, therefore, prima-
rily responsible for its construction! dave!-
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opment etc. 

(b) and (c). Do not arise. 

[ Trans/ation] 

Theft and Transmission and 
Distribution Losses 

1833_SHRI GUMAN MAL LODHA: Will 
the Minister of POWER be pleased to state: 

(a) whether the attention of the Govern· 
ment has been drawn to the news-item 
appeared in the Financial Express dated 
January 12, 1994 about increasing power 
theft in the country resulting into transmis- . 
sion and distribution losses; 

(b) whether there is much scope of 
power theft in the existing power system and 
thirteen percent of the total power genera-
tion is being pilferaged; 

(c) whether the loss to the State Elec-
tricity Boards due to theft of huge quantum 
of electricity is being met from the common 
consumers of electricity by increasing tariffs 
thereof; and 

(d) if so, the reaction of the Government 
in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYVANAIDU): (a) Government have 
seen the newsitem. 

(b) and (c). The average Transmission 
and Distribution 1000es in the country are 
about 23%. The losses of the State Electric-
ity Boards are on account of variety of 
reasons such as unremunerative tariff, un-
baIanc:8d capital structure, high establish-
ment cost due to over-staffing, high trans~ 
mission and distribution losses including 

theft of energy, -etc. The percentage of loss 
on account of theft of electricity is not esti-
mated separately by the power utilities. 

(d) The tariff for electricity is determined 
by the States IState Electricity Boards on 
the basis of their operational input costs 
such as fuel, wage increase etc. Various 
steps have been taken to check the theft I 
pilferage of energy and also to improve the 
efficiency of State Electricity Boards. It is 
obligatory on the parts of the Boards to earn 
a rate of return of 3% of the fixed assets. 
Theft of power has also bee~ made a 
cognizable offence under the Indian Elec-
tricity Act, 1910. The package of measures 
for improving the efficiency of Boards in-
clude, intera/ia, implementation of centrally 
sponsored renovation and modernisation 
schemes, introduction of incentive schemes 
for improving performance of thermal power 
stations, reducing transmission and distri-
bution losses etc. 

[Eng/ish] 

Yamuna Nagar Thermal Power 
_ Plant 

1834.SHRI TARA SINGH: Will the Min-
ister of POWER be pleased to state: 

(a) whether the foundation stone was 
laid by the Prime Minister for the Yamuna 
Nagar Thermal Power Plant from Faridabad 
bx. a re"!Ole control; 

(b) whether the construction of the 
Yamuna Nagar Thermal Power Plant has 
since been started; 

(c) is so, the time by which it is likely to 
be completed; 

(d) whether any foreign collaboration 
has been sought for the construction of this 
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(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY, OF POWER (SHRI P.V. 
RANGAYVA NAIDU): (a) Yes, Sir. 

(b) No Sir, -thOugh some preliminary 
works pertaining to this project were carried 
out by the National Thermal Power Corpo-
ration. 

(c) to (e). The construction schedules 
can be anticipated only after funding ar-
rangements have been made. Discussions 
have been held with the Eisenberg Group of 
Companies (Israel) for its implementation 
as a private/Joint venture. 

Shifting of Telephones In Bombay 

1835. SHRI RAM NAIK: Will the Minis-
ter of COMMUNICATIONS be pleased to 
state: 

(a) the number of applications for shift-
ing of telephones from the exchange to 
another pending with MTNL.Bornbay; 

(b) the reasons for their non-clearance 
so far; 

(c) the precise meaning of the reasons 
"technically not feasible" usually given; 

(d) whether MTNL has revised its policy 
regarding shifting of telephones; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Sir, The details of cases 
pending for shifting of telephones from one 
exchange to another exchange in MTNL, 

Bombay are as under:-

i) Shiftwork orders 
pending execution 4990 

ii) Applications pending 
for issue of work order 

2111 

(b) Most of the cases which are recent 
ones are under process. Other cases pend-
ing are d~e to technical reasons or on 
account of subscribers reasons. 

(c) The,term "Technically notfeasible" 
applies to following conditions: 

i) No spare capacity in the ex-
change. 

ii) Non-availability of under-
ground cable pairs from ex-
change to subscribers pre-
mises. 

(d) There is no revision in policy. 

(e) Does not arise in view of (d) above. 

TV Transmitter. , 
I 

1836. SHRI RAM BADAN: 
SHRIMATI OIL. KUMAR I 

BHANDARI: 

WRithe Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether the Government propose 
to set up TV transmitters in the country 
during 1994-95, Statewise; 

(b) if so, the details thereof; 

(c) whether the Government propose to 
increase the capacity of existing TV trans-
mitters during 1994-95; 
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(d) H so, the locations of such transmit-

ters in the country, Statewise; and 

(e) if not, the r~asons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH 
DEO):(a) and (b). Yes, Sir. The requisite 
details are given in the Statement -I. Howev-

er, the actual implementation of these TV 
Projects would depend upon the availability 
of resources for the purpose and n~ry 
infrastructural facilities. 

(c) and (d). Yes, Sir. The information Is . 
given in the Statement -II 

(e) Does not arise. 
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Doorciarshan Studio at Joshlrnath 
(Aull) In Uttar Pradesh 

1837.SHRI PRABHU DAYAL 
KATHERIA: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to 
state: 

(a) whether land has been acquired to 
set up a Doordarshan Studio Centre at 
Joshimath (Au Ii) in Uttar Pradesh; 

(b) if so, the details thereof; 

(c) the total allocations earmarked for 
installation of this studio; and 

(d) the reasons for delay in commis-
sioning of the Doordarshan Studio there and 
the time by which it is likely to be commis-
sioned? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH 
DEO):(a) No, Sir. 

(b) to (d). Do not arise. 

[English) 

Levying of Tax on National High-
ways 

1838. SHRI PRATAPRAO B. 
BHONSLE: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether some taxes are levied by 
the Union Government for the Maintenance 
of National Highways; 

(b) if so, whether there is any provision 

that a part of the tax levied by the Union 
Government on National Highways is to be 
given to the State Governments also; 

(c) if so, the details of the share of the 
State Governments, State-wise; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. 

(b) and (c). Do not arise. 

(d) Specific allocation is made every 
year in the Union Budget on Non-Plan side 
for the purpose. 

Indian Cultural Centre in South 
Africa 

1839. PROF. SAVITHRI 
LAKSHMANAN: Will the Ministerof EXTER-
NAL AFFAIRS be pleased to state: 

(a) whether the Government have con-
verted Indian Cultural Centre in South Africa 
into Consulate General of India: 

(b) if so, the details thereof; 

(c) whether the cultural centre is still 
functioning in that country; and 

(d) if so, the locations and other details 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAI RS (SHRt 
R.L. BHATIA): (a) to (d). The Government 
have upgraded the Indian Cultural Centre in 
South Africa into the Consulate General of 
India consequent to the restoration of diplo-
matic and consular relations between India 
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and South Africa (November 22, 1993). 

The Consulate General of I ndia which is 
located in Johannesburg, South Africa. con-
tinues to be responsible for the promotion of 
cultural exchanges. 

[ Translation] 

Facilities to Hal Pilgrims 

1840. SHRI RAM KRIPAL YADAV: 
SHRI MOHAMMAD ALI 

ASHRAF FATMI: 

WKlthe Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) the various facilities being provided 
to Haj pilgrims by the Government; 

(b) whether the Government have re-
ceived any complaints in regard to these 
facilities; and 

(c) if so, the efforts made by the Gov-
ernment to improve the facilities? 

THE MtNlSTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) Government facilities Haj 
pilgrimage by our nationals to Saudi Arabia. 
Haj Committee and Consulate General of 
India, Jeddah, jointly make arrangements 
forthe accommodation of pilgrims in Makkah 
and Mdina. Additional staff is deputed to 
assist the pilgrims during Haj and a medical 
team is deployed in Saudi Arabia to provide 
necessary medical care. Medicines and 
medicaf supplies are also supplied. Haj 
vofunteers cafled Khuddam-ulHujjaj from 
various States accompany groups of pil-
grims from those States. The Haj establish-
ment of the Consulate General of India is 
strengthened by providing additional staff 
for the assistance of the pilgrims. Carriage 

of pilgrims by air/sea is organised by Haj 
Committee with the support of the govern-
ment. Special arragements are made to 
facilitate completion of pre-departure for-
malities. 

(b) and (c). From time to time, requests 
are made for augmentation/improvement of 
these facilities. These are carefully consid-
ered and every effort is made to rectify 
shortcomings and improve the arrange-
ments. An exercise is conducted after every 
Haj to review the arrangements/facilities is 
consultation with representatives of the 
Central anti State Haj Committees with a 
view to drawing lessons for the future. 

[English] 

LPT at Marthanam in Tamil Nadu 

1841. SHRI N. DENNIS: Will the Minis-
ter of INFORMATION AND BROADCAST-
ING be pleased to state: 

(a) whether the Government propose 
to set up a low power TV transmitter at 
Marthanam in Kanya Kumari district of Tamil 
Nadu: 

(b) if so, the details thereof; and 

(c) if not. the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) No, Sir. 

(b) Does not arise. 

(c) Marthandam in Kanya Kumari dis-
trict of Tamil Nadu lies within the service 
area of the High Power (1 OKW) Transmitter 
functioning at Kodaikanal. Setting up of TV 
transmitter at Marthandam and other simi-
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larty situated locations in the country, would 
depend on the availability of resources and 
inter-se priorities in future plans of TV ex-
pansion. 

Newspapers published from Orissa 

1842. DR. KARTIKESWARPATRA:WiII 
the MinisterollNFORMATIONAND BROAD-
CASTING be pleased to state: 

(a) the number of registered dailies, 
weekly, fortnighly and monthly newspapers 
and rDagazines published from Orissa and 
number of their circulations: 

(b) the quantity of newsprint allotted to 
these newspapers and magazines during 
the last three years; 

(c) the names of newspapers and mag-
azines whose publication has been stopped 
after registration during the last three years 
and the reasons therefor; 

(d) whether some periodicals/newspa· 
pers have violated the code of conduct; and 

(e) if so, the action taken by the Govern-
ment in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) As per records maintained in the office of 
the Registrar of Newspapers for India, 52 
dailies, 89 weeklies, 70 fortnightlies and 224 
monthlies were registered with RNI as on 
31.12.1992 and their total circulation was 
12,37,000 copies. 

(b) Newspapers/periodicals in Orissa 
were allotted a quantity-of 5899.67 MT of 
newsprint in 1990-91,2930.19 MT in 1991-
92 and 1092.06 MT in 1992-93. However, 
during the year 1992-93, three dailies hav-
ing more than 200 MT of annual entitlement 
of newsprint were issued open Entitlement 

Certificate for import of newsprint wihtout 
specifying the quantity. 

(c) No newspaper/periodical has ceased 
publication after registration during the last 
three years. 

(d) and (e). Such information is not 
maintained by the office of the Registrar of 
Newspapers for India. 

Construction of Third Hooghly Bridge 

1843. SHRI TARIT BARAN 
TOPDAR: 

SHRI SUDARSAN 
RAYCHAUDHARI: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whether there is any scheme to 
construct a 3rd Bridge over Hooghly; 

(b) if so, the details thereof; and 

(c) the time by which it is likely to be 
completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) to (c) : Pre-
sumably, the hon'ble Member is referring to 
the proposed Second Vivekarlanda Bridge 
over Hooghly on National Highway No.2 in 
West Bengal. Techno-economic Feasibility 
study for the Project is in progress. It is too 
early to indicate the likely date of completion 
of the Bridge. 

Central Road Fund 

1844. OR. VASANT NIWROVTTI 
PAWAA: 

StrlRI ANNA JOSHI: 

Will the Minister of SURFACE TRANs:. 
PORT be pleased to state: 
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. (a) Whether Maharashtra Government· 
has been requesting the Union Government 
from time to time to release the full amount 
of revised Central Road Fund; 

(b) if so, the details thereof; 

(c) the steps proposed to be taken to 
release the due amount to the State; and 

(d) the time by which it is likely to be 
done? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Yes, Sir. 

(b) to (d). The question of implementa-
tion of the revised resolution for CRF has 
been referred to the Group of Ministers. As 
such. it is too early to indicate the time by 
which the funds will be made available to the 
Maharashtra Government as per Revised 
Resolution. 

Expert Commmee Recommenda-
tion on F.P.I. 

1845.SHRI BOLLA BULLI RAMAIAH: 
Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to slate: 

(a) whether the Government have set 
up an expert committee to recommend 
measures and give a new thrust to the Food 
Processing Industries; 

(b) if so, the composition and terms of 
reference of this committee: and 

(c) the time by which the committee is 
likely to submit its report? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI): (a) to 

(c). An Expert Committee headed by the 
former Chief Secretary of Assam and 
Meghalaya and conSisting of 13 other mem-
bers has been constituted to study the exist-
ing status of Food Processing Industry in the 
North Eastern States and to suggest long-
term and short-term action plans for devel-
opment of food processing industries there. 
The Committee is expected to submit its 
Report shortly. 

[ Translation] 

Progress of Work on National 
Highway NO. 161n Madhya Pradesh 

1846. SHRI MANKU RAM SODI: Will 
the Minister of SURFACE TRANSPORT be 
pleased to :;tate: 

(a) the year in which National Highway 
No. 16 linking Jagdalpur-Bastar -Nizamabad 
via Bhopalpatnam in Madhya Pradesh was 
accorded norroval; 

(b) the a:nount provided so far for the 
construction of the highway along with the 
progress made in this regard so far: 

(c) whether the construction work is 
behinc schedule; 

(d) if so. the reasons therefor; and 

(e) the steps taken or proposed to be 
taken to expedite the construction work? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Year 1989. 

(b) to (e). Works aggregating to rs 
127.521akhs have been sanctioned for the 
development of National Highway No. 16 in 
Madhya Pradesh. The works are progress-
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Linking Roads of Orissa with 
National Highways 

1847. SHRI MRUTYUNJAYA NAYAK: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) the details of the allocation made by 
the Government for the National highways 
in Orissa for 1993-94; 

(b) whether the Government of Orissa 
has submitted any proposal for connecting 
some State roads with National Highways; 
and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) An amount 
of about Rs 1350 lakhs has been tentatively 
allocated for development of National High· 
ways in Orissa for 1993-94: 

(b) Yes, Sir. 

(c) Following proposals have been re-
ceived from Government of Orissa for de-
claring new National Highways during the 
Eight Plan:-

1. Gopalpur Port to Raipur via 
Gopalpur-Berhampur -Aska 
Daringbadi-Baliguda-Rampur-
Titilagarh-Nawapara-Raipur. 

2. Panikoili-to Rourkela via NH5 -Junc-
tion at 91 km at Panikozli Keonjhar-
Barbil-Koira-Rajamunda NH 23 junc-
tion. 

3. Bhubaneshwar to Puri. 

4. Balasore NH 5 to Laxmannath 
(Kharagpur-Balasore Section) 

Power Generation and Distribution 

1848. SHRI NAWAL KISHORE RAI: 
DR. CHINTA MOHAN: 

Will the Minister of POWER be pleased 
to state: 

(a) whether the attention ofthe Govern-
ment has been drawn to the news-item 
appeared in the Times of India dated 
January 8, 1994 about power distribution 
hiting power generation; 

(b) whether the power generation ca-
pacity created in the eastern part of the 
country is not beingfully utilised duetolaulty 
transmission and distribution system; 

(c) the details thereof and the installed 
capacity of generation of power available in 
this part of the country and the percentage 
of capacity utilisation so far; 

(dl whether the Government have made 
any assessment of the amount needed to 
improve the present transmission and dis-
tribution system; 

(e) if so, the details thereof; and 

(f) the reasons for not according top-
priority to the implementation of the plan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) Government has 
seen the news-item. 

(b) and(c). During the period April, 1993-
January, 1994, the Eastern Region faced 
energy shortage of 14.2"0 and peak power 
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shortage of 30.8%. The details of power (b) if so, whether the guidelines have 
supplyposition during the period April, 1993- been followed in this regard during the past 
January, 1994 are given below:- few years; and 

Energy Peak Power 
(MU) (MW) 

Requirement 31650 7295 

Availability 27171 5045 

Deficit 4479 2250 

(14.2%) (30.8%) 

(d) to (f). An assessment of the trans-
mission and diStribution system has been 
made. Matching transmission network would 
be required for the ongoing planned gener-
ation capacity addition. The generation 
capacity addition projects are ordinarily 
cleared only when matching transmission 
projects form part of the system. 

[Eng/ish} 

Auditions conducted by 
Ooordarshan 

1849.SHflI MAHENDRA KuMAR 
SINGH THAKUR: Will the Minister of IN-
FORMATION AND BROADCASTING be 
pleased to state: 

(a) whether any policy/guidelines exist 
as regard to auditions of news, dramas, 
announcements etc. lobe conducted by the 
Doordarshan and All India Radio; 

Period 

1993-94 

Total approved 
outlay for the 
Power sector 

16419.91 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH 
DEO):(a) Yes, Sir. 

(b) Yes, Sir. 

(c) Does not arise. 

Investment in Power Sector 

1850.SHRI C. SREENIVAASAN: Will 
the Minister at POWER be pleased to state~ 

(a) the total investment made in the 
Power Sector in the country during the last 
three years; 

(b) the total amount invested in the 
Power Sector particularly in Tamil Nadu; 

(c) whether private investors have 
been allowed to produce power and supply 
Ihe same to the consumers including the 
Government; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) and (b). Details 
are given below: 

(Rs in crores) 

Approved outlay in 
Power Sector for 
Tamil Nadu 

515.66 

1992-93 12781.02 (Revised outlay) 456.40 

1991-92 14517.89 (Actual) 446.82 (Actual) 
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(c) and (d). Private Sector entrepre-
neurs can set up enterprises. either, as 
Licensees, or as generating companies. A 
licensee company holds a license issued by 
the State Government concerned to supply 
and distribute energy in a specified area and 
mayor may not have a generating station 
(s). A Generating company normally sup-
plies tothe Grid. Generating companies can 
enter into a contract for the sale of electricity 
generated by it with the State Elect[icity 
Board in any State where it owns/operates 
generating stations(s) or in any other state 
it is carrying on its activities or with any other 
person with the consent of the competent 
Government. 

Wayside Amenity on National Highway 
In Andhra Pradesh 

1851.SHRI S.M. LALJAN BASHA: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state the details of rest rooms 
constructed! proposed to be constructed on 
National Highways in Andhra Pradesh? 

programmes being telecast on Metro Chan-
nels; 

(b) whether the programmes telecast 
on time slots are vulgar in content; and 

(c) if so, the steps Government propose 
to take to ban telecast of such programmes 
on Metro Channels? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K P. SINGH DEO): 
(a) The Programmes telecast on the Metro 
Channel of Doordarshan are reviewed on a 
regular basis and suitable changes carried 
out wherever warranted. 

(b) No, Sir. 

(c) Does not arise. 

Deslltatlon Programme In Ganga 

1853. DR. ASIM BALA: Will the Minister 
of SURFACE TRANSPORT be pleased to 

THE MINISTER OF STATE OF THE state: 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER):Wayside amen· 
ities have been constructed at Pedda 
Amberpet and Jadcherla on NH 9 and 7 
respectively. Such amenities are also under 
construction near palamaner on NH 4 and 
are proposed to be constructed at New 
Zahiabad on NH 9 and at km. 82 on NH 4. 

Metro Channel Programmes 

1852. PROF.UMMAREDDY 
VENKATESWARLU: Will the Minister of 
INFORMATION AND BROADCASTING be 
pleased to state: 

(a) the policy adopted by the Govern-
ment to monitor and regulate the 

(a) whether there is any desiltation 
proposal in Ganga from Farakka to Sagar 
Island; 

(b) if so, the details thereof; and 

(c) the details of navigational 
programmes launched in river Ganga? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE 
TRANSPORT(SHRI JAGDISH TYTLER): (a) 
and (b). Steps are being taken by the Inland 
Waterways Authority of India to ensure that 
regular dredging is undertaken in Farakka-
Calcutta stretch of the Ganga by a depart-
mental dredger and a minimum depth of 2 m 
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is maintained for navigation. As regards 
Calcutta-Sagar Island stretch, sufficient 
depth is maintained by Calcutta Port Trust 
for ocean going and, as such, the question 
of desiltation on this stretch does not arise. 

(c) Schemes for providing terminal fa-
cilities at Calcutta and Patna have been 
sanctioned. Acquisition of land for both the 
projects is in progress. As a part of the 
scheme for introduction of experimental-
cum-promotionallWT operations by private 
operators on the Ganga, it is proposed to 
hire 2 nos. of 600tonnes capacity vessels by 
IWAI from CIWTC Ltd., and give them to 
private operator (s) free of hire charges for 
a period of one year. The above vessels 
would be handed over to the private opera-
tor namely Goa Barge Owners Association 
shortly. Another scheme for promotion of 
IWT in Ganga by way of giving compensa-
tion of 10 paise per river KM tonne of cargo 
moved tor non-availability of infrastructural 
facilities like mechanised terminals, night 
navigation facilities, proper channel etc. ini-
tially for a period of 5 years was approved by 
the Government in 1993. The modalities of 
operation of this scheme have been finalised. 

Cooperation with G-1S Countries 
In Food Sector 

1854.SHRIMATISUMITRAMAHAJAN: 
Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) the present status of India's cooper-
ation with G-15 countries in food sector; and 

(b) the advantages to be accrued to 
India as a result of this cooperation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) and (b). Indonesia is the 

Coordinating country for the G-15 project on 
cooperation in food sector. An Expert Group 
Meeting on this project held in Jakarta (Indo-
nesia) on 20-22 April, 1992, was attended 
by India. The meeting discussed the follow-
ing two project proposals preferred by 
Indonesia: 

(i) Training programme on food produc-
tion for agricultural technicians; 

(ii) Apprenticeship Programmeforfarm-
ers on food production. 

These training programmes will be of-
fered to participants from G-15 countries in 
the fiscal year 1994-95. 

In view of similarities in climatic condi-
tior.s in certain parts of India and Indonesia, 
it is expected that India can benefit from the 
Indonesian experience in cultivation of rice. 

Non-Renewal of Contracts to 
Indians In Saudi Arabia 

1855. SHRI BAPU HARI CHAURE: 
SHRI MANIKRAO HODL YA 

GAVIT: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether the attention of Govern-
ment has been drawn to the newsitem ap-
peared in the 'Hindustan Times' dated De-
cember 31, 1993 regarding non-renewal of 
contracts awarded to Indians in Saudi Arabia; 
and 

(b) if so, the facts of the matter reported 
therein and the reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNALAFFAIRS (SHRI 
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(b) The Government had received some 
reports containing information on non-re-
newal of contracts of some Indians from 
some companies in Saudi Arabia. The 
matter was taken up at diplomatic level with 
Saudi authorities who have denied any in-
tense discrimination against Indians. Em-
bassy of India, Riyadh and Consulate Gen-
eral of India, Jeddah have also rendered 
assistance whenever required. 

Inland Water Transport between 
Bhagalpur and Ralmahal 

1856.SHRI CHinA BASU: Wdl the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether there is any proposalforthe 
dredging of the Ganga and for introducing 
inland water transport between Bhagalpur 
and Rajmahal; and 

(b) if so, the details ther.eof? 

THE MINIST-ER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). 
Steps are being taken by Inland waterways 
Authority of India to ensure regular dredging 
in Patna-Bhagalpur-Rajmahal-Farakka-
Haldia stretch of the Ganga (N. W. No.1 ), for 
the purpOse of removing the shoals which 
are considered hinderances to achieve the 
minimum depth required for navigation. 
Apart from dredging and band-alling, chan-
nel marks are also being provided for the 
benefit of waterway users. 

Steps are also being taken to ensure 
2.0 m depth in the Ganga, including 
Bhagalpur -Rajmahal stretch, so that there 
is smooth and unhindred movement of in-
land water transport vessels. 

Widening of Grand Trunk Road 

1857.SHRI ANAND RATNA MAURYA: 
Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whether the four laning or widening 
work on Grand Trunk Road stretch between 
Dehri-on-Sone and Varanasi has been com-
pleted; 

(b) if so. the details thereof and the 
amount spent thereon; 

(c) if not, the reasons for delay in com-
pletion of the work; and 

(d) the time by which the work is likely 
to be completed to make the road traffic 
worthy? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER):(a) to (d). Out of. 
the 136 km. length of Grand Trunk Road 
between Varanasi and Dehri-on-Sone, a 
length of only four kilometres through 
Sasaram Town is being widened to four 
lanes. The widening work is in progress. An 
expenditure of Rs. 42.00 lakhs has been 
incurred upto August, 1993. The targetted 
date of completion of the work is Septem-
ber, 1994. 

World this Week In Regional 
Languages 

1858.SHRIMATI CHANDRA PRABHA 
URS: Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether the Government propose 
to introduce 'World This Week" programme 
in regional languages from all the 
Doordarshan Kendras of the country; and 
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(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SH~I K.P. SINGH 
DEO):(a) No, Sir. 

(b) Does not arise. 

Visit of French Delegation 

1859. SHRI B.N. REDDY: WiD the Min-
ister of EXTERNAL AFFAIRS be pleased to 
state: 

(a) whether delegation of French Sen-
ate Committee for Foreign Affairs had visit-
ed India recently as reported in the 
"Hindustan Times" dated February 12, 1994; 
and 

(b) if so, the bilateral issues figured in 
their talks with Indian leaders and the out-
come thereof? 

I 
THE i.1INISTER OF STATE IN THE 

MINISTRY OF EXTERNAL AFAIRS (SHRI 
R.L BHATIA): (a) Yes, Sir. 

(b) During talks between the delegation 
and Indian leaders, bilateral relations in the 
political, economic and cultural fields were 
discussed. The delegation coveyed the 
French Government's desire to impart 
furtheer momentum'to Indo-French rela-
tions in various fields.· 

FPI Units 

1860. SHRIMATI OIL KUMARI 
BHANDARI: WiD the Minister ci FOOD PRO-
CESSING INDUSTRIES be pleased to 
state: 

(a) the names of Indistrial units 881 up 
under the Ministery of Food Processing 

Industries and th edetails f!If items being 
produced therein State -wise and Union 
Territory-wise; 

(b) whether the Govemment propose 
to set up such units in Sikkim also during 
1994-95 and 1995-96; and 

(c) if so, the details thereof and if not, 
the reasons therefor? 

THE Mn\ISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI): (a) to 
(c). The Ministry of Food Processing Indus-
tries does not set up food processing unitS 
directly in any State. However, it hasformu-
lated "many developmental Plan Schemes 
for implentation during the 8th Five Year 
Plan period, for the development of food 
processing industries. Under these 
Schemes, assistance is provided to State 
Government OrganisationS, Joint Sector 
Companies, Cooperative Societies, Volun-
tary Oranisations etc. for setting up/upgrad-
ing food processing industries. 

Metro Channel and National 
Network Facility In State CapItals 

1861. SHRI HARIN PATHAK: WiD the 
Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) whether all State Capitals in the 
country have been. provided with Metro-
Channel and National Network facility; 

(b) if nOt, the reasons thereof; and 

(c) 'by when these are likely to be provid-
ed with such facilities? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFOA~ATION AND 
BROADCASTING(SHRI K.P. SINGH DEO): 
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(a) to. (c). Whereas National service 
prograrn,es are available at the capitals of 
all States/Union Territories, Metro Channel 
Programmes are available at 6 State capi-
tals viz., Delhi, Bombay. Calcutta, Madras, 
LucknowandHyderabad. Besides, TVtrans-
mitter projects are uDder implementation for 
relay of .Metro Channel Programmes at 
Jaipur, Bhopal, Ahmedabad, Bangalore, 
Trivendrum, Patna and Cuttack. Similar 
facility is also State/Union Territories in the 
country, in a phased manner, subject to 
availability of adequate resources for the 
purpose andinter-see priorities in the future 
plans of TV expansion. 

Public Sector Steel Plants 

1862.SHRI K. PRADHANI: Will the Min-
ister of STEEL be pleased to state: 

I (a) whether Public Sector Steel Plants 
are facing competition with the Private Sec-

. tor; and 

(b) the details thereof and the mea-
sures adopted to make public sector steel 
plants more competitive? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Yes, Sir. Thedelicensing 
and deregulatory measures together with 
progressive reduction in Customs duty and 
easier availability of imports has led to an 
extremely competitive sit",ation in the steel 
industry. 

(b) Some of the steps taken by public 
sector steel plants to improve their 
comnpetitiveness include: 

(i) Improving quality by strict-
ly following technological 
discipline. 

(ii) Adopting various cost re-
duction measures. 

(iii) Tuning product-mix to 
market requirement. 

(hi) Better customer service. 

(v) Modernisation and tech-
nological upgradation of 
plant and equipment. 

Power Projects Handed over to 
Multi-national Companies 

1863. SHRI M. RAMANNA RAI: Will the 
Minister of POWER be pleased to state: 

(a) whether the Government have de-
cided to hand over the public sector power 
projects to multinational companies; and 

(b) if so, the names of such plants and 
the reasons for taking such a decision? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAVYA NAIDU): (a) and (b). While 
there is no general decision to hand over 
public sector power projects to private sec-
tor the possibility of implementing new 
projects, cleared for public sector, by the •. 
private sector is also being explored. 

[ Translation] 

llalnt8nance and Repelrs of ROIIda 
In Uttar Pr1Ideeh 

1864. DR. LAl.. BAHADUR RAWAl..: 
Willthe Minister cI SURFACE TRANSPORT 
be pleased to state: 
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(a) the gap between the allocation of 
funds for the maintenance and repairs of 
raods and the amount actually spent there-
from during each of the last three years in 
Uttar Pradesh; 

(b) whetertheamount has been acutally 
. .spent for the purpose it was earmarked; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATF OF THE 

Year Allotment 

1990-91 1108.51 

1991-92 1312.05 

1992-93 1394.96 

(b) The amounts have been actually 
spent for the maintenance and repairs of 
National Highways in the State of Uttar 
Pradesh. 

(c) Does not arise. 

lIIega~ Extraction of Stones 

1865. SHRI BHEEM SINGH PATEL: 
Will the Minister of MINES be pleased to 
state: 

(a) whether the Union Government are 
aware of the illegal extractions of precious 
stones in various parts of the country; 

(b) so, the State-wise details thereof; 
and 

(c) the steps being taken by the Gov-
ernment to check this illegal extraction? 

MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Government 
of India is respnsible for the maintenance 
and development of National Highways in 
the State of Uttar Pradesh. maintenance 
and repairs of all roads other than National 
Highways regards national Highways, the 
amounts allotted and the amounts actually 
spent for the maintenance and repairs of 
National Highways during the last 3 years in 
the State of Uttar Pradesh are indicated as 
under: 

(Rs in lakhs) 

Amounts actually spent 

1142.80 

1366.62 

1462.38 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) and (b). Sporadic inci-
dents of clandenstine mining of precious 
stones have been reported from Bihar', 
Orissa and Tamil Nadu from time to time. 

(c) To check illegal mining State Gov-
ernment take appropriate legal and admin-
istrative steps from time to time. The Gov-
ernment of Orissa have enacted the Orissa 
minerals (Prevention of Theft, smuggling 
and other unlawful Activities) Act, 1989 and 
have also notified appropriate RUles there 
under. The State Govemment of Tamil 
nadu has indentified such areas for future 
development aftewr granting leases. The 
Mines and Minerals (Regulation and Devel-
opment) Ordinance 1994 has also enhanced 
powers of State Governments for carrying 
out searches to stop illegal mining. 
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[English] 

National Highway proJects In Bihar 

1866. SHRI TEJ NARAYAN SINGH: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) the details of ongoing National High-
way Projects in Bihar, extent of completion, 
target date of completion and funds spend 
thereon so far; and 

(b) the details of proposals for New 
National Highways received from the State 
Government of Bihar during the last two 
years and the stage at which the same is 
pending? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JADISH TYTLER): (a) 112 on-going 
National Highway projects amounting to 
Rs.9336.00 lakhs are in various stages of 
progress in Bihar. A sum of Rs.4332.00 
lakhs has so far been incurred on these 
works to be completed by March, 1994, 
another 42 by March, 1995 and the remain-
ing one is targetted to be completed by 
March, 1996. 

(b) During the 8th Plan, the State Govt. 
has forwarded proposals for declaration of 6 
State Roads as National Highways, but it is 
difficult to declare any new National High-
way at present due to meagre allocation of 

funds for Central Sector Roads during the 
8th Plan. 

[Translation] 

AIR Stations In Uttar Pradesh 

1867. SHRI SWAMI SURESHANAND: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the number of Akashwani Stations 
presently functioning in Uttar Pradesh; 

(b) the number of new Akashwani Sta-
tions likely to be set up in the State during 
1994-95; 

(c) the number of projects for setting up 
of new Akashwani Stations in Uttar Pradesh 
that are near to completion as on date; and 

(d) the time by which these are likely to 
be completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) In Uttar Pradesh, 14AilindiaStations are 
functioning at present. 

(b) Four new All India Radio Stations 
are likely to be set up in Uttar Pradesh during 
1994-95. 

(c) and (d). As per statement enclosed. 

STATEMENT 

STATEMENT SHOWING THE PRESENT POSITION OF ONGOING AIR 
PROJECTS IN UTTAR PRADESH WITH THEIR TARGET DATES OF COMPLETION. 

S.No. Project Target date for completion 
and commission 

1. Chamolj 1 KM MW Transmitter 1995-96 
Multi-purpose Studios 

2. Pauri -do- 1994:~L ____ .. 
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S.No. Project Target date for completion 
and commiSsion 

3. Pithoragarh 1 KW MW Transmitter 1994-95 

4. Uttarkashi -do- 1994-95 

5. Aligard 2X3 KW FM Transmitter 1995-96 

6. Mussoorie 2X5 KW FM Transmitter 1994-95 

[English] 

New Post Offices In Bombay 

1868. SHRI PRAKASH V. PATIL: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government have iden-
tified any new places for opening of Post 
Offices in Bombay; 

(b) if so, the details thereof; and 

(c) the time by which these are likely to 
be opened? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). Opening of new 
Post Offices at the following places in 
Bombay has been approved:-

1. Evershine Nagar (Malad West) 

2. Kastur Park (Borivli West) 

3. Poonam Nagar (Jogeshwari East) 

4. Lokahndwala Complex (Andheri) 

5. Saibaba Nagar (Borivli West) 

6. PMG (P) Colony (Mankhurd) 

7. Kurar Village (Malad East) 

(c) The opening of these post offices is 
dependent on availability of suitable 
accomodation for which continuous efforts 
are being made. Therefore, no specific time 
frame can be indicated about their opening. 

{Translation] 

Educational Programmes on 
Doordarshan 

1869. SHRI KRISHAN DUTT 
SULTANPURI: Will the Minister of INFOR-
MATION AND BROADCASTING be pleased 
to state: 

(a) the state-wi/te expansion being made 
to educate the students of schools and col-
leges through courses being telecast on 
Doordarshan; and 

(b) the names of such Doordarshan 
Kendras and the details of facilities provided 
to these kendras in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) and (b). There is no proposal at present 
under consideration to enhance the telecast 
time of Doordarshan's educational television 
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programmes for schooVcolege going stu-
dents. The details of such programmes 
being telecast at present are, however, 
annexed as statement. 

STATEMENT 

TELECAST DETAILS OF SCHOOL 
TELEVISION AND OTHER EDUCATION-

AL PROGRAMMES ARE GIVEN BELOW-

1. ETV Programme from Monday to Friday: 
10 A.M. to 10.45 A.M. (Maharashtra) 
9.45 A.M. to 1 0.30 A.M. (Andhra Pradesh) 
10.30 A.M. to 11.15 A.M. (U.P., Bihar, 
M.P., H.P., Rajasthan and Delhi) 
11.15 A.M. to 12 Noon (Gujarat and Orissa) 

These programmes are produced by 
the State Institute of Educational Technolo-
gy (SIET) located at Lucknow, Patna, 
Bhubaneshwar, Hyderabad, Ahmedabad 
and Pune and supplied to Doordarshan in 
capsule form through the Central Institute of 
Educational Technology (CIET) or directly 
by the SIET concerned. 

2. STY Programmes from Delhi, Ma-
dras and Bombay Kendras: 
10.15 A.M. to 11.45 A.M. (Delhi 
CH-II Monday to Friday) 
10.45 A.M. to 11.05 A.M. (Bombay 
CH-II Monday to Friday) 
11.00 A.M. to 11.30 A.M. (Madras 
CH-II Tuesday, Wednesday and 
Friday) 

These programmes are produced by 
these Kendras using their existing facilities 
as part of their normal programme activity. 

3. Syllabus based programmes for 
the students of IGNOU on Nation-
al Network - 6.30 A.M. to 7.00 
A.M. - Monday, Wednesday and 
Friday. 

These programmes are produced by 
the University. 

4. Country-wide classroom of UGC 
for National Network telecast as 
per the following details: 

i) 1.00 P.M. to 2.00 P.M. - Monday to 
Saturday 

ii) 6.00 A.M. to 6.30 A.M. - Monday, 
Wednesday, Friday in Hindi. 

iii) 6.00 A.M. to 7.00 A.M. - Tuesday, 
Thursday, Saturday, Sunday in 
English. 

These programmes are produced by 
UGC. 

[English] 

Proposals from Foreign Countries 

1870. SHRI SANDIPAN BHAGWAN 
THORAT: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to 
state: 

(a) whether the Government have re-
ceived proposals from foreign countries for 
strengthening the media operations; 

(b) if so, the nature of such proposals; 

(c) the reaction of the Government 
thereto and whether some of the proposals 
are being finalised on reciprocal basis; and 

(d) the steps being taken to strengthen 
our external news service for Doordarshan 
and AIR during Eighth Plan period? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K. P. SINGH DEO): 
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(a) No, Sir. 
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"'\ 
(b) and (c). Do not arise. 

(d) Doordatshan does not have an ex-
ternal service. In so far as the external 
service of All India Radio is concerned, the 
steps being taken include upgradation of the 
power of existing transmittes and installa-

• tion of new high powered transmitters. 

Interest on Telephone Deposits 

1871. SHRI UDAYSINGRAO 
GAlKWAD: Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether persons registered fortele-
phone connections are paid any interest on 
their deposits; 

(b) if so, rate of 'such interest with 
criteria adopted for calculation of such inter-
est; 

(c) whether such interest is paid from 
the date of registration till installation of 
connection; 

(d) if so, the details thereof and if not, 
the reasons therefor; 

(e) the rate of interest paid to persons 
registered during 1986; and 

(f) the rate of interest to be paid to the 
persons registered during 1993-941 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. Thewaitingcharg-
es are payable on registration fee deposited 
by applicants for new telephone connec-
tions. 

(b) to (d). The Registration Fee carries 

a waiting charge for the period commencing 
on the date of payment and ending with the 
date immediately preceding the date of in-
stallation of the telephone connection, at the 
rate of interest payable by the S81 on fixed 
deposits made with them for a period of one 
year and the waiting charge is calculated for 
the completed number of months at the rate 
in force on the date of payment of the 
Registration Fee. In case the Telephone 
connection is not provided within six months 
from the date of registration for OYT regis-
trants and 2 years frolT!.~he date of registra-
tion for Non-OYT registrants, the registr~
tion fee will carry an additional waiting charge 
of 3% over and above the normal waiting 
charge. The additional waiting charge os 
payable from the month following the spec-
ified period i.e. from the 7th month in the 
case of OYT Registrants and the 25th month 
in the case of Non-OYT Registrants and till 
the month preceding the month in which the 
telephone connection is provided. Waiting 
charge alongwith additional waiting charge 
is payable to these registrants who have 
paid the registration fee on or after 28th 
April, 1993. 

(e) The rate would be as payable by the 
S81 on fixed deposits made with the 8ank for 
a period of one year, in force on the date of 
payment of Registration Fee by the regis-
trant. 

(f) The rate is a in (e) above for appli-
cants upto 27th April, 1993 and with addi-
tional waiting charge as in (b), (c) and (d) 
above foe applications from 28th April, 1993 
till date. 

Minorities In Pakistan 

1872. PROF. M. KAMSON: Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to state: 
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(a) whether the Government propose 
to request U.N. Human Rights Commission 
to go into the plights of minorities in Paki-
stan; and 

(b) if so, the detdils thereof and if not, 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) No Sir. 

(b) It is the duty of the Government of 
Pakistan to protect the rights of all its citi-
zens including those belonging to the minor-
ity communities. The Government of India is 
of the view that in terms of Simla Agreement 
neither India nor Pakistan should interfere in 
each others internal affairs. Government of 
India has seen reports of international NGOs, 
the US State Department and Pakistan's 
own Human Rights Commission where the 
pitiable conditions of minorities in Pakistan 
have been detailed. It is regrettable that 
Pakistan, instead of taking steps to amelio-" 
rate the conditions of its minorities is indulg-
ing in anti-India propaganda. In exercise of 
its right of reply, Government of India has in 
international fora drawn the Interanational 
Community's attention to the report men-
tioned above. 

Mobile Post Offices In Gularat 

1873. SHRI SOMJIBHAI DAMOR: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government propose 
to start mobile Post Offices in the cities of 
Gujarat like Ahmedabad, Baroda, Surat, 
Rajkot, Jamnagar and Bhavnagar to pro-
vide more postal facilities in localities situat-
ed at long distance; 

(b) if so, the details thereof; 

(c) whether the Government also pro-
pose to appoint handicapped persons for 
the purpose; 

(d) if so, the details thereof; and 

(e) the time by which the scheme is 
likely to be implemented? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) No, Sir. 

(b) to (e). Do not arise in view of (a) 
above. 

Seaman Training Institute 

1874. SHRI K. MURALEE DHARAN: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether there is any proposal to set 
up a Seaman Training Institute at Kakkodi 
near Calicut; 

(b) if so, the details thereof; 

(c) the present status of the Institute: 
and 

(d) the time by which it is likely to be 
established? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (d). The 
Government of India have agreed, in princi-
ple, to set up a Rating Training Establish-
ment in Kerala. Since the land for it is yet to 
be allotted by State Government, it is tQO 
early to indicate the precise location or the 
time schedule for completion of the pro-
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posed Institute. 

Lignite Based Po_r Plants 

1875. SHRIMATI VASUNDHARA 
RAJE: Will the Minister of POWER be pleased 
to state: 

(a) the names of States where lignite 
• c,sed power o!ants ttc: . & been "'et up; 

(b) whether there is large scope for 
increasing power generation in Rajastan by 

Name of the Project and State 

Existing 

1. Kutcn lignite Units-l &2, Gujarat 

2 Neyveli TPP, Tamil Nadu 

setting up lignite based power plants; and 

(c) if so, the steps ..,roposed to be taken 
by the Government in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI P.V. 
HANGAYYA NAIDU): (a) The names and 
details of the Lignite based thermal power 
projects existing, sanctioned/ongoing and 
techno-economically cleared by the Central 
Electricity Authority ICEA.) in various Statec 
are as follows: 

Capacity (MW) 

140 MW 

600MW 

3. Neyveli Second Mine Cut SUI, Tamill\ladu. 840MW 

Sancti(lf)edlOngoir: } 

1. Neyveli Second Mine Cut SU, Tamil Nadu 210MW 

2. Kutch Lignite Extension U-3. Gujarat 70MW 

3. Farsingsar Lignite TPP. Rajasthan 240MW 

New schemes techno-ecollomically cleared by CEA: 

"!!..C TPP ~xtension Project. Tamil Nadu 420MW 

(bl and (c). as per report ofthe Commit-
tee or selectiof, of sites for large thermal 
power stations (June. 1990). liqnite de;:lOsits 
pstimated in Guma fBikaroer Distt.) ana 
.cipurdh; & lalij.)a ;[jlkaner Jistt.) 

Rajasthan are sufficient to sustain the es-
tablishment of 78 MW of power generation 
subject to availability of 'esources. The 
BarsingsarThermal Power Project (240 MW) 
was sanctioned in Amil. 1991 for implemen-

tation by the Neyveli Lignite Corporation in 
t'1 ~ Central <' odor. but could not be taken up 
due to resource constraints. In order to 
spped up the impler "1ntation of work on this 
project the State Government are thinking 
of set1ina up a jo"'" sactor company for tt"l"! 
IOstallatlon of mining cum pov..::, \;eneration 
project at Barsi'lgsar and are considering 
floating a global enquiry inviting offers from 
prospective parters to the project. 
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Telephone Exchange in Bihar 

1876. SHRI PREM CHAND RAM: Will 
the ·Minister of COMMUNICATIONS be 
pleased set up so far; 

(a) the places in Bihar where electronic 
exchanges have been set up so far; 

(b) whether the Governement propose 
to set up telephone exchanges in Bihar: 

(c) if so, the details thereof with loca-
tions and capacity of these exchanges; and 

(d) the time by which these are likely to 
be commissioned? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM):(a) At 611 places uptp 31.3.93 

(b) Yes, Sir. 

(c) and (d). Details are enclosed in the 
statement. 
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[Eng/ish] 

AIR's Foreign Broadcasts 

1877. SHRI SYED SHAHABUDDIN: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the names of languages included for 
AIR's foreign broadcasts; 

(b) the daily duration of such broad 
casts, language-wise; 

(c) the reception hours in the target 
areas; and 

(d) the number of letters received from 
the listeners in the target areas during 1993, 
language-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) to (d). The inforamation is being collect-
ed and will be laid on the Table of the House. 

NTPC Bonds 

187.8. SHRI R. SURENDER REDDY: 
Will the Minister of POWER be pleased to 
state: 

(a) whether National Thermal Power 
Corporation (NT PC) propose to issue non-
convertible bonds to mop up a substantial 
amount of capital at very attractive rates of 
interest; 

(b) if so, the details thereof indicating 
the total amount propoed to be mopped up, 
rate of interest offered, the purpose for 
which the mopped up capital is proposed to 
be utilsed, etc; 

(c) whether the investors in National 

Thermal Power Corpn. bonds are proposed 
to be offered any tax concessions; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) and (b). The Na-
tional Thermal Power Corporation (NT PC) 
has recently made a Public Issue of 
15,00,000 Secured Redeemable Taxable 
(16.5%) Bonds of Rs.1 000/- each for cash at 
par agregation RS.150 crores. The issue 
opened for public subscription on 25.11.93 
and closed on the earliest closing date Le., 
14.12.1993. The issue was over subscribed 
morethan three times. The NTPChas made 
allotment for bonds agregating Rs.187.50 
crores, including retantion of 25% over sub-
scription as allowed by Securities and Ex-
change Board of India (SEBI). Besides the 
above, there is no plan to issue Bonds to 
Public in the immediate future. The funds so 
raised will be directly deployed on NTPC's 
ongoing/new projects. 

(c) and (d). In terms of the provisions 
contained in the prospectus for public issue, 
interest income arising from bonds would be 
eligible for Income Tax exemption under 
Section 80 L of the Indian Income Tax etc. 
1961, subject to approval of the Govern-
ment. 

[ Translation] 

Road Accidents In Deihl 

1879. SHRI SURENDRAPAL PATHAK: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether the Government have 
received the report of Ved Marwah Commit-
tee set up to go into the causes of road 
accidents in Delhi; 
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(b) if so, the salient features of the 
report; and 

(c) the action proposed to be taken to 
implement the recommendations? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. 

(b) and (c). Do not arise. 

[English] 

Revalidation of Telephone Connec-
tions 

, 880. SHRI RAJNATH SONI(AR 
SHASTRI: Will the Minister of COMMUNI-
CATIONS be pleased to refer to the reply 
given to Unstarred Question No.' 7 on July 
26, 1993 and state: 

(a) whether inordinate delay is taking 
place in revalidation of the sanctioned tele-
phone connections is cases of those per-
sons whom the same has been sanctioned 
on out of turn basis by him but the same had 
bot been used by the concerned perosns: 

(b) if so, the reasons therefor: and 

(c) the steps taken to expedite the 
revalidation of such cases? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). Sir, AstheCBI who 
was entrusted with an investigation into 
fake/forged out of turn sanction orders is-
sued un January June 1991 is yet to submit 
its findings, some sanction orders, are still 
being withheld. 

(c) The genuine sanction orders will be 

released after the receipt of the CBI's find-
ings. 

Calcutta Port Trust 

1881. SHRI SANAT KUMAR MANDAL: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether the Calcutta Port Trust 
(CPT) has approached his Ministry for per-
mission to obtain loan from the Dock labour 
Board (DLB); 

(b) if so, the stage at which the matter 
stands at present: 

(c) the reasons for CPT's financial dif-
ficulties; 

(d) whether CPT is also requesting the 
Government to grant a moratorium to its 
cutstandings: and 

(e) the manner in which the Govern-
me,t propose to assist the CPT financially? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Yes, Sir. 

(b) Permission has already been grant-
ed to Calcutta Port Trust to obtain a loan 
from Calcuttal Dock Labour Board. 

(c) The CPT's financial difficulties are 
due to excess of expenditure over income. 

(d) No, Sir. 

(e) The Government provides funds for 
plan work and has increased dredging sub-
sidy on account of the work of dredging an 
dmaintenance of shipping channel leading 
to Haldia from 90% to 100% from the year 
1992-93 
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Trunk Call Rackets 

1882.SHRI AMAR ROYPRADHAN: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the number of trunk call rackets 
(both national and international) involving 
businessmen and telephone ope rat ors de-
tected during January, 1992 to December. 
1993 

(b) the places where sLich rackets were 
detected during the above period. State-
wise: 

(c) the outcome of enquiries conducted 
if any and the number of perosns held 
responsible and the puniShment awarded to 
them. and 

(d) the remedial stepsGovemment have 
taken to cjeck this malpractice and to re-
move the deficiencies in the existing system 
If any? 

THE MINISTER OF STATE THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) to (d). The required 
information is being collected form the circles 
concerned and will be laid on the Table of 
the House. 

[ Translation] 

Sikh Community in Kuwait 

1883. SHRIMATI KESHARBAI SONAJI 
KSHIRSAGAR: Will the Ministerof EXTER-
NAL AFFAIRS be pJeased to state: 

(a) whether the Government are aware 
of the recent reports regarding attacks on 
Sikh Community in Kuwait: 

(b; It so. the rletails Ihereof <'Inri th!' 
t~".t()rs responsible ttwJ(;lor: 

(c) whether the Government have tak-
en up the matter with the Government of 
Kuwait; and 

(d) if so, the details and the outcome 
thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) to (d). A Statement is laid 
on the Table of the House. 

STATEMENT 

Since October 1993. Government have 
received reports of the following five inci-
dents involving Sikh members of the Indian 
community in Kuwait:-

(1 ) 

(2) 

(3) 

(4) 

(5) 

In October 1993. twenty Sikhs were 
detained by local police in Kuwait. 
They were later released .. The rea-
sons for their arrest and detention 
were not made known to the detain-
ees. 

On 3rd November. 1993 the dead of 
an Indian national, Mr. Prithpal Singh 
was found by Khaitan Police in Ku-
wait. 

On 23rd january. 1994 a car in which 
four Indian national were trave!ling 
was fired at on Ammen Street in 
Salmia area in Kuwait resulting in the 
death of Mr. Manmohan Singh Anand 
and injury to two others. 

A fire took place at AI Mutawa and 
Sahni Tyre Company belonging to 
Mr. Mohinder Singh Sahni in Sharq 
Industrial Area. 

On 1 Qtll February. 1994 Shr! 
Devlnder Singh Sacha r was fired upon 
In the hiS Cdl un Mecca Street in 



339 Written Answers MARCH 7, 1993 Written Answers 340 

Fahaheel area. Kuwait. However, 
Mr. Sachar escaped unhurt. 

2. The Indian Ambassador to Ku-
wait has taken up the matter at very senior 
levels with the government of Kuwait includ-
ing the First Deputy Prime Minister and 
Foreign Minister and the Crown Prince and 
Prime Minister. He has conveyed the con-
cern of the Indian community over the inci-
dents and requestedtorough investigations 
and measures to dispel the leeling 01 inse-
curity among the members of the Indian 
community. The Government of Kuwair 
has expressed its won concern about the 
incidents and assured full investigations so 
that the culprits are traced and brought to 
justice. The Government of Kuwait has also 
stated that it would take all steps to dispel 
any feeling of insecurity prevailing among 
the members of the Indian communty and a 
dopt necessary measures so that incidents 
do not recur. 

The Indian Ambassador has also met 
leaders of the Indian community to inform 
them - of the steps taken and has assured 
them all necessary assistance. 

[Eng/ish] 

Bauxite Reserves 

1884.SHRI GOPI NATH GAJAPATHI: 
Will the Minister of MINES be pleased to 
state: 

(a) the total bauxite deposits in the 
country; 

(b) wheter any new bauxite deposit 
areas has been identified recently; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 

MINISTRY OF MINES (SHRI BALARAM 
SINGH YADAV): (a) The total recoverable 
reserves of bauxite in th ecountry are 2525 
million tonnes. 

(b) and (c). Preliminary explorations 
carried out recelty by Geological Survey of 
Inda have identified six occurrences of mas-
sive pisolitic bauxite/aluminous laterite in 
the Pandrapat plateau of Raigarh district, 
Madhya Pradesh. 

[ Trans/aion] 

Branch Post Offices In Bihar 

1885. SHRI BHOGENDRA JHA: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether any decision has since 
been taken to open Branch Post Offices in 
the villages of Madhubani and Darbhanga 
districts of Bihar; 

(b) if so, when and the locations thereof; 

(c) the time by which the said decision 
is likely to be implemented; 

(d) if not, the reasons therefor; 

(e) whether the Government propose 
to upgrade the existing Branch Post Offices 
in the villages under Madhubani district; 

(f) if so, the locations thereof; and 

(g) the time by which these are likely to 
be upgraded? 

THE MINISTER OF STATE OF THE· 
MINISTRY OF COMMUNICATIONS (SHRI A 

SUKH RAM); (a) to (d). Details of the extra 
departmental branch Post Offices opened 
in the districts of rnadhubani and Darbhanga 
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during Annual Plan 1993-94 are given below: 

S.No. Name of Extra departmental Name of district 
branch Post Office 

Date of opening 

1. Kalikapur 

2. Nagardih 

3. Gobarsitha 

(e) TherE! is no such proposal. 

(f) and (g). Do not arise in view of (e) 
above. 

Transmission Faults from AIR! 
Doordarshan, Gorakhpur 

1886. SHR' PANKAJ CHOWOHARY: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether any representations have 
been received in regard to constant faults in 
transmission from Akashwani and 
Ooordarshan Kendra, Gorakhpur; and 

(b) if so, the action taken in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION . AND 
BROADCASTING (SHRI K.P. SINGH OEO): 
(a) and (b). Yes, Sir. Two representations 
were received regarding interruption in trans-
mission 01 Akashwani Gorakhpur. These 
were followed up and the faults rectified with 
the result that interruptions have now re-
duced. Ooordarshan is also setting up a 
permanent earth station at Lucknow and 
the quality of reception will consequently 
improve. 

[English} 

Telephone Bills In Hyderabad 

1887. SHRI J. CHOKKA RAO: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

Madhubani 4.6.93. 

Darbhanga 27.8.93. 

Darbhanga 26.8.93. 

(a) whether the telephone bills in 
Hyderabad city of Andhra Pradesh are not 
issued on time and the authorities are insist-
ing the subscribers to collect the same 
personally without despatchingthemthrough 
post and thereby resorting to disconnec-
tions for delayed payments; 

(b) if so, the reasons therefor; and 

(c) the action Government propose to 
take to ensure that telephone bills are sent 
to the subscribers reqularly through post on 
time and not to resort to disconnections 
without proper notice? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). NO,Sir. Bills are 
posted generally on time through post Offic-
es except during January 1994 when there 
was delay due to computer problem. 

(c) Bills are sent regular by post to all the 
subscribers. No disconnections are done 
without notice. 

STDI PCO'S In Karnataka 

1888. SHRI S.B. SIONAL: Will the Min-
ister of COMMUNICATIONS be pleased to 
state the number of Public Call Offices! 
Payphone Booths (STO) and Telephone 
Exchanges set up in Karnataka during the 
last three years and proposed to be set up 
during the current year and in near 
future? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): The number of Public Call 

1990 -91 

STD PCOs 902 

Telephone Exchanges 80 

Targets to be achieved for 1993-94 and 
during the first quarter of 1994-95 (near 
future) are as follows: 

1993-94 

STD PCO's 

Telephone Exchanges 

1st Quarter 
(94-95) 

1800 100 

60 5 

Facility to Extra Departmental 
Employees 

1889. SHRI SATYAGOPALMISRA: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government have tak-
en any decision to improve the facilities 
provided tothe Exira Departmental Employ-
ees of Postal Department ; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). The Department of 
Posts makes sustained efforts to improve 
the service conditions of ED Agents to the 
exlent possible within the overall financial 
constraints. This is a continuous process. 
As a result, the ED Agents have been 
brought within the purview of a Group Insur-
ance Scheme with effect from 1.4.92. The 

OfficeStPayphone Booths (STD) and Tele-
phone Exchanges set up in Karnataka dur-
ing the last three years are as below: 

1991-92 1992-93 

722 952 

76 92 

quantum of ex-gratia gratuity payable to 
them has also been increased from Rs 3000 
to Rs 6000 with effect from 1.1.93. The 
Combined Duty Allowance payable to the 
ED Sub-Postmasters/Branch Postmasters 
who are entrusted with the work of convey-
ance/ delivery of mail has since been raised 
to Rs 75/- p.m. from Rs 50/- p.m. with effect 
from 1st July, 1993. With effectfrom01.01.94 
the EDBPMs are being compensated for 
workload upto 1 00 points instead of upto 80 
points as was the position earlier. In addi-
tion, the ED Agents have been sanctioned 
interim relief @ Rs SO/- p.m. with effect from 
16th September 1993. 

Power Shortage In Andhra Pradesh 

1890.SHRI DHARMABHIKSHAM: Will 
the Minister of POWER be pleased to state: 

(a) whether the Government of Andhra 
Pradesh has sought any assistance from 
the Union Government to meet power short-
age in the state; and 

(b) if so, the steps taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) and (b). APSEB 
authorities sought additional assistance of 
25% from the unallocated portion of Central 
Sector power to meet power shortages. 
Taking into consideration all the relevant 
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aspects, including relative percentage short-
ages amongst the four constituent states of 
the Southern Region, additional assistance 
tothe extent of 25% of available unallocated 
power was made available to Andhra 
Pradesh, with effect from 1.3.1994. 

Nepal as Rendezvous of lSI and 
Militants 

1891. SHRI BRI;JBHUSHAN 
SHARAN SINGH: 

SHRI B. DEVARAJAN: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether the attention of the Gov- . 
ernment has been drawn to the news item 
appeared in Navbharat Times dated Janu-
ary 5, 1994 regarding use of Nepal as a 
transit territory by lSI; 

(b) if so, whether Nepal has emerged as 
rendezvous of Kashmri militants and lSI; 

(c) if so, details thereof and the reaction 
of the Government thereto; and 

(d) the steps taken/proposed to be 
taken by the Government in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNALAFFAIRS (SHRI 
R.L BHATIA): (a) and (b). Yes, Sir. Govern-
ment are aware of the Ulie of Nepal as transit 
territory by terrorists who are linked to Paki-
stani intelligence agencies. 

(b) and (d). The,matter has been raised 
with the .... uthorities in Nepal, who have 
extended cooperation in effQf18 to prevent 
.u:h ;I~al activities within Nepal. . 

Establishment of Restaurant. by 
Pepalco 

1892. S H R I 
SOBHANADREESWARA 
RAOADDE: 

SHRI VI JOY KUMARYADAV: 
SHRI SANAT KUMAR 

MANDAL: 

Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state: 

(a) whether the Government have ap-
proved a proposal for establishinga chain of 
restaurants in India to be fully owned by a 
subsidiary of the US multinational Pepsico; 

(b) if so, the details of the proposal; 

(c) whether the Government have per-
mitted corporate mergers between multina-
tional corporation and Indian brands of soft 
drinks; 

(d) if so, the details thereof; 
,J 

(e) whether research is underway to 
study the imapct of multinationals on the 
soft-drink market; and 

(f) if so, the details thereof and if not, the 
reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOOOI): (a) and 
(b). Tw~ subsidiary of Pepsico Inc. viz. 
Pizza Hut Int8f"atlonal & KFC have been 
granted approval for establishing opera-
tions in India for setting up of restaurants 
through 100% owned companies. The total 
components of US $ 20 milm in 7 y ...... 
The restaurant operations foreign eJGChange 
inflow.· T echnfcal services fees of 5% wiD be 
charged and the repatriation of divldendll 
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profits will not be made for .an initial period of 
7 years. The restaurants may also be 
established through joint ventures between 
the subsidiary and Indian entrepreneurs 
and also through Indian franchises. 

(c) No. 

(d) Does not arise .. 

(e) and (f). This Ministry is not aware 
whether any research is underway to study 
the impact of multinationals on the soft drink 
market. However, the multi-nationals have 
to compete with the existing manufacturers. 

[Translation] 

Import Price of Copper 

''"1893. SHRI SHAllENORA MAHTO: 
Will the Minister of MINES be pleased to 
state: 

(a) whether the import of copper has 
been made duty free; 

(b) whether tht\ accumulated price sys-
tem of Copper has been abolished; 

(c) the names of Institutions involved in 
mining and production of copper in India; 

(d) whetk'l1he Government propose to 
fix the import price and distribution of copper 
through Hindustan Copper limited; 

(e) if 8~. the time by which it is likely to 
be den.; and 

\f) if not. ttle reasons therefor?' 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): <a) No. Sir. 

(b) The administered pricing policy of 
copper has been discontinued since March, 
1992. 

(c) Hindustan Copper Limited (HCl) a 
Public Sector Undertaking under the Cenral 
Government, is engaged in mining of cop-
per ores and production of refined copper 
metal. Besides HCl, Hutti Gold Mines 
Company lTD., a Public Sector Undertak-
ing under the State Government of Kamataka 
and Sikkim Mining Corporation, a joint ven-
ture of Government of Sikkim and the Cen-
tral Government are also engaged in mining 
of copper ores and production of copper 
concentrates. The copper concentrates 
produced by them are sent to HCl produc-
tion of refined copper. 

(d) No, Sir, 

(e) and (f). Do not arise 

[Eng/ish] 

Purchaae Scandal In Minerai Explor. 
tiona Corporation 

, 894. SHRI NITISH KUMAR: 
SHRI SANDI PAN BHAGWAN 

THORAT: 

Will the Minister oj MINES be pleased 
to state: 

(a) whether the mulli-crore purchase 
scandal in the Mineral Exploration Corporaion 
Ltd., has recently come to light; 

(b) if so, the details thereof; and 

(c) the nature of the irregularities com-
mitted and the action proposed to be taken 
thereon? 

THE MINISTER, OF STATE IN THE 
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MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) to (c). The Mineral 
Exploration Corporation Limited (MECL) 
placed orders for purchase of 29 drill ma-
chines and certain tools and accessories 
amounting to Rs 3.36 crores during Janu-
ary-February, 1990. The allegation that 
orders were placed for drills spares and tool 
not required by MECL has been referred to 
CBI for enquiry. The CBI on the basis aI 
preliminary enquiry have filed an FI R against 
seven officials of MECL. 

Import of Films 

1895. SHRI GEORGE FERNANDES: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether cinematograph feature fikns 
and video films imported without licence by 
Doordarshan, All India Radio, Film and 
Television Institute of India and the National 
Film Development Corporation; 

(b) if so, the details thereof; 

(c) whether the new film import policy 
imposed some curbs on the import aI any 
particular kind of films; and 

(d) if so, broad features thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) to (d). As per import policy, import of 
cinematographic feature films adn video 
films may be made without a licence by the 
National Film Archive of India, Film and 
Television Institute of India and Children's 
Film Society of India. Import of these films 
may be made without a licence by other 
importers also, including Doordarshan, All 
India Radio and National Film Development 
Corporation Limited, provided that the im-
porter has obtained from the Administrative 
Gfficer, Central Board of Film Certificaiton, a 
I 

certificate to the effect that the fUm has: (i) 
won an award in any althe International Film. 
Festivals notified by the Ministry of Informa-
tion and Broadcasting, Govememnt of (n-
dia; or (ii) participated in any of the offical 
sections of the notified International Film 
Festivals; or (iii) received good reviews in 
prestigiou$ fUm joumals notified by the Min-
istry of Information and Broadcasting, Gov-
ernment of India. 

Extradition Treaty 

1896. SHRI D. VENKATESWARA 
RAO: 

SHRI RAM NAIt<: 

Will the Minister aI EXTERNAL AF-
FAIRS be pleased to state: 

(a) the countries with whom the gov-
ernment have concluded extradition treaty; 
and 

(b) the efforts being made by the 
Government to conclude extradition treaty 
with other countries, country-wise? 

THE MINISTER OF STATE IN THE 
MINISTRYOF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) We have signed extradi-
tion treaties with Bhutan, Belgium, Canada, 
Sepal, Netherlands, Uganda, UK and USA. 

(b) At present efforts are being made by 
the GovemmenttoconcludeeXlradilion trea-
ties with Hong Kong, Federal Republic of 
Germany, UAE France and a new extradi-
tion treaty with USA. 

[ Translation] 

TelephOne Connec:Uon from II • .,. 
Quota '. 

1897. SHRI GOVINDA CHAND_: 
MUNDA: WiD the Minister of COM¥UNICA-
TIONS be pleased to state the tcal number 
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of telephones connections sanctioned by 
his Ministry during the last two years on the 
recommendations of the Members of Parlia-
ment? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): The required information is 
being collected and will be laid on the Table 
of the House. 

[Eng/ish} 

Funds for Kerala 

1898. SHRIMATI SUSHEELA 
GOPALAN: Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) the funds allocated for expansion of 
telecom. facilities inKerals druing 1992-93 
and 1993-94; 

(b) whether the funds allocated druing 
1993-94 are less than the funds allocated 
during 1992-93; 

(c) if so, the reasons therefor: 

(d) whether the Govemment propose 
to increase the quantum of funds allotted to 
the State during 1994-95; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) The amount allocated 
during: 1992-93 Rs 300 Crores. 1993-94 Rs 
Crores. 

(b) Yes, Sir. 

Cc) FUnds are allocated keeping in view 
physical targets set for the respective 
Telecom Circles and overall availability of 

funds in the Department of Telecom. Since 
the Targets of Kerala Telecom. Circle for 
1993-94 are less than those for 1992-93, 
funds allcated for 1993-94 are also less. 

(d) and (e). Allocation for 1994-95 will 
depend upon phYSical Targets and overall 
availability of resources in the Department 
for which the Demands for Grants are yet to 
be voted in Parliament. 

National Highways in Assam 

1899.SHRI PROBIN DEKA: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether there is heavy traffic on the 
National Highways between Barpeta and 
Guwahati in Assam; 

(b) if so. whether there is any proposal 
to widen these Highways; 

(c) if so, the details thereof; and 
Q 

(d) if not, the reasons therefore? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Yes, Sir. 

(b) No, Sir. 

(c) Does not airse. 

(d) Due to meagre allocation of funds, 
it is not possible to take up fUlther widening 
for the present. 

Telephone lTelex/Fax Connections. 
in GuJarat 

1900. SHRI N.J. RATHVA: Will the', 
Ministerof COMMUNICATIONS be pleasEKt 
to state: 
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(a) the number of new telephone, telex 
and fax connections provided during 1991-
92 and 1992-93 in Gujarat , district-wise; 
and 

(b) the number of connections pro-
posed to be provided during the current 
year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Information is furnished in 
the enclosed Statement. 

(b) The information regarding fax con-
nections is being collected and will be laid on 
the Table of the House 
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Gold Deposits In Bihar 

1901. SHRI SIMON MARANDI: Will the 
Minister of MINES be pleased to state: 

(a) whether the Government are aware 
that rich deposits of gold in the foothills of 
subernarekha river in the hilly and adivasi 
areas of Bihar; 

(b) if so. the steps taken by the Govern-
ment for exploration, purification and pro-
duction of gold; and 

(c) the results achieved therefrom? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) Geological Survey of 
India (GSI) investigations have not revealed 
any rich deposits of gold. 

(b) and (c). Do not arise. 

(English] 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAI RS (SHRI 
R.L. BHATIA): (a) to (d). Since 1992, ttrree 
rounds of official level bilateral talks have 
been held between India and USA, in Jurie 
1992, November 1992, and September 1993 
respectively. The subjects dicussed during 
these talks include all disarmament, non-
proloferation and regional security issues. 
Red'C!rding the NPT, the Us Government 
has stated that it is in favour of its uncondi-
tional extension in 1995. Government's 
position on the NPT that it is a discriminatory 
treaty has been conveyed to the US Gov-
ernment. Government have aiso stated that 
with the end of the Cold War. there exists an 
opportunity to develop a new international 
consesus to tackle the non-proliferation is-
sue. The bilateral talks are part of an on-
going dialogue intended to develop a better 
understanding of each other's concerns 
and positions. 

Pressler's views on US Military Aid 
to Pakistan 

1903. SHRI RABI RAY: 
Convergence of VIews on NPT SHRI MUMT AZ ANSARI: 

between India and US 

1902. SHRI MANORANJAN BHAKTA: 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whett,er any success has been 
achieved in regard t-, convergence of views 
on NPT between India and the US; • 

(b) If so, the details thereof; 

(c) whether any talks were held in this 
regard with the US; and 

(d) if so, the details and the outcome 
thereof? 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether the attention of the Govern-
ment has been drawn to the news item 
appeared in Jansatta dated February 11, 
1994 regarding Senator Larry Pressler's 
views on resuming of US military aid to 
Pakistan: and 

(b) if so, the details thereof an dthe 
reaction of the Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): <a) Yes, Sir. 
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(b) Government have noted that, fol-
lowing opposition from Congressional quar-
ters, the revised draft of the Foreign Assis-
tance Act, now renamed as Peace, Prosper-
ity & Democracy Act of 1994, sent by the US 
Administration to the US Congress, retains 
the Pressler Amendment. In the first draft, 
the US Administration had proposed repeal-
ing this Amendment. The likely rep~al of the 
Pressler Amendment has been one of the 
issues discussed with Senators Cochran, 
Pressler and Brown during their visit to India 
during 9-13 December, 1993. 

Government have conveyed their con-
cern on several occasions about the effect 
on India's security environment of the trans-
fer of frontline weapon systems from the US 
to Pakistan. Government remain alert to 
further developments in this regard and are 
committed to take all necessary steps to 
safeguard India's national interest. 

[ Trans/ation] 

Extension of Ahmedabad - Vadodara 
Express Highway 

1904. SHRI DHARMANNA 
MONDAYYA SADUL: 

SHRI KASHIRAM RANA: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whether any survey has been 
conducted for extending the Express High-
way between Ahmedabad and Vadodara 
upto Bombay; 

(b) if so, the details thereof and the 
estimated cost of the project; 

(c) the names of the funding agencies; 
and 

(d) the time by which this work is likely 
to be started? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Yes, Sir. 

(b) Feasibility study of the proposed 
Bombay-Vadodara Expressway has been 
completed and action for its detailed engi-
neering study has been initiated. The rough 
cost of the project is Rs. 4500 crores. 

(c) The Asian Development Bank has 
approved financial assistance for undertak-
ing detailed engineering for the project. 

(d) It is too early to indicate the time by 
which the project is likely to be started. 

Rahabllitation of Bhati Mines 

1905. SHRI RAM PRASAD SINGH: 
Will the Minister of MINES be pleased to 
state: 

(a) when the Bhati mines were closed 
down and the reasons therefor; 

(b) whether these mines will be restart-
ed; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) Due to fatal accidet in 
May, 1990 involving life of seven perosns, 
mining operations in Bhatti Mines were closed 
down in June, 1990 by a prohibitory order 
issued by Director (Mines Safety). 

(b) There is no such proposal. Sir. 

(c) Does not airse. 
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Amount Released from C.R.F. 

1906. SHRI HARISH NARAYAN 
PRABHU ZANTYE: 

SHRI VIJAY NAVAL PATIL: 

Will the Minister of SURFACE TRANS-
PORT ~ pleased to state: 

(a) the total amount credited to the 
Central Road Fund (C.R.F) during each of 
the last three years till the end of June 1993; 

(b) the amount sanctioned and released 
for various schemes under C.R.F during 
1993-94 and proposeo to be sanctioned 
dUring 1994-95 State-wise: and 

(c) the estimate of undsallocation. State-
wise during the Eighth Five Year Plan under 
C.R. r= in general and for Goa in Particular? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) The total 
amount credited to Central Road Fund are 
calculated financial year-wise, the details fo 
tentative accruals for the lastthree years as 
per old Resolution are as under: 

1990-91 Rs 17.80 crora 

1991-92 Rs 19.23 crore 

1992-93 Rs 20.77 crore 

(b) and (c). A Statement indicating the 
tnetative allocations of funds under C. R. F 
during 1993-94 is annexed. The funds are 
allocated State-wise and not schemes-wise. 
It is too early to give likely estimate of funds 
allocation during 1994-95 and during Eighth 
Five Year Pia" as a Revised Resolution 
passed by the Parliament in May. 1988 is yet 
to be implemented. 

STATEMENT 

S No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

Tentative allocations under Central Roaa Fund to vanous State! U Ts during 
1$93-94. 

------
State Tentative Al1ocatlon 

(Rs in /akhs) 
--.-._---------

Andhra Pradesh 40 

Arunachal Pradesh Nil 

Assam 40 

Bihar 40 

Chandigarh Nil 

Deihl 100 

Goa 5 

-------_._------_ .. _------------- --------.-----
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S. No. State 

8. Gujarat 

9. Haryana 

10. Himachal Pradesh 

11. Jammu & Kashmir 

12. Karnataka 

13. Kerala 

14. Madhya Pradesh 

15. Maharashtra 

16. Manipur 

17. Meghalaya 

18. Nagaland 

19. Orissa 

20. Pondicherry 

21. Punjab 

22. Rajasthan 

23. Tamil Nadu 

24. Uttar Pradesh 

25. West Bengal 

26. Tripura 

27. lakshadweep 

28 Sikkim 

Written Ans"",,1S 366 

Tentative Allocation 
(Rs in /akhs) 

80 

30 

15 

15 

40 

50 

40 

100 

10 

10 

10 

40 

Nil 

50 

5 

70 

100 

20 

5 

Nil 

20 
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Development of National Highways 
in West Bengal 

1907. SHRI BIR SINGH MAHATO: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) the details of the schemes submit-
ted by the Government of West Bengal to 
the union Government during each of the 
last three years for the development of 
National Highways; and 

(b) if so. the details thereof and the 
action taken thereon? 

THE MINiSTER OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTlER): (a) Year-wise 
details of 136 National Highway proposal 
received from the Government of West 
Bengal are as under: 

No. of Proposals 

1990-91 51 

1991-92 62 

1992-93 23 

Total: 136 

(b) Out of 136proposals, 95 have since 
been sanctioned and remaining 41 have 
been returned to the State Government for 
technical, ompliance. 

[English~ 

Development of Roads in A.P. 

1908. SHRIDAnATRAYABANDARU 
Will the MinISter 01 SURFACE TRANSPORT 
be pleased to state: 

(a) whether the State Government of 
Andhra Pradesh has submitted proposals 
regarding development of State and nation-
al highway roads In A.P with World Bank 
assistance; 

(b) if so, the details thereof: and 

(c) the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTlER):(a) Yes, Sir. 

(b) and (c). Work of four laning including 
strengthening of Vijayawada-Chilakaluripet. 
Section of NH 5 in Andhra Pradesh was 
included in the list of works projected to 
World Bank to be considered for possible 
assistance. However, the work has now 
been included In the loan agreement signed 
with O.EC.F (Japan). A separate proposal 
for improvement of 11450 Km of State 
Highways. majorDlStnct Roads. Rural Roads 
and Coastal roads In Andhra Pradesh, has 
also been posed to the ·World Bank for 
possible assistance. 

Safety of People of Indian Origin in 
Afghanistan 

1909. SHRIMATI DIPIKA 
H.TOPIWALA: Will the Minister of EXTER· 
NAL AFFAIRS be pleased to state: 

(a) whether the Government have tak· 
en any steps to ensure the safety of Indians 
and persons of Indian origin residing ;n 
Afgamstan due to recent dislurbabces In 
that country: and 

(b) if so, the details thereof? 

THE MiNISTER OF STATE IN THE 
MINISTRYOF EXTERNAlAFFAIRS(SHRI 
R.l. BHATIA): (a) and (b). Government 
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have been taking up with the Afghan author-
ities the issue of the safety of Indians and 
persons of Indian origin and have been 
extending liberal visa facilites to Afghans of 
Indian origin desrious of traveling to India 
due to disturbed conditions in. Afghanistan 
Government have not come across any 
incident involving Indians or persons of Indi-
an origin specifically targetted due to the 
recent disturbances. 

[ Translation] 

Acquisition of Immovable Property 
Abroad 

1910. SHRI HARIKEWAL PRASAD: 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) the progress made in regard to 
acquisition/construction of immovable prop-
erty for office or residential accommodation 
abroad; 

(b) the details of proposals pending as 
on 31st December, 1993 and since when 
these are pending; 

S.No. Details of property 

(c) the estimated escalation in cost due 
to delay in respect of each proposal; and 

(d) the reasction of the Government in 
this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) It has been the policy of 
the government to purchaselbuild accom-
modation abroad for our Missions' offices 
and residences of officials. Besieles meet-
ing our functional requirements, these prop-
erties enable us to effect saving of rents, 
that are invaiably on the increase. As a 
result of sustained efforts in this direction, 
we now own: 

1) Chanceries 61 

2) Residences for Heads of 
Missions/Head of Posts 66 

3) Houses I flats 509 

(b) to (d). The folldWing proposals for 
purchase of properties were being processed 
as on 31st December, 1993: 

Date from which being 
processed 

1. Residence of high Commissioner of India, London. August, 1993. 

2. Residence of Permanent Representative of India November, 1993. 
to the United Nations, New York. 

3. Residences for 4 officials of Embassy of India, Berne. December, 1993. 

4. A building for Indian Cultural Centre & Indian May, 1993. 
School at Dhaka. 

5. Residence for Ambassador of India. Tel Aviv. December, 1993. 
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While the purchased at Dhaka has been 
approved on 28th February. 1994. the re-

maining proposals are being processsd as 
expeditiously as possible 1ceeping in view 
administrative. financial. technical. budget-
ary and Ikegsl procedures. There has been 

no cost escalation on account of the Ilrrre 
talcen to process the above cases. 

The position in regard to construplion 
projects under process as on 31st Decem· 
ber, 1993 was as follows:-

1. 

2. 

3. 

4. 

Construction of Chancery, Ambassador's 
Residence and residences of 44 India-based 
Officials, Embassy of India, Riyadh. 
Escalation in cost due ti delay, if any: 
The contr<>r.t for the Riyadh construction project 
has beer .-.uded in December, 1993 at a cost of 
Saudi Riyals 47.189.413 (equivalent to 
US $ 12,568,928 or Rs 39,65,49,689). The 
escalation in terms of US $ has been 0.5% only}. 

Construction of Chancery, Ambassador;;s Redidence. 
Embassy of India, Abu Dhabi 

Residence of the High Comrnissioner of India to 
pakistan, residences for officers and staff of 
the High Commission of India, Islamabad (total 
units 121) 

Indian Cuhural Centre in Mauritius 
·(fresh approval based on revised scope of 
construction obtained in February, 1994) 

(English] 

August, 1989. 

September, 1989 

April, 1993. 

January, 1990 

During 1990-91 and 1991-92, 
contruction projects were not undetaken 
due to financial constraints. The Gulf crisis 
delayed implementation of the projects in 
Riyadh and Abu Dhabi as the process of 
prequalification of contractors and tender-
ing had to be undertaken afresh after the 
Gulf war. The conatruction propoeala at 51. 
No. (2) to (4) atxwe are being processed as 
expedltiously as possble keeping in view 
various administrative, financial, Budget-
ary, technical and legal procedures. The 
escalation in cost, if any, due to the time 
taken in processing these praposaJlJ js no( 

known as the works have no( been awarded 
to the contractors. 

Remote SwItching Unit by C-OOi 

1911. SHRI RAM !(APSE: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) whether the Centre for development 
of T elematica (C-OOT) has developed a 
remote swiitching unit (R5U) technology in 
order to extend the geographical area c(7J-
ered by its rural and large exchanges in a 
cost effective manner;'and 

(b) if so, the detaile thereof? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes Sir. 

(b) The RSU supports all the require-
ments/ Features of the main C-DOT ex-' 
change. It can provide services to as many 
as 1232 subscribers, using PCM channels. 
The subscribers will have the same features 
and facilities as are available to subscribers 
connected directly to lacal exchanges. 

[ Trans/ation] 

Widening of National Highways, 
Gujarat 

1992. SHRI DILEEPBHAt SANGHANI: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether there is heavy traffice 
onNational Highway No.8; 

(b) if so, whether there is any proposal 
to widen the National highways in Gujarat; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). Yes, 
Sir. 

(c) Annual plan of Sanctions, for 1993-
94 includes a provision fOF widening to four 
lanes in 66 Km length of NH 8 and 6 Km 
length of NH 8 C. 

(d) Does not airse. 

[English) 

ConetructlonlRenovatlon of 
Brldgn In Weal Bengal 

1913. SHRI JITENDRA NATH DAS: 
Will the Minister d SURFACE TRANSPORT 
be pleased to state: 

(a) whether proposals have been re-
ceived from the Government of West Ben-
gal forJhe construction I",novation of bridg-
es on the national highways; 

(b) if so, the details thereof; and 

(c) the action taken on these proposals 
so far? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Yes, Sir. 

(b) and (c). Eleven proposals for con-
struction Irenovation of bridges amounting 
to Rs 295 lakhs have been received during 
1993-94. Out 9f these, five have been 
sanctioned, two returned to the State Gov-
ernment for modifications and the remain-
ing four are under process. 

[Translation] . 

Inter-State Roads and Bridges In 
M.P. 

1914. DR. LAXMINARAYAN 
PANDEYA: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the Union Govemment pro-
pose to share 1/3rd of the total cost incurred 
by madhya Pradesh on the contruction of 
inter-State roads and bridges as a special 
case in view of.is havin~borders with other 
seven States who bear the expenditure on 
50:50 basis; and 

(b) if not, the reasons therefor? 

THE MINISTER OF STATE-IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTlER): (a) and (b). No, 
SIr. As per the existing policy in vogUe under 
the Centrally Sponsored scheme of State 
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Roadti of Intar-State or Economic impor-
tance, the Central Government provide 100% 
loan assistance for roads and bridges hav-
ing inter-State Character in the programme 
irrespective of the State involved. 

PCOs out of Order In Delhi 

1915. SHRI B.L. SHARMA PRE~: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the public Cell Offices in-
stalled in Delhi, particularly in Trans Yamuna 
area are functioning properly; 

(b) if not, the reasons therefor and; 

(c) the action taken or proposed to be 
taken by the Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes Sir. Most ofthe PC Os 
installed in Delhi including TranstYamuna 
area are functioning satisfactorily. Whenev-
er any complaint for any faculty PCO is 
received, the same is aftended promptly. 

(b) and (c). Question does not airse. 

[Eng/ish] 

Programmes of National School of 
Drama 

1916. PROF. SAVITHRI 
LAKSHMANAN: Will the Minister of INFOR-
MATIONANDBROADCASTING be pleased 
to state: 

(a) whether the National School of Dra-
ma has sent any representation for the 
telecast of their programmes on 
Doordarshan; 

(b) if so, the action taken by the Govern-
ment in this regard; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K P. SINGH DEO): 
(a) According to Doordarshan no such re-
quest has been received by it. 

(b) and (c). Do not arise. 

[ Trans/ation) 
Hal Act 

1917. SHRI RAMKRIPAL YADAV: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the Government propose 
to amend Haj Act; 

(b) if so, the details thereof; and 

(c) the steps being t~ken by the Gov-
ernment in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA) (a) Government have been 
planning to introduce a new bill on Haj to 
replace the existing Haj Committee Act 
(NO.51) of 1959. 

(b) The Legislative proposals to be 
incorporated in the Bill are under active 
consideration. 

(c) The new Bill is proposed to be 
introduced after all aspects have been ex-
amined. 

[Eng/ish] 

New Unit of Modern Food Induatrlea 

1918. SHRI RAMASHRA Y PRASAD . 
SIN,GH: Will the Minister of 'FOOD PRO-
CESSING INDUSTRIES be pleased to 
state: 
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(a) whetk-{he Government propose to. 
set up a new unit of Modern F09.0JMostries 
Limited in Moder Town area of Delhi; and 

(b) if so, the details thereof and the 
ac.tion taken by the Government in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI): (a) No, 
Sir. 

(b) Does not arise. 

Refund to Hal Pilgrims 

1919. SHRI ARJUN SINGH YADAV: 
Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the Govemment are re-
funding the difference of amount between 
the existing Government exchanges rate 
and commercial ex(:hange rate to issue 
foreign exchange to the Haj Pilgrims of 
1993; 

(b) whether the Government have not 
refunded so far the difference of amount to 
the Haj pilgrims of 1993; and 

(c) if so, the time by which it is likely to 
be refunded to them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.l. BHATIA): (a) No Sir. The duality of 
rates of Foreign Exchange has been abol-
ished. 

(b) No, Sir. 

(c) Does not arise. 

Common Censor Procedures 

1920. DRY.S. RAJASEKHAR REDDY: 
Will the Minister of INFORMATION AND 
BROADCASTING be p1eased to state: 

(a) whether the Government propose 
to ·formulate a common procedure of cen-
soring films to be observed by all States and 
Union Territories in the Country; 

(b) if so, the details thereof and the time 
by which it is likely to be implemented; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) to (c). The existing procedure for certifi-
cation of films for public exhibition is regulat-
ed in terms of the provisions contained in 
Part II of the Cinematograph Act, 1952 (37 
of 1952) and the Rules and Guidelines 
framed thereunder. The Act, the Rules and 
the Guidelines extend to the whole of India. 
The certificate issued to a film by the Central 
Board of Film Certification is valid for exhi-
bition of the film throughout India. 

Widening of National Highway. 

1921. SHRI SHANKERSIGH VAGHELA: 
PROF. UMMAREDDY 
VENKATESWARLU: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) the details of the National Highways 
which are proposed to be widened during 
the Eighth Plan period, State-wise and year-
wise; and 

(b) the volume of traffic Iik.ay to bE: 
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carried by double lane during the above 
period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) A statement 

is attached. 

(b) The design capacity of a double lane 
carriageway is 15,000 PCUs (Passenger 
Car Units) per day. However J . the volume 
to be carried will depend upon actual traffic 
using the facility. . 
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Deep-Sea Fishing In Andhra 
Pradesh 

Bilateral Relations with China and 
Japan 

1922. SHRI ANNA JOSHI: 
SHRI K. PRADHANI: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to·state: 

(a> whether there is large scope for 
enhancing further the bilateral relations with 
Japan and China in various spheres inctud-
ing economic, trade and indsutrial spheres; 
and 

(b) if so, the steps takenlproposedto be 
taken by the Government in thiS 
regard'? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) and (b). The potential for 
enhancing further India's bilateral relations 
with Japan and China exists in various fields 
inctuding economic, trade and industrial 
sectors. As a result of Government efforts, 
there is now much greater interests in Japan 
in expanding economic relations with India 
since the launching of economic reforms. 
Japan sent a large Government-sponsored 
economic delegation to India in January 
1992 and a second one is expected in March 
1994. The on-going preparation of a feasi-
bility study for an Industrial Model Town 
(IMT) in Haryana by the Japan International 
Cooperation Agency (JICA) is also expect-
ed to lead to increased industrial investment 
by Japanese firms in India. Government are 
discussing various ways and means, with 
the Chinese side, especially in the fields of 
direct shipping, air and banking links and an 
agreement on avoidance of double taxation, 
to facilitate a fast-paced growth of trade, 
investment and other econimic lies with 
China. 

1923. SHRI S.M. LALJAN BASHA: Will 
the Minister of FOOD PROCESSING IN-
DUSTRIES be pleased to state: 

(a) whether his Ministry monitors con-
tinuously the deep-sea fishing industry in 
Andhra Pradesh; 

(b) if so, the shortcomings observed 
during 1993-94; 

(c) whether any survey has been done 
on the problems being faced by deep-sea 
fishing sector in Visakhapatnam; 

(d) if so, the details thereof and the 
steps taken to solve these problems; and 

(e) the State-wise subsidy given to the 
deep sea fishing in 1991-92. 1992-93 and 
1993-94? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI): (a) 
The Ministry keeps itself abreast of various 
developments in the deep sea fishing indus-
try in the country. including Andhra Pradesh. 

(b) The industry faced the problems, of 
low catch per unit effort increased opera-
tional costs, non-availability of trained crew, 
reluctance of financial institutions to provide 
working capital loans etc. 

(c) and (d). A study was made through 
FAO on the problems of the deep-sea ftsh-
ing industry in VlSakhapatnam. The Ministry 
constituted a Technical Committee for in-
depth study of the problems in this sector 
and to suggest remedial measures. Apart 
from this, the Govemnlent provides assis-
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tance to the sector under different schemes. 

(e) Year wise disbursement of financial 

assistance to various States under Plan 
Schemes (Grants-in-aid) for deep sea fish-
ing. 
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This assistance has been provided to 
create, infrastructure for fish processing 
and cold chain. etc. Besides, interest sub-
sidy, assistance for diversified fishing, equi-
ty participation in deep-sea fishing projects 
and HSD price reimbursement schemes are 
also in existence for the development of the 
deep-sea fishing sector. 

Performance of Vlsakhapatnam Port 

1924. PROF. UMMAREDDY 
VENKATESWARLU: Will the Minister of 
SURFACE TRANSPORT be pleased to 
state: 

(a) whether there has been any appre-
ciable growth of traffic and use of 
Visakhapatnam Port during each of the last 

five years; 

(b) the details of tonnage carried bY this 
port during the above period; 

(c) whether the turn-roundtimefor ships 
is increasing; and 

(d) if so, whether there is any proposal 
to reduce turn-round time for ships in 
Visakhapatnam Port? 

THE MINISTER OF STATE OF THE 
M!NISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). The 
volume of cargo handled by Visakhapatnam 
Port during the last five years and first 11 
months of the current financial year along-
with the growth rate is as given below' 

Cargo handled Percentage growth 
(Million tonnes) 

1988-89 20.37 

1989-90 21.12 

1990-91 19.42 

1991-92 21.52 

1992-93 22.77 

1993-94 22.98 
(April -Feb.) 

·Compared to April-February, 1992-93. 

(c) and (d). No, Sir. The average turn 
round time for ships at Visakhapatnam Port 
during the p&riod April-January, 1993-94 
was 6.24 days as against 7.49 days during 
the corresponding period of the previous 
year. Constant efforts is made to reduce the 
turn-round time to the minimum. 

3.7 

(-) 8.0 

10.8 

5.8 

11.6" 

Objections by C.B.F.C 

1925. SHRI GUMAN MAL LODHA: Will 
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) whether the Censor Board of Film 
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Certif~ation has objected to the screening 
of some new films during the past few 
months; 

(b) if so, the details thereof; 

(c) whether inspite of objections by 
CBFC, the films have been approved and 
given no objection certificates; and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI KP. SINGH DEO): 
(a) to (d). The information is being collected 
and will be laid on the Table of the Sabha as 
early as possible. 

[Translation) 

New Passport Offices in GuJarat 

1926. SHRI KASHIRAM RANA: Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the Government propose 
to open new passport offices in Surat and 
Rajkot in the State of Gujarat; 

(b) if so, the details thereof; and 

(c) the number of passport offices pro-
posed to be opened in the country during 
1994-95, State-wise and location-wise? 

THE MINISTER OF STATE OF THE 
MINISTRYf,iF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) No Sir. 

(b) Does not arise. 

(c) The opening of new Passport Offic-
es is based on various parameters including 
work-load and resources available. The 
opening of new Passport Offices does not 

itself improve the service until the necessary 
infrastructure and personnel are available. 
The Government is, therefore, concentrat-
ing on clearing the backlog of pending 
applications, trying to cut done on delays in 
issuing passports and streamlining and sim-
plifying procedures. 

[English) 

Acquisition of Container Vessels 

1927. SHRIANKUSHRAORAOSAHEB 
TOPE: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the domestic shipping in-
dustry has made any request for level play-
ing field for the acquisition of container 
vessels; 

(b) if so. the details thereof; and 

(c) the steps proposed to be taken in 
this regard? 

THE MINISTER OF STATE OF TH.E 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLERl: (al to (cl. The 
Govemment decided in May, 1992 to throw 
open, to all Indian Shipping Companies, 
those liner routes where the three Indian 
Shipping companies (viz. Shipping Corpo-
ration of India. India Steamship Company 
and Scindia Steam Navigation Company 
Limited) are not operating. Government 
have not received any request from the 
domestic shipping industry for revision of 
th is policy. 

Foreign Investment for Power 
Generation 

1928. SHRIMA TI OIL KUMARI 
BHANDARI: Will the Minister of POWER be 
pleased to state: 
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(a) whether some investment agree-
ments for power' generation have been 
Signed between India and some foreign 
countries; 

(b) if so, the details thereof along with 
the terms of reference of such agreements; 

(c) whether such power generation 
programmes are also proposed tobe under-
taken in Sikkim; 

(d) if so, details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGA YYA NAIDU): (a) No agreements 
are signed with foreign countries for invest-
ment proposals from foreign private parties 
in power generation. Prospective investors 
directly offer proposals to the State Electric-
ity Boards either in response to an invitation 
for bid or through negotiations. 

(b) 75 offers of interest from private 
sector companies including 35 from foreign 
investorsINRls have been received for set-
ting up power plants in India. The terms of 
agreement are finalised with the promoter 
by the State Electricity Board concerned 
under the policy framework prepared by the 
Government of India. 

(c) to (e). Sikkim Government have 
advertised the following projects for imple-
mentation by private sector companies. 
Response is a waited: 

1. Teesta St. V (660 MW) 

2. Teesta -III (1200 MW) 

Construction of Roads under CAF 
In Kerala 

1929. SHRI THAYIL 
ANJALOSE: 

SHRI 

JOHN 

RAMESH 
CHENNITHALA: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) the total number of roads construct-
ed under CRF in Kerala during each of the 
last five years; 

(b) the reasons of delay in the comple-
tion of these roads: 

(c) the new roads proposed to be 
taken-up in the State under CRF; and 

(d) the funds allocated/released so far, 
project-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). Four 
roads were constructed under Central Road 
Fund during the last five years in Kerala 
The delay in completion of these roads as 
reported by the State Public Works Depart-
ments who are responsible forthe execution 
and monitoring of these works, is due to 
financial constraints, incapability of the con-
tractors and objections from the Forest 
Department. 

(c) One road work. i.e. Link road con-
necting NH 47 to NH-17 from Mannuthy to 
Thriuvathra via Trichur, Guruvayoor, cost-
ing Rs. 120.00 lakhs has been sanctioned 
under Central Road Fund. 

(d) Funds under Central Road Fund are 
released in lumpsum and not proj8ctwis •. 
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Power GeneratlonlDemand In 
Bihar and Uttar Pradesh 

1930.SHRI SHIBU SOREN: Will the 
Minister of POWER be pleased to state: 

<a) whether there is a gap between 
power generation and demand in Bihar and 
Uttar Pradesh; 

(b) if so, the details of the demand and 
actual power generated during the last two 
years and the steps taken/proposed to be 
taken by the Govemment to bridge the gap; 

BIHAR 

1991-92 

1. Energy Generation 
(Gross) 2586 

2. Power Supply 
Position (MU) net 

Requirement 

Availabirlty 

Shortage 

7415 

5215 

2200 

29.7 

In order to bridge the gap between 
demand and availability in Bihar and Uttar 
Pradesh, Various measures are being taken 
to improve the availabmty of power which 
include maximising the generation from the 
existing generation system, implementation 
of Renovation & Modernisation Programme, 
reduction and energy IIfmservation mea-
sures 1088ea, effective load management 
and energy conservation measures and 

(c) whetherthe Govarnment propose to 
privatise the power generation and distribu-
tion system; and 

(d) if so, the names of the States in 
which power generation has been privatised 
and details of the steps taken/proposed to 
betaken in this regard in Bihar, Uttar Pradesh 
and Delhi? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYVA NAIDU): (a) and (b). The re-
quired details of energy generation and 
power supply position in Bihar and Uttar 
Pradesh are furnished below: 

UTTAR PRADESH 

1992-93 1991-92 1992-93 

2963 43916 47266 

8220 31540 32415 

5243 28280 29118 

3260 3297 

36.2 10.3 10.2 

assistance from neighbouring states and 
systems. 

(c) Government policy and legal provi-
sion permit private sector participation in 
generation and distribution. 

(d) As on date expressions of interest 
have been shown by the provate promoters 
for setting uP of 75 power projects amount-
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ingto32661 MWcostingApprox. Rs.104151 
crores in the States of Andhra Pradesh, 
Arunachal Pradesh, Assam, Bihar, Delhi, 
Gujarat, Haryana, Himachal Pradesh, 
Karnataka, Kerala, Madhya Pradesh, 

Maharashtra, Orissa, Rajasthan, Tamil 
Nadu, Uttar Pradesh and West Bengal. Of 
this, the details of such project proposals in 
Bihar, Uttar Pradesh and Delhi are indicated 
as under:-
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Diversion of D.T.C Bus Service 

1931. SHRI SURESHANAND SWAMI: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether regular D.T.C. bus service 
operating on Delhi-Etah-Aliganj-Rampur-
Farrukhabad-Delhi route has been diverted 
to Delhi-Etah-Aliganj-Kayamganj-
Farrukhabad-Delhi route; 

(b) whether this route diversion has 
caused inconvenience and difficulties to the 
general public; 

(c) if so, the reasons for route diversion; 

(d) whether the Government propose 
to restore the previous regular route; 

(e) if so, the time by which it is likely to 
be done; and 

(f) if not, the alternative arrangements 
made or proposed to be made to obviate the 
inconvenience being faced by the common 
public? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTlER): (a) to (c). The 
DTC bus service operating on Delhi-Etah-
Aliganij-Rampur-Farrukhabad-Delhi route 

was diverted to Delhi-Etah-Aliganj-
Kayamaganj-Farrukhabad-Delhi route, on 
account of bad road condition. It caused 
some inconvenience to the residents of 
Rampur. 

(d) The previous route has been re-
stored w.e.f. 25-9-1992. 

(e) and (f). Do not arise in view of (d) 
above. 

Automatic Exchanges 

1932. SHRI RAJVEER SINGH: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

"rb) whether all these exchanges are 
working with their full capacity; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). The number of 
automatic exchanges set up during 92-93 is 
given in Statement Normally, the exchang-
es are loaded up to 94% of their capacity or 
less, depending on the traffic and lor waiting 
list. 

(c) Does not arise. 
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[English] 

Mini Steel Plants 

1933. SHRI SULTAN SALAHUDDIN 
OWAISI: 

SHRI BOLLA BULLI 
RAMAIAH: 

Will the Minister of STEEL be pleased 
to state: 

(a) whether an experts group have 
recommended to the Union Government 
some measures forthe survival of mini steel 
plants in the country; and 

(b) if so, the details ofthe recommenda-
tions and the steps to be taken by the 
Government to revive the mini steel plants in 
the country? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DB!): (a) and (b). The Department 
Related Parliamentary Standing Committee 
on Industry have recommended various 
measures to the Governments for bringing 
about if11)rovements in conditions of the 
mini-steel industry. Government have con-
stituted an Evaluation Group to suggest a 
comprehensive action plan for implement-
ing th~ recommendations. This report is 
expected in AprH 94. 

The recent budget has reduced the 
import duty on steel melting scrap from 12)1 

to 10%. 

Export Oriented AluminIum Plant 
at Rayapda (0 ...... ) 

1934. SHRI . K. PRAOHANI: Will the 

to set up a 100% export oriented aluminium 
plant at Rayagada in Orissa; 

(b) if so, the estimated expenditure to 
be incurred thereon; and 

(c) the proposed installed capacity, the 
expected time of commercial production 
and potential of employment generation? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) No, Sir. 

(b) and (c). Do not arise. 

[ Trans/ation) 

Electronic Machines In M.P. 

1935. SHRI MAHENDRA KUMAR 
SINGH THAKUR: Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) whether new electronic machines 
are proposed to provide in various tele-
phone exchanges of Madhya Pradesh; 

(b) if so, the details thereof; 

(c) whether new electronic machines 
have not been provided so far in telephone 
exchanges of Burhampur; 

(d) if so, the reasons therefor; and 

(e) the time by which these are likely to 
be provided? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH ~AM): (a) Yes Sir. 

Minister d M~ES be pleased to state: (b) There are 2056 numbers d Tele-
phone Exchanges in M. P. out of which 1981 

(a) lM1ether. the Gov.,nment propose' are already Electronic ~ as on 31.1.94. 
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3 more telephone exchanges are plan ned to 
be converted into electronic in 1993-94. 
Remaining telephone exchanges will be 
converted into electronic type progressive-
ly. 

(c) No Sir. One Elect. Exchange is 
alreactl working in Burhampur and second 
exchange is yet to be converted into elec-
tronic. 

(d) and (e). Advance Purchase Order 
for a 3000 lines CDOT type Electronic Ex-
change for Burhampur has also been placed. 
The Electronic Exchange is likely to be 
commissioned during 94-95 which will re-
place the existing electro-mechanical ex-
change. 

[Eng/ish] 

PFC Financing the Private Companies 

1936. SHRI RAMESH CHENNITHALA: 
Will the Minister of POWER be pleased to 
state: 

(a) wh .. lher power projects to be set up 
by Private companies are iinanced by Pow-
er Finance Corporation; 

(b) if so, the number of such projects 
financed during the last three years; and 

(c) the criteria adopted to provide fi-
nances to such projects? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) No, Sir. 

(b) and (c). Do not arise in view of (a) 
above. 

National Permit 

1937. SHRI SARAT PATIANAYAK:WiK 
the Minister of SURFACE TRANSPORT be 
pleased to stat.: 

(a) whether there is any proposal to 
modify the norms adopted for national per-
mit scheme for trucks; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHAl JAGDISH TYTLER): (a) No, Sir. 

(b) D~ not arise. 

Construction of Shipyards 

1938. SHRI MULLAPPALLY 
RAMCHANDRAN: Will the Minister of SUR-
FACE TRANSPORT be pleased to state: 

(a) whether there is any proposal to 
construct new shipyards; 

(b) if so, the details thereof including the 
proposed locations; 

(c) whether offers of foreign assistance 
have been received in this regard; and 

(d) if so, the details of total quantum of 
funds offered for each project? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): <a) Government 
have no proposal to set up new shipyards. 

(b) to (d). Do not arise. 

Power Generation In Gujarat. 
Maharaahtra and A.P. 

1939. SHRI PRAKASH V. PATIL: 
DR. K. V.R. CHOWDARY: 

WiDth. Minister of POWER be pleased 
to state: 
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(a) the instaJledcapacitv ofpowergen- THE MINISTER OF STATE IN THE 
eration at present in Gujarat, Maharashtra MINISTRY OF POWER (SHRI P. V. 
and Andhra Pradesh from each of the Power RANGAYVA NAIDU): (a) and (b). The 
generating plants; required details are given in the enclosed 

Statement. 
(b) the details of power generated dur-

ing the year 1991-92, 1992-93 and 1993-94 
from these plants; and 

(c) the details of the share of 
Maharashtra, Gujarat and Andhra Pradesh 
which they aJ8 gettingfromthepower projects 
of the neighbouring States? 

(c) Maharashtra, Gujarat and Andhra 
Pradesh do not have any shares in the 
power projects owned solely by the 
neighbouring states. However, they have 
shares in the central sector as well as jointly 
owned projects. The details are given be-
low: 

(i) Central Sector Gujarat Maharashtra 
Power Stations -------------_._----------- ---._----_. 
Korba STPS (2130 MW) 361 MW (17%) 

VIOdhyachaJ STPS 
(1260 MW) 230 MW (18.3%) 

Kawas GTPS (645.36 MW) 184 MW (28.5%) 

Kakrapar (220 MW) 62.5 MW (28.5%) 

Tarapur (320 MW) 160MW (50%) 

(ii)_ Joint project of M. P. and Maharashtra 

Pench HEP (160 MW) 

(iii) C8ntra/ Sector Stations 

Ramagundam STPS (2100 MW) 

Neyveli TPS 2 St. I (630 MW) 

Neyveli TPS 2 St II 840 (MW) 

MAPP (470 MW) 

(iv) Joint ProjBct of Orissa and AP. 

Machkund HEPS (114 MW) 

(v) Joint project of A. P. and Kamatalca 

T.B. Dam & Hampi (72 MW) 

618MW (29%) 

410 MW (32.5%) 

201 MW (31.1%) 

68.5 MW (31.1 %) 

160 (50%) 

53.3 MW (33.330/0) 

Andhra Pradesh 

580 MW (27.6%) 

97 MW (15.4%) 

180 MW (21.4%) 

40 MW (8.5%) 

80 MW (70%) 

57.6 MW (80%) 
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In addition to the above Gujarat, 
Maharashtra and A. P. have been allocated 
out of the 15% unallocated output of central 

sector stations located in the respective 
regions. The details of which are furnished 
below: 

Gujarat (W.R.) Maharashtra (W.R.) Andhra Pradesh (S.R.) 

40%* 

* After accounting for total specific allocation of 83 MW to BALCe (45 MW). Rourkela 
Steel Plant (30 MW) UTs of Daman & Diu (5 MW) and Dadra & Nagar Haveli (3 MW) from 
KorbaSTPS. 

** After accounting for a specific allcoation of 5 MW from Central Sector Stations of 
Southern Region to NFC and 2 MW to '<aiga APS from MAPP. 
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[ Translation] 

. PHALGUNA 16, 1915 (SAKA) 

Purchasing of cables 

1940. SHRI K.D. SUL T ANPURI: Will 
the Minister of r,OMMUNICATIONS be 
pleased to state: 

(a) the names of the companies to 
whom supply orders were placed in connec-
tion with the purchase of cables for new 
telephone exchanges; 

(b) the number of companies submitted 
quotations tothe department regarding sup-
ply of cables; and , 

(c) the outcome thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) List of companies to whom 
supply orders were placed is enclosed 
herewith. 

(b) 16 companies submitted quotations. 

(cl Bulk orders were placed on firms 
videSI.No. (1 )to (13) of the enclosed State-
ment and letters of intent for educational 
orders were placed on firms vide SI. No. 14 
to 16 with the condition that firm purchase 
orders shall be placed on production of the 
type approval certificates by them. 

STATEMENT 

List of Companies 

S.No. Name of the Company 

1. MIs INCAB, Calcutta. 

2. MIs Finolex Cables Ltd .• Puna. 

3. MIs Usha Beltron Ltd., Ranchi. 

4. MIs Sterlite Industries (India) Ltd., Bombay. 

5. MIs RPG Telecom. Ltd., Mysore. 

6. MIs Hindustan Cables Ltd., Calcutta. 

7. MIs NICCO Corporation Ltd., Calcutta. 

8. MIs Vindhya Telelinks Ltd., Rewa. 

9. MIs Gujarat Telephone Cables Ltd., Ahmedabad. 

10. Mis Traco Cable Company Ltd., Ernakulam. 

11. MIs Telephone Cables Ltd., Chandigarh. 
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S.No. Name of the Company 

12. MIs UPCOM Cables ltd., Lucknow. 

13. MIs Tamil Nadu Telecom. ltd., Madras. 

14. MIs CMI Ltd., New Delhi. 

15. MIs Delton Cables Ltd., New Delhi. 

16. MIs Haryana Telecom. Ltd., Rohtak. 

[English) 

Indo-Iranlan Steel Venture 

1941. SHRI SANDIPAN BHAGWAN 
THORAT: Will the Minister of STEEL be 
pleased to state: 

(a) whether attention of the Govern-
ment has been drawn to the news report 
appearing in the Economic Times dated 
February 3, 1994 captioned "4-way Indo-
Iranian steel venture on anvil"; 

(b) if so, the details regarding the present 
status of the proposals under consideration 
and its implications; 

(c) whether the Government have re-
ceived similar proposals from other coun-
tries also; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MltilSTRY OF STEEL (SHRI SONTOSH 
MOHAN DEY): <a> and (b). Yes, Sir. A 
Memorandumof Understanding (MOU) was 
concludedduringtheviBit of Secretary (Steel) 
to Iran in October, 1993 which inter-alia 
envisages the establishment of a joint ven-
ture between MIs. A8x0tech (a subsidiary of 
National Iranian Steel Company), 

Kudrernukh Iron Ore Company Ltd. (KIOCL) 
and Metallurgical & Engineering Consult-
antE (India) Ltd. (ME CON) of India for 
providing technical services in Iran, India 
and third countries. The proposals is being 
pursued with the Iranian authorities. 

(c) and (d). No similar proposal for 
setting up joint ventures for providing tech-
nical services has been received from other 
countries. 

Review of Construction and Repair 
of Bridges In GuJarat 

1942. SHRI SHIVLAL NAGJIBHAI 
VEKARIA: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the constrction and repair 
work of the bridges built over National High-
way in Gujarat is not reviewed from time to 
time; 

(b) if so, the reasons therefor; 

(c) the details of the bridges in respect 
of which the construction and repair work 
has been reviewed during the last three 
years in the State; and 

(d) the details of deficiencies found in 
the said work together with the action taken 



437 Wliten AnsMJrs . PHALGUNA 16, 1915 (SAKA) Written AnsWBrs 438 

by Govemment against those found guihy? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. 

(b) Does not arise. 

(c) The Number of bridges fro which 
review of the work relating to their construc-
tion and repairs has been made during the 
last three years is as under: 

Year 

1991 

1992 

1993 

No. of individual 
bridge works reviewed 

27 

26 

26 

(d) No shortcomings have come to 
notice in the course of such review. 

Kozhlkode-Vythlrl-Goodallur Road 

1943. SHRI K. MURALEEIDHARAN: 
Will the Minister 01 SURFACE TRANSPORT 
be pleased to state: 

(a) whether any proposal has been 
submitted by Government of Kerala regard-
ing Kozhlkode-Vythiri-Goodallur Road un-
der Central Aid Programme; and 

(b) if so, the present state of the propos-
al? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGOISH TYTLER): (a) Yes, Sir. 

(b) Due to limited allocation of funds for 
Central Sector Roads Programme in the 8th 

Five Year Plan, it will be possible to take up 
only some selected projects under the 
programme. 

Resumption of Container Service 

1944. SHRIMATI VASUNDHARA 
RAJE: Will the Minister of SURFACETRAN8-
PORT be pleased to state: 

(a) whether the Shipping Corporation of 
India proposes to resume container servic-
es to Europe; 

(b) is so, the details thereof and the 
number of vessels acquired by the Shipping 
Corporation of India for the purpose; and 

(c) the steps taken or proposed to be 
taken in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) to (c). The 
Shipping Corporation of India Limited have 
already resumed its exclusive container 
service in January, 1994 trom India, with 
voyages commencing from Jawaharlal Nehru 
Port, to meet the growing demand of Indial 
Europe Trade. The Shipping Corporation of 
India have acquired three Cellular Container 
Vessels for this purpose. 

The vessels will call at selected Ports in 
U.K. and in North Continent. The trade to 
hinterland will either be served byleeding or 
through road transport. On retum voyage 
the vess!1s wilt serye the Indian sub-conti-
nent trade fromUK. and North Continent as 
also trade to Saudi Arabia and Jordan. 

{ Translation] 

C-DOT Exc .... nges In Bihar 

1945. SHRI PREM CHAND RAM: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 



439 Wnrten AnsMtrs MARCH 7, 1993 Writen AnswIJrs 440 

(a) whether the Govemment havol re-
ceived any representation from Members of 
Parliament to set up trunk media 30 channel 
V.H.F. system and 5121.L.T. or 512 C-DOT 
exchange in rural area of Bihar; and 

(b) if so, the reaction of the Government 
thereto? 

. THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). Government is not 
aware of any such specific representation. 
However, a large nurnt>er of such systems 
have already been installed and are further 
being planned for Bihar. 

[Eng/ish] 

Telecast Time of Doordarshan 

1946. SHRI SYED SHAHABUDDIN: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the totaltelecast time of Doordarshan 
system during 1992-93; 

(b) the total time taken out of the above, 
by commercial advertisements; 

(c) the total revenue receipts during the 
year from commercial advertisements; and 

(d) the percentage that these receipts 
formed for the current expenditure of the 
Ooordarshan system? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH 
DEO):(a) and (b). During the period 1992-
93, the total telecast time of Doordarshan 
national network and the regional kendras 
was 19,419 hours out of which 448 hours 

was used for commercial advertisem.)lts. 

(c) and (d). The gross revenue earned 
by Doordarshan during the period 1992-93 
was Rs 360.23 crores Le. 57.22% (approx) 
of the current expenditure of the said period. 

Suspension of Officers In NALCO 

1947. SHRI A. SURENDER REDDY: 
Will the Minister of MINES be pleased to 
st~e: 

. (a) whether several senior officers of 
the National Aluminium Company Limited 
have been s4spended last year; 

(b) if so, the details thereof and the 
reasons therefor; 

(c) whether the Central Bureau of In-
vestigation has conducted any enquiry in 
this regard; 

(d) if so, the outcome of the enquiry; 
and 

(e) the action being taken on the d B.I. 
,aport? 
I 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) and (b). Shri S.N. 
Johri, Chairman-cum-Managing Director, 
Shri A.B. Rao, Director (Finance) and Shri 
K.S. Iyer, Chief Manager (Finance) of Na-
tional Aluminium Company Limited have 
been placed under suspenSion in connec-
tion with olacement of funds with the finan-
cial institutions. 

(c) The raport of the Central Bureau of 
Investigation has not been received. 

(d) and (e). Do not arise. 
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Major ~"llnduatrles 

1948. SHRI SURENDRAPALPATHAK: 
Will the Minister of STEEL be pleased to 
state: 

(a) whether major steel industries are 
running in losse$ in the country; 

(b) if so, whether the GOIfernment pro-
pose totake steps to revive these industries; 
and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Of the four major steel 
industries viz. Steel Authority of India Limit-
ed (SAIL), Tata Iron and Steel Company 
(TISCO), Indian Iron and Steel Company 
Limited (liSCO) and Rashtriya Ispat Nigam 
Limited (RINL), the former two are making 
prof.its and the latter two companies are 
incurring losses. 

(b) and (c). Yes, Sir. In case of Indian 
Iron and Steel Company Government have 
decided to allow private sector participation 
in the equity and management of liSCO for 
the purpose of ensuring expeditious 
modernisation of its Burnpur Steel Works 
and thereby the revival of the Company. 
Government proposed to introduce a Bill for 
empowering Government to allow SAIL to 
transfer its share holdings in liSCO to pri-
vate parties for this purpose. The Bill is 
currently under consideration of the Depart-
ment Related Parliamentary Standing Com-
mittee on Industry. 

As regards Aashtriyalspat Nigam lim-
Ited, the main reeaona for Incurring Ioesee 

are low capacity utilisation as its production 
units are still in the process of stabilisation 
and high incidence of capital related charg-
es, namely, Depreciation and Interest. With 
a view to improving financial viability of the 
Company, the Government has cleared a 
scheme for restructuring of capital base of 
the Company. This will enable the Company 
to reduce to some extent its interest burden 
. owing to conversion of outstanding Govern-
ment loans into equity and preference 
shares. The Company has also initiated 
various remedial measures to increase the 
capacity utilisation of its production facilities 
and the plant is expected to achieve 100% 
capacity utilisation by 1996-97 

[English) 

Telephone Connections to 
Panchayats In West Bengal 

1949.SHRI AMARROYPRADHAN: WII 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the number of village panchayats in 
West Bengal directly connected with District 
Headquarters through telephones as on 
December 31, 1993; 

(b) the number of village panchayats 
likely to be connected by March 31, 1994; 
and 

(c) the number of village panchayata 
proposes to be connected in near future? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) 152 Panchayat.villagas. 

(b) 50 additional Panchayat villages 
during the year 1993-84. 
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(C) 1029 Panchayat villages during the (iv) 
. year 191M-95. I 

SIIfety Measures at Stee' Plants 

1950. DR.KRUPASINDHU SHOI: Will 
the Minister of STEEL be pleased to state: 

(a) the various safety measures adopt-
ed bY different Steel Plants during last three 
years to reduce the accident rates; and 

(b) the results achieved as a result 
thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 

. MOHAN DEY): (a) The measures taken by 
'the public sector steel plants are given in the 
~atement. 

(b) As a result of the various safety 
measrues, there has been a decreasing .' 
trend in the rate of accidents in SAIL and 
VSP (Fatal and reportable). There is also. 
better industrial relations on account of good 
safely atandards adopted during work. 

STATEMENT 

I. The specific steps taken by different 
SAIL Sleet Plants to reduce the accidents 
and improve safety performance during the 
last thr~ v.,.,. are as under: 

~. ·.1Iintification of various hazards at 

(I) 

the work eIles and steps taken to 
eliminate/reduce those hazards. 

Ensuring strict Bdherence to the 
etandard operating practices whIre 
~ganyjob. 

IntroduCtion of protocol aystem for 
carrying out hazardous work. 

(v) 

(vi) 

(vii) 

(viii) 

(bt) 

(x) 

(xi) 

(xii) 

" 
(i) 

wttien AnswelS 444 

Monthly inspection of fire prone 
area including cable galleries for 
their upkeep and better house· 
keeping. 

Introduction of work permit system 
for all contractors job. 

Induction training for the contrac· 
tors and workers before starting a 
Job. 

Introduction of 3-tier training 
programme on safety for Manag· 
er, Supervisors and workers (Con-
tractors & Regular). 

Strict safety supervision during the 
capital and major repair jobs round 
the clock. 

Enforcement of use of personnel 
protective equipment by regular 
and contractors, employees. 

ChlllCking of the heavy vehicles 
inside the plants for their road wor-
thiness and speed limit. 

Enforcement of use of crash hel-
mets by power driven two wheel-
ers' drivers at the gate and inside 
the plant roads. . 

Active participation of efl1)loyees' 
organisationaltrade unions in pro-
motion/awareness of safety. 

Various safety measures adopted 
at Visakhapatnam Steel Plant 
(RINL) are as follows: 

All new entrants··.re given safety; 
induction. Safety induction is also 
being given to aM ccintractors be-
fore starting any work. 
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(ii) 

(iii) 

(iv) 

(v) 

(vi) 

(vii) 

(viii) 

(ix) 

High quality safety appliances con-
forming to BIS specifications are 
supplied free to all employees. 

Modem techniques iike risk analy-
sis, job safety analysis and safety 
audit are being applied to improve 
safety. 

Regular Shop floor inspections are 
done and un.o;afe conditions liqui-
dated. Use of safety appliances is 
also enforced. 

All accidents - minor or major - are 
investigated and remedial mea-
sures are taken. 

VSP has unique Safety Incentive 
Scheme whereby all employees in 
specified Departments get a cash 
benefit for achieving a Zero Re-
portable Accident in any month. 

Joint participation in safety is being 
encouraged through the function: 
ing of. 39 Departmental Safety 
Committees and Apex Central 
Safety Committee. Equ.al number 
d workers representatives with 
Management representatives are 
in these Committees. 

Safely Promotional activities like 
safety weeks, inter-departmental 
house keeping competitions and 
other safety competitions are held 
throughout the year. Safety repre-
sentatives and safety captains have 
been nominated in al Departments. 

A major thrust is continuing on the 
safety education and training of 
regular employees as wen as con-
tractors' wor.kera. Specified Safety 
Trainlngprograrnmes are also con-

ducted in assistance with 'Special-
ist Agencies. 

[Translation] 

Misuse or Telephones 

1951. SHRIMATI KESHARBAI SONAII 
KSHIRSAGAR: Will the Minister of COM-
MUNICAnONS be pleased to Slate: 

(a) whether the Department of Tele-
communications is proposed to be armed 
with the right to conduct raids in order to 
check the misuse of telephones; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). At presentthere is 
no such proppsal under consideration. Cen- . 
tral Bureau of Investigation assistance is 
taken in raids on private premises. 

[English] 

Indian IIlsslons 
I 

1952. SHRI S.B. SIDNAL: Will the Min-
ister of EXTERNAL AFFAIRS be pleased to 
state: 

(a) the countries where Indian Embas-
sy/High Commission/Consulate has been 
opened during the last two years; 

(b) the number of AmbasaadorslHigh 
Commissioners/Consulate Generals etc. 
who were posted in Indian MisSions &broad; 

(c) the number out of them belonging to 
I FA, lAS and other Central Services, ser-
vice-wise; 

(d) the number out of them who are 
non-officiatjj; 
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(a) ~ nuniMIr of ttan belonging to (g) i so, the details thereof? 
Scheduled CastelScheduied TribalOBC 
comrnunitias: , 

(f) whaIhar." quota has been fixed for 
: persons of these cornmunIies for appoint-
..... as -AmbassadorsIHea 01 Missions; 
Md 

NAME OF MISSION 

2. Emtl asS) 0I1ncia, Jgev (Ukraine) 

a Emtla B Iy 0I1ncia, AImaly (Kazakhstan) 

4. Enmssr 0I1ncia, Minsk (Belarus) 

5. EIllII i B., 0I1nc1a, T .. Av'N (Israel) 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFAIRS (SHRI 
R.L BHATIA): (a) the details oItha 11 new 
EmbassieslHighCammissionslConulates 
General opened in foreign countries during 
the past two yeats are as folows: 

DATE OF OPENING 

08.05.92 

09.05.92 

14.05.92 

15.05.92 

6. CoMuIale General of Incia, Vladivostok (Russia) 09.09.92 

7. Consulate. General 0I1ncia, ShaIVmi (China) 11.11.92 

8. Consulate General of Incia, SL Petersburg (Russia) 12.01.93 

9. H9t Cae ••• ' 'M'! 01 India, Bander Sari 8egawM (Brunei) 18.05.93 

10. Consulate General of Incia, Johannesbu,g (SouIh Africa) 14.12.93 

11. Emtlll I, of India, AIIhIrhabad (T wkrra1iBtan) '31.01.94 

(b) to (d). A tataI of 106 Antl r hal 
High ~ Generals 
_paetedin Indian 118 D· CI.abraadllince 
......., 19112. Out of Ihese 101 belong to 
FS. lAS Md CIIher CenIniI Ser-..rices Md 5 
.. non...afIiciaII 

(.)Of1heAnJl: I II h.lHighC0mmi8-
~a. ..... paetedllinceJan.: 
.., 1S1112 ............ to ... Sc:heduIed 
c..... ..... to .. ScheduIadT ..... 

(f) No ....... quota has beertfixedfor 
.......... lbilWll of persons from SClST and 
08C c:ommuniIiaI; as AmbasaadorsIHea 
of Mia8ion.. 

(g) ClMI8tion does nol .... 

1953. StR D. VEN<ATESWARARAO: 
_ ... MiniIIer of POWER be pIeesed to ...... 
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(a) the total foraignlprivate investment 
in power sector approved by the GcNem-
ment so far; 

(b) the total foreignlprivate investment 
to be made during 1994-95 in power sector, 
separately; 

(c) whether the GcNemment have ap-
proved seven power projects up tiD now; 

(d) if so. the places where these power 
projects are proposed to be set up; 

(e) whether foreign countries have ex-
pressed some doubts about regular pay-
ments by the State Electricity Boards for 
power supplied by these Boards; 

(f) if so. whether the Union Government 
have guaranteed prompt payment by the 
State Electricity Boards; and 

(g) if so. the time by which work on 
these projects is likely to be started and the 
total power generation capacity of these 

............ ? p • ..,...._. 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI P.V. 

RANGAVYA NAlOU): (a) As on date Gc:N-
emmenthasc:learad7prilr.Upowerprojeds 
frornfOAlign investment angle amountingto 
5128 MW costing approx. Rs21861 croras.. 

(b) The investment during 1994-95 wiI 
depend upon the projects reaching finallICiaI 
closure and" starting construCtion work. 

(c) Yes. Sir. 

(d) The detals of the projects are given 
in the Stat~. 

(e) Yes, Sir. 

Cf) Govt. of India may consider extend-
ing a counter guarant_ I the cOllcerned 
State Govt. makes a voIunlaIy request to 
this effect after it has extended a guaranr_ 
forthe payment obIig;UJns of the SEBtothe 
private generaling CCJII1)8I1Y and has also 
agreed to the terms and concitions laid 
down in this regard 

(g) a capaciIy of 5128 MW would be 
added with these projects. The start of work 
on these projects is expected after the pr0-
ponents achieve financial closure. 
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Public Call Offices In Deihl 

1954. SHRI GOVINDA CHANDRA 
MUNDA: 

SHRI B.L. SHARMA PREM: 
SHRI BHEEM SINGH PATEL: 

Will the Ministerof COMMUNICATIONS 
be pleased to state: 

(a) the number of PCOs sanctioned by 
Mahanagar Telephone Nigam Limited in 
Delhi, zone-wise, during each of the last 
three years and as on January, 31, 1994 and 

Area GMs 90-91 

GM (East) 182 

GM (North) 267 

GM (South) 125 

GM (West) 678 

AM (Central) 131 

The No. of PCOs sanctioned, Zone 
Wise, as on 31.1.94 from 1.4.93 is being 
coll&cted and will be laid on the Table of the 
House. 

(b) Sir, No. of PCOs for which O.Bs 
have been issued but not yet installed, 
Zone-wise is as under: 

GM (East): 181, GM( South): 25, GM 
(North) : 65, GM (West) : 304, AM (C) : 47. 

(c) Reasons are: 

1. Normal time involved in installa· 
tion procedure. 

the year-wise details there': 
, 

(b) the number of peo" lor which 6.8. 
number has been issued but r'SO has not 
been installed so far, zone-wise; and 

(c) the reasons therefor and the the 
steps being taken by the Government to 
install these PCOs? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI , 
SUKH RAM): (a) Sir, No. of PCOs sanc- -
tioned by the Mahanagar Telephone Nigam 
Ltd., for the last 3 years area-wise is given 
below: 

91-92 92-93 

1032 1000 

1112 138 

406 430 

2452 2847' 

181 203 

2. Technical non-feasibility. 
Technically non-feasible cases are 

being made feasible progre-
ssively. 

[English] 

NERAMAC Report 

1955. SHRI PROBIN DEKA: Will the 
Minister of FOOD PROCESSING INDUS-
TRI ES be pleased to refer to the reply given 
to unstarred Question No. 1467 on July 
16,1992 and state: 

(a) the recommendations of the North 
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Eastern Region Agriculture Marketing Corpo-
ration (NERAMAC) with regard to feasibility 
report on utilisation of agro-horticultural re-
sources in North Eastern Region; 

(b) the follow-up action taken thereon; 

(c) whether any schemes have been 
formulated for implementation on the basis 
of these recommendations; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI):(a) and 
(b). The feasibility report on utilisation of 
agro-horticultural resources in the North 
Eastern Region was considered by the Gov-
ernment and NERAMAC. However. the 
proposals in this regard could not be imple-
mented because of financial constraints. 

(c) No specific scheme was formulated 
for implementation . . 

(d) Does not arise. 

Post Offices In GuJarat 

1956. SHRI N.J. RATHVA: Will the 
Minister of COMMUNICATIONAS be 
pleased to state: 

(a) the number' of villages in Gujarat 
where there was no Post Office by the end 
of 1992-93; 

(b) the number of villages having Post 
Office facility at present; 

(c) the number of villages without such 
facility so far, district-wise; and 

(d) the number of Post Offices pro-
posed to be opened in near future. district-
wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) 10,496 villages in Gujarat 
were not having Post Offices by the end of 
1992-93. 

(b) 8,050 villages are having Post Offic-
es at present. 

(c) The number of villages without Post 
Offices at present district-wise. is given in 
the enclosed statement A 

(d) Opening of 8 Post Offices during the 
current year has been approved. District-
wise details of these Post Offices are given 
in the enclosed statement ·B 
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Compensation from Iraq 

1957. SHRI SANAT KUMAR MANDAL: 
Willthe Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether any compensation is pro-
posedtobepaidby Iraq in regard to property 
left behind by Indian Companies during the 
GuHWar; 

(b) if so, the details thereof; 

(c) whether this compensation is pro-
posed to be made in the form of crude oil; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MiNISTRY OF EXTERNALAFFAIRS (SHRI 
R. L. BHATIA): (a) Being subject to Econom-
ic Sanctions under UN Security Council 
Resolutions, Iraq has not till now proposed 
to pay any compensation for the property 
left behind by Indian companies during the 
GuH War. Government has been informed 
that payments will be considered when sanc-
tions are lifted. 

(b) In all, total claims of US$ 1220 
million have so far been received from Indi-
an companies for their losses suffered both 
in Iraq and Kuwait. These claims have been 
forwarded to the United National Compen-
sation Commission. 

(c) and (d). Does not arise in view of (a). 

Steel Production at Rourkela Steel 
Plant 

1958. SHRI RABI RAY: Will the Minister 
of STEEL be pleased to state: 

(a) whether Rourkela Steel Plant is the 

largest producer of special grade. steel in the 
county; 

(b) if so, details thereof; 

(c) whether modernisation of Rourkela 
Steel ',_ra"t has led to a quantum Jump in its 
special grade steel production; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Rourkela Steel Plant is 
one of the largest producers of special grade 
steel in the country. 

(b) The plant produces the following 
special grade steel: 

(i) Plates Ship Building Quality, 
Boiler Quality DIN 52.3, IS 
961, IS 2062, Wheels, etc. 

(ii) HR Colis Ship Building Qual-
ity, Boiler Quality, Stainless 
Steel, MC,DD, EDD, etc. Thin-
ner gauges 2.5 mm and be-
low. 

(iii) CR ProductsDIDD/EDD, thin-
ner gauges below 0.63 mm 
and below 0.5 mm and below. 

(iv) GP/GC sheets. 

(v) Electrolytic tin plates. 

(vi) HR and CR dynamo sheets. 

(vii) CRNO/CRGO steel for elec-
trical industries. 

(viii) Electrical Resistance welded 
pipes; API and Commercial 
grades. 
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(ix) Spiral welded pipes: API and 
commercial grades. 

The percentage of special grade steel 
in total saleable steel for last two yea r s 
has been as follows: 

1991-92 37% 

1992-93 41% 

(c) and (d). The modernisation of 
Rourkela Steel Plant is under implementa-
tion. The quantum jump in special steel 
production has been envisaged after com-
pletion c:I modernisation in Deceniler, 1995, 
on which production of special grade steel is 
expected to be around 50%. 

[ Translation) 

New Policy or Food Processing 

1959. SHRI DHARMANNA 
MONDA YY A SACUL: Will the Minister of 
FOOD PROCESSING INDUSTRIES be 
pleased to state: 

(2) whether the Government propose 
to formulate an_policy offood processing; 

(b) if so, the details therec:l; and 

(c) the time by which this policy wiD be 
declared? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI T ARUN GOGOI): '(a) to 
(c). Action has been initiated to formulate a 
National Food Processing Policy which will 
address issues relating to accelerated growth 
and development opportunities and incomes. 
both in rural and urban areas, reduce post 
harvest losses, establish productive linkag-
es between industry and farmers, increase 
exports of processed foods and generaHy 

support the productive efforts c:I agriculture 
and allied activities. 

Telephone Connections In Goa 

1960. SHRI HARISH NARAYAN 
PRABHU ZANTYE: Win the Minister of 
COMMUNICATIONS be pleased to state: 

(a) the number c:I persons on the wait-
ing list for telephone connections in major 
cities of Goa as on December 31. 1993. city· 
wise; 

(b) the nuniler of fresh connections 
given during the last three years; year-wise 
and city-wise; 

(c) whether the Government have for-
mulated any crash programme for providing 
telephone connections in these cities during 
next three years; and . 

(d) if so, the details thereof and the 
estimated cost to be involved therein? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). Information is 
being compiled and will be placed on the 
Table of the House. 

(c) and (d). 8th Five Year Plan envisag-
es waiting period not to exceed two years in 
largetelephoneaystemsendtelephoneprac-
tically on demand in ruralllribal areas. Funds 
are allotted to individual circles each year 
based upon the funds made available to the 
Department andConmissiolllng Programme 
c:I each Telecom. Circle. 

[ Translation) 

Levy or T .... and Cess 

1961. SHRI NITISH KUMAR: Will the 
Minister c:I STEEL be pleased to state: 
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(a) whether Engineering Goods Export 
Assistance Fund Cess, Joint Plant Commit-
tee Cess and Steel Development Fund Cess 
have been levied on the iron industry in the 
country besides excise duty; 

(b) if so, the rates thereof; and 

(c) the amount collected annually 
through taxes and cess respectively during 
the last three years? 

THE MINISTER OF STATE OF THE 

MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Yes, Sir. In addition to . 
excise duty the Steel Development Fund 
(SDF) Levy, Engineering Goods Export 
Assistance Fund (EGEAF) Levy and J.oint 
Plant Committ (JPC) Cess have been levied 
on sale of iron & Steel produced only by the 
main producers of steel namely Steel Au-
thority of India Ltd. (SAIL), Tata Iron & Steel 
Company Limited (TISCO) and Rashtriya 
Ispat Nigam Ltd. (RINL). 

(b) The present rates of these levies are 
as under: 

(Rs. per tonne) 

Name Pig Iron Steel Materials 

1. 

2. 

3. 

Steel Development Fund (SDF) 

Engineeripg Goods Export 
Assistance Fund (EGEAF) 

Joint Plant Committee (JPC) 

Nil 

113* 

Nil 

* Applicable only on erstwhile JPC categories. 

350 to 500 

300* 

3* 

(c) The amounts collected annually through these levieslcesses in the last three 
years are as under: 

(Rs. in crams) 

Name 1990-91 1991-92 1992-93 

St .. IDeve~ntFund 371.40 380.21 390.66 
(SDF) 

Engineering Goods Export 
Assistance Fund (EGAF) 151.09 195.78 184.43 

Joint Plant Committee (JPC) 1.88 1.81 1.93 
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camera Units In Hyderabad 
Doordarshan Kendra 

1962. SHRI DA TT ATRAYA BANi>ARU: 
Will the Minister of INFORMATION' AND 
BROADCASTING be pleased to state: 

(a) the number of camera units func-
tioning in Hyderabad Ooordarshan Kendra 
presently; 

(b) whether the rural oriented 
programmes are not produced by camera 
units there; and 

(c) if so, the steps Government propose 
to take to produce qualitative rural oriented 
programmes there? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BAOADCASTING(SHRI KP. SINGH DEC): 
<a> There are 4 high band units and 4 low 
band units in Doordarshan Kendra, 
Hyderabad. 

(b) No, Sir. 

(c) Does not arise. 

( Translation) 

Indian Council of Cultu .... !WMlona 

1963. SHRI HARIKEWAL PRASAD: 
SHRIMATI GEETA 

MUKHERJEE: 
SHRI INDRAJIT GUPTA: 
OR. Y.S. RAJASEKHAR 

REDDY: 

WiD the Minister or EXTERNAL AF-. 
FAIRS be pleased to stale: 

<a> the broad achievement8 or ICCR 
during ttie last thr .. years; 

(b) whether the Government have made 
periodic reviews and assessment of the 
activities of ICCR and audit of its accounts: 

(c) if so, the details thereof; 

(d) whether any demand has been re-
ceived from Members of Parliament for 
shifting of ICCR to Department of Culture; 
and 

(e) if so, the details thereof and the 
response of the Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRYOFEXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): <a) The information is as per 
statement enclosed. 

(b) and (c). The activities and 
programmes of the ICCR are constantly 
monitored and evaluated by the three stat· 
utory authorities 01 the Council namely the 
General Assembly, the Governing Body and 
the Finance Committee. The Governing 
Body, particularly under the Constitution of 
the ICCR, is responsible for the sUp'ervision 
and control or the work of the Council The 
Financial Advisor in the Ministry of External 
Affairs is also Financial Advisor to the Coun-
cil. This ensures that the activities and 
programme of the ICCR are carried out 
within the framework of the broad mandate 
given to the Council. 

(d) No such demand has been ad-
dressed to the Government. 

(e) Does not arise. 

STATEMENT 

a) The broad achievements of thelCCR 
over the last three years can be briefly 
aummarieed under different heads as un-
der:-
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Scholarship and Student Welfare 

This is one of the most important 
activity of the Council. It adminis-
ters on behalf of the Government 
of India a number of scholarships 
for foreign students in India. On 
an average, the Council offers 
about 1000 scholarships under 
various scholarships scheme to 
overseas students to study grad-
uate, post-graduate and post -
doctoral courses. The Council is 
also responsible for the general 
welfare of overseas students in 
India, both scholarship holders and 
self-financing. Duringthe last three 
years, the Council actually award-
ed 1812 scholarships. 

The Council's scholarship 
programme is part of the Govern-
ment of India's co- mmitment to 
South-South cooperation. The 
scholarship prbgramme has cre-
ated lasting bonds of friendship 
and understanding between Indi-
an and various countries. In Jan-
uary, 1994, the Council organised 
first All India International Students.. 
Festival in which the international 
students from around 20 coun-
tries .presented glimpses of the 
neh cultural heritage of their coun-
try. 

Distinguished VISitors 

Under this programme several 
eminent· scholars, opinion mak-
ers, statesmen and academicians 
visited India and had interaction at 
various level. The Programme is' 
designed to enable persons of 
.ir"luence and jmportance to gain 
\'··{'hand knowledge about India 

and to exchange ideas at appro-
priate level. This helps to put 
across our own views, concerns 
and perceptions. Some of the 
distinguished visitors under this 
programme during the last three 
years were Dr .Haris Silajdzic, Min-
ister for International Cooperation 
of the Republics of Bosina and 
Herzegovinia, Princess Wijdan All 
from the Kingdom of Jordan, Mr. 
Mir Musavi former PM of Iran, Ms. 
Fatima Meer the official biogra-
pher of Dr Nelson Mandela of South 
Africa, the Foreign Minister of 
Croatia, the Grand Mufti of Syria, 
Mr. E N Enkhbayas, Minister for 
culture of Mongolia, Chairman of 
the Academic Sciences of 
T azkistan, Justice Ismail Mohamd, 
Chief Justice Supreme Court of 
Namibia etc. During the last three 
years, the Council hosted 241 dis-
tinguished visitors from abroad. 

Duringthesameperiod.theCoun-
cil assisted 201 scholars, acade-
micians and artists through travel 
grants to, enable them to partici-
pate in important seminars and 
conferences abroad. 

During the last three years, the 
Council organised 19 exhbitions 
abroad on India's contemporary 
and traditional arts. Of these ex-
hibitions, the most significant were 

, an exhibition of Tagore's paintklg 
(China) magical Hands- Living In-
dian 'Crafts (Austria) and India 
Songs-Multiple Streams in Con-
temporary Indian Arts (A~ralia). 
During the same period. the Coun-
cil organised 11 exhbitions in In-
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and the International Music "Festi-
val in 1993 in India. 

dia from various countries. 

Seminar & Conferences 

The Council is also active in the 
organisation of international sem-
inars and conferences on issues 
of cultural interest. During the last 
three years, the Council organised 
11 seminars and symposia. The 
most significant were "The Inter-
national Seminar of Sufism". "In-
ternational Seminar on Historical 
& Cultural relations between Egypt-
India Through the Ages" and sem-
inar on "Cross-Cultural Influences 
in Indo-Turkish Relations". 

The Council also collaborated with 
the Khuda Baksh Library, P~tna in 
organisation of the Seminar on 
"Historical & Cultural Links Be-
tween India & Uzbekistan from 
ancient times to present day". 

Exchange of performing arts 

Festivals 

Under the provisions of various 
bilateral arrangements, the Coun-
cil hosted UZ cultural troupes from 
various countries and similarly the 
Council sent out 189 cultural 
troupes abroad to various coun-
tries underb~ateral arrangements. 

The Council took a leading role in 
the organisation of the Festival of 
India in Germany in 1992. Similar-
Iy, the Council also took a leading 
role in the organisation of Festival 
of India in China in 1993. Apart 
from the country festivals, the 
Council organised First SAARC 
Festival in October, 1992 in India 

Publication 

Under its publicatian programme, 
the Council published the four 
volume book titled "India's 
Mauiana", Rubaiyat-e-Sarmad, 
Discovery of India (Abridged ver-
sion), and the "Contemporary 
Relevance of Sufism". The Coun-
cil's six quarterlies-two in English 
and one each in Hindi, Spanish, 
French and Arabic continued to be 
published regularly. The Council 
also published a special issue of 
its quarterly-Africa Quarterly-on 
Post -Apartheid South Africa on 
October 2, 1993 to mark the 
centenary of the arrival of Mahat-
ma Gandhi in South Africa. Sim-
ilarly, the Council also brought out 
a special issue of its Hindi lan-
guage quarterly-Gaganchal-on the 
occasion of the International Hindi 
Conference which carried for the 
first time a large number of writ-
ings in original Hindi by non-Indi-
an scholars. 

Indian Cultural Centres 

The Council opened two Clf'lural 
Centres during the last three years 
in London (UK) and Cairo (Egypt). 
With these the number of Cultural 
Centres run by the Council abroad 
has gone up to 8. 

Thess Centres promOte greater awarenBSS 
and appreciation of India.'s cultural heritage 
as MtH as disseminate information· about 
contemporary dBveioprr»nts in India. 
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Chairs !i Professorships for Indian 
Studies abroad 

The Council continued to maintain 
16 such Chairs of Indian studies in 
universities abroad. Under the 
scheme, Indian academicians are 
regularly deputed abroad to teach 
variety of subjects including 
Indology, Indian History and Phi-
losophy, Sanskrit, Hindi and other 
languages. 

These are the broad achievements 
of the Council for the last three 
years. Apart from that the Council 
also organised the annual 
Jawaharlal Nehru Award for Inter-
national Understanding, the an-
nual Maulana Azad Memorial Lec-
ture and Maulana Azad Essay 
Competition in Hindi. Urdu and 
English in all citizens of SAARC 
countries under the age of 30. 

Through these activities. the Coun-
cil steadfastly worked towards 
realising its primary objectives of 
establishing, reviving and 
strengthening cultural relations 
and mutual understanding be-
tween India and other countries. 

Letter of Intent to Multinationals 

1964. SHRI RAM KAPSE: Will the Min-
ister of COMMUNICATIONS be pleased to 
state: 

(a) whether Department of Telecom-
munications had issued letter of intent to 
three multinationals in July, 1993; 

(b) if so, the details thereof; 

(c) whether it has !low decided to buy 

one lakh diaita! switching systems from 
ALCA=FEt;the French' Multinationa~ 

(d) whether it is a fact that DOT had 
rejected the bid of ALCATEL on earlier 
occasions; and 

(e) if so, the reasons therefor and why 
the said firm has now been given the order 
for supply? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) No, Sir. 

(b) In view of (a) above, does not arise. 

(c) No, Sir. 

(d) and (e). Mis. ALCATEL, France did 
not participate in the tender for procurement 
of Digital Switching Systems. SO the ques-
tion of rejection does not arise. 

[ Translation) 

Lease of Mines In Madhya Pradesh 

1965. SHRI SHIVRAJ SINGH 
CHAUHAN: Will the Minister of MINES be 
pleased to state: 

(a) whether the Union Government has , 
directed the Government of Madhya Pradesh 
to review its policy of awarding of iron ore, 
lime stone, bauxite and granite mines on 
lease; 

(b) if so, the reaction of the State Gov-
ernment thereto; and 

(c) the steps being taken by the Gov-
ernment to enhance the export of iron ore, 
lime stone, bauxite and gratlite? ; 

THe MINISTER Of STATE OF THE 
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MINISTRY OF MINES (SHRI BALRAM opment of Pipavav as a deep water direct 
SINGH YADAV):(a) and (b). No specific berthing port, has taken up ship-breaki~g 
direction has been given to the State Gov- activity on a trial basis. The Company has 
emment of Madhya Pradesh regarding grant started by developing 10 plots for ship-
of prospecting licence/mining lease. How- breaking. In order to facilitate the breaking 
ever, in the context of economic liberalisation, of very large Crude Carriers, GPPL has 
all the State Governments have been ad- sought financial assistance from the Over-
vised to review the need for continued res- seas Economic Cooperation Fund (OECF) 
ervation of certain mineral bearing areas for of Japan for setting up a modern ship-
exploitation in the public sector. Breaking Yard at Pipavav involving a capital 

(c) For encouraging export of export-
able surpluses of iron ore after meeting 
domestic demand. exporters have been 
given the benefits under section 80 I-1HC of 
the Income Tax Act and the benefits of the 
Unified Exchange Act. Export duty applica· 
ble on Iron ore export was withdrawn with 
effect from 1.4.1993 .. Exporters of lime-
stone, bauxite and granite enjoy the benefits 
available to exporters under section 80HHC 
of the Income Tax Act and benefits of the 
Unified Exchange Act. 

Plpsran Ship-Breaking Yard (Gularat) 

1966.SHRI DllEEPBHAI SANGHANI: 
Will the Minister of STEEL be pleased to 
state: 

(a) whether the Government proposes 
to close down the Ship-Breaking Yard at 
~ran; 

(b) if so, the reasons therefor; and 

(c) if not, the assistance provided by the 
Union Government for the development of 
~Breaking Yard at Piparan in Gujarat? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN OEV):(a) to (c). It has been report-
ed by the Govemment of Gujaral that Gujarat 
Pipavav Ports ltd. (GPPl). a joint sector 
cornpuy which has been Nt up for devel-

investment of approx. Rs 140 crores. This 
proposal has been submitted by the Govt. of 
India to the Government of Japan for their 
consideration. 

[English] 

Resource Generation by Ooordarshan / 
AIR 

1967. SHRI SULTAN SALAHUDDIN 
OWAISI: 

SHRI S.B. SIDNAL: 
SHRi BOLLA 

RAMAIAH: 

W~ltheMinlSter of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether the Doordarshan and AIR 
have decided /propose to generate their 
own resources to finance their expansion 
plan; 

(b) if so, the details of the plans under-
taken for expansion? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH 
DEO):(a) The expansion plan of 
Doordarshan and All India Radio are drawn 
up in consultation with Planning Commis-
sion. depending upon the budgetary alloca-
tion 01 funds. 
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(b) For expansion of network, All India 
Radio has 131 schemes under implementa-
tion/envisaged at an expenditure of RS.117 
crores approximately. Doordarshan has 
358 schemes under implementation/envis-
aged at an expenditure of RS.719 crores 
approximately . 

On-going Gas Based Power Projects 

1968. SHRI SOBHANADREESWARA 
RAO VADDE: Will the Minister of POWER 
be pleased to state: 

(a) the details of on-going gas based 
power projects and their locations, State-
wise; 

(b) the total power generation State-
wise and plant-wise: 

(c) whether the Union Government have 

any proposals for setting up of more gas 
based power projects; and 

(d) if so, the details of such proposals 
and the locations thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU):(a) The details of on-
going gas based power plants and their 
location Statewise are given in the enclosed 
Statement-I 

(b) The total power generation from 
gas based stations state-wise and plantwise 
are given in the enclosed statement-II 

(c) and (d). In addition to the schemes 
indicated in Annexure-I the following gas 
based projects are proposed to be set 
up. 
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High Power T.V. Transmitter at BeUlah 
In Bihar 

1969.SHRI RAMASHRAY PRASAD 
SINGH: Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether the Government propose 
to set up a high power T.V. transmitter at 
Bettiah in Bihar; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH 
DEO):(a) and (b). Yes, Sir. Subject to 
availability of adequate resources and other 
infrastructural facilities for the purpose, it 
has been envisaged to set up a high power 
TV transmitter, in replacement of the Low 
Power Transmitter already functioning at 
Bettiah. The completion of a project to this 
magnitude t~kes approx. 3 years after com-
mencement of civil works at the site. 

(c) Does not arise. 

Modernisation and Foreign Collabora-
tion 

1970. SHRI AVTAR SINGH 
BHADANA: 

SHRI K. PRADHANI: 
SHRI SARAT PATTANAYAK: 

Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state: 

(a) whether food processing industries 
are given high priority in the new economic 
policy; 

(b) the development schemes evolved 

to provide boost to Food PrOcessing Indus-
tries and investment made by Government 
thereon; 

(c) the steps proposed to be taken by 
the Government to boost exports in the food 
processing sector and the names of States 
and Union Territories where Food Process-
ing Units are proposed to beset up under the 
expansion pr.ogrammeS of Government; 

(d) whether domestic producers have 
raised reservations about the entry of mul-
tinationals in this sector; and 

(e) if so, the reaction of the Government 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ~OOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI): <a> 
Yes, Sir. 

(b) and (c). Ministry of F oed Processing 
Industries has formulated several develop-
mental Plan Schemes for providing assis-
tance for developing food processing indus-
tries during the 8th Plan which inter alia 
include assistance to State Government 
Organisations/Cooperatives/ Voluntary 
Agencies/Joint Sectors etc. for setting up or 
enlarging Food Processing facilities, devel-
oping backward linkages with farmers, 
marketing support, Pork, Poultry and other 
Meat and Meat Processing facilities, tuna 
and other fish processing, setting up of cold-
chain, Research & Development in Food 
Processing and packaging and training of 
manpower in certain sectors. 

Several steps have been taken by gov-
ernment for enhancing export which inter 
alia include providing incentives for setting 
up of 100% Export Oriented Units, conces-
sions under the Export Promotion capital 
GbOds Scheme and a Scheme for assis-
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tanceformulatedbythis Ministry and APEDA 
for export production, infrastructure devel-
opment, participation in internationaVnationaJ 
exhibitions. 
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'<: 

(d) and (e). Under the Industrial Policy 
of July, 1991 foreign investment has been 
allowed in various sectors of industry includ-
ing Food processing Sector. The Food 
Processing Companies with foreign/non-
resident Indian investment has to compete 
with the existing and future domestic indus-
tries to market their produce. The Ministry 
has not received any such reports. 

Decontrol of Newsprint 

1971. PROF. M.KAMSON: Will the Min-
isterof INFORMATION AND BROADCAST-
1NG be pleased to state: 

(a) whether demands have been made 
by the All India Sma" and Medium Newspa-
pers Federation for total decontrol of news-
print with protection to these newspapers; 

(b) if so, the details thereof; 

(c) whether members of Newsprint 
Advisory Committee while expressing their 
resentment over inactiveess of the Govern-
ment towards their demands have resigned 
from their membership; 

(d) whether the Government propose 
to take some steps to solve the problems of 
Minoa Small and Medium Newspapers; 
and 

(e) if 80, the details thereof and if not, 
the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
<a> and (b). Yes, Sir. In the recently held 

meeting of the Newsprint Advisory Commit· 
tee, the All India Small and Medium News-
papers Federation made a demand for de· 
control of newsprint and suggested the 
maximum relief be provided to sma" news-
papers. 

(c) No, Sir. 

(d) and (e). The matter is under active 
consideration. 

Research Centre for Food Process-
Ing Industries 

1972. DR. K.D. JESWANI: Will the Min-
isterof FOOD PROCESSING INDUSTRIES 
be pleased to state: 

(a) whether the Government have set 
up any Research and Development Centre 
in the country for modernisation of food 
processing units; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI): (a) and 
(b). Apart from the Central Food T echnolog-
ical Research Institute, Mysore which un-
dertakes research for the modernisation of 
food processing units the Central Institute of 
Fisheries Technology and Integrated Fish-
eries Project, Cochin are engaged in Re-
search and Development of marine pro-
cessed food. 

Besides, under the Plan Schemes of 
this Ministry, the Post-Harvest Technology 
Centre, liT, Kharagpurand Paddy Process-
ing Research Centre, Thanjavur (T amilnadu) 
are being funded for Research and Devel-
opment and processes for efficient opera-
tion of rice-mills etc. These centres also 
impart education and training to carry out 
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extension activities for modernisation of rice-
mills. 

.. 
Protest Against Deep Sea Fishing 

Policy 

1973. SHRI VIJAY NAVAL PATIL: 
SHRI RAMCHANDRAN 

MULLIAPPALL Y: 
SHRI RAM NAIK: 
SHRI R. SURENDER REDDY: 
SHRI THAYIL JOHN 

ANJALOSE: 

Will the Minister of FOOD PROCESS· 
ING INDUSTRIES be pleased to state: 

(a) whether Government are aware of 
the All India fisheries bandh held on Febru-
ary 4,1994; 

(b) if so, the reasons for the bandh and 
details of the demands of the fishermen; 

(c) the action taken or proposed to be 
taken for redressal of grievances of the 
Indian fishermen; 

(d) whether the new liberalised invest-
ment policies have removed all control for 
foreign investors in deep sea fishing; and 

<e) the details of the licences given or 
proposed to be given to foreign companies 
for deep sea fishing? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-

, DUSTRIES (SHRI TARUN GOOOI):(a) and 
(b). Yes, Sir. The fishermen allegedthatthe 
operation of deep sea fishing vessels under 
charter andjoint ventures on the West Coast, 
affects their fishing operations adversely, 
specially in Gujarat and Saurashtra coast. 
FIshermen demanded that deep sea fis~ing 
v ...... may be allowed to fish only beyond 

24 nautical miles from the shore. The 
fishermen also demanded cancellation of 
permissions given under the deep sea fish-
ing policy, among other things. 

(c) The matter has been reviewed and 
it has been decided to constitute an Exoert 
Committee for making an indepth study in 
consultation with the concerned State Gov-
ernments and to suggest remedial mea-
sures. 

(d) No Sir. 

(e) No licence has been given or is 
proposed to be given to foreign companies 
for deep sea fishing in the Indian Exclusive 
Economic Zone. However, permission has 
been given to Indian applicants to set up 
joint venture companies for deep sea fishing 
in collaboration with foreign companies. 

Linking of Humanitarian Issues 
with Trade POlicy 

1974. SHRISHRAVANKUMAR PATEL: 
Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether India had stressed at the 
recent annual meeting of the World Eco-
nomic Forum at Davos that humanitarian 
issues like human rights, child labour and 
environment should not be made part of 
trade policy and demanded that such issues 
be delinked from trade; and 

(b) if so, the details thereof and the 
response of the World leaders, particularly 
the US, thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF EXTERNALAFFAIRS (SHRI 
R.L BHATIA):(a) The Prime Minister in his 
address to the plenary session of the World 
Economic Forum in Davos, Switzerland on 
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the subject "Redefining the basic assump-
tions about the great challenges facing 
mankind" stressed a number of humanitar-
ian issues. 

Some of the important points he made 
are: ._ 

"my realistic assumption indicates to 
me quite clearly that poverty will continue to 
be the most serious challenge to mankind 
during the greater part of the 21 st century, 
if not longer" 

"through the 21st century, there will 
continue to be vast numbers of people 
throughout the world who will still be unable 
to take care of their basic needs. New 
approaches and new programmes will there-
fore have to be formulated to solve this 
global problem, taking it as global. I feel that 
the fallout of mass misery would not affect 
specific groups, countries or regions only 
but would engulf the whole world." 

"Alongwith poverty, many countries face 
widespread illiteracy." 

~here is also a correlation between 
illiteracy and unplanned population growth. 
A cooperative global effort will be required to 
fight this combination by harnessing some 
01 the major technological developments, 
particularly those relating to communica-
tions, I am hopeful that a literate world could 
be ensured within the first quarter 01 the 
coming century, even earlier, if determined 
efforts are made." 

'We, in India and the East, on the other 
and, had always looked upon ourselves as 
a part of nature and eubject to ita laws. Man 
was thrilled by his mastery over nature and 
elCpIoited it excessively and merciIeseIy. 
However, nature now threaaena to commit 
suicide unIees it obtains justice" 

"Sustainable Development" is no long. 
er a mere slogan of some enthusiastic envi· 
ronmentalists. It has come to be accepted 
as a major determination of development 
policy. It is important that the adversarial 
attitude towards nature is replaced with a 
healing relationship between the Earth and 
human civilisation." 

The prime Minister did not make any 
reference in his speech to the delinking of 
issues such as human rights, child labour 
and environment from trade. 

(b) Does not arise, Sir. 

[ Translation] 

Bauxite Mining In Bihar 

1975. SHRI LALIT ORAON: Will the 
Minister of MINES be pleased to state: 

(a) whether it is mandatory for the 
Bauxite Mines lease holders of Bihar to 
spend two percent of their total profits on the 
welfare and development head of their 
workers; 

(b) if so, the details thereof; 

(c) the district-wise details of mine lease 
holders engaged in mining of Bauxite in 
Gumla, Lohardaga and Palamau districts 01 
Bihar and the yearwise details of the amount 
spent on development and welfare head by 
these lease holders up to November 30, 
1993 along with the names of the items 
where the said amount was spent; and 

(d) action proposed to be taken against 
the lease holders who did not comply with 
the criteria adopted in leasing of Bauxite 
Mines? 

THE MINISTER OF STATE OF THE 
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MINIS'rRY OF MINES (SHRI BALRAM 
SINGH YADAV):(a) to (d). The information 
is being collected and will be placed on the 
Table of the House. 

Cost Escalation of Mine ProJects 
In Madhya Pradesh 

1976. SHRI KHELAN RAM JANGDE: 
Will the Minister of MINES be pleased to 
state: 

(a) whether some mine projects in 
Madhya Pradesh are pending for execution 
and the delay has caused escalation in cost; 

(b) if so, the names of such projects, 
and the reasons for delay in their execution; 
and 

(c) the steps proposed-to be taken by 
the Government to expedite the execution 
of these projects? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV):(a) No sanctioned mining 
project of the Public Sector Undertakings 
under the Ministry of Mines are pending for 
execution in Madhya Pradesh. 

(b) and (c). Do not arise. 

Cost Effectiveness of Steel 

19n. DR. MAHADEEPAK SINGH 
SHAKYA: 

DR. CHINTA MOHAN: 

Will the Minister of STEEL be pleased 
to state: 

(a) whether the Government's atten-
tion has been drawn to the news item cap-
tioned Indian steel most cost effective ap-
pearing in the Economic "rimes dated No-

vember 1, 1993; 

(b) if so, whether various grades of iron 
being manufactured in the country were 
cheaper before taxation as compared to the 
iron produced by other countries; 

(c) if so, the details thereof; 

(d) whether various types of tax and 
cess have been imposed on production of 
iron in the country; 

(e) if so, the types of taxes imposed, the 
grades of irol'ltand their rates respectively; 

(f) whether the price of iron went up 
steeply in the domestic market due to these 
taxes; and 

(g) if so, the measures proposed to be 
taken to make the prices competitive? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV):(a) Yes, Sir. 

(b) and (c). In the absence of any 
authentic information on the cost of produc-
tion of iron in other countries, it is not 
possible to compare the cost of production 
of iron in India with cost of production of iron 
in other countries. 

(d)and (e). Besides excise duty, a levy 
on account of Engineering Goods Export 
Assistance Fund (EGEAF) is levied on sale 
of pig iron produced by SAIL (excluding 
liSCO). VSP and TiSeO. Presently, the 
rates of excise duty and EGEAF levy are as 
under:-

i) Excise duty : 10% advalorem 

ii) EGEAF : As. 113.'-per tonne 
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(f) Excise duty and EGEAF levy amount 
to about 12% of the ex-works price of pig 
iron produced in SAIL plants. 

(g) Some of the proposals contained in 
the Budget for 1994-95 such as reduction of 
interest rate on term loans, allowing 
MODVAT on capital goods and petroleum 
products, etc. will help in lowering th~ost of 
production of pig iron in the country. 

[English] 

Nuclear Non-ProlHeratlon 

1978. SHRI MANORANJAN 
BHAKTA: 

SHRI SUDHIR SAWANT: 
SHRIMATI VASUNDHARA 

RAJE: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether the Government are en-
gaged in bOateral talks with various coun-
tries in regard to nuclear non-proliferation; 

(b) if so, the details thereof, country-
wise; 

(c) whether nuclear non-proliferation 
treaty in its present form is discriminatory; 

(d) if so, whether the Government had 
taken any initiative in this regard on aIOCount 
of various international developments; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRYOFEXTERNALAFFAIRS(SHRI 
R.L BHATIA): <a) and (b). Yes, Sir. 

Government have held bilateral discus-
sions wIh the US, UK, FAG, France and 

Japan on disarmament, non proliferation 
and international security related issues, 
including on nuclear non proliferation. These 
talks offer an opportunity for exchange of 
views in details on these subjects with a view 
to developing a better understanding of 
each other's concerns and positions. These 
talks are part of an ongoing dialogue. 

(c) to (e). Yes, Sir. 

Government has consistently stated 
that it will not sign the NPT in its presentform 
because of its discriminatory nature which 
seeks to establish a permanent division 
between the nuclear haves and have nots. 
Government had presented an Action Plan 
for ushering in a Nuclear-Weapon-Free and 
Non-Violent World Order at the Third Spe-
cial Session of the United Nations General 
Assembly devoted to disarmament in 1988. 
At the summit meeting of members of the 
Security Council in New York in January 
1992, Prime Minister had stated that with 
the end of the Cold War, there exists an 
opportunity to develop a new international 
consensus to tackle t" non-proliferation 
issue. 

Plant. Processing Baby Food 

1979. DR. AIVIIT LAL KAUDAS PATEL: 
Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state: 

(a) the details of all the milk plants 
processing baby food in Gujarat state; 

(b) whether the Government propose 
to set up milk plants in the State to process 
baby foods; 

(c) if so, the details thereof andthetotal 
amount proposed to be invested; and 

(d) if not, the reasons therefor? 



505 Wntten AM_IS . PHALGUNA 16, 1915 (SAKA) Wrlten ~506 

THE MINISTER Of STATE OF THE (d). Thefollowjngplantsmanufactur.itbaby 
MINISTRY OF FOOD PROCESSING· IN- Food in Gujarat State: 
DUSTRIES (SHRI TARUN GOGOI): ·(8) t~ 

Name of the Unit Plant Capacity 
MTlday 

1. MIs. Kaira Distt. Coop. Milk Producers Union 65 
Ltd., Anand (Gujarat). 

2. MIs. Mehsana Distt.Coop. Milk Producers 112 
Union Ltd., Mehsana (Gujarat) 

3. MIs. Saharkantha Distt. Coop. Milk 72 
Producers Union Ltd., Saharkantha (Gujarat) 

4. MIs. Banaskantha Distt. Coop. Milk Producers 12.5 
Union Ltd., Palampur (Gujarat) 

Central Government does not set up 
the Food Processing Industries directly. As 
per the New Industrial Policy, no Industrial 
Licence is required for setting up of units for 
manufacture of milk products including baby 
foods. No proposal has been received in 
this Ministry from the State Government of 
Gujarat to establish a plant for manufactur-
ing/preparing Imaking baby food in Gujarat. 
The Government has not received any com-
plaint regarding shortage of baby foods in 
the country. 

Allocation of Funds to National 
Highways and Bridges In Mahar_htra 

1980. SHRI SUDHIR SAWANT: 
SHRI SANDIPAN BHAGWAN 

THORAT: 

\lVIII the Minister of SURFACE TRANS-
PORT be pleased to state: 

<a) the allocation funds during 1994-95 
and Eighth Plan Period for National High-

. ways, their Maintenance and repairs con-
struction of bridges, conversion and broad-
ening of National Highways, new roads 
extention etc. for Maharashtra; 

(b) the details of the proposals received 
in this regard from the State Government 
and the action taken thereon; .and 

(c) the details of proposals cleared and 
still pending including the proposal for for-
eign investment? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER):(a) The alloca-
tion of funds lor development and mainte-
nance and Repair of National Highways in 
MaharashtraduringfirstthreeyearsofEighth 
Plan is as under:-
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(Rs. iIt Iakhs) 

Year Development Maintenance & Repair 

1992-93 3280.00 1506.6n 

1993-94 3080.00 1734.63 
(Tentative) (Tentative) 

1994-95 2600.00 Cannot be indicated 
(Tentative) at this stage. 

(b) and (c) 8th Plan Provisions for National Highways in Maharashtra and proposals 
cleared so far are as below: 

Category 

Widening to 4 lane 

Widening to 2 lane 

8th Plan 
provision 

161 Kms. 

40 Kms. 

Strengthening at Weak 169 Kms. 
pavements ; 

Improving ridiog quality 200 Kms. 

Paved Shoulders 138Kms. 

Bridges 56 Nos. 

Cleared 
so far 

58Kms. 

16 Kms 

53Kms 

79Kms 

15 Nos. 

No proposal for foreign investment is pending. 

[ Tntll8lation) 

1981. SHRI GUMAN MAL LODHA: 
DR. CHINTA MOHAN: 

Wil the Minister of STEEL be pleased 
to state: 

<a, ...... the JIfOduction of electric 
arc furnace-steel hM been declining for the 
past ttne ,..,.; 

(b) if not, the details thereof; 

(c) whether 50% units have been closed 
down due to high taxation rates on steel-
scrap imports; and 

(d) if so, the action proposed tobetaken 
by the Govern~ to rehabilitate these 
units? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) to (d). h is a fact that 
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production of electric arc furnace units has 
been declining for the past three years. The 
performance of electric arc furnace units in 
the country has been affected due to various 
factors such as demand recession, higher 
power tariIts and increase in the input costs 
specially due to the rise in international 
search prices, which has led to the closure 
of 85 out of 180 such units. Government 
have recently constituted an Evaluation 
Group to examine the problems of Electric 
Arc Furnace units and suggest a compre-
hensive action plan for their development. 

(Eng/ish] 

Performer¥» profile 01 NALCO 

1982.SHRI SAN>IPAN SHAGWAN 
THORAT: Will the Minister of MINES be 
pleased to state: 

(a) whether attention of the Govern-
ment has been drawn to the news report 
appearing in the Economic Times dated 
January 10, 1994 under the caption "Nalce-

heading for a debt trap"; 

(b) the reaction of the Government to 
the observations made therein; 

(c) the details of action proposed to be 
taken thereon; . 

(d) the performance profile of Nalco for 
the last three years; and 

(e) the projected profile for the Eighth 
Plan? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI SALRAM 

. SINGH YADAV):(a) Yes; Sir. 

(b) and (c). The National Aluminium 
Company Limited (NALCO) is not heading 
for a debt trap. 

(d) and (e). The perforrnal')Ce profile of 
NALCO for the last three years and the 
projected profile for the Eighth Plan are 
given below-
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Contract Labour 

1983.SHRI RAM TAHAL 
CHOUDHARY: Will the Minister of STEEL 
be pleased to state: 

(a) whether work is being undertaken 
through contract labour system in the corpo-
rate offices under his ministry in various 
states; 

(b) the names of such States where 
contract labour system is being adopted and 
the names of the States where this system 
has been abolished; 

(c) whether the Government have any 
scheme to abolish the contract labour sys-
tem in the remaining States also and to 
employ the labourers departmentally; and 

(d) if so, the details thereof and the 
steps being taken in this direction? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV):(a) to (d). The information is 
being collected and will be laid on the Table 
of the House. 

[Eng/ish] 

Allocation and Action Plan for 
Food Processing Units 

1984.SHRIAVTARSINGHBHADANA: 
Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state: 

(a) the amount earmarked annually by 
the Government for food processing units in 
Haryana and Uttar Pradesh during Eighth 
Plan, year-wise; 

(b) whether the Government have for-
mulated any special action plan for Haryana 
and Uttar Pradesh during the Eighth Plan in 
tbis regard; 

(c) if so, details thereof; and 

(d) the steps being taken for its imple-
mentation? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI):(a) to 
(d). The outlay approved for the Plan 
Schemes of the Ministry of Food Processing 
Industries during the 8th Plan is Rs. 146 
crores. No State-specific earmarking of 
Plan funds is made. However, assistance 
under the Schemes is provided to State 
Government Organisations!Cooperatives! 
Voluntary Organisations etc. for setting up 
or enlarging processing facilities. develop-
ing backward linkages with farmers. mar-
keting support, pork. poultry and other meat 
processing facilities, tuna and other fish 
processing facilities, deep sea fishing and 
processing. setting up of cold chains, re-
search and development in food processing 
and packaging and training of man power in 
certain sectors etc. 

Persons displaced due to Srlsallam 
Hydel Project 

1985. SHRI SULTAN SAL1\HUDDIN 
OWAISI: Will the Minister of POWER be 
pleased to state: 

(a) whether a large number of persons 
were displaced in Andhra Pradesh on ac-
count of establishment of Srisailam hydro-
electric project; 

(b) if so, the details thereof andthetotal 
number of persons affected as a result 
thereof; 
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(c) whether the Government have 
worked out a package for the rehabilitation 
of these persons; 

(d) if so, the details thereof and the 
funds earmarked therefor; and 

(e) the steps being taken for its imple-
mentation? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYVA NAJOU): (a) and (b). 30,979 
families involving 1 ,10,097 persons are like-
ly to be displaced due to setting up of 
SrisaiIam Hydro-electric Project. 

(c) to (e). As per the rehabilitation pack-
age formulated by Government of Andhra 
Pradesh aboutRs. 40 crores was paid to the 
affected families. The displaced persons 
have approached the courts for enhance-
ment of compensation and an additional 
amount of As. 49 crores has been paid 
towards enhanced compensation to various 
claimants under orders of the courts. The 
Government of Andhra Pradesh has in 
October 1993 constituted Lok Adalats to 
settle the cases of rehabilitation and an 
additional amount of As. 146 crores is re-
quired to be paid to the claimants. The 
Government of Andhra Pradesh is provkfmg 
infrastructural facilities such'. water sup-
ply, hospitals, roads etc. and has incurred 
an expenditure of about As.S crores for 
providing these facilities. In addition under 
the Irrigation Project Resettlement and 
Rehabititation programme, an amount of 
As. 13.37 crores is being provided with 
World Bank assistance for giving further 
facililies to the oust .. of the project. 

F ....... ln Andhra Prade8h 

1986.SHRI S.M. LAWAN BASHA: Win 
the Minister of FOOD PROCESSING IN-
DUSTRIES be pleased to state: 

(a) the details of the scheme relating to 
development of fisheries in coastal areas of 
the country in general and coastal Andhra 
Pradesh in particular; 

(b) the number of sick fishing units in 
Andhra Pradesh proposed to be revived 
under these schemes; and 

(c) the Hetails of the multinational com-
panies permitted to venture in this field? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING ~N
DUSTRIES (SHRITARUN GOGOI):(a) The 
following CentraVCentrally sponsored 
schemes are under implementation for de-
velopment of coastal marine fisheries in the 
country including Andhra'Pradesh:-

1. Motorisation of traditional crafts. 

2. Introduction of Plywood crafts. 

3. Introduction of intermediate type 
of crafts for pelagic fishing. 

4. Reimbursement of Central Excise 
Duty on high speed diesel sup-
plied to mechanised fishing ves-
sels below 20 rntr. length. 

5. Assistance to States for enforee-
ment of Marine Fishing Regula-
tion Act (MFRA) and setting up of 
artificial reefs and sea farming 
projects. 

6. Establishment c:A 37 Brackishwater 
Fish Farmers Development Agen-
cies (BFDAs) including 6 in the 
coastal districts of Andhra Pradesh 
for providing a package of techni-
cal, financial and extension sup-
port to shrimp farmers. 
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7. Establishment of pilot shrimp seed 
hatcheries. demo(lstration shrimp 
farms and demonstration-cum-
training centre. 

Apart from the above. the state Govern-
ment have their own plan schemps such as 
Assistance to fishermen for procurement of 
craft and ·geM.:Assistance to fishermen for 
mechanisation, Development of infrastructural 
facilities for fish processing, marketing and 
distribution etc. 

(b) There is no proposalJorrevival of sick 
fishing units under the above schemes as all 
the above schemes are meant for develop-
ment of coastal fisheries in order to encour-
age marjne fish production. However, under· 
a scheme announced for Rehabilitation of 
Sick Deep Sea Fishing Units; 21 deep sea 
fishing units from Andhra Pradesh are pro-
posed to be revived.-

(c) There are no multinational compa-
nies in coastal fishing or deep sea fishing at 
present. No permission has been given to 
any multinational companyfor deep sea fish-
ing since the announcement ofthe new Deep 
Sea Fishing Policy in 1991. 

[ Translation] 

Indian Bureau of Mines Office in 
Madhya Pradesh 

1987.SHRI MAHENDRA KUMAR 
SINGH THAKUR: Will the Minister of MINES 
be pleased to state: 

(a) whether Madhya Pradesh has a 
regional office of Indian Bureau of Mines; 

(b) if not, the reasons therefor; "and 

(c) whether Government propose to open 
a regional office of IBM in the State? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI SALRAM 
SINGH YADAV):(a) Yes, Sir. 

(b) and (c). Do not arise. 

[English] 

Oil Exploration at Godavari and 
Krishna Basins 

1988. DR.K.V.R.CHOWDARY:Wilithe 
Minister of MINES be pleased to state: 

(a) whether the Geological Survey of " 
India has conducted aeromagnetic surveys 
over parts of Godavari and Krishnabasins for 
oil exploration; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI SALRAM 
SINGH YADAV): (a) No, Sir. 

(b) Does not arise. 

12.00 hrs. 

[English] 

MR.SPEAKER:1willaliowoneafterthe 
other.- Please be. brief. 

[Translation] 

SHRI SHARAD YADAV (Madhepura): 
Mr. Speaker, Sir, a quantity of 40 lakh 
tonnes of newsprint has piled up in news-
print manufacturing paper mills. A quantity 

... _of up~o 200 tonne newsprintw8s permitted 
to be· imported free of excise tax for small 
and medium scale newspapers. Thepresent 
requisite quantity of news-print is 5 lakh 
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tonne and 4 and a half lakh tonne of that 
is manufactured indigenously and only one 
lakh tonne news-print used to be imported 
but forthe lastfe"" years the import has been 
made free of Excise Tax and it has resuhed 
in import of 3 lakh tonne newsprint and 
registration of lak..; newspapers has been 
done. Trlus, the paper mills are closed 
because the newsprint has piled up in the 
whole indigenoppus industry. An amount 
to the tune of Rs. 450 crores is spent on 
importing news-print. Earlier, news-print 
was being imported at the rate of 700 to 800 
dollats per tonne but now the foreign cO,m-
oanies have started dllmt-ing their news-
print in our country by bringing down its 
price. With a result there of such a situation 
may arise in our country which may lead to 
the closure of all the mills, 

Mr. Speaker ~ourmillsv'ereproduc
ing news-print as per our requirement but 
this Government has worlled towards clos-
ing down of indigenous industries of our 
country by making its import free of Excise 
Tax. Similarly, 10 pe'rcEmt excise duty has 
been increased on agrc !::lased industries 
which wer£f producing paper based on bag-
asse. All those industries are faCing a crises 
today which manufacture boxes and whic" 
have bee!) considered agro-based and thus. 
were exempted from duty. I, therefore, 
would like to make a submission, through 
you, that the news~print manufacturing mills 
are faCing a crisis in our country and these 
industries have a tJlle-up of 40 lakh tonne 

. newsprint, we have given our currency of 
Rs. 450 crores to foreig~ countries by way of 
import of news-print and foreign paper-mills 
are dumping their produce here. When all 
the industries will close down here and our 
print media will face a grave crisis for want 
of newsprint, we would be made to pay for 
':. This is a very big cri& '>. We would like to 
drawthe attention of the Government to this 
fact. 

SHRI RAM NAIK (Bombay North): Mr. 
Speaker, Sir, Suddenly 11 mills, under Na-
tional Textiles Corporation, Bombay, are 
closed down yeaterday and as a result 
thereof 15 ttrousand wOrllers have become 
unemployed. This is a grave problem and 
the mill-worker of Bombay will not be able to 
withstand this blow. r ',:; main cause for this 
closure is started to be the non- payment of 
electricty bills to the Tune of Rs. 4 crores py 
National Textiles Corporation due to Tata 
Electric Company. It has resuhed in closing 
down if Jam, Sitaram, Poddar, Madhusudan, 
Kohinoor, Appollo. Bombay, Jupiter, New 
Hind, Bharat and Digvijay mills etc. from 
yesterday onwards. The question is, wheth-
erthe Cp.ntral G.overnment can not expeditE> 
this paymentto the Tata company and even 
if the payment was not made. should they 
have cut the electricty connection? Has the 
Industry Dept. of the Central Government 
come to such a pass that it is not in a position 
to pay them? Their union has also subomitted 
a serious proposal in this regard yesterday. 

I demand that the Minister of State in 
the Ministry' of Labour and Finance Minister 
should come with statements in this ragard. 
A way-out must be found. If no way-out is 
found, then, a large-scale agitation will have 
to be launched The Government should 
make a st!"tement in this regard immediate-
ly. 

[English} 

MR SPEAKER: I would expect the 
Government to make a statement on this. 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS AND MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS' 
AND MINISTER Of STATE IN THE DE-
PARTMENT OF ELECTRONICS AND DE-
PARTI'JENT or' OCEAN DEVELOPMEN: 
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SHAI EDUARDO FALEIRO: Definitely. 

[Translation] 

SI-tRI JASWANT SINGH (Chiltorgarh): 
Mr. Speaker. Sir, last year the civil services 
exams had been suspended due to the 
leakage of papers. The" ,atter was sent to 
Supreme Court. Supreme Court has given 
its verdict. Now Government has to imple-
ment that decision. Most of those candi-
dates who were not allowed to appear in this 
examination forno fault of their have crossed 
the upper age-limit this year. As assured by 
the Government, these candidates should 
be given a lenient view. Otherwise they will 
suffer for no fault of their own when they 
become over-age for this year's exam. 

[English] 

MR. SPEAKER: Yes. Mr. Charles? You 
have not given any notice·· 

SHRI A. CHARLEE ,'Triltandrum): I gavp 

a notice at 10.30. I will be very brief. The 
Russian tourists and other foreign toruists 
staying in the ITDC. Janpath Hotel, New 
Delhi are being abused. They are being 
harassed by the security staff. Yesterday at 
mid-day some tourists arri\,ed from Bombay. 

MR. SPEAKER: Whyoo1ou not raise 
it with the Minister cOI;cerned? 

SHRI A. CHARLES: This is a very 
serious issue. The immage of the country 
has been affected. 

MR. SPEAKER: You have given a 110-

tlce at 10.30 only. 

SHRI A. CHARLES: I request that the 
Home Mini!?try may look into it. 

MR SPEAKER: It is a petty matter. 

You please take it up with the Minister. 

SHRI A. CHARLES: I request that an 
inquiry may be conducted and appropriate 
action should be taken. Foreigners are 
being treated badly. 

MR. SPEAKER: Please understand that 
this matter should be taken up with the 
Minister. 

SHRI ANNA JOSHI (Pune): I would like 
to raise the follOWing matter of public impor-
tance during today's Zero Hour. 

Vayudoot has been in action since 
1981. The accumula,,:~a loww of the Com-
pany during the last 20 years is more than 
Rs. 200 crore. The total employment of the 
Company is round about 1,500. The Gov-
ernment, witn the consent of the Prime 
Minister had taken a decision to merge the 
Vayudoot with the Indian Airlines on 25th 
May, 1993. Moreover. the administration 
of Vayudoot have decided to stop all flights 
of Avro planes with effect from 31 st Marcl •• 
1994. This will badly affect the Vayudoot 
service from Bombay to Kolhapur, Diu, 
Kandla, Porbandar, Pune, etc. There will be 
widespread discontent among the employ-
ees of Vayudoot. The employees of 
Vayudoot had gone on fast unto death to 
press their demand and to express discon-
tent. The Govemment have assured them 
of appointing two sub-committees to look 
into their grievances as well as to streamline 
the merger of Vayudoot with the Indian 
Airlines. However nothing concrete has 
transpired from these promises and the fate 
of 1,500 employees is in the dark. I would 
urge upon the Civil Aviation Minister to look 
into this matter urgently and take effective 
steps for the merge of the two companies, 
Vayudoot and Indian Airlines and also to 

. make a statement to that effect. 
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SHRI DALBIR SINGH (Shahdol): Mr. 
Speaker, Sir, 6 people died on the 5th ofthis 
month in Kotma Coal mine in my.:onstituen-
cy dueio caving-in of the mine. This mine 
was closed and was in a delapidated condi-
tion. Even then, the labourers were forced 
by the officials to enter the mine and extract 
coal. Even the sufficient e4-gratia amount 
has also not been provided to the Kith and 
Kins of the deceased. Such mishaps keep 
occuring in mines. My submission is that 
their dependents should be provided jobs 
and they are duly compensated. The strin-
gent action must be ta""n against those 
officials who forced the labourers to work in 
the already closed mine. 

[English} 

SHRI SUDARSAN RAYCHAUDHUR~ 
(Serampore): Mr. Speaker, Sir, with your 
~ind permission, I would like to draw the 
attention of the entire House and the Trea-
sury Bench too to the disastrous situation 
prevailing in the National Textile Corpora-
tion Controlled Mill,' particularly in West 
Bangal and in the entire Eastern Region. 

Sir, a letter has been received by the 
Eastern Region officials from the holding 
company regarding tn' budgetary subsi-
dies and the wOlking capital. The Eastern 
Region requires a surrlt of Rs. 30 crore 
annually. It is apprehended that'from the 
1st of April they would be receiVing only Rs. 
10 lakhs and the wages of the employees 
would be stopped. Already in the NTC mills 
in West Bengal, production has been stopped 
due to paucity of funds and due to paucity of 
cotton and other raw material. 

Under the circumstances. I would urge 
upon the Government to release funds im-
mediately, not only for the wage payment 

but also the required raw material from the 
CCI orthe Maharashtra Cotton Corporation 
so that the mill can start its production 
immdiately. On this matter, we had asked 
the Textile Ministry to look into this matter 
several times. The Hon.Textiles Minister 
had assured us that suitable funds would be 
released and also the modernisation 
programme would be taken up. But up till 
now, nothing has been done in this regard. 

SHRI SOMNATH CHATTERJEE 
(Bolpur): Mr. speaker. Sir, you are kind 
enough to allow us to raise some important 
matters and we will do that within a short 
time. But. Sir, even the Minister for Parlia-
mentary Affairs is not here. 

MR. SPEAKER: Shri Faleiro is-here. 

SHRI SOMNATH CHATTERJEE: I am 
sorry. I am glad that he is listening. Sir, I 
earnestly request you to see that some 
response is made within a reasonable time. 
at least within one or two days because 
thousands and thou<, .... nds of people are 
being involved and their wages are not going 
to be paid. I, therefore, earnestly request 
the hon. Minister to do the needful in this 
regard. 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R. L. BHATIA): Shri Shuklaji has come. 

SHRI SOMNATH CH4.TERJEE: It is 
good that Shri Shuklaji has come. I would 
request the hon. Minister to pay attention at 
lealst to human miseries and do ttlE~needful 
in this regard. 

SHRI MRUTYUNJAYA .NAYAK 
(Phulbani): Mr. Speaker, Sir, there has been 
a delay in releasing funds for the construc-
tion at the bridge at boudh and Kiakota. The 
Central Government had delayed to release 
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the necessary funds. As a result of which, 
the State Government is unable to float the 
tender. Since summer has commenced, I 
would wish that work for the construction 
of the bridge shl'I.ld begin immediately. 
Otherwise. the cost of raw matreials and 
other thin~ will increase and a revised esti-
mate has to be prepared. Therefore. to 
avoid delay and begin the construction work 
immediately, I would request the hon. Min-
ister to take up this matter with the State 
Government and do the needful. 

[T fanslation] 

SHRI HARIN PATHAK (Ahmedabad): 
Mr. Speaker. Sir. in the present budjet ex-
cise duty has been raised particularly on 
cotton yarn and polysteryarn. Consequent-
ly. in GujaraL.{lnterruptionsj. .. 

[English] 

MR. SPEAKER: We are going to dis-
cuss the same thing in the Budget. 

{Translation] 

SHRI HARIN PATHAK: They are on 
strike since yesterday. And the textile mills 
have been closed down since the 6th of 
March .. . (Interruptions]. .. Therefore. 
Mr.Speaker, Sir. I would like to draw the 
atention of the Gn'lemm'mt in the august 
House that all the factories including 
hand loom and Powerloom factories, small 
scale Engineering small scale steel facto-
ries and all the one and a half lakh small 
scale factories have gone on strike since the 
6th March. 1994 in Gujarat and for 1 or 2 
days all over Maharashtra Even the engi-
neering. foundary '>IToi'1I .;cale Industries. 
brass ano textiles industries all al a on striKb. 
In such situation specially the cotton indus-
tries would be shattered in the country and 
5 lakh workers would b e rendered jobless 

within next one month. BE' ittextiles, steel 0, 
foundry, all the small scale industries will be· 
adversely affected in the time to come. All 
the powerloom and handloom industries 
have gone on strike since yesterday and the 
remaining.industri~s a;p also likely to go on 
stlike. On behalf of the people of Gujarat I 
would like to urge upon the Govemment 
that it should give assurance to all the small 
scale industrie'; in the House and the hike in 
the excise duty should be 
withdrawn ... {lnterruptionsj. . 

SHRI UPENDRA NATH VERMA 
(Chatra): Nearly 151akh farmers grow toma-
to in my area but it is being sold at the rate 
of 25 to 30 paise per kilogram there. In such 
a situation I would like to urge upon the 
Govemment that Units of Food Processing 
Industry should be set up at Chatra and 
Palamau districts at the earliest. 

SHRIMATI GIRIJA DEVI (Mharah 
Ganj): Mr. Speaker, Sir. the teaching and 
non-teaching staff working at the Bharat 
Coking CoalUmited have been on dhama at 
Jantar MantarforthE'ir genuine demands for 
last three months. 

Mr. Speaker. Sir, last year the then 
Hon. Minister of Coal had taken notice of 
their genuine demanris and assured them 
on moral grounds that the Govemmentwould 
accept their genuine demands. Their first 
and foremost demancl ''; that they should be 
awarded the pay-scale at par with the Gov-
ernment teachers of the State. But this has 
remained an assurance only so far. Not to 
speak of their second demand, even their 
first demaod regarding their pay seale has 
not been met. 

Sir. their other demand is that their 
children should bn provided concession in 
study fees and the medicines supplied for 
their health should be made available to 
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them. But none of these demands has been 
fulfilleld so far. The teachers there-who are 
the controllers of their fate of lakhs of chil-
dren are starving and have sat on the roads 
here. But the Central Government is not 
considering their genuine demands. Before 
the situation goes out of hand, the Govern-
ment should take initiative ::nd pay attention 
10 the demands of these teachers so tha: 
their condition may not be worse. 

SHRI NITISH KUMAR (Barh): Half a 
minute should be allotted to myself alsc. 
They are not·getting their salarly even equal 
to the minimum wages. 

[English] 

MR. SPEAKER: This is not going on 
record ... [Interruptions}" 

·MR. SPEAKER: Mr. Nitlsh Kumar, she 
"las donp it very only .>h..; do(. not need 
your help. 

[Translation] 

SHRI MOHAN RAWLE (Bombay-South 
Central): Mr. Speaker. Sir. in Bombay city. 
following the closure ot mills 70,000 mill 
workers have already been rendered job-
less for last two and a halt or three years and 
today ... 

[English] 

MR. SPEAKER: Mr. Rawle,l have asked 
the Government to make a statement on 
that point. Mr. Chauhan. please. 

[Translation] 

SHRI MOHAN RAWLE: I want to sub-
mit only this much that. .. 

• Not recorOed 

MR. SPEAKER: I have asked the Gov-
ernment to make a statement on the state-
ment made by you here. 

[English] 

SHRI CHET.!I.N P.S. CHAUHAN 
(Amroha): Sir, four Pakistani and one 
Bangladeshi ultras were arrested by the 
Delhi Police late last week. along with a local 
contact. Police have also recovered explo-
sives and sensitive documents and found a 
laboratory manufacturing explosive devic-
es. 

It is informed .that all the six of them 
were instructed by Pakistan's lSI to plant 
explosives, poison wells and organise strike 
all over the country to cnpple the Indian 
economy. 

This is the first time that Pakistan Ass 
utilised its own nationals for terrorist activi-
ties. Earlier. thB Kashmiri and Punjabi mil· 
itants, along with some fundamentalists were 
used tor terronsm in India. All the six 
arrested are well trained in Guerilla warfare 
and use of rockets and artillery guns. One 
of the four Pakistanib, Khalid Pahelwan. 
partiCipated in an attack on an Indian Army 
post in Poonch last year. 

I demand that the Government comes 
out with tull details about this and also 
checks infiltration from Pakistan and 
Bangladesh ... 

I 'vnuld als(1 li"c to say here that the lSI 
activities have increased In Nepal and 
Bangladesh and. as such, on thiS basis the 
Government should take up the matter with 
Nepal and Bangladesh also to check these 
activities. 
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SHRI SANTOSH KUMAR GANGWAR 
(Bareilly): Mr. Speaker. Sir. through you I 
would like to draw the attention of the Hon. 
Minister of Finance to a problem in my 
constituency. The regional office of the 
Union Bank of India has been in operation 
for last ten years in my area. But that 
regional office is being shifted without any 
reason. Thirteen districts underthe Bareilly. 
Moradabad. Kumaon and Agra Divisions 
are controUed by this regional office. By this 
not only department will have to borne an 
additional financial burden of Rs. 20 lakh but 
the other staff working therin and the cus-
tomers will also be affected by doing so I. 
therefore. would like to urge upon the Hon. 
Minister of Finance to look into this issue 
and issue orders to let remain this regional 
office at Bareilly itself. 

12.22 hrs. 

PAPERS LAID ON THE TABLE 

Annual Report and Review on the 
working of Inland Waterways Authority 

of India, Noida, for 1992-93 and 
Statement for dela\. in laying these 

papers. 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): I beg to lay on 
the table:-

(1) (i) A copy of the Annual Report (Hindi 
and English versions) of the In-
land Waterways Authority of In-
dia, Noida. for the year 1992-93, 
alongwith Audited Accounts un-
dersection 24 of the Inland Water-
ways Authority of India Act, 1985. 

(ii) A copy of the Review (Hindi and 
. English verions) by the Govern-
ment on the working of the Inland 
Waterways Authority of India. 
Noida. tor the year 1992-93. 

(2) Statement (Hindi and English ver-
sions) showing reasons for delay 
in laying the papers mentioned at 
(1) above. 

[Placed in Ubrary.seeNo. LT-5477/94] 

(3) A copy each of the following pa-
pers (Hindi and English versions) 
under section 5E of the Dock 
Workers ii'legulation of Employ-
ment) Act. 1948:-

(a) (i) Annual Heport ofthe C<:lChin Dock 
Labour Board. Kochi. for the year 
1992-93, alongwith Audited Ac-
counts. 

(ii) Review by the Government on the 
working of the Cochin Dock Labour 
Board. Kochi. for the year 1992-
93. 

[Placed in Ubrary.seeNo. LT-5478/94] 

(b) (i) Annual Report ofthe Kandla Dock 
Labour Broad. Kandla. fortheyear 
1992-93. alongwith Audited Ac.-
counts. 

(ii) Review by the Government on the 
working of the Kandla Dock Labour 
Board, Kanrf!"\ for the year 1992-
93. 

(Placed in Library, See No. LT-5479194) 

(c) (i) Annual Report'Ofthe Madras Dock 
Labour Board. for the year 1992-
93, alongwith Audited Accounts. 
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Annual Report and Review on the 

(ii) Review by the Government on the 
working of the Madras Dock Labour 
Board, for the year 1992-93. 

[Placed in Library, See No. LT-5480/94] 

(4) Three statements (Hindi·and English 
versions) showing reasons for 
delllY in laying the papers men-
tioned at (3) above. 

[Placed in Library. See No LT-5480/94) 

(5) A copy of the Ministry of surface 
Transport, Research ,officer 
(Wage Revision) Recruitment 
Rules. 1993 (Hindi and English 
versions) published in Notification 
No. G.S.A. 78 in Gazette of India 
dated the 5th February. 1994 is-
sued under proviso to article 309 
of the Constitution. 

[Placed in Library ,See No L T -5481/94) 

Errata to the Report pf Comptrol-
.... and Auditor General of India -
Union Government (No.6 of 1993) 

(Commercial) - Steel Authority of India 
- &okaro Steel Plant. 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SANTOSH 
MOHAN DEV): I beg tolay on the table:-

a copy of th8 Errata. (Hindi and 
English versions) to the Report* of 
the Comptroller and Auditor Gen-
eral of 1(;1ia-unl(Jf1 Government / 
(No. 6 Qf 1993) (Commercial)-
Steel Authority of India Limited-
Bokaro Steel Plant. • 

(Placed in Library,See No. L ~ 5482194) 

working of Oamodar Valley Corpora-
tion, calcutta for 1992-93 and State-

ment for delay in laying these papers. 

. THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): I beg to lay on the 
table:-

(1) (i) A copy ofthe Annual Report (Hindi 
and En~;'sh versionst- of the 
Damodar Valley Corporation.-
Calcuita, for the year 1992-93. 
alongwith Audited Accounts un-
dersub-sectiort( 5) of section 45 of 
the Damodar Valley Corporation 
Act, 1948 

(ii) A copy of the review (Hindi and 
English versions) by the Govern-
ment on the working of the 
Damodar Valley Corporation, 
Calcutta, for the year 1992-93. 

(2) Statement (Hindi and English ver-
sions) showing reasons for delay 

. in laying the papers mentioned all 
(1) above. 

[Placed in Library,See No LT-5483/94] 

12.22112 hn. 

PUBLIC ACCOUNTS COMMITTEE 

Sixty-first Report 

SHRI BHAGWAN SHANKAR RAWAT 
(Agra): Sir, I beg to present the Sixty-first 
Report (Hindi and English versions) of Pub-
lie AccounIs Committee on action taken on 
164th Report (8th Lok Sabha) on Alleged 



533 S't;pplementary Demands PHALGUNA 16,1915 (SAKA) Re. Discussion on 534 
for Grants Manipur 

u"authorised importations of plant and ma-
chinery, misdeclaration and under-invoicing 
of goods by a textiles manufacturer. '. . 
12.23 hrs. 

SUPPLEMENTARY DEMANDS FOR 
GRANTS (JAMMU AND KASHMIR), 

1993-94 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M.V. 
CHANDRASHEKHARA MURTHY): Sir, I beg 
to present a statement (Hindi and English 
versions) showing the Supplementary De-
mands for Grants in respect of the State of 
Jammu and Kashmir for 1993-94. 

[Placed in Library,See No L T-5484/94] 

12.23 112 hrs. 

JAMMU AND KASHMIR BUDGET, 
1994-95 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M.V. 
CHANDRASHEKHARA MURTHY): Sir, I beg 
to prpesent a statement of estimated re-
yeipts and expenditure of the State of Jammu 
and Kashmir for the year 1994-95. 

[Placed in Library, See No L T-5485/94] 

12.24 hi's. 

SUPPLIMENTARY DE~ANDS FOR 
GRANTS.(MANIPUR).1993-94 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M.V. 
CHANORASHE~HAAA MURTHY): Sir, I beg , 
to present a statement of (Hindi and English 

President's Address 
versions) showing the Supplimentary De-
mands for Grants in respect of the State of 
Manipur or 1993-94. 

[Placed in Library,See No LT-5486/941 

12.24112 hrs. 

MANIPUR BADGET, 1994-95 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M.V. 
CHANDRASHEKHARA MURTHy): Sir, I beg 
to present a statemen: Ji estimated receipts 
and expenditure of the State of Manipur for 
the year 1994-95. 

[Placed in Library, See No L T-5487/94] 

12.25 hrs 

RE: DISCUSSION ON MOTION OF 
THANKS ON THE PRESIDENTS 

ADDRESS 

SHRI RAM NAIK (Bombay North): Sir, 
on a point of information. Today the Prime. 
Minister is due to reply to the Motion of . 
Thanks on President's Address. We would 
like to know the exact time because proba-
bly we shall have to help·the ruling party tor 
maintaining the quorum in the House. So. if 
we know the exact time. it Will help both the ' 
sides. 

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF PARLlA-
ME·NTARY. . AFFAIRS (SHRI 
VIDYACHARAN SH.lJKLA); Sir. it waS de-
cided ~y the Leaders and then in the Busi-
ness ADvisory Committee that the Prime 
MiDister will reply to the davate on 8th 
morning. immediately after the Question 
Hour. aAd In between we can take up discus-
sion on either the Railway Budget or the 
General Budget . .[Interraptionsj. 
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SHRI RAM NAIK: Sir. we are then 
losing the importance of this Motion 
if ... [lnterruptions]. 

SHRI VIDYACHARAN SHUKLA: Sir, 
we had decided about 8th~oming because 
all the time that has been allocated by the 
BAC has been taken up. Only three minutes 
remain, So, according to the decision of the 
House, we can take up the other discussion. 
We can take up discussion on Railways or 
discussion on the General Budget. 

[Translation] 

SHRI NITISH KUMAR (Barh): Mr. 
Speaker, Sir, the business of the House is 
!:>eing transacted in a v'Jry casual manner 

SHRI VIDYACHARAN SHUKLA: This 
is very unfair what do you mean to say by 
casual manner? ... [Interruptions] ... 

SHRI NITISH KUMAR: The Railway 
Budget or the General Budget has not been 
included in today's Agenda. The list of 
Business is being manupulated in a very 
casual manner. The liSt of Business is 
circulated by 
Secretariat...[lntefTUptions]. .. Mr. Speaker, 
Sir, he has stated that the hon. Prime Min-
ister would reply tomorrow in the meantime 
the Railway Budget or the General Budget 
will be discussed. It is·nothmg but a casual 
manner. This is our objection 
here .. .[Interruptionsj. .. 

[English] 

SHRI VIDYACHARAN SHUKLA: Sir, it 
was decided between the leaders and then 
later on in the Business Advisory 
Committee ... [lnterruptions]. .. 

[Translation} 

SHRI NITISH KOMAR. Just now, when 

the Hon. Member Shri Ram Naik had raised 
this issue, it was said that the Prime Minister 
would give reply on 8th morning. How the 
House will run. if it is discussed today and 
afterwards the railway orthe general budge! 
is taken up ... [lnterruptions} ... An issue is first 
decided in the BAC. meeting. then the 
HOl~se approvesUt where as you are asking 
to take up -this or that 
proposal.. .[Interruptionsj. . .It is seen that the 
quorum is not maintained, when the House 
reassembles after the lunch. The bell have 
to be rung for at least three times. The 
House is not being run as per the items 
mentioned In the list of 
business .. . [Interruptions]. .. Howthe business 
of the House will be accomplished. The 
Government is not interested in it aM even 
you do not take any stem a.ction, the result 
is that they are taking liberty .. .[Interruptionsj. 

SHRI JASWANT SJNGH (Chittorgarh): 
Mr. Speaker, Sir, in brief my submission is 
that generallylthe discussion on the Presi-
dent's Address concludes immediately. 
There were some circumstances when it 
could not be completed. During that discus-
sion, in accordance with your ruling. taking 
in view the pradicament of the Government 
the ordinance on Jammu & Kashmir was 
taken up. There was another violation when 
the discussion on railway budget was taken 
up on Friday during this discussion. Today 
the discussion on the President's Address 
was to be taken up. There is no mention of 
railway budget in the list if business we have 
got. 

[English} 

I submit to the Speaker that this debate 
which is already fractured twice is likely to 
collapse. If the debate on the President's 
Address to both Houses of Parliament col-
lapses in Lok Sabha. then I think. it is not a 
matter that has to be treated as a causal 
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matter of merely re-arranging the bu~iness 
of the House. 

I understand the obligations of the Gov-
emment and the Treasury Benches. We are 
ever mindful of the convenience of the Hon . 

. 'the Prime Minister. But even the Treasury 
Benches and the Prime Minister must take 
into account the convenience of the House 
and some consideration for the prestige of 
the House. 

! 

SHRI LOKANATH CHOUDHURY: My 
submission is, the programme was fixed 
after consultation that on Monday the Prime 
Minister would be replying. So, the Prime 
Minister is committed for today. 

You are now proposing that any new 
business can be ordered to be taken up. Will 
it create a good precedent in the House? I 
am not going into the reasons that are given. 
The reasons are true. But it will not create a 
good precedent in the House. 

MR. SPEAKER: I will explain to you.' 

In all faimess to the Minister and to the 
Govemment, I must say this. He had dis-
cussed this matter and said: "May be the 
Prime Minister would be required to speak 
on ·the 8th of this month". At that time, we 
had thought, generally the debate spills over 
and if we have fixed 10 hQurs' time, it would 
take 12 hours' time. lfit is 12 hours' time, it 
~Id take 16 hours. I said, "Maybe, there 
are so many others who would It'ke to speak· 
on thiS and we woulC',t allow them to speak . 
-and then if it is absoIumty necessary for him 
to_ speak on 8th. he will ~aliowed I() do 
that". . 

That is why ,I am oUhe view, If there are 
Members ~ want to speak on this, they 
s,hOUId be allowed to speak. 

As far as taking up of the business is 
concemed, well ifit.is absolutely necessary. 
we will do that. Butthen, we should allow the 
Members to speak-rather then taking LIP 
some Qtb8r11lislness.. . 

. \.~ ... 
And then, Jammu and Kashmir Budget 

and all those things are there. You know the 
Resolution was taken up for continuing the 
President's rule. At that time, it was stated 
that the Budget might not be discussed 
because all that was to be discussed in the. . 
Budget might have been discussed while 
discussil)g.the Resolution itiself. That was 
the position. 

I am intending to allow the Members to 
speak on the President's Adress becalf_se 
generally'whenever we have fix~ 1 0 hours' 
time. they have taken 12 hours ;;t;1d Wl:!enev~ 
er we have fixed 12 h~rs' time; they have 
taken 16 hours. .We do not want to disap-
pointthem. We would like to give them time. 

[Interruptions]· C ,. . 

[Translation] 

SHRI NITISH KUMAR: If thElMembers 
who want to speak are not present; what will 
happen? ... [lnterruptions} .. 

SHRI ,JASWANT SINGH: Mr. Speaker, 
Sir, I do not want to faIce part in the debate 
in this respect. My submission is that for the 
first time the dis(:ussion on the President's 

• Address has ~e meaning'Jess as if ~ 
weak animal, becomes use less: .. [inIemJp. 
tions). .. 

SHRI CHANDRASHEKI-lAR (BaUia): 
Mr. Speaker. Sir I would like to submit tha 
this is perhaps.forthe first time in the hislo.) 
of our Partlamentthat none is ready to spea~ 
on.the President's Address. I do not want to 
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[$h: Jaswant Singh) 

'hurtinyone'sleelings but my submiSSion is' 
. ttlat there is no time to speak on retreno""-. 
, ment of 1.40 lakh cloth mill workers. The 
hon. Minister of steel is sitting here-: 'There 
can be no discussion if the 70 rolling mills are 
closed down. Mr. Speaker, Sir, your asser-
tion is right tha~ each issue should be raised 
in me House as per rule. We cannot raise 
such issue which is related to the lives of 
Jakhs of people. Only because discussion 
cannot be held on it since it is' not on the 
,agenda and the things which are on agenda 

...oannol be discussed since the Government 
is not ready for diScussion on them. 

SHRI DEVENDRA PRASAD YADAV 
(Jhanjtuupur): He is sick. . 

SHRICHANDRASHEKHAR:ldonot 
want to comment on personal things. If he • 
sick, it would be bett~r ,f the House is 
ddjoume-:: till tomorrow. I am S&iin9 it very 
seriously .... {Interruptions}.:. 

MR. SPEAKER: You do not have the 
'fa<;ts that is why you are saying Uke th~t. 
Here I have the list of 50 people. 

• SHRI CHAN[)RASHEKH~: If there 
a~ peopIe.·who want to ape., then ask 
th8rri to speak. Such a ~ should not 
arise in future in the House aJ;id it has never 
happen4:d ea;.rJtHltthe tloI4. Prime Minis-

, let· ... 09l ~med"UP in !t+ House at the 
Jixe<f time #Of some other r&aeons to reply 

• the PresideAt;,s Addres8. in caSe he is sick 
'then it $ a~,.r a different Ctito.. 
Therefore, such.situ8tion should not take 
place. It's impact rerna~ 0fI this Partiament. 
the prestige of the Parliament and its pr0-
ceedings 

{E,p.tJj 

MR, SPEAKER: We can decide the 
mabrwiththeapprQYoalofthe~. We 

~re doing it to facilitate the Members to 
speak because our record shows that when-
ever 10 hours are fixed, 12 hours are given 
and whenever 12 hours are fixed, 16 hours 
are given. 

SHRI KIRIP CHALIHA (Guwabyati): I 
have to protest. There are a number of 
speakers who want to speak and they are 
not given time to speak. How are their 
names deleted? 

[Translation} 

SHRI NITISH KUMAR: Chaliha as well 
as your kindself has said that there is a list 
of speakers. I would like to draw your 
attention towards the statement of Shri V.C. 
Shukla [Interruptions}., Shri V.C. Shukla 
has asserted that there should be no debate 
on this subject, since it is te',) late and 
therefore either the Railway Budget or the 
General Budget should be taken up ... [Inter-
ruptionsj. .. 

[English} 

MR. SPEAKER: This is exactly what 
IiberaJisation is. You can comment on any-
thing at any time. Please sit down. This is 
too much. 

[TranslatiOn] 

SHRI NITISH ·KUMAR: I am helplRg 
you. 
i 

[English] 

MA. SPEAKER~ I do not need your 
aaaistance. Idonotneedyourh8tp. Please 
sit down. I am quite capable of helping 
myself. This is too much of intelligence. 

. [Trans"""'} 

SHRI NITISH KUMAR: What th8 han. 
Minister has said can bf! verified from the 



[&gJIisIJ] 

MR.. SPEAKER: Yoo do I!1IrIl have to 
speak.. .. fbemJpI/iIDnsj 

MR SPEAKER: Youdonot have to tell 
1IIat ttImg to me. 

[T,a,rsIaIionJ , 
SHRtBl-KlGENDRAJHA(Madhubana): 

Mr. Speaker, Sir,lwouldJiketosubrnit atew 
things. 

MR. SPEAKER: Please do not submit 
anything since the facts are not with you. • 
When you do not have the facts, why are you 
speaking. 

SHRI BHOGENDRAJHA: I am seeking 
your permission. • 

MR. SPEAKER: Making submission 
withoutfacts creates prOblems. Please take 
your seat. 

SHRI BHOGENDRA JHA: I want to 
speak on this very issue. 

MR. SPEAKER: That is not required I 
agree with Chandra Shekhar ji that there 
should be a detailed discussion on Presi-
dent's Address. This is because the Gov-
ernment take this opportunity to present its 
achievement of one year through the Hon. 
President and every Member is allowed to 
·express his views. There can be a serious . 
discussion on this matter. There is no use 
of raising the issue of 11 textile mills facing 
closure, during Ze'9 Hour. This issue can be 
raised while speaking on -President's Ad· 
dress and not only two minutes but 10-15 
minutes can be taken on this subject. The 
serious situation in .,;ammu-Kashmir can 
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aliso be ...... d at IengIh while holding 
dirn!5!5inn an Presideslt's Address. There -_lIBrious ...... of fanIign policy which 
c:an also be a subject of discussion during 
that COUISe. Issue IiIIe tax in 1he Budget 
waealsoraisedduringZeroHour. Suchan 
issue relating to 0..- economic policy can 
also b8 raised. 

We should speak only on a subject that 
has been included in the 8Ql!nda after a due 
delibration; we should not speak on a matter 
that·does not form part of the agenda. All 
these items are included in the President's 
Address and Members will be allowed to 
give their comments. If we relegate the 
importance of the President's Address into 
background by raising such an issue which 
should actually be raised while hol~ing dis· 
cussion of President's Address, then i think 
that will not be good for a democr8tk: sys-
tem. The list that is with me include the 
names of eight Members from the congress 
party, seven-eight members from the 
Bhartiya Janta Party, three-four members 
fr.om the Janta Dal and four-fivEt' indepen-
dent members who have aU to nnake sub-
mission. Perhaps Shukla t could not 
recognise the fact that there .ere so many 
members to speak. 

{Interruptions] 

I 
_ SHRI NITISH KUMAR: His contention 

was that Railway Budget or General Budget 
. should be taken up for discussion becauae 
time is Over. 

{English] 

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF PARLlA-
MENTAR¥ AFFAIRS (SHRI 
VIDYACHARAN SHUKLA): I meraly stated 

• that the TIt1I8 was allocated by1he BuaIness 
Advisory Committee ... 



MIl. SPEAKER: I _ .... IIIIaIiiIg!lbe 
list. 

SHRf VlDYACHARAN 9AIKlA:"11IM 
in case, I is necessary, we CIDl*I iaIe up 
other items. 

[Translafion] 

MR. SPEAKER: I was not having 1he 
list, now I am aware d it when 1he 1st has 
come tome. 

(English] 

SHR1 VlbvACHARAN SHUKLA: I might 
Temind the Hon. Members that while dis-
cussing it in the Business Advisory Commit-
t~, we had -said that in case more that 
seven hours were required we could cany it 
on to ·16 hours. Thatwas the decision. And 
the Hon. Prime Minister may be caHed upon 
to speak on the 8th morning. This was the 
decision. And unnecessarily this Is being 
said that debate is collapsing, the Prime 
Minister is ill. There is no question of that. 
The Prime Minister can come any time to 
reply to the debate. But according to the 
decision of the Business Advisory Commit-
tee, we have advised him that the reply 
W'lU1d be on 8th, immediately aftertheOues-
tion hour. Therefore, he is going to reply on 
8th at 12 0' clock. This is the on· ,. th~ng. And 
unnecesarily a mountain is t ''''g created 
out of a moIEi hiI. 

-$HAl NmSH KUMAR: He said Jl.Bttwo 
. nmul.. eartierthattime was oww. ('ntfHnIp-
liOns] 

'MR. SPeAKER: I have facls whereas 
·iDJ~· not. PresiQent's: Address is an 
'lRIfJIimpoItant thing. H ~s both Gov-
.JInlm8nt's achiewements)Of the preceeding 
¥JIBf 8Itd what is on its agenda for the 
zeomnv,year. :H is prepared byt1he Cabinet 
.attar .a serious eonsideration and then it. is 
'fIlII88Ilted· by Mae Presidellt. '''ow' if we 
waste our«lergyand time and set aside the 
jrnportance of President's Address, then 
that is a different thing. (Interruptions) 

SHRI RAJVEER SINGH (AnQIa): When 
wi111he "on:Prime_nister~..a reply. 

MR. SPEAKER: "!iomorrow. 

SHRI OEVENDRA:PRASAD'tMDAV: 
DiscussiOla on'the Rail .. y Budget bas be-
gun sinCe.., March. POIIIition regarding this 
must be made clear. 

MR. SP~ER: TodaJ discussioll\Wi1i 
be held on the President's AIIIdress. T 0I'R0f-

row the han. PriIae Minister will make repl}l. 
TheIe was sometin'le at our~1 on the 
4th March, that is why ~ on the 
Railway Budget w¥ taken up. 

[Interruptions] 

12.39 hrs. 

MATTERS UNDER RULEE 377 

(EngI,ish] 

(I) Need to under tIIIre .... ing .. 
..uon. by ONGC in KenIIe 

SHRI R,AMESH CHENNITHALA 
(KeraJaJ. It is said that the Indian 8Ub-

.continent Is tto8ting on oil. But enough 
eXpIoratoryWOllt not been undertaken In the 
NgIons which have enouah oil nnt~1 
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oil and natural gas, .i\ survey has FeYeatBd 
that the off-shore regipn of KasafgOde and 
Cochin has vast potentials. But-no worth-
while effort has been made to :undertalail 
drilling operation there. Too much concen-
tration in. 

I. therefore. request the Central Gov-
emment to direct the ONGC to undertake 
drilling operations in the State of Kerala. 

(ii) Need to take Instal a Hig po_I 
Low Power transmitter in 
punalur, quilon district, Kenla 
to ~ove Ooordarshan Tele-
cast there 

SHRI KODIKKLiNNIL SURESH 
(Adoor): Punalur is the headquarters of 
Pattinapuram Taluk and is centre of Quilon 
District. Pattinapuram Tflluk comprises very 
'ast arefl coverea il~ ·1Ii1s. mO .... ltains and 

rubber plantations. This place is densely 
populated and has many institutions like 
Rehabilitations Plantation.s Ltd .. State Farm-
ing Corporation of Kerala. Kallada Hydro 
Electric Project etc. There are so many 
educational institutions and other public and 
private undertakings. Punalur is the second 
Municipal Corporation in Quilon. This area 
is advanced culturally. educationally. Be-
sides this area has many tourist spots. 
Pilgrims from all over India. on way to the 
famous Sabarimala Temple are making use 
of Punalur for taking their food and for stay. 

12.41 hrs. 

[MR. DEPUTY SPEAKER in the chaiJ1 

Majority of the people in this area are 
having television. sets. But the reception of 
the telecast of Trivi1ndrum Doordarshan.is 
very poor and not clear. Due to the gap-
graphical features of this area the reception 
is obstructed. The only remedy for the 
above is instaUing a relay transmitter linking 

OOK Trivandrum. Punmur, .... a border 
town. a sizeabJ&' papulation: beIangjng to 
Tamil Nadu also-~ther8, lheyoprefer 
to see Tamil programmes in. their TV sets. 
For this also, a .lIrdtingJ relav transmitter is 
necessary. 

I. therefore. u~theGovemment 
to take necessary:steps- for setttng up Low· 
PowerTi'ansmitter ofHiQIlPowerTransmit-
ter at Punalur as earijtaBipOSBible. 

(iii) Need to chIJgk. pollutiOn caused 
by disch~ of efftu.ms i!1 
Barahmani amUB:ftiver; by'Ori-
eftt Paper Mills, Brajimlj,Nagar 
and Feritilizera~ Plant, 
ralcher in ~ -. 

SHRI SR.IBALLAV PANIGRAHI 
(Deogarh): The rivers Barahmaniand 1b are 
the most polluted rivers in Orissa as much 
as their water is unfit for human 
comsumption. Due to the effluents dis-
charged from the Orient PaperMHIs at BrijraJ 
Nagar. the waters of the Ib river has been 

. polluted and it becomeS diffICult even forthe 
fish to survive. So also such discharge from 
the fertilizer plant and the power plant at 
Talcher Coalfields pollutes the river 
Brahmani. PoUution ~in these two areas is 
causing environmental pollution besides 
aggravating the menace of poJiution in the 
rivers. This being a serious· problem. it . 
needs proper study andimmediate redressal 
measvres. 

(iv) Need to check pollution caused 
by discharge of effective steps 
to check .poUution caused by 
severaal industries in Rajasthan 
and Madhya PnKIeett 

[Translation} 

DR. LAXMINARAYAN PANDEYA 
(Mandsaur): Emission of effluent through 
certain Chemical and other industries Iocat-
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.u>r. LaxininaJayanJ 
'," 

ed in ditferent States cause;polI~1ID1M 
environment. Such industries violate :the 
Central and State Governments rulfs in:this 
regard and consequently creating hazards 
to the public. There are several factories in 
Rajasthan and Madhya Pradesh that are 
not mending their ways even after giving 
frequent waming to them by the Govern-
ment. Sajjan C~Is, Ba~ia Chemi-
cals, Jayant Vitamins-and Alcohol -flIants 
located in Raisen, Shajapur and Ratlam 
-districts,of Madhya PraQesh are such indus-
trial units whose emission of effluent 'have 
polluted the ground water to the extent that 
within the periphery of 15 killometers villag-
ers are not getting drinki,)g water even atthe 
depth of 300 feet. People of those areas are 
not only facing the crisis of drinking water, 
polluted water is also having adverse effect 
on agriculture. Houses and agricultural 
equiprnents are also not spared from its 
adverse effect. Hundreds of animals and 
birds have died due to polluted water during 
the last few days. Villagers coming under 
those areas have become victim of various 
diseases. 

I would request that the Union'Govem-
ment should-taKe stem action against such 
i "dustrial units.and if r~qlljred1here should 
also be amendment In law. 

[English] 

(v) Need to take measure to im-
prove1he condition of Looksan 
Tea £state. Jalpalguri, a TTCI 
Managed Tea Garden for mak-
ing it viable 

SHRI JITENDRJI_ NATH DAS 
(Jafpaiguri): I like to draw the attention of the 
Govemment to the deplorable condition of 

TTCI managed:tBaprden«liz. L1DmtcsaI:I Tea 
&lateB,.Jalpaiguri. It has been!tBken -over 
by T'FCI in .e81Iy 1980s. 'Its :comlltion is 
deteriorating day:by day despite baving a 
',bbaDming future. To revive this garden and 
tD'liBYe the elllPloyees 'from being,unem-
ployed, I utge upon the Govemmentto meet 
the following demands immediately. 

1 . Regular and oo.,1ime :paymenl of 
salaries/wages and supply of ra-
lion; 

2.' Adequate supply of coal to run the 
machines; 

3_ To clear the liabilities of the Es-
tate; 

4_ To replace the old anctbilol(-dateu 
machines to yield more; and 

5. To ensure proper and 'efficient 
management. 

(vi) Need to Remove -Besmctions 
imposed on P ....... vail 
conaeuional faIe!by1alllilIi~ 
between the rnaildand ....... 
Andaman and Nicober ....... 

DR. (SHRIMATI) K.S_ SOUNDARA'M 
(Tiruchengode): During my recent visit to 
Andaman and Nicobar Islands, many peo-
ple represented to me saying that a number 
of restrictions have been imposed on ,pas-
sengers travelling between mainland and 
Port Blair for availing concessional fares in 
flights and in Ships. These conditions caused 
a lot of hardship to people travel-ling be-
tween mainland and the Island. I request the 
Govemment of India to remove aU theBe 
conditions and restore the facilities awallable 
earlser. The Andaman and NicQbarAdmin-
istration may be asked to take early action' in 
this matter. 
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(vii) Need to provide. s~. post take effective steps to mala! TEFCO-and 
facility at Rampur Town in Uttpr other mills which art) incurrin!flosse$lIlab1e. " 
Pradesh' '. so that the workers are' not rendered j0b-

less. 
[Trans)atioil] 

SHRI RAJENDRA KUMAR SHARMA 
(Rampur): Mr. Deputy Speaker, Sir, my Lok 
Sabha constituency, Rampur, which has a 
population of five lakh, has several indus-
tries and sugar mills. From the viewpoint of 
trade it has the biggest centre of Menthol 
and every year Menthol worth crores of 
rupees is exported frQ~ there. But till date 
no arrangement has beEm ffiitde for speed 
post is this area, whereas several cities with 
the same size- of population have been 
provided with spee.d post facility. In the 

. absence of speed post facility ttie' work 
regarding trade and other fields cannot ~ 
done speedily and effeciently. Several 
memoranda have been given iothis regard 
but till date, no decision has been taken; 

So I urge the Central Government to 
make arrangments for speed post facility in . 
Rampur city for smoottl development of the 
area. 

(viii) Need to protect the interests of 
workers of national textile mills 
in Kanpur, UP 

SHRI KESRI LAL (Ghatampur): Mr. 
Deputy Speaker, Sir, Kanpur is a very im-
portant industrial city. not only for UP but for 

. the whole country. It was famous for pro-
duction of cloth by NTC mills but at present 
NTC mills in Kanpur are in a very critical 
condition. The same is true of famous 
TEFCO company. Lakhs of workerS have 
become unemployed and their families are 
on the verge of starvation. 

Therefore, I urge the Government to 
revive the closed NTC mills in Kanpur and 

12.48 hrs. 

• ""OTION OF THANKS ON THE 
PRESIDENT'S ADDRESS .... CONTD. 

[English] 

MR. DEPUTY SPEAKER: The Hou~. 
shall now take up further consideration 6f 
the Motion of Thanks on the Presidenfs 
Address. Shri Kirip Chaliha was on hiileOS. 
He may continue now. 

.;;_-_,j ..... 

, SHRI KIRIP CHALIHA (Guwahati): Mr. 
Deputy Speaker. Sir,. the other day I was 
speaking about the response of the opposi-
tion parties. Thei~ -was a condemnable 
response when the Prime MinistercalJed for 
an approach of eonsensus to deal with the' 
difficult situation prevalent in the'coulitry at 
that time. The country was facing disaster 
on many fronts .. ' r had already pointed out 
to the 'one point national agenda' of triviality 
and frivolity of ~ BJP. 

I had also pointed out the great fighting 
qualities of ourfriends in the Janata Dal who 
instead of fighting poveftlt-and hunger. fight 
among themselves like Spanish matadors. 
In that process, I had also pointed out the 
secret about hon. Shri Chandra Shekhar's 
loneliness and anger. ",-

Today, should I say something about 
their allies - allies ot'the Janata Oal the little 
communist parties? The leftistS are a bun-
dle of contradiction in an oceanofconfusion. 
[Interruptions} The communists are just 
relic ot'a dying dream. They themselves do . 
not believe in what they say. When ot~ 
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ben8v8, they get surprised. ~ere are no 
loi-.ger left ist party. They have become 

. leftover parties, a mere addendum, an ap-
Pendage it is like the nota bene of a love 
letter. When a couple i9 in love, as you 
know, their whole world consistS of them-
selves. They write long love letters praising 
eadh other. When they finish the fetter, at 
the end, they write: KN.B. Please -pay my 
respects to your parents." This is a totally 
unserious addendum. They do not mean 
anythil:'g. It is not serious at all. 

SHRI BHOGENDRAJHA(Madhubani):' 
Sit, I have a point of o(der. Is tflis House 
meant for hurling abuses? [Interruptions] 
Please here .me. [Interruptions] He had 
~ted that they did not believe in what they 
ptofessed or what they said. It is plainly 
saying that one is intentionally lylOg. That is 
about a party and the cause which is 
unparallel in sacrifice and integrity even 
now in the whole country and not like those 
saleable ~. [Interruptions]. 

SHRI KIRIPCHALlHA: He is not raising 
any point of order. [Interruptions] He is 
countering my aHegation.' {Jnterruptions) I 
am not yielding. {Internmtjpns] Is it a point 
Ot.aroer? [Jnt!rR1ptiQ'1& 

SHRI 8HOGENDRA·JHA:~~t must 
be removed from the 'proceedings of the 
House. (lntemJptions] . 

MR. DEPUTY SPEAKER: y~ contin-
ue. [Interruptions) 

SHRI KIRIP CHALlHA: I stand by what 
I say.' [Interruptions] They get surprised 
when peopfe believe tfle(!1. The leftist par-
tiee.N.B. as I said, in a love leiter. They have 
become an 'NB' of the Janata 081. They 
have no prO!)rarnn\EIS. of their~.. They . 

have no agenda of their own. Standing on 
. the precipice of oblivion, they are destined to . 

be drowned further in the history. That is 
why in spite of the great eloquence of Mr. 
Sornnath Chatterjee and in spite of the fact 
that he poses like reiricarnation of ',Kalki' -
Marxist 'Kalki' - in this House, I am sorry to 
say that the Communist parties have really 
let us down. [Interruptions] The opposition 
is a foil through which the performance of 
the Government gets illuminated. [Inter-
ruptions] I must say that moderation, re-
sponse and coostructiveness were never 
the strongpoints of the opposition. [Inter-
ruptions] 

As I said. they have only one-point 
agenda - aqenda of negativism, age'nda of 
scapticism. (Interruptions] That is why day 
after day, their incompetence and their fail-
ures get exposed more and more. [Interrup-
tions] Who is having the last laugh? This is 
the question I have been repeatedly asking. 
The last laugh is the best laugh and the 
winner has al)Nays the last laugh. Let me 
assert with the fullest confidence and with-
out any fear of contradiction that the winner 
in the last, two years has been our 
magnificient, praiseworthy and steadfast 
leader, Prime Minister P.V. Narasimha Rao 
and the Congress party led by him. His 
sagacious wisdom along has reScued this 
country which w~s on the brink of disaster. 

;: Sir, from conflict to cooperation. from 
despair to hope, from hatred to love, from 
triviality to profundity have bee'n the contri-
bution of Mr. P.V. Narasimha Rao to thi!> 
country .... [Interruptions]. ... I am coming to 
the policy now. 

MR. DEPUTY SPEAKER: lit is an intro-
duction to the policy n,atter. 

SHRI KIRIP CHALIHA: For the last two 
and a half years, he has been derisively 
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called Mauni Baba. His achievements are 
so,~ast that before him, all your sound and 
fury signify nothing. Like a skilful artist, 
Prime Minister, Mr. P.V. Narasimha Rao is 
trying to weave India into a colourful fabric 
which will inspire generations of future 
Indians ... (lnterruptions) ... Like gold in fire, 
all your criticisms will make him shine more 
and more. Some of them talk about his 
indecisiveness. In basics concerning this 
country, Mr. Narasimha Rao has shown 
decisiveness .which is mind-bogging. in il5 
stupendousness. No great man live in vain 
and the history af the world is nothing but 
giographies of great man. Let merry assure 
that Narasimha Rao's name will be written in 
golden letters in the history of India. Please 
try to learn from my leader. If you cannot 
follow him, at least, do not try to obstruct him 
because history will never forgive you for 
this aberration. This aberration borders 
criminality. I will summarise by saying this. 
The year is at the <;~ring. the day is at the 
mom, the lark is on the wing, the God is in 
heaven, Narasimha Rao is in power, every-

. thing will be all right with India. J"his has been 
the true sl;l_bSGl!llCe of the Addresss of the 
Presitlerii of this country. This is the central 
realiity for use the phrase of Mr. Jaswant 
Singh having said all that, I must point out 
four or five things on which I could like to 
~ave some kind of unanimity in this Housb. 
This is, of course, a great expectation but I 
hope that at times you will rise above petty-
politiCS and unite in certain matters national 
importance. 

Corruption has become a cancer in our 
society. Corruption has polluted our society 
very badly. Corruption is not only at high 
places but it has eilgulfed the country trom 
top to bottom and it is eating away the 
political system. I agree with Somnathji and 
Indrajitji on this point. The whole system is 
in danger because of corruption.' I wiH 
definitely request the Prime MiOisterto com~ 

out with a heavy hand against corruption all 
over the country. That should be given the 
next priority now. 

The second point is about cateism. 
Even communists have started tr!'lating • 
cateism as one of their reilyin points. I will 
come to .it at a later stage. I am really 
ashamed about the controversy in changing 
the name of a university and adding the 
name of Baba Saheb Ambedkar to it. It has 
become a matter of contr~versy. This is 
really Shameful for us. There should be no 
castes for Indians. We cannot have a caste 
identity. We must have only one identity, 
that is, the identity of an Indian. We musttry 
to enforce it at all levels, not only at the 
po.liticallevel or for gelling power. We must 
bolish casteism all together from our soci-
ety. Anybody who is sane and sensible 
should be ashamed of calling himself a 
brahmin or this or that. There should be no 
casteism in future. 

Lastly, I will talk about the North-East. 
I have to say something about the North-
East. The situation there has improved. 
And I will come to the details of it during the 
Budget discussion. Here, I must point out 
one thing honestly to this House and through 
you, to the hon. Minister of Finance. 

13.00 hrs. 

The whole of North East is in a vicious 
circle. There is no development. That is why 
there is insurgency. Insurgency further 
leads to deterioration 01 law and order situ-
ation Which, in tum, results in no develop-

, men!. Something has to be done to rescue 
my area from this vicious cycle. When the 
fruits of liberalisation are coming to the 
mainland, North East cannot be allowed to 
remain fanher and farther behind. Some-
thing must be done. 
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SHRIINORAJ. 'IT GUPTA (Midnapore): 
• But who is responsible for this non-develop-
ment? who is behind it? 

SHRI KIRIP CHALlHA: Shri Indrajit 
Gupta is our senior most and most respect-
ed Member of the House. I must say he, by 
himself, is an institution. He also should put 
his head together with aU of us. I appeal to 
all of you, through the hon. Deputy Speaker, 
to put your heads together and unanimously 

. request the Finance ~inister for the dev,:'· 
opment of North East, hightlighting the 
backwardness ofthe North East in particular 
and also regional disparity as a whole. 

Finally, I would like to speak just two or 
three sentences about ·Assam. Assam 
"lihould never become a killing field. It will be 
a. very sad day if Assam becomes a killing 
field. [Interruptions). There is no use blam-
ing ettCh other. These are national issues. 
Please listen to the voice of a sane person. 
When none of us wants that Assam should 
be a killing field, let us all put our heads 

• together' to see thaI thelti is ·:leace and 
progress in Assam. When our cause is 
national prosperity and when nationalism is . 
in darr" no person is important and no 
political party is important. I appeal to all of 
you to put your heads together and work in 
this direction. Please listen to the rising 
voice of the younger generatiens af Assam 
and see that in that part our country; nation-
ality triumphs fully and totally. We should 
nevt!r be complacent about it. I agree with 
all of you when you talk about these aspects. 

In the end, I thank you Sir, forgiving me 
time. ! also thank hon. M.)mbers for their 
response. Inspite ot. ny severe and Ittk. 
criticism, they have been quite restrained in 
not shouting me down. though I could see 
that Shri Bhogendra Jha has been quite 
agitated over my speech. I thank you for 

your kind cooperation. I hope the same kind 
of unamimity. cooperation and positiveness 
will come forth from the depth of your hearts 
for the common .Ciluse of progress and 
prosperity of our nafion. 

, \ 
\ 

MR. DEPUTY SPEAKER: Mr. Khanoria 
please.. 

[Translation] 

MAJOR O.O.KHANORIA (Khuangra): 
Mr. Deputy Speaker. Sir, I thank you for 
giving me an opportunity to speak on the 
President's Address. 

[English] 

MR. DEPUTY SPEAKER: Now, we 
adjourn for Lunch. You may please resume 
your speech after Lunch. The House stands 
adjourned to re-assemble at 14-05 hours. 

13.03 hI'S. 

The Lok Sabha then adjourned for 
Lunch till Five Minutes past Fourteen of 

the clOck. 

13.03 hI'S. 

The Lok Sabha re-8ssemble after 
Lunch at Thirteen Minutes past Fourteen 

of the Clock 

(MR. DEPUTY-SPEAKER in the Chair) 

MOTION OF THANKS ON THE 
PRESIDENTS AI)ORESS- CONTo. 

{English] 

MR. DEPUTY SPEAKER: Major D.O. 
Khanoria to continue his speech. 
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[Translalitin] 

MAJOR D.O. KHANORIA: Deputy 
SpeaIrIer, Sir, ~hank you. 

Discussion or t!"oe President's Address 
is going on in the House and several Mem-
bers have -expressed their views on it. But I 
1hink:tl:lat<Pfesident"s Address is nothing but 
a Al!IM3tion of success story of the Govern-
ment. If failures of the Government would 

. also have been mel!tioBed along with the 
success., .people would come to know abofJt 
the ilactmae .in RmctiOAing of the Govem-
meAt. -Pn!sident's Address has created a 
.picture as if Narasimha Rao Government 
has achieved an alkound success last year 
and l'8Ople have backed him. Had the fail-
ures.been also included in it. the people of 
the 'Coul'ltry would ha'O'e thought it has pre-
sented the real pictUi U ..:lut it ha " not !)cr,;' 

done. No mention has been made about 
price-rise. In ·its election manifesto, the 
corgress party had promised to roll back the 
prices within hundred days. But now several 
hundred days have passed and inflation is 
raisiAg day by day. The people in the country 
were really taken aback when prices of 
essential commodities were r.aised1en days 
before the commencement of session of 
Padiament. Budget Session is going on 
and it is too 'early to feel the impact of the 
Budget. 

Sir, hon. President has SUggE ,sted SOI1lP. 

concrete steps to:improve the law and Older 
situation in Jammu and Kashmir, but that 
can be done only when the actual result of 
those steps could be known to the people. 
My 'Parliamentary constituency is adjacent 
to.Jammu and'Kasi""ll'Iir. Kangra constituen-
cy ofHimaC'hal Pradesh is the most affected 
byterrofist activities laking place in.Jarnmu 
and KashmIr. Terrorism had also aff.IiCted 
Himachal Pradesh and the Govemment 
should pay attention towards it. I wodd not 

like to say mtJCh on the debt taken from other 
countries, Corrupti6h- at1d law and order 
situation in the country because my 
'coIleaegues have already said too muCh on 
these points. I would like to say that mini-
mum debt should be taken from. the other 
countries, and corruption should be 
minimISed if it cannot be removed altogett> 
er. ActuaHy removal of corruption at every. 
level should be our pfiority. 

Sir, Himachal Prades!, is a hilly area 
which has only two things in ~cess. Firstly 
we have enormous water. It is being used to 
generate electricity and is also being given 
to other States like Punjab, Haryana and 
Rajasthan. Farmers of other States irrigate 
theIr fields with this water and become pros-
perous but the drytand of Himachal Pradesh 
does not get the reouired amount of water. 
Electricity is generated from this water for 
wtlich royalty sl-auld be given to the State. 
When other areas which produce coal, oil, 
petrol etc. given royalty then why Himachal 
Pradesh is not given royalty for the electric-
ity produced by it. An agitation took place in 
support of this demand in the State and 
peopte had come over to Delhi in this 
connection but the Government has not 
accepted this demand. I, therefore demand 
thatwhosoevermaybein powerbutHimachal 
Pradesh Government shOlJkt ~ given roy-
alty for the electricity producedby it. 

Unless we gel the royalty we will not 
have the money. We will not be self-suffi-
cient and we will nave to depend upon Delhi. 
Himachal Pradesh has the capacity to pro-
duce 20,000 MW of electricity: But even 
after so many years of Congress rul9 only 
250 MW of electricity is being generated. 
Had we been produ'"ing 20.000 MW of 
electricity, our royalty at 10 percent agreed 
to by the Centre. would have come to As. 
1600 crores every year. But the Central 
Govemment never gives it a thought. 
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Sir. another thing is that. Himachal 
Pradesh abounds in stones. We can pro-
duce cement from it. When the BJP Govern-
ment was in power. in Himachal Pradesh it 
had given approval for setting up of several 
Gement industries. But now in the name of 
pollution. their numbers has been decreased. 
My request is that ~ir number should not 
be decreased and the- sanctioned cement 
industries should be set-up immediately to 
meet the problem of poverty and unemploy-
ment in H.P. to some extent. 

How Information an':! broadcasting min-
ister is sitting here. In Kangra and 
Dharamshala the construction worKs of build-
ing of radio station has been completed. 
Machinery has been installed. But required 
staff has yet not been appointed there. As a 
result there of broadcasting activities could 
not be started. I request the Han. Minister to 
take immediate steps in this regard so that 
we can develop our ancient culture all over 
the nation. Similarly. in Chamba and Kangra 
districts the T. V. transmission signals are 

- not clear lYld the people could not see even 
25 perce~t of the programmes telecast by 
Ooordarshan.1 We'llt to IJrge the minister to 
make arrengements to Instal high. low ano 
very low TV dish towers. so that the people 
of that area can view the Doordarshan 
programmes. 

I would like to ·jraw the attention 01 the 
House to another issue. In HimachaJPradesh 
Govemment is alloting land to Mujahiros. It 
is welcome step that land is being given to 
the teUer. The Mujahiros are beillg given 50 
Kanals of land and the people who had been 
owner of that lands for generations. are 
being given only 5 to 10 Kanals of land. I 
urge that the sufficient land should also De 
made availatie tv the ~ople 1;,.-1() are ttl' 
owners of lhat land. they must be given 

some compensation for land acquired from 
them at the market rate. 

Mr. Deputy Speaker. Sir. few days back 
an announcement was made that one time 
increase will be made the penSions of ex-

rvice mell. But in this reqard 22123 cate-
gOries have been left out. I urge that these 
categories should also be included. 

During the discussion on President 
Address the membersof Himachal Pradesh 
asked for giving subsidy on fruit. I support 
their demand but I would like to say that 
besides apples. galgal. lemon. kinnu. or-
ange. litchee, etc. Are also produced in 
HimaCIYal Pradesh. Therefore. not only to 
apple growers but Governments should gran! 
subsidy to other fruit grower also. 

Mr. Deputy Speaker. Sir. I hope the 
Prime Minister would answer the points 
which I raised during the discussion on the 
President Address. 

14_24 hrs. 

[English] 

SHRI A. CHARLES (TRIVANDRUM): 
Sir. I sland to support the motoin of thanks 
moved on the address by the President of 
India to Parliament. The Hon. President of 
India has rightly pointed out that though the 
year 1993 faced many difficulties in the 
beginning fortunately. the year ended on a 
note of optimism. 

The unprecedented food reserve in our 
granary. our record production ottoodgrains 
in the year. the reduction in trade gap. the 
strength of our economy to face any global 
challenge. improvement in law and order 
situation ot the country, be it in Punjab. 
Kashmir. North Eastern States including 
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Assam, especially after the ~ryunfortunale 
disgraceful demolition of the Babri - Masjid 
disputed structure, whether there was .a 
temple or not, but the structure that was 
there was a place of worship - atl ttlese are 
good signs of improvements. Under these 
circumstances, now every citizen of this 
country, every right thinking person, feels 
that there is a sense of confidence that has 
been restored. 

Sir. what really worries me is this. I have 
been listening to the speeches of many of 
my colleagues in the Oppsition. It was Shri 
Jaswant Singh who had initiated the debate 
from that side. In fact, I, not only myself but 
all of us, have great regard for him - he is not 
here now . for his unusual gift of putting 
across things, his unusual style of present-
ing the facts and his capacity to defend even 
the weakest of the cases. I had listened to 
his speech carefully. He ended his speech 
by lamenting "nationalism has reoded and 
there is for material and fa, les<; spiritual: 
Sir, I totally agree with that feeling, with that 
concern expressed by the tmn. and distin-
guished Shri Jaswsnt Singh. But may I ask 
his friends who are here now, through you, 
Sir, as to who was reponsible for bringing 
this country to such a state of affairs? What 
was the message conveyed to the people of 
this country through RatO Yatra, Ekta Yatra 
and the demolition of the Ayodya structure? 
They have been repeatedly demanding for 
the abrogation of article 370 of our Constitu-
tion, to which every Member of this august 
House had pledged and committed and 
every hon. citizen of this country take.pride. 
here does the BJP stand, especially in ;e-
spect in respect of Kashmir? Do they want 
today to do anytway with Artical 370? Do 
they wan the terri~ory of Kashmir or the 
people of Kashmir? Sir, what we want is a 
hea '"g touch. What we want is to give a 
sence of confidence. They Lre the people 
who were in the mainstream. When Paki-

stan attacked .India twice it was these citi-
zens, these patriots, who guarded the bor-
ders of our country against adverse climatic 
conditions and agaiRst all adverse situa-
tions. And if we.are going to accuse them as 
the people who are against the interests of 
II e nation. what is1he message conveyedlo 
them and who is responsible for that? 

PROF. PAEM DHUMAL (Hamirpur) : 
You are resporlSible for that. 

[ tfltemJptions] 

SHRI A CHARLES: You go and read 
the history. We had listened the speech.of 
Shri Jaswant Singh. without making any 
report. We will listen to your speech also. 
After all. this is Parliament and we are a 
democratic country. When I am speaking, 
you should have at least patience to listen to 
me. 

Shri Jaswant Singh had also com-
plained about the way in which Hazratbal 
situati,)1"! had been tackled. I congratulate 
the hon. Prime Minister. Hazratbal situation 
had been tackled. I congratulate the hon. 
Prime Minister. t!:le hon. Home Minister and 
everyone, who had taken part in dealing with 
such a situation and also for their patience, 
wisdom and confidence that they had 
shown. Had there been any damage to the 
Hazratbal shrine or to the relic of Hazratbal 
Shrine, then what would have been the fate 
of this country today? So, instead of accus-
ing, at least they should appreciate the way 

- in which the Congress Government under 
the able leadership of our hon. Prime Mini!>-
ter. Shri P. V. Narasimha Rao, is trying to 
tackle one situation after the other. 

Sir, t leir memory is very short. I may 
remind to their kind memory as to what had 
happened when Stlri V. P. Singh was the 
Prime MinlMer and thE,), were supporting his 
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Government. We Ilad not forgotten as to 
what had happend when Dr. Rubia, the 
daughter of the ther. Morne Minister. Shri 
Mufti Mood. Syed was kidnapped. What 
was the ransom tllat We had to pay to get her 
released? I can understand the pain of a 
father to protect the life of his own daughter. 
But, the Home Minister when he weighed 
the wIlole future of ailatiOJ:! and the life of his 
own daugllter, it is really said tllat Home 
Ministerforwhom his daugllter's life weighed 
more than the lives of 85 crores of people of 
this CQuntry. I sympathise with him. After 
the ralease of his own daugllter, if Ile was 
honest enough, ~ should not have sat on 
the Chair of the Home Minister. 

I conclud tllat protion of my speech 
there beacuse I feel that the present Gov-
ernment with all the problems, with all the 
limitation that we are facing in the last four 
decades, in an hour of crisis, risen to the 
occas in and is guiding the country to the 
threshold of a future prosperous India. 

On the economicreforms, he has again 
said one thing and is about the number 
game. He started his speech by saying that 
our Government is playinll with the number 
game. He was just consolling why you. fear 
about the Opposition. We kf1owthatyou are 
a minority Government. If you have son." 
problem at one time, we wil_!,support and at 
another time they will oIlUpport. After all, 
were we not supporting? So. what is the 
reason for getting more members. At the 
begining of the T..enth Lok Sabha not even a 
sing! political party including the congress 
was bold enough to go to the people for 
elections within a reasonable time. So, they 
were waiting for a chance because they 
were not enough to go to the people and tell 
them tI'Iat we are going to seek your madate 
because ~er t~ mandate has been 

given 10 them in four 5aaIes. we saw what 
happened. So, they went' waiIng for a 
chance. If there is any eIetMnt of truth in 
what he has said then why cfd at of Ihem 
combined together' and voted for the No 
Confidence Mohon. tt that No Ccxlfidence -motion had not been deft: altBd the congress 
would not have been damaged; the C0n-
gress would have survived because we are 
not he!JI_t9 rule the country for entemily but 
thl:' peopIewouid have shatlef!ld. The coun-
trywas not ready for another election. Whe!l 
the country is in crisis; when·we are facing 
theglobalsation when we are unable to face 
the wIloIe world; when they themselves said 
that we had to surrender our economic 
sovereigty, in it time to go for another elec-
tion? They have to answer the people why 
did all of them. the BJP, the Marxists, the 
CPI and all other splinter groups joined 
together with amy one message "f defeatin~ 
Shri Narasihama Rao and throwaway the 
Government? Why did you speak of number 
game? Are we responsible for dividing tlleir 
party? In all humility, let me ask my han. 
friends in the Janta Oal - I can understand 

. their embarrassment because they do you 
not know who is their President. Is it V.P .. 
Singh? Is it Ram Vilas Paswan? Is it Shrad 
Yadav? Is it S.R. Bommal on is it nobody? I 
can tell only one thing. Most of your Mem-
bers are Members who have been thrown 
out of our party. If yt IJ want a leader, we will 
give you a leader. So, why do you worry 
about it? We ca., supply because we have 
many leaders. We can give you a leader 
also. So, do not worry about our-future. 

We are capable at keeping our party as 
one. So, do not speak of number game. 
TIley are splitting themselves because they 
do have any ideology. They Qave no 
programme. They have no economic 
programme. All that they have is the. 
Mandaiisation of this country, dividing tile 
country berween forward and backward 
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classes, between the rural and the urban, 
bertween the rich and the poor. They want 
to fish in the troubled waters. It is very 
unfortunate. During the whole period oftheir 
rule you were one of their crutchies, sup-
porting them and now after sharing power 
for two and a half years with them, you' now 
come out and say that Congress is respon-
sible for everything. I would humbly plead 
with them to kindly try to understand what 
has been happening in the last about forty -
five years ... (Interruption). Yes, we have been 
for the last forty-five years. And what has 
been the result? we were here for more than 
tour d.ecades ... . [Interruptions/ 

MR. DEPUTY SP~AKER: Mr. Charles, 
you need not respdnd-t~eries. You 
proceed on your own lines. 

SHRI A. CHARLES:I agree wit~1 you, 
Sir, but still I would say that when this' 
country gotfreedom, we were only 33 crores 
of people. 

SHRIMATI SUSEELA GOPALAN 
(Chiryinaiki) : What were you doing f~rforty
five years? 

SHAI A.CHARLES: If you listen to what 
I am saying,l may teach you. I am rtot telling 
you, I may teach you. When this country got 
freedom in 1947, our population was 33 
crore. Is it not a fact that we were importing 
more than fifty per cent of the foodgrains, for 
more than 17 crores of our people2 When I 
was a boy, when I was in the middle school 
I and I-used to go for buying rice ration, I 
.used to ask for BU[l11a rice ~ecause at that 
time we were importing rice from Burma. 
Today we are ninety crores and there is a 
unusual Green Revolution. We have plenty 
"If foodgrain reserves Shn Jaswl'lt Singh .Ii 
has been lamentating what will happen It 
there is a drought. What are 'ifs' and 'buts'? 

- If these two words'ifs' and 'buts' were not 
-I..; 

there in the English language, then they 
would not have been able to express any-
thing here. I am putting another question. 
Recently there was a severe earthquake at 
Latur in Maharastra. The whole country, 
forgetting the party politiCS, caste, creed 
and religious difference, stood as one. May 
I ask another question? Suppose another 
earthquake comes, then what will happen? 
Why do you ask such questions when we 
are masters of our economy? So, without 
realising the situation, all passimistic views 
have been put forward just to accus Con-
gress Govemment. 

Now I shall come to a few of our 
achivements. What are our achievements 
on the economic front? For the last two and 
a half years, the main criticism was that the 
Congress is selling the economic sovereign-
ty of the country, that we are now subjugat-
ing ourselves to the IMF, that we are now 
listening to america and the Clinton Admin-
istration. What has happened during the 
last one year? What is the strength of our 
economy? This is the first time after we 
started taking loans that repayment has 
started even ahead of our schedule. I feel 
proud of the reforms intiated by our Finance 
Minister. There has been a in achievment 
because of the Dunkel Draft. I do not know 

. how many .~ .. 'Interruptjons]. • 

PROF.SUSANTA CHAKRABORTY 
(Howrah): Mr. Charles, How much interst 
have you to pay this )'uar? 

SHRI A. CHARLES:Don't worry, we 
shall continue for two-and-a-half years. We 
shall repay and you may not even come to 
the House next time. You try to understand 
what exactly Dunkel is. 

PROF. SUSANTA CHAKRABORTY: 
. Yes, .wn know that you have. the money It. 

purchase the M.PS. 
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SHRI A. CHARLES: You should go 
read Budget try to understand what Dunkel 
is. Without knowing what exactly is the 
Dunkel. they accusing thatthe whole subsi-
dy has been withdrawn. If you see the 
Budget, there is RS,2,OOO crore more for 
subsidy on fertilisers and another are 
RS.2,OOO crore again for food subsidy. So. 
we increased our subsidy on food and 
fertilser. 

This is for the first time that pl'fces of 
rice and wheat in the open market are less 
than that of in the ration shop. It is because. 
we have raised the procurement price for 
the farmers for which you are against. The 
procurement price has been increased re-
specting the demands of peasantry. We are 
giving remuera1ive price and at the same 
time. we are givingsubsidyso1hat,1hepoor 
men not affected. 

Again. for rural development, the in-
crease in the allocation of rufa! development 
IS 40 per cent this year so that the po..." 
peopei who are below the poyerty tine living 
in the rural areas may get employment 
opportunities and they may be at par with 
other people. 

Two and a half years of administration 
by our Prime Minister has now proved that 
we a country capable of surviving and 
progresising ahead. Nobody should forget 
that it was one of the darkest hour of history 
after the sad assassination of our dear 
beloved, Shri Rajivji. When the whole coun-
try was shaken, when we were groping in the 
dark, when wewere searching:.:>rale~der. 
when we were searching for a father, when 
IIft90Were conscioulsy worried about the fu· 
ture of the country, Shri Narasimha Raowas 
choen as the leader by the Congress Party. 
His bold initiatives in the two and a half years 
period have proved that ourcot.lntry is march-
ing ahead and it is in the right direction. The 

country is feeling confident of the future. The 
bold intiatives taken by Dr. Manmohan Singh 
have strengthened our economy. His cred-
ibility. his knowlege. the way in which he is 
taking the country. watching the TV as a 
citizen. I used to feel proud of him when I see 
him in the TV ,;peaking in the intemational 
fora, traouring all over the country taking 
bold steps. 

These are the salient pOints highlighted 
in the President's Address. I am concluding 
with a quotation from a Book written by Nan; 
Palkhivala. I do not sharei all the views 
expressed by' him in the book. We the 
Nation. But I totally agree with the lasl 
paragaph of the first chapter, Are we Master 
of Our Fate?: 

• When you read Dr. Jhonson's 
The Imprisoned Splendour and 
fnt of Capra's The Tao of Physics 
you understand why Shfi Auribindo 
and Rabindmath T agore were con- _ 
vinced that India is destined to be 
the teacher of all lands. Saints 
never contradict on another and 
mystics have never been known 
to disagree. Eastem culture aand 
Westem cultute sharedthesame 
heritage of apiritual experience." 

This is forourfriends from BJP and hon. 
friends on the other side 

-More and more men have taken 
to realise that we are the Peeping 
Toms at the keyhole of entemity.· 

We are the master of our own fate. 
Panditji ;as said, mam is. mater of his own 
fate. Today the Congress Govemrrient 
deciesdthe fate of the countfy, would decide 
the future of the country. It has given confi· 
dence to the country. We are on the thresh-
old of the 21 at cBntury. :j century of prosper· 
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ity, a century of leadership, a century where 
even the common man in the street will have 
the hope of better life. With these wordds I ' 
conclude and I suppot with all strength of my 
command. the motion of Thanks moved bv 
Shlv Charan Mathur. 

[Translation] 

SHRI CHANDRA JEET YADAV 
(Azamgarh): Mr. Dzputy SpeaKer, Sir, the 
President has addressed the House at a 
historic occasion when the nation is facing 
the period of crisis. This challenge is not only 
economic, even on social and political fronts 
also we are facing challenges. But I have to 
say with regret that in his address President 
has nowhere mentioned about nation's 
situation, the internC'.til" ., situation and the 
challeng!Js betore our nation and the wOrJO. 
That is why effective solutions has been 
given as to hew we should face these 
challenges. The crisis before us not that. 
There is imense price rise in the country or 
our economic politcles are passing through 
a transitional phase and there is unemploy-
ment on large scale which is endangering 
our national unity.An my view file biggest 
challenge, is that the Whole world is looking 
for a new direction. Science technology, 
transportation, means of telecommunica-
tion and atomic power has created a new 
world. If we consider on ,it from a philosop,h-
,~al angle we will see un the one· 'and there 
is competition for materialism, the compe-
tition is only to as to how to increase our 
wealth. On the other hand there is a view 
that if atomic power is used, it would result 
in global devastation. As a result of this the 
wealth accumulated by manking, instead of 
using to remove poverty and unemployment 
was used to producf' atomic weapons, which 
started the nuclear weapons race. 

I think this is the biggest challenge 
before us today. India could have given a 

new direction to other countr~s. Other na-
tions used to look towards India as it was 
different from capitalist countries, commu: 
nist countries. And that India will try to show 
a new path and insert new engery to the 
countries of thrid world and the countries 
who were poor and slaves at a time ane: 
who were newly independent. These coun-
tries had their problems which were histor-
ical and pertained to livelihood, clothing and 
development. It was their belief with to 
India. The people had faith in India for a long 
time. India tried to show a new path, when 
we took the initiative for the. non-aligned 
movement and adopted the mixed econo-
my. Because \'!e knew this fact that capital-
itilS countn"" were bound to act as per their 
characteristics. The capitalist businessmen 
in India are capitali"'s in true sense .. They 
only belive in earning money. They do not 
feel pride in investing their money 0:" 

infrastructural industries. That is why, after 
attaining independence the capitalists of 
this country did not feel it fit to invest in the 
pharmaceuticals Industry. They neithertook 
any interest in establishing a Steel plant or 
in electrification of the village, or in exploring 
oil in-this country. Under those odd situa-
tions, we set up public sector in his country. 
No other country in World was ready to do so 
hut we basically observed that we shOUld 
setup here the public sector be it Steel 
plants, oil explorati~'1, agriculture, agricul-
tural reserach or any other,field, we have 
extablished the infrastructural industries. 
SUE:h WotS the situation h, our country that 
even we had to bring cloth industry and hotel 
industry into the public sector. The capital-
ists of this country did not have any interest 
in the workS of public sector and public 
welfare. That is why W~ had to opt for public 
sector and today everybody knows about 
the contributions made by the public sector 
towards the development of the country. No 
oth9r cvuntry it World was ready to explore 
oitourcountry. We were told that we should 
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import oil and instead concentrate on other 
fields like agriculture and irrigation in the 
villages and there was no need of going 
production insted we should depened on 
import. We knew that unless we become 
self-reliant we would not be able to protect 
only self-respect. 

I am sorry to say that in the name of 
new economic policy, the self-reliance pol-
icy of tbis country is being weaken. I have 
every doubt that they are going to destory 
our self reliance. Today, a question was 
raised in the house in which it was told that 
70'mini steel plants have been closed. Near 
about 80 of our cloth mills have already been 
closed. I am concerned with the fact that 
thousands of small and medium factories 
are being closed and lakhs of labourers are 
becoming unemployed. I come from that 
area where the weavers provide cloth to the 
entire population to cover their bodies and 
simultaneously consrtibuted towards mak-
ing the nation self-reliant. Now the weavers 
are worried about the existence of their skill 
and means of,earning brt;ad? Txlay, they 
are headmg towards destruction. The Pres-
ident's Address.does not mention anything 
in this regard. We will be nowhere if we 
detract from our policy of seH-reliance. 

I want to tell !'omething to Shri Jakhar. 
Some times ago, a few senior M.Ps of 
Britain were in India to participate in a meet-
ing of Parliamentary Association. One of 
them has written me a letter. I do not want 
o quote that letter but want to mention one 
,oint. She is a senior M.P in House of 
')fTJmons and' belpngs to Labour Party. 
ne has written that she Ic;ves and support 
e India people. She further say_; that India 
II not commit the same mistake in the 
me of new economic policy which her 

Juntry had committed 15 years ago. As a 

result thereof, unemployment is incerasing 
there at the rate of 12 percent. Today, the 
Prime Minister of England visits other coun-
tries merely for selling his country goods to 
overcome the crisis. We are just following 
the Western countries. I want to put a blame 
on this Government that it does not have the 
least feeling that we are taking the nahon 
towards such a great danger. You cannot 
even imagine the situation if public sector is 
ruined. The cottage industry had been a 
symbol of our talent, our skill, our land and 
our requirements for the last thousands of 
years. You have simply destroyed them with 
multinationals. We are getting into this trap. 
We have left the path shown by Mahatma 
Gandhi and Shri Jawahar Lal and thereby 
leaving ourtraditional ways. By following the 
Western countries we are taking the nation 
towards this danger. Hon. Sir, when Shri 
Charles gives his speech then he says that 
Janta Dal resorted to casteism, Janta Dal is 
instrumental in creatinga.rift between the 
lower and upper castes. Janta Dal has tned 
to divided this nation. In fact Congress Party 
is responsible for it all. The fault lies with the 
leadership that it is unable to cope up with 
the new developments. The provisions of 
tt)e constitution of the country were done 
away with, the constituent Assembly, wa.~ 
not representated by any membc ,I Janata 
Dal. The Chairman of Constituellt Assem-
bly, was Late President Dr. Rajendra prasad. 
Pandit Jawahar Lal Neh ru was Prime Minis-
ter and Sardar Vallabl' 8hai Patel was our 
Home Minister. It provided for reservation 
for backward classes under Article 340. A 
high level commission was formed. Dr. 
Ambedkar and Pandit Jawahar Lal, both of 
them were of the view that the Dalits in this 
country have been identified because they 
are untouchables, we already know them 
but there is another large section in the 
society and a commission should be set up 
to identify them and provide them all such 
facilities. 
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The first amendment into Indian consti-
tution was made in 1951, which was pre-
sented by Shri Nehru 'himself about provid-
ing resrvatiion to the socially and education-
ally backward classes but the Congress 
Party could not remember it for 45 years. 
(Interruption) When I was in Congress at 
that time also used to fight for the reserva-
tion tothe backward classes. I w~s not weak 
and coward as you are. I was in Congress 
Party and I was not ashamed to be its 
member. (Interruptions) I want to tell you 
that on this issue I had some differenc.es 
with Smt. Indira Gandhi and the whole world 
knows that this was the reason for having 
dissension with Shri Rajiv Gandhi also. Do 
not try to teach me. Injustice was being 
meted out to the backward classes for the 
last 45 years and now when Janata Oal took 
a historic step by implementing the same 
then they are being accused of (Interrup-
tion). 

{Eng/ish] 

SHRI A. CHARLES: Can I get one 
clarification? 

SHRI CHANDRA JEET YADAV: I am 
not yielding, Later on, not right now. 

{Trans/ation J 

Therefor I want to give more stress on 
this point just because to I nake the nation as 
well as the political parties understand that 
our'country and the world as a whole have 
enterd into a new era. Today, the white 
racist country like South Africa is being led 
by a man called Nelson Mandeal, who served 
jail term. for 28 years. A new .Wortd has 
emerged in which two countries in our 
neighbourhood, after having been ruled by 
military are being led by two women leaders. 
In this new wortd woman has challenged the 
army rule in Burma. She will surely get her 

country freed from army rule in near future. 
Therefore, the hardworking people of this 
country who compristet 85 percent of the 
population had to suffer injustice. There are 
provisions in the constitution but even then 
they were net given social justice. They were 
not only victims of poverty but were also 
dishonoured. Ther~fore, change yourself 
with the changing times and give them 
justice. 

I am happy that today they have been 
identified. One can see a major change in 
this country after the implementation of the 
recommendations of the Mandai Commis-
sion and this change is not an ordinary one. 
I>. new power is emerging in this country. But 
no mention has bee made in this respect in 
this address. 

There are lot of challenges before the 
nation like poverty, unemploymet etc. A new' 
generation has come up. Merely by giving 
loans to the tune of Rs. 1 lakh to each 
persons will not remove poverty. Change is 
required in the whole system. The Mandai 
Commission had given another recommen-
dation that besides reservation they should 
also be given their share in power and in 
Govemment machinery. The Commission 
also recommended for revolutionary land 
reforms but is there anything mentioned in 
this address in this regard? No it does not. 

15.00 hrs. 

(SHRI NITISH KUMAR in the chair) . 

It has been further recommended that 
steps should be taken to provide loan On 
easy terms to the ones who are.poor, back-
ward and under su~jected to injustice and 
also protect their trade and provide facilities 
to set up their own industries. I ask you, have 
you taken any effective step in~ direction .. 
This is causing resentment amooSl:lhe pea-
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pie which will increase with the passing of 
time. Is it not true that 50 crores people in 
this country are tivingbelow the poverty lin - , 
'lOW are you Joing to UPI,;! thEn? Will yr.'] 
raise their living standard graaually. This 
way you cannot do it even in a hundred years 
time. If you go on adopting such policies you 
can not remove poverty from this country 
even in a hundred year's time. 

In thisconnection, I wouIdJike to tell you 
that China where the population mar1< has 
gone beyond 100 crores, has chalked out a 
plan, according to which there wilt be no 
person below the poverty tine within next 

. seven years in that courmy. This scheme 
was made only after identifying such per-
sons. I urge IJPon the GO\·t:imment to chalk 
outa plan that by 2005 that means in ihe 
next 12 yeaJB we will be able to uplift the 

. 'people IiviIIQ below the poverty line and we 
• wtI be able to provide employment to youths 

. -by making changes in our economics agri-
cultural and industr'.al policies. 

I know it very well that every person 
cannot be affor~ job. Is it the need of tr.e 
hour that training to the poor unemployed 
youth be provided at war-footing to provide 
them jobs? Because all af'P. not so fortunate 
to have leamed the traits from their ances-
tors and nor are bom in Industrial and busl-
"toSS 1arr.;lies So it ic .UI duty to provirt·· 
education and other facilities to them. 
Therefere, I demand that ecnomic policy 
should be changed in such a manner that 
priority is altached to the people living below 
the poverty line. Time bound programmes 
should be formular, j and altsteps shouta ~ 
taken to provide them jobs on largescale to 
aoMt the unemplO';ment problem. 

As regardsprice rise. is it not a fact that 
two and a haH years ago, at the time of Lok 

Sabha elections, pulses were selling at Rs. 
10-12 per·kg. Similarly is it not a fact wheat 
flour atthattim~ used to cost Rs.3.50 per kg. 
and now it is selling at Rs.6 per kg.? Likewise 
is not a fact that supar then used to cost Rs. 
8-9 per kg. and now is selling at Rs. 13-14 
per kg.? Thouqh the hon. Minister of Fi-
nance can furni,:;, dat~ to justify that inflatiol' 
is under check yet in real life situation is 
totally different. 

[English] 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (sHRI sANTOSH 
MOHAN DEV): Support price and wages 
have also gone up . 

sHRICHANDRAJEETYADAV:lagree 
with you. But, the· ... cannot be a double 
policy. 

[Translation] 

To my mind, it is a correct move that the 
prices of the agricultural products have been 
revised to do justice with the farmers. How-
ever, it will definitely fu~1 price spiral. But, the 
question is whether living standards and 
sources of eaming are improving or not? 
)/'Ie have come to such a pass that inflation 
is tJnavoidable. Increase in the prices of 
petroleum products abroad will be definitely 
affecting us and thpre cannot be two opin-
ions about it. Though efforts are being made 
by other countries of the world to improve 
their ptor capita tOcome, 'let India is ar. 
exception to it. Even' if some efforts are 
being made. these ,ire negligible and get 
nullified. Therefore, I urge to pay attention in 
this regard. 

Mr. Chairman, Sir, today uncertainly is 
prevailing in the country. We have to pay 
attention to ~nd in this scenariO, how 
can thE! Muat':"!l iPlprove if poverty¥tccen-
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tuates and problems increase? We have to 
think about these things very seriously and 
I am not indulging in party pOlitics. However, 
even after 47 years of independence, lakhs 
of persons in the country are devoid of 
drinking water facilities. We are definitely 
pained by all this. Even at presentthere ars 
some persons in the country who carry 
nightsoil on their heads for earning their 
livelyhood. Why this is not being done away 
with? The Government can ban carrying of 
nightsoil by human beings and should make 
alternate arrangements. Unfortunately, it 
has not been done. 

Sir. even now 70 per cent oftne villages 
are not connected by roads and do not have 
electricity, schools and hospitals. Can these 
villages be not connected by roa~s? The 
Government should connect these villages 
by roads and should make arrangements for 
irrigation and electricity. Our country is known 
to be a predominantly agrarian country, but 
I am sorry to say that like the Western 
countries in the name of modem technolo-
gies. mixed economy framework is being 
done away with by the Government. Lands 
are now being put up on sale and even 
Public Sector is being asked to sell land for 
mobilising resources. Railway lanc:! is ab<-
being put upon sale and lands belonging to 
Public Sector are already being put upon 
sale. I think this is not prudent step and 
therefore I urge upon you to not put up these 
lands on sale. But. the Government is going 
ahead in this directIon. 

Mr. Chairman, Sir. communalism is 
posing a big threat to India. Just now Shri 
Charles tried to cinvince the BJP Members 
that it was their folly to have supported the 
Janata Oal instead of his party. I would like 
to submit that policy of cc .... ,prom,se with 
I';ommunal forces ;£ pushing India towards 
the road of ruination. The Government can 
pinpoint the mistakes of the opposition too 

yet I am not shy of myseH admitting that the 
opposition also did not lag behind in joining 
hands with the communal forces to come 
into power. We shared power with these 
communal forces and it was our mistake. 
But this mistake should not be repeated. 
This issue is not connected with party poli-
tics. I am submitting all this b~ause 

communalism is threat to national unity. 
Swami Vivekananda in the World Confer-
ence of Religions at Chicago had stated that 
I hail from the country known for religious 
tolerence and for giving refuge to people of 
other religions who were being discriminat-
ed against in the world. India welcomed all 
these refugee and treated them quite re-
spectably. The basis of Indian society anG 
culture is respect to all religions and commu-
nalism. Swami Vivekananda had said that 
various religions are like rivers which orginate 
differently but merge into oceans. Though 
all religions are different yet they all lead to 
the same God. Therefore I think that it is our 
mistake that we could not muster enough 
courage to fight against communal forces 
in the country. -

Sir, I will conclude after making one or 
two points more. rthink as a citizen of this 
country, a mention should have been made 
in the Address with all humility that .,dia 
does look forward to improve tie~ with I!JSA 
but the comments of the President of USA 
and abetment of terrorism in Punjab and 
Kashmir is quite unfortunate. What was the 
hitch in saying all this? Why is the Govern-
ment not associating it.-eH with the national 
mainstream? Has the financial support of 
USA put a cloud on our independent thinking 
and terrorised us fully that eveQ a friendly 
mention of it could not be made in the 
Address? [Interruptions] 

[English] 

I am speaking on President's Address. 
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I am not discussing Home Minister's state-
ment here, Mr, Charles. I also know what he 
said. 

• -(Translation) 

I was only submitting what the Hon. 
Speaker while seated in the Chair, Which is 
at present being occupied by the hon. Chair-
man. announced in the morning that the 
President's Address outlines the main poli-
cies of the Government for the ensureing 
year. At a time when values are being 
attacked and there is a threat to our 
sovereigty, independence and national unity. 
not a word has been mentioned in this 
regard. Therefore, the Govemment should 
praise the prestige of the House and also the 
greatness of the people of India. It is not the 
question of singling out parties because 
whenever the issue of national unity raised 
and motions on Kashmir and Punjab issues 
were taken uP. these were passed unani-
mously by the House. I think all these feel-

poor will be given priority in planning and 
Budget and economic programmes. 

As long as it is not done, the situation .f dissatisfaction and conflict would contin-
ue and people would fight for there rights 
and if the Govemment call it an increase in 
casteism and communalism it is their mis-
take. They should realise the changing trend 
of present items and see that we are enter-
ing.in the 21 st century. The man of today is 
totally a different man, it is not only a era of 
new technology or computerisation or that 
when man could work with metals only. 
Rather the man of today has totally changed 
who needs new social, economic pOlitical 
and cultural order. The Government should 
work with a true spirit to provide social. 
economic and political justice to every citi-
zen to the country as per the resolutions 
made in the constitution of India. The Gov-
emment will have to modify their policies 
and keeping the views expressed in the 
august House they will have to accept the 
challenges that come in the way of the 
nation for the sake of national interests. 

{English] 

ings should have been reflected in the Ad- ·SHRI B.N. REDDY(Miryal Guda): Mr. 
dress. I charge whatthe House did and what Chairman. Sir. the Address olthe President 
did: was not even done by the Government this year does not reflect the ground reali-
it is not mentioned in the address what not ties. The Address is silent on the disastrous 
the House did. It is the greatness of the policies persued by this Government which 
House that it discharged such duties and have led the country into an economic crisis 
accomplished such great works. Mr. Chair- and the American threat to our existance as 
man, Sir. I would like to submit that the an independent and sovereign nation. What 
Address of the President outlines the poli- is more. it applauds the Govt's Ayodhya 
cies of the Government and the latter will policy which in fact has led to the demolition 
also accept this thing that due to wrong of historical Babri Masjid. 47 years after our 
social practices and historical factors. zeal- independence what is the present situation. 
ous poortwuld not get what was their and till the situatiion. that poses a threat to our 
their esteem is restored and they are given independence and sovereign status. To-
their shares. the country is not going to be day. what is the position in Kashmir? Many 
strong. I demand that for this. there is the Hon. Members of the ruling party say that 
need to change our attitudes and policies the sutuation has been brought under con-
basically. I urge the Government to resolve trot in that trorble torn Stale. Bullhe covert 

~~~th~~IiCieS_f~~h_e ben_:t_~~_5O-6~:r~'.~ ____ and o~e!:,_s_ll~~_rt _ext~.nd,:d_l_o_t!,! .'.'!lililanls 

·Translation of the speech originally delivered in Telgu. 
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to destabilise the situation in that State and 
the open support extended to Pakistan by 
Americans are not a secret anymore. The 
American policies which encourage Paki-
stan to promote terrorism in 'hat States 
which Have in fact enbordened the terrorists 
to persue even more terrorists and confron-
tationist policies are known to everyone. A 
top official olthe U.S. State Department, ~r. 
Rabin Raphel is now openly questioning the 
integration of Kash~ir with India. After so 
many years, for the first time we are hearing 
from one of the top functionaries. that toq an 
important functionary of the only Super Pow-
er, the Kashmir ls not a part ~f Inetta. Their 
advisa to alter the Line of Actua'l Control 
between India and Paklst:m have ranked up 
controversy. These irresponsible statements 
have emanated from nonr other than the 
mly Super Power. Amenca it:o,elf. Th,,~f' 

irresponsible statements of the Americans. 
who happened to be the only Super Power 
on the earth today have posed a serious 
threat to our existance as an indepedent 
and sovereign nation. But. strangely the 
President's Address is totally sileni about 
this explosive recent development. Hon. 
Home Minister the other day. questioned 
the interference 01 Americans on Kashmir 
Issue in the House. But the firm stand taken 
by the Hon. Home Minister has not found a 
place in the President's address. Why? 
After discussing the matter on the floor of 
L,'k Sabha and aller thp opposition parties 
denounced vehemently the American inter-
ference and wanted to know why the Gov! 
is not taking cognisance of American state-
ments, the Home Minister came out with his 
clear pronouncement. Hence at a time when 
the only Super Power's policies are 
threatening our sovereignity, it is most 
regretable that it has not been mentio·ned in 
the Presidential Address. 

Similarly, Mr. Chairman even after 47 
years of independent ell.:stance, what we 

are witnessing in the economic field is the 
gradual mortgaging of our independence 
and soverelgnity. Today we are in a great 
debt trap. India owes 2,66,000 crores of 
rupees to other countries. Dr. Manmohan 
Singh, our Finance Minister has announced 
in his hl!dget s0eecl. that part of the loan 
amonut is now being prepaid. To feel elated 
at this statement is only self-deception. 
What happens when the country gets into 
debt trap? What are the solutions to the 
present economic crisis and what are the 
policies that this ~ovt. wants to persue to get 
India out of the debt trap? No one is both-
ered about this depending econimic crisis all 
that is being said is about the pre payment 
Of :l part of 'Jarticular loan. It is against out 
self-respect. It is against out self-respect. It 
is nothing but self deception and compla-
cence. Needless is it to say that our eco-
nomic policies are heavily dependent on 
I.M.F loans. For everything Shri Manmohan 
Singh rushes to the I.M.F to borrow money. 
His entire budget is nothing but the reflection 
of I.M.F policies. Our economic policies are 
now being dictated by I.M.F. Agriculture 
policy which we had buen following all these 
years had now been derailed and the new 
policy has been reframed as per their dic-
tates. Upon their advise only this Govern-
ment has sig',ed the Agreement on the 
Dunkel's Proposals. At their advise this Govt. 
is reducing the subsidies artd making the 
lives of the poor miserable. I want to know 
whether these Dunkel Proposals are in ac-
cordanr:e with our sovereignity and national 
goals? I want to know whether these pro-
posals are such that which can be followed 
by an independent country like India. Even 
the elders in the Congress Party like Shri 
Vasant Sathe are of tt,~ opinion that these 
proposals strike at .the very roots of our 
sovernignity, will lead the country into a 
dangerous debt trap and make the country 
hopelessly dependent on others help tor 
SUI vival. Sir. since the time at my disposal is 
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very short, I would not go into the detail~ of 
Denkel's Proposals. The Dunkel Draft is 
another attempt on the part of the mUlti-
nationals and the imperialist countries par-
ticular1y U.S. imperialists to impose the 
neo-colonialist regime under the spacious 
plea of industrialisation, liberalisation and 
free trade and allow foreign agricultural 
produces to flood Indian agricultural mar-
kets leading to disruption. These are the 
proposals. An Indian farmer has been self-
dependent for ages. He was not at the 
mercy of others for seeds. But, now he has 
been made heavily dependent on the seeds 
produced in the other countries. He has 
been totally swept of his feet and now has to 
depand on the seeds produced in other 
countries. We are now made on to rely on 
foreign technology and industries to devel-
op the seeds. It is a serious blow to our 
sovereignity.1 want to know why such a 
major shift in our agriculture policy and the 
threat to sovereignity were not mentioned in 
the President's Address. What is more, an 
attempt has been made in this speech to 
camouflage them. 

Speaking about the national unity the 
Presidental Address m_entions that "The 
Ayodya issue is the most convincing dem-
onstration in recent times of the danger 
inherent in mixing communalism and poli-
tics? But I would like to know whether it is not 
a fact that the very Ayodya issue is the most 
convincing demonstration of the disgraceful . 
failure of the Govt. in the demolition of the 
Babri Masjid? The failure of the Govt. in 
protecting the Masjid is the worst kind of 
failure. The demolition of Masjid is the worst 
kind otfailure on the part ofthe Govt. It is the 
greatest failure of the Govt., I would like to 
say. So, such a failure has been totally 
ignored in this Address and in its place 

Govt's efforts have been culogised by say-
ing that it is a convincing demonstration in 
recent times of the dangers inherent in 
mixing communalism and politics. It is one 
part of the picture alone. Sl!I, the other part, 
it is the failure of the Govt. which could not 
protect the Sabri Masjid from demolition. 
Which eventually led to the communal riots 
in the country. So, Sir, it is really very 
regrettable that this has not been men-
tioned in the Address. 

Speaking about the Agriculture, the 
President says that there is a steady progress 
on this front. It has been mentioned that the 
Govt. is following the correct policy. A great 
poet in Telugu, Gurajada Appa Rao, in his 
poem says that the country means men and 
women and not dust. So, it depends on the 
living standards of the men and women. 

MR. CHAIRMAN: Please conclude now. 
You have taken more than 10 minutes. 

'SHRI B.N. REDDY: Yes Sir. The very 
men and women have no land, no food. I am 
one of the participants in the Telangana 
Armed struggle from beginning to end. In 
that Telangana armed struggle which took 
place 48 years ago we have distributed 10 
lakhs of acres of the landless. Now in my 
State of Andhra Pradesh, the present Govt. 
claims that it has distributed 5 lakh acres of 
land. Much of the socalled distributed land 
has been once again returned to the land 
k>rds. The reala ownership of the land rests 
with the landlords only the pattas are in the 
names of the poor for name sake. What a 
pitiable example I In west Bengal 12 lakhs 
of acres of land has been distributed to the 
landless. It is a record. The rulers are 
washing their hands with the blood of the 
poor farmers who are agitating for their 
rights in other States. In Bengal, with the 
distribution of land to the landless, the pro--------------------------------

'Translation of the speech originally delivered in Telgu. 
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duction has gone up. But in rest of the 
country, the production has not gone up. If 
the President has expressed his satisfaction 
for achieving 18 crore tonne production in 
agriculture. it is only a self-deception. Even 
47 years after independence, we could not 
achieve our target in food production. It is 
not justifiable to feel satisfied with this mod-
est foodgrains production in the country. 
Noweven our agriculture policy has become 
export oriented. Now. the emphasis is on 
reducing the foodgrain production and grow-
ing more commercial crops which have 
export value. It is really a dangerous policy. 
A day may soon come when we have to beg 
for our food from other countries. This 
shows to what an c:xtent we have gone to 
follow the American advises and dictates. 
Even tD this day nearly 67 to 70% of arable 
land is dependent on rains for agriculture. 
We do not have irrigation facilities to culti-
vate this land. There are no permanent 
water resources. What a farmer needs is a 
piece of land and water to cultivate that land. 
There is neither land nor the water. There 
are nearly 500 incomplete prOjects in thl:! 
country. In reality only 33% of the arable 
land has the assured water facility. In my 
State. Andhra Pradesh. there are 25 projects 
which are pending. Though we have peren-
nial rivers like Krishna and Godavari. the 
lands continue to be thirsty and the crops 
continue to whither away for want of water 
as the projects remain incomplete even to 
this day. Drought conditions are prevailing 
in this State as there is scarcity of water. If 
surface water available. then the ground 
water will also be abailable. But if there is no 
surface water, how can one imagine that 
here will be ground '.,. ater. ;. e groll !1(i 

water level has gone down 200' to 300' deep. 
So, there is no water even for drinking 
purpose also. I want to know yvhy the 
President has ignored this in his Address. 
Hon. Minister Shri Balram Jakharalso ignor-
Ing this fact. In my ~tate. faminf:l condition 

are prevailing in 400 mandals. People in 
these areas have already started migrating 
to other areas in search of their livelyhood. 
Animals are being butchered for want of 
fodder. The situation is acute in 
Mahbubnagar, Nalgonda and in some dis-
tricts of Rayalaseema region. This is the 
actual position ih my State. If we want that 
our agriculture should develop, then there 
should be radical land reforms. All the 
incomplete irrigation projects should be com-
pleted immediately. Then only there is the 
possiblity of agricultural development. Then 
only the living standards of our people can 
improve. In the prevailing Situation. poverty 
is on the increase. More and more farmers 
are coming under the poverty net. I want 
to ask the Hon. Minister Shri Balram Jakhar 
as to how many farmerss have really pros-
pered? The fact is that big farmers have 
become marginal farmers and marginal farm-
ers have now become small farmers and 
finally small farmers are turning out to be 
agricultural labourers. The number of agri-
cultural labourers is swelling day after day. 
Is it not a fact? Did you ever think about it? 
Mr. Chairman. the budget presents for thi" 
year is pro-rich and anti-poor. The corpo-
rate taxes have been brought down. The 
taxes on cosmetics have also been re-
duced. But, the tax burden on the common 
man has been increased many fold. With 
this budget. Dr.Manmohan Singh has done 
a great favour to the rich who lead a luxuri-
ous life. He is now being eulogised for this 
great achievement. The prices of essential 
commodities have gone up. The prices of 
luxurious items are coming down while the 
prices of essential comodities are shooting 
up. Many agitations took place in my State 
against price rise. The rice used to be sole 
at Rs. 2/- per kg when Shn N.T.Rama Rao 
was the Chief Minister. Now the same rice 
costs Rs. 3/- to Rs. 5/- per kg. Edible oil is 
no more available at Rs. 29/- per kg. Essen-
tial commodities, cloth, edible oil etc are not 
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within the reach of the poor. That is the 
reason why povel1y is on the increase. 
Hence asking the Govt. to bring in the redical 
reforms ir. the Gov!. policies in order to 
alleviate poverty. to safeguard our indepen-
dence and sovereignity to integrate and 
prepare the countrymen to thwart the evil 
designs of imperialisit forces. to give more 
autonomy to the Kashmlries. to implement 
more and more schemes for the benefit and 
development of the people. to implement 
the land reforms and distribute the land 
among the landless poor. I conclude my 
speech with thanks to the Chair for giving me 
this opportunity. 

DR. R. MALLU (Nagar Kurnool): Re-
spected Chanman. Sir. J rise to support the 
Motion of Thanks moved by hon. Shn Shiv 
Charan Mathur and seconded by Prof. Tho-
mas for the Address given by our hon. 
President to the JOint parliamentary session 
on 21st of February 1994. 

Sir. I feel that the Address 0: thc Pr,;,· 
ident IS a true reflection of the bnef r0Vlew of 
the performance of the policies ant.! 
programmes of this Government In thC 
preceedmg year and planning for the suc-
ceeding year. Some 01 the hon Members. 
while speaking on till::' IS" Q. have said that 
the Presidents Address IS not necessary In 
this system of Gov",rnment. 

I totally disagree with that slatemr:nt 
because for any (Jemocrallc Government 
that IS In power. It IS very much necessary 10 
review Itsperiormance 10 Hie prevIous yeal ~ 
ana to plan to p">c(.;c'1 II' It". cu:rcnt year Ir; 
achieve the goals set fOllhe development of 
the weaker seC1lonc ilOd achieVing 'he SOCIO-
economIC development ollhe country. 

Our Pesldenl very CIQarly told that there 

has been a steady progress in all the fields 
of the country. particularly with reference to 
the law and ol..Jer situation. production. pro-
curement and stocks of foodgrains. about 
the foreign exchange reserves and about 
the rate of inflation that has come down from 
double digits to a single digit. All these things 
are evidence that this Government is able to 
create confidence among the people of 
India as well as in foreign countries. 

For any democratic Government the 
trust of the people In the Government and its 
trust in the people are very much Important 
for a smooth running of the Government and 
for better achievement of the goals set for it. 
This Government has achieved thiS very 
important goal. that IS the crealion of the 
trust among the people of India towards It 

The politlcai stability of any G0vern· 
ment IS very impollant for a baiter delivery 
of the goods to the people. ThiS has been 
achieved bv the P V. Narasimha Rao Gov-
ernment which has called a minority 
Goovernment. Most of the Opposilion Mem· 
bers. whenever they spole. "respective of 
the pally to which 'hey belonged. whether It 
was the BJP. Janata Dal. CPl. or CPI(M). 
have been ndlculously telling that thiS Gov· 
ernment was a mlOunty Government and 
that It would not last five years. Most 
unfortunately. because 01 their own disdain. 
most of the parlles - I need not tell the 
names - have got negative reSultS and 
reduced their number because their mem-
ben; had come over to thiS Side and now 
made it a maJonty Government I It is not 
because of Shn PV Naraslmha Rao 01 
bacause of thiS Government that thiS Gov-
ernment has become a majority Govern-
ment: II IS only because of their conllnuous 
efforts. There were a number of No Confi-
dence Motions moved by the Opposihon 
Parties and it IS very clear - It is evident -
that after every No Confidence Motion there 
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were people breaking those parties and 
coming 10 Ihe Congress Party. It starttld' 
from Telugu Oesam of Andhra Pradesh, il 
happened in the Janata Oal and after each 
No Confidence Motion it was an Opposilion 
Party which had lost and it was the ruling 
party which had gained. This has happened 
only because of the greatest trust created by 
the Government under the dynamic lead-
ership of Shri P.v. Narasimha Rao. Itisonly 
because of that, most of the MPs knowing 
that if they go back to the people they would 
not got elected from thp. particular party 
which they were representing, they took a 
decision even against their old party line and 
oined the Congress Party. That is the real 
fact of the proceedings which took place in 
this very House. So. I request the OPPOSI-
tion Parties not to go in again and again for 
No Confidence Motions and lose their mem-
bers in favour of the Congress Party. 

Sir. for any Government, not only cre-
ation of trust among the people towards the 
Government but also the creditbility of the 
Government will give good results in the 
democratic system. Sir. you are aware that 
the credibility of our present Prime Minister. 
5hri P.V. NarassimhaRaols so great. Some 
of the Opposition Memi"c' - while speaking 
the other day had reterred to the suit-ca&t) 
issue olthat great man, Mr. Harshad Mehta. 
about whom everyone in this country clearly 
knows that he was responsible forthe great-
est scam In the banking system. {Interrup-
tions/ 

SHRI RAM NAIK (Bombay North): You 
have made him a great man. 

DR. R. MALLU: My friends from BJP 
thought that this was the groatest oportunity 
for them to win Ihe elections of Utlar Pradesh 
and other States. Sui. me';t unfortunately, 
III Ihe mid11e .JI the el,;1I0115 ttl" l realisel' 
thai this was one subject which would give 

them a negative ref-lilt and that is why they 
could not make it as an election issue and 
left it in the middle. Most of the people 
realised that this suit-case Issue had been 
fabricated through Harshad Mehta only to 
divert the attention of the people and there 
was no need for this Government to explain 
as to what had happened. It was clearly 
revealed through the Press and other media 
that this incident had not at all taken place. 
Even after that, most unfortunately. some 
of the Opposition Members are referring to 
this suit-case incident. It is an insult to the 
Office of the Prime Minister rather than an 
insult to an individual. This is clearly by the 
recent election results of five State Assem-
blies. Now, there is no scope for the Oppo-
sition to talk on any front. The results OT 

elections in Himachal Pradesh. Madhya 
Pradesh. Rajasthan and Uttar Pradesh 
have shown their plight. Now lot of people 
are coming towards the Congress Party. I 
need not dilute 011 this issue any further. So. 
the credibility of the present Government is 
so great now that we are getting the so-
called loan from IMF or World Bank or from 
any other COIJ'1try without following the 
minimum formalities that are expected to 
be followed by any country. The simple 
example is that the ( ~ .)vernment. which was 
there before we came. had pledged 27 
tonne5 of gold to qct the loan from foreign 
countries. The credibility of Ihe present 
Government is such that it not only got back 
the pledged gold from foreign countries but 
got the loan without giving any security. 
Now. lot of people are coming forward 10 
give the loan, which is required for Ihe 
developmenl of Ihe country. That is the kind 
of credibility that this Government is enjoy-
ing now. If you see the external affairs front. 
now India is seen in a better light than it was 
seen previously. And wherever we go. we 
are the people who are leading and giving 
suggestions to the betterment of countries. 
particularly the developing countries. So. 
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international credibility has been given to 
this country by our Government, by our 
Prime Minister. Shri p.v_ Narasimha Aao. 
The credibility of Ol'r Govemment is so 
great. 

. The law and order situation has im-
proved very much. from macrO level to micro 
level. Sir, as vou are awar"" the problem of 
Punjab had Qeen solved dr~mati.;ally not 0)' 

using the force from the Central Govern-
ment out by the Government elected by the 
people in Punjab. Now, Sir. as you are 
aware. Punjab State is just like any other 
State. The law and order situation in 
Punjab has totaJ!y come to norma!cy and it 
has started doing well in agriculture and 
there is industrial development now in the 
State. Many of ttte Opposition Members had 
opposed the conduct of elections in Punjab. 
But our hon. Prime Minister had taken the 
decision to "hole the elections in Punjab 
without knowing whether the Congress 
Government would cume or not. Fortunate-
ly. the Congress Government "'ad come in 
Punjab and the law and order problem has 
been solved. Now Khalistan problem has 
also been solved tetally. 

Ear1ier, when #Ie had gone to Assam. 
we witnessed a lot of kidnappings by ULFA 
and other extremists. Now this problem has 
been solved totaHy by the same people's 
Government without using the force from 
the Central Government. 

These are only two eXaf!lple which I 
wanted to gIve to te!lthe hon. lV<m1bers on 
the other side to realise what is tne percep-
tion of the Govemment which is sitting on 
this Side. It is not interested in using the 
force undemoCraticaHy, without bothering 
about the feelings of the people. What the 
Government is doing is in accvrdance with 

the necessity and feelings of the people. 
That is the reason why the law and order 
situation has come to normalcy. 

Sir, as you know, the law and order 
situation in Jammu and Kashmir was very 
bad previously. It is definitely not that good 
but definitelytl'tere is a great improvement in 
the law and order situation there. When 
people talk about Kashmir. simply talk about 
the law and order Situation. without bother-
ing about the historical background of Jammu 
and Kashmir. When you talk about Jammu 
and Kashmir, you must think what is the 
relationship between Jammu and Kashmir 
and the foreign countries, what is the rela-
tionship between Jammu and Kashmir and 
the Pakistan, what is the relationship be-
tween Jammu and Kashmir and the Govem-
ment of India. As you all know, there is a 
great historical background which is re-
quired to be kept in mind while speaking on 
this issue. Particularly our friends from BJP 
side are. time and again, exploiting the 
situation, without bNhering about the histor-
ical background, without knowing what is 
the r~lationship between the State Jammu 
and Kashmir and the Government of India. 
what is the relatiOnship between Pakistan 
and Jammu and Kashmir, what is the 
relationship between Jammu and Kashsmir 
and the foreign countries. As you know. Sir, 
Jammu and Kashmir IS one of the very 
important places from the point of view of 
our defence, and a lot of other countries like 
U.S. and others wanted to come and do 
something in that area. That IS the reason 
why they are trying to poke their nose in the 
atairs of Pakistan from where they want to 
create problems for us. Fortunately, it was 
made very clear by our hon. Home Minister 
when hP was spAaking on the Resolution or. 
Jammu and Kashmir. that our Government 
is very firm and very cfear on what type ot 
action it wants to take. I am sure, our 
country's people were very happy on hear-
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ing the speech of our Home Minister. Ihope 
we have the courage and commitment to 
solve the problem of Jammu and'Kashmir in 
future, even if it deteriorates still furtherr. 
We are seeing internationally how Pakistan 
is trying to present this issue of Jammu and 
Kashmir as a human rights problem. Blolt I 
am happy to inform that no othel country is 
coming to the help of Pakistan and in the 
process, our Government is also trying to 
lobby and protect the interests of Jammu 
and Kashmir and the country's interests at 
the highest level. 

Coming to the Hazrat Bal issue, when 
there were great elections in U.P., lot of 
people had brought pressure over the Gov-
ernment here, both from inside and outside, 
and a lot of Muslim countries also brought 
pressure over the Government. But it stood 
like a rock. maintained the secular character 
of this Government and solved the issue 
very amicabley and very peacefully, without 
using the force in solving that Hazrat Bal 
problem. This is one of the great examples 
which we can show not only to the people of 
India but to the other countries also. This 
has been observed by the electronic media, 
particularly the T.V. and the radio. 

So. when it is the Hazrat Bill issue, we 
see that it is peacefully solved. But what 
about Ayodhya issue? As you know, it was 
a very delicate and a very disturbing issue in 
the year 1993. BlM;ause of that, the Govern-
ment was under heaVY preassure in 1993. 
That is the reason why we startedbery badly 
in 1993 but we ended up with an optimistic 
note of feelHng that we are doing better on 
this issue of Ayodhya. AS you know, most of 
the people, particularly the BJP people, 
thought that they would come back to power 
in U.P. and the other five States by using the 
name of Ayodhya. 

The people of India, though they are not 

educated much and though they are not 
highly confined to the secular ideas, they 
have shown to this nation once again with-
out any reservation that Jhis country stands 
only for secularism. nothing but secularism, 
not only now, but in future also. Most pf the 
people in this country have realised beyone 
doubt that this country cannot use the 
religion for deriving benefits in the field of • 
politics. 

After the recent Assembly elections, 
there is a new trend emerging out of caste 
based politics also. Some people could 
come to power on the basis of caste. They 
are thinking that they can do the same thing 
in other States also and they are spreading 
the same ideology. I am sure the people of 
India are not only great in protecting the 
secular sentiment of this country by not 
bringing the people who are using the reli-
gion to power, but they will also stop the 
people who are using the caste and try to 
come to power. So, in our country in the 
times to come neither the religion nor the 
caste will achieve anything in politics and it 
is only the philosophy which can achieve 
victory in politics. As yqu know, Sir, it is on 
the basis of philosophy, the Congress Party 
fought for the independence of the country, 
got the independence to this country. They 
became leaders only on the basis of this 
philosophy which is required for the overaD 
development in the social.and economic 
fields. That is how they are ruling this 
Country for more than 40 years. Now and 
then some people have come to power by . 
misguiding the people and exploiting the 
sentiments of the~, but'they could not 
continue for more than two years in one 
case, 1 t months in another case and four 
months in the third instance. So,I am happy 
to inform ~e House that this_..Govemment 
under the leadership of ShriP. V. Narasimha 
Reo has demonstrated 0flCIij again to the 
peopI8 of India truM:~ -~.,'wOrkmg for ." 
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welfare of the people without " ny motives 
behind it. I want to make it very clear 
particularly to those people who are trying to 
exploit the issues, not only in India, but 
outside the country also. 

Sir. in the field of economics. when we 
came to power after the elections in 1991. 
the inflation rate was 17 per cent at that time 
and today. it has come to single digit level. 
When this Government came to power un-
der the leadership of Shri P.V. Narasimha 
Rao in 1991, the foreign tJ(change reserve 
was very meagre and the economic system 
of this country was alm'>st on the verge of 
collapse. As you are aware. it is very cleai:, 
mentioned by the hon. Finance MiOlsterthat 
the foreign exchange reserves have in-
creased to a great extent according to the 
figures shown in the latest Budget. 

Sir. at the time of introduction ofthe new 
economic and industrial policies in thiscoun-
try, most of the hon. Members from the 
Opposition side have started yielding good 
results. (Interruptions} I have already ex-
plained aboutthe suitcase issue. It is a spent 
slogan where there is no substance and I 
think it will give negative results to them if 
'hey raise it ~ again. So, It IS because 
of the new economic and industrial policies, 
a lot of investors from within the country and 
from other countries have come to India to 
invet directly and indirectly through various 
sectors. As you are aware, a lot of projects 
are being established in India in the power 
sector and also in the communiications sec-
tor. I can say a number of projects which 
have come up in various sectors. but the 
time is limited. Ourfriends have now realised 
beyond doubt that this is the fact allile. 

Some aI the people, while speaking on 
the President's Addn!iss have said that this 

Govemment under the leadership of Shri 
P.V. Narasimha Raa is deviating from the 
Nehru-Indira Gandhi-Rajiviji philosophy of 
doing things. I totally disagree with the 
statement of the Opposition members. Tht: 
Congress Party is only changing its policies 
and programmes in accordance with the 
feelings and necessities of the people of 
India. It is the Congress Party which has 
fought for the indepen~ence of the country 
and got it. Later, it was Pandit Nehru who 
planned for the Five Year Plans and got the 
developmental works. Later, Indiraji brought 
certain important measures. Though the 
sloganofthe CPI andtheCPI(M) iS,landfor 
the tillers and nalionalisation of banks, which 
they had been telling since long time, after 
Indira Gandhiji came to power. she realised 
that the people had come 10 thaI level of 
asking for the land thai they are tilling for 
years together as they had no right on it. So. 
she had brought land for the tillers legisla-
tion. Similarly, she had brought forward the 
Land Ceiling Act. She had brought the 
nationalisation of banks. She had stopped 
payment of Privy purse to the princes. It is 
not that she had deviated from the Nehru's 
philosophy at that time. It is only in accor-
dance with the existing feelings and neces-
sities of the people that she did it. The 
Congress Party will always do according to 
the feelings and necessities of the people. 
That is the reason why our Prime Minister 
has also introduced new economic and in 
dustrial policies. keeping in view the great-
est changes taking place. particularly in the 
former Soviet Russia and other communist 
countries. This country has introduced the 
system of new economic policy and industri-
al policy for industrial growth and it has 
definitely given the good results. We have 
the efficient bureaucrats who .goes with 
whatever system this country has adopted. 
They will definitely see that the particular 
system will be useful for the overall benefit 
and development of the coootry. There is a 
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good coordination between the political sys-
tem and the Executive system of India. I 
hope. in future also. this will definitely yield 
good results for the country. 

Though new economic system has been 
brought about. the Prim(, Minister and the 
Government have given subsidies through 
public distribution system. They have iden-
tified 1700 public distribution system outlets 
throughout the country where the purchas-
ing capacity of the poor people is very low. 
This is in addition to the PDS outlets of the 
respective States. This would benefit the 
poor people. particularly, Scheduled Castes 
and Scheduled Tribes. This shows very 
clearly the commitment of the Government 
towards poor people. They have also kept 
the subsidy of nenarly As. 400 crores to As. 
500 crores for fertilizers, as this Govern-
ment feels that it is very important for the 
benefits of the farmers. 

We come to the vulnerable sections of 
the society. The are Scheduled Castes. 
Scheduled Tribes, Other Backward Class-
es. minorities and children. This Govern-
ment is taking care of them in the real spirit 
to see that their lot IS improveq. Their 
development in the socia economic field is 
very important which was thought of by our 
Father of the Nation. Mahatma Gandhi. As 
you know. for the first time. the Prime Min-
ister has started the BC Finance Corpora-
tion with an amount of As. 200 crores and 
has also started Minorities Corporation with 
an amount of As. 500 crores. 

Ours is a country of villages. 80 per 
cent of our people live in villages. That is the 
reason. why our Prime Minister has alloted 
Rs. 30.000 crore in the Eighth Plan as 
against As. 7.500 crore for the rural devel-
opment in the Seventh Five Year Plan. This 
shows how much commitment this Govern-
ment has for the welfare of the villagers. 

Another important thing is. when I think 
of this Panchayati Aaj Act. we go back to the 
idea of Sh.-i Aajiv Gandhi who thought of 
bringing forward this Bill. when he was the 
Prime Minister. Unfortunately. some 04tfhe 
Opposition people could not suppert this 
Bill. That is why, the Bill could not be passed. 
But with the same spirit. our Prime Minister. 
Shri P.V. Narasimha Aao had brought for-
ward this Bill to Parliament and got it passed 
in Parliament. I think. this is the second 
independence for the Villagers. since the 
establishment of Panchayati Aaj system will 
bring democracy at the grass root level. I 
want to thank all the Opposition Parties also 
who have supported this Bill now. {Interrup-
tions] 

16.00 hrs. 

I am taking about those Opposition 
people during that period who have not 
cooperated with Shri Aajiv Gandhi. Now I 
thank the Opposition people who have co-
operated and I feel this is one of the Bills that 
is wQrth voting. I need not vote again any 
other Bill because it gives real democratic 
system to the people at village lelfel. {Inter-
ruptions] 

As regards panchayati raj Bill. there is 
a provision for aconducting elections for 
eve~"'ive years. There is a provision for 33 
per cent reservation for women. This has 
given lot of importance to 50 per cent of the 
population who are neglected all thiS time. 

Now Iwillcometomy State. IntheState 
of Andhra Pradesh. there is a steady progress 
in all fields under the leadership of ehie' 
Minisiter. ShriVijaya Bhaskara Reddy. He 
could successfully control Naxalites not only 
by using Police Force but also py impIe-
menting the SOC" ... 'conotnic proQrammes 
there. It is Shri Bhast-a .. a Reddy who has 
taken' the historic decision of imposing 
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prohibition in Andhra Prade~h. I feel it is very 
important for every State also to impose 
prohibition and I am happy to imform you 
that prohibition has started yielding good 
results in favour of weaker sections, back-
ward classes and the Scheculed Castes and 
the Schedu.led Tribes. This prohibition 
programme has to be taken care. 

Shri Vijaya Bhaskara Reddy has an-
nounced 33 per cent reservation for back-
ward classes in Panchayati Raj election in 
Andhra Pradesh. He also started a separate 
Department at Secretariat level for speedy 
implementation of the programmes and 
policies of the Government meant for BCs. 
[Interruptions} 

While speaking from Telugu Desam 
the other day, Dr. Venkateswara Rao re-
ferred to the name of Prime Minister saying 
that he has not given any projects to Andhra 
Pradesh and that the Prime Minister has 
spent Rs. 6 crores for his six trips to Andhra 
Pradesh. I want to tell you th~t it is a wrong 
statement. After he has become Prime 
Minister, Shri Narasimha Rao; has made 
six trips to Nandyal which is the parliamen-
tary Constituency of the hon. Pftn'1e 
Minister. Shri P. V. Narasirnha Rao is basi-
caDy a Member of Parliament from Nandyal 
and then Prime Minister. That is the reason 
why iu~ is making visits to Nandyal. 
Wh80ever he make VI';its to Nandyal, it is 
compulsory for Government to provide se-
curity. Its cost is As. 6 crores. That is 
unnecessarily exposed in the House. in a 
different way. 

I just want to tell you about how many 
projects have been cteared at the instance 
and initiative of the Prime Minister. There 
are a number of projects costing thousands 
of crores which taU under Irrigation sector, 

power sector, communication sector and 
transport and education sectors. 

Hyderabad megacity project has been 
cleared worth Rs. 913 crores and when we 
come to transport. Hyderabad Light Rail 
Transit Project is worth Rs. 717 crores. 

MA. CHAIRMAN (Shri Nitish Kumar): 
Kindly conclude your speech now. 

DA. A. MALLU: When we come to 
extemal aSSistance, shrimp and fish Project 
for Andhra Pradesh worth Rs. 88 crores has 
been cleared. For Technical. Department. 
Rs. 80 crores project has been cleared. For 
Kakinada port, Rs. 151 crores project has 
been cleared. Under irrigation, Rs. 669 
crores worth of projects were cleared at 
different places. A number of other irriga-
tion schemes are in the process of clear-

°ance. [Interruptions} . , 
MA. CHAIRMAN (Shri Nitish Kumar): 

Kindly conclude now. You have taken enough 
time. ' 

DA. A. MALLU; My Consituency is 
Nagar Kurnool par1iamentary constituency 
which is very backward and remote and 
which is infested by Naxalite activities and all 
those things. Lot of 'people are migrating 

. from Nagar Kurnool to various districts and 
States for want of livelihood. . They are 
popularly ~own as Palamur labour and 
they are known as hard workers. I request 
the Central Govemment to sanction a pilot 
project for checking the migration of labour 
from my constituency. 

I request the Prime Minister and the 
Railway Minister to sanctipn a new railway 
line from Raichur to Macherla. I had made " 
this request earlier also. I except at least the 
Railway Ministerwill include this point during 
his reply to RaUway Budget. 
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The Chief Minister of Andhra Pradesh 
is taking all possible steps for the develop-
ment of this area from the State Govern-
ment. I request the Prime Ministerto take up 
pilot projects for the development of horti-
culture. water resources etc. 

The people of my Cctnstituency will be 
looking to me, to speak about their problems 
in Parliament. 

I request the Central Government to 
sanction one railway line from Raipur to 
Macherla. 

Mollachintalapalli or Kalavakurti lift irri-
gation scheme costing about Rs. 300 crores 
may kindly be taken up by Central Govern-
ment. 

I once again support the Motion of 
Thanks for the Pr~sident's Address and 
conclude my speech. 

DR. RAMESHCHAND TOMAR (Hapur): 
Mr. Chairman, Sir, the President's Address 
delivered on 21 st February does not lead to 
any direction and also it is contradictory to 
the prevailing circumstances, therefore I 
rise to oppose it. 

16.06 hrs. 

(PROF. RITA VERMA intlJe Chait) . 

The Han. President has expressed con-
cern over Kashmir problem 8f1d stated that 
Kashmir is an integral part of our country, It 
is correct. • But the people of the coun~ry 

; want reply to some of the questions. They 
.. want to know underwhat circumstances the 
, terroriSts who infiltlated into the 'Hazrat ~I 

Dargah' were BPled and why action was 
not taken againlilt"ihem. People want to 
know that since 'Pakistan is enCou~ng 
terrorist activities in KaShmir and sPomng 

the image of our country in the world, the 
Hon. President in his address should have 
assured to. take severe action against them 
but why this has not been done? That's why 
people of the c9Untry are disappointed. 
Lakhs of People are migrating from 
Kashmir and leading life of displaced per-
sons sin their own country. How long will it 
take to make the circumstances favourable 
in Kashmir and those people could go back 
to their homes. It has not been mentioned 
anywhere in the President Address. By 
what time they will be provided security ? 
Neither any of the Ministers of the Govern-
ment nor any member of Parliament of the 
Congress Party has visited them to see their 
plight while they are compelled to lead a 
miserable life. 

Mr. Chairman, Sir, the Kashmirprob-
lem can be solved: When article 370 was 
enforced, the then Prime Minister, Pandit 
Jawaharlal Nehru had stated that this article 
has been enforced for interim peOQd and 
that it would be repealed very soon. There-
fore, this section should be done away with 
at the earliest, it ha~ also been a eause to 
encourage terroristactivitfesthere. Similar-
ly an army cantonment should be set up in 
Bhadrawar in Doda district. Measures tak-
en to this effect would help in SOlving the 
Kashmir problem. 

Nothing has .been stated abot.tt the 
Dunkel Proposals in the Presidenfs Ad-
dress, this has also been the cause of 
concern and terror amOng the peopJe. Pea.: 
pie consider the Dunkel Proposals as d0cu-
ments to enslave the country. All the sec-
tions, organisations, Parties and joumalists 
in the cOUntry have opposed thes8 PIOP96-
als. Our party ~ to hold a big rally in 
April to oppose Dunkel Proposals; in WhIch 
Iakhs offanners aod laboUrers WOUld partic-
ipate. The farmer O,1he country Is Wonted 
about these prQPOS8ls. Agriculture Is'..,. 
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major occupation and the back-bone of our 
economy. 70 percent of the total population 
depends on agriculture, however, agricul-
ture has not been professionalised so far. 
The farmer caters to the needs of the coun-
trymen by producing food grains and this 
fulfils his social and national responsibilities. 
However, restrictions are being imposed on 
agriculture by means of Dunkel Proposals 
and the path to bondage being shown to the 
country by bringing about changes in the 
agriculture by the developed countries in 
their own interests. The implementation of 
these Proposals would ruin the country. 

We will have to depend on' foreign 
countriess for fertilizers, seeds and pesti-
cides. Traditior\al seeds would be wiped 
out, farmers would be rendered labourers, 
we will have no· right on our best breed of 
cattle and we will have to import food grains 
at higher cost from the other countries, We 
sould also lose our right on trees and the 
;;upport price of agricultural products would 
be fixed by the foreign countries. 

. My submission is that if Dunkel propos-
als are implemented, fertilizers, seeds and 
pesticides would become expensive and we 
would get less support price. This would 
have an adverse effect on small marginal 
..,.ers and crores of them wiN be rendered 
jed'ess. Therefore keeping in view the 
interests of the country, the Dunkel Propos-
als should be rejected. It has been stated . .on the President's address that the Govern-
ment is fully aware of the arocities being 
committed on'Scheduled Castes in several 
parts of the country and ensures the effec-
tive'implementation of socio-economic de-
velOpment programmesforthe protection of 
'Scf1eduItd Castes under~. Various 
schemes forthe development of ScheduIeId 
Castes are forinufated but "theY do not get 

social justice. ThE: incidents of atrocities on 
Scheduled CAstes have increased instead 
of decreasing. The total number of incidents 
that took place with l:Iarijan women and 
other Scheduleld ·Castes during 1990 was 
18575 and that during 1992 was 18925. 
Immediate action should be taken to check 
such incidents in future. Lakhs of cases of 
lorturing Harijans have been lying pending 
in courts. Special courts should be set up for 
the immediate disposal of those cases. Since 
Mulayam Singh Govemment came into pow-
er in Uttar Pradesh, the incidents of rape 
with Harijan women have gone up and in 
some of the cases even the MLA's of the 
ruling party were involved. It is a matter of 
uttar shame. Cruelty was committed on 18 
years old Bhanumati of 'Astarn village' of 
'Charkhari' in Hamirpur. Similarly a woman 
namedd 'Shivpatia' in ' 'Donakand' was tak-
en nude in the area. Such incidents are 
heart rending. Law does not exist at all in 
Uttar Pradesh dnd the cruelty on women of 
Scheduled Castes is increasing day by day. 
There is no district which has been free of 
such incidents. The central Govemment 
should take measures to check the 
occurence of such incidents or dismiss the 
Mulayam Singh Government. The police in 
the State is harassing the innocent people, 
Harijans and people of other castes in 
Giridharpur village of my constituency were 
harassed and put behind the bars, Such 
incidents should be checked because all this 
is being done at the direction of the Govem-
ment. The bureaucrats appointed by the 
Mulayam Singh Government are encourag-
ing cateism. Efforts are being made to hush 
up such incidents. Industrial units have a 
great contribution in the development of the 
country and the way in which Shri Manmohan 
Sir\gh are imple- menting economic poli-
cies. It would result in closure of industrial 
~ the country and increase unemploy-
m8nt;~.The Han. Prime Minister has assured 
that educated unemployed people would 
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get employment, but lakhs of people Will 
rather be rendered unemployed. 

AbouJ 2 lakh 47 thousand industrial 
units have become sick by now. 456 of them 
are under BIFR. 34,000 units are lying sick 
only in Uttar Pradesh. If the implementation 
of present economic policy continues, the 
development of the country would come to 
a standstill. The Government should rather 
formulate a policy which helps in reviving the 
existing sick industries like Modi Steel etc. 
Thousands of labourers have been ren-
dered jobless in Modi Na~r. The Govem-
ment should take strict action against the 
owners to revive these industries. 

Nothing has been said about the 
problerns of weavers in the Prest dent's Ad-
dress. Their problem is very serious. Lakhs 
of weavers are unemployed these days. 
Due to the indifferent attitude of the Govern-
ment 90 per cent of the Handlooms are lying 
closed. Recently in the month of February, 
All India Weavers' Federation held a dem-
onstration Payment of the goods worth 
crores of rupees purchased about six months 
ago has not been made so far. Goods 
prepared by them have !:Ieen lying there for 
the last four months, but Govemment had 
yet not purchased them. I would submit to 
the Government that the prices of jute and 
yarn that have gone up, should be reduced 
and dues worth crores of rupees be paid to 
'UPICA' and HandJoom Cmporation should 
be directed to be paid Provision should be. 
made to raise a market where they can 
easily sell their goods. 

SHRI SHARAD YADAV (Madhepura): 
Madam Chariman, the· Address by the 
hon'bIe President is a traditional and ·effec-
tive one. This Address mentions ourlntemal 
challenges, unity and integrity of ourcountry 
and our place in the WOfid maft(et. Asusual, 
everything was touched upon in" Address . 

irrespective of the fact whether there is any 
outcome or not. Today every nation should 
have a clear mind considering the chaHeng-
es being faced by 1he couontry, wOl1d and 
even a common man. Policies should be 
formul~ted for the preseJ:'ll and.long-mnn 
basis. I listened intently to the whole Ad-
dress of the Pr~nt on the day it was 
being read. I wanted to see whether the 
Address touches upon all the crisis and 
cllallenges faced by the people of India not 
only before Independence even after lnde-
pendence, and also· whether it strives to 
initiate a debate on these points or not? 
Whether the contents of the Address and 
the practical scenario constitute a concrete 
debate? Aconcretedebatetakesplaceonly 
in this House. What impact this G0vern-
ment is going to have on the masses? 
Mahatma Gandhi used to say that all the 
future. Government formed after Indepen-
dence be it in Delhi, Lucknow, Patna, etc. 
would claim to have done away with poverty 
and aH the problems of farmers and labourers 
and initiating equality and socialism. But he 
fixed one yardstick to measure the inten-
tions of the future Govemments and that 
yardstick was Indian labourer. At the time 
of Independence their population was 37 
per cent. If you dO not find any iInpr'ovement 
in his standard of living thatwouJd mean.1he 
Government sitting in Delhi, Bhopal or 
Lucknow was lying. ~ it that be the case; 
then, one &tKIUId vow to initi8aa an agitation 
against the Government. And this is what it 
looks now. 

MadarytChairman, I wouIdlilcetobRMdly . 
r8isecertainissues. Indiaabcwa~ 
43 ~ of the.tClCal world .,.."NIion of 
literates. 'And41%of1he.~OC" 
wor:Id. India ~qa. the Hat 80 tar _ .. 
.number of blind chiIdraft _VIe numbarof 
people .Iiving beIow.~ ....... 

, people Who get. only one ...-.. "'"' • 
even thosctwhodqnatewan_OAIit .... 
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meal, is concerned. India constitutes 27% 
of such people in the World. Similarly, the 
number of handicapped, leprosy-afflicted 
children in 53% of the total number in the 
world. The Address of the President reflects 
the policies of the Government but the con-
ditions of our country is clear from what I 
have said. lndia seems to have acquired 
a right to beg. You can go to any part of the 
world to take alms. Though you do not want 
to take alms, yet, our conditions forces us to 
do so and this Govemment is responsible 
for this condition of our country. You have 
retrenhed 2 Iakh people working in various 
industries. The fertilizer factories are being 
locked out and paper mils are being closed 
down; agro-based Industries are on the 
verge of closure. After the forthcoming 
budget, you will find that all the factories 
have~. You have charged NTC of 
As. one CfOfe and theIe are one Iakh thirty 
seven thousand labourers in it. You have 
introduced tax on agro-based Industries 
and on pesticides. You have imposed 10 
percent Excise-duty on paper manufac-
tures in indigenous agro-based industries. 
You have levied lOn percent duty on those 
goods, boxes etc. also which are madefrom 
these products. You have given cent per-
cent relaxation to foreign companies. Such 
hunger, poverty and unemployment make 
us hang our beads in shame before the 
WOItd. 

I would aaao like to say something about 
the acklc anangements made by you in 
respect 01 poverty. How many villages do 
you prq,oee to !ink with telephone ? To 
improve the condItioIlS in our country, you 
should make arrangements to pnMde wa-
terto those 70% fanners C'lourpop .......... 
who depend on agricUIIure. ThIty .. nei-
ther in need 01 roads nor eIedricty. Their 
main requWiemenI is....,. Our poets have 

made clouds and season the objects of most 
of their peems. What resolution has been 
made in your Addresses to augment the 
number of irrigated areas in our country? No 
mention has been mamde in the address 
about the unemployment, poverty and hun-
ger prevailing in the country. There are 
around 45 judges in Supreme Court i.e. 
there are only three judges for the 43 per-
cent of population of India. Whethher he is 
aware about the number of judges in High 
Court, the number of people in service, and 
the total population of people belonging to 
backward classes before the implementa-
tion of Mandala Commission? What have 
you proposed for the other 52 percent of 
India's population? You have constituted a 
Development Booardforbackwardclasses. 
You are giving an amount of As. 80 croroes 
to it and it has also been increased to some 
extent. You have not suggested anything or 
made any resolution for the removal of 
poverty, hunger etc. 

The second big problem within India is 
removal of casteism. 

AN HONOURABLE MEMBER: The 
hon'bla Minister is steeping. 

SHRI SHARAO YAOAV: When the 
whole Government is steeping. it is no 
wonder If he is also Steeping. Let him 
sleep .... (Interrupt;onsJ ... Hon'bJe Minister, 
people are saying that you are steeping. I 
am saying that you should not be roused 
from yourslumber. He is tfstening to every-
thing even while ~. 

n is a g;'" problem that casteism is on 
an increase. This casteism was not cnt8ted 
by people who were selected to this House. 
Nobody can hazard a guees as to since 
when this problem is 1het8. SomebodY 
deteI!I it beck to two thou...-.d yeatS white 
~ .... dates II ba to .... thou-



609 Re. Motion of Thanks on PHAlGUNA 16, 1915 (SAKA)the President's Address 610 

sand years. I would like to tell the people 
present in the House that casteism is a 
reality, I am not against it. I only want to say 
that it is a hypocriticial attitude on the part of 
the Government to not to accept cateism as 
a reality and that there should be a judicial 
system for it. Today poor people are getting 
enlightened. You claim to have constituted 
Mandai Commission. We welcome it but 
you do not. I do not want to go into this 
debate. We implementd 27 perpcent reser-
vation recommended by Mandai Commis-
sion. We are bound by the reservation 
provided in the Constitution. We cannot 
oveor1ook it. Casteism is surviving in de-
mocr~cy and it can not be done away with in 
a democratic set up only. Casteism is a 
malady. The President's Address does not 
mention any policies for cateism. Casteism 
has been responsible for our present de-
plorable conditions. our years of slavery and 
defeat in battles with China etc. A discus-
sion on Indian's hunger and poverty will only 
point towards casteism as the main factor. 

Casteism means only one thing a 
person who only does lip-service is consid-
ered belonging to high class and a person 
who is dedicated to work all his life ~ill be 
calleldaharijan. Ifwe'retochangethis. This 
we will have to formulate a new casteism-
policy. For h~ long can this reservation 
hold waters? When everybody in the coun-
try is in favour of eliminating it. then, a policy 
must be formulated to eliminate it. The 10 
percent population of India is sitting on 
riches of 90 percent population. 

Madam Chairman, you are sitting be-
fore· a mike which was invented by some-
body and ther spectacles you are wearing, 
or this electericity or the camera which is 
taking our pictures ~nd showing on T.V. 
were all invented by other talents. We have 
read in story books that a person had given 
a live running commentary to Ohritrashtra 

on the Kurushetra war. We did not do any 
inventions in numericals. 

Madam Chairman,l donotknowwheth-
er this Parliament will ever hold debate or 
not, but I assure you, that if and when Janata 
Dalcomes across a way to end casteism, we 
would follow if on ourown. Then our country 
will oveorcome destruction and in human 
praCtices. Today we have to cut a sorry 
figure when poverty and hunger are dis-
cussed because we are a very poor 
country but the Govemment is satisfied that 
they can raisie their standard of living by 
giving Rs. 80 crores. The reservation policy 
hahs not been madmecomprehensiive. The 
Constitution has given you a right. You are 
only supposed to issus a notification identi-
fying various castes. But no mention has 
been made at all in this regard in the 
President's Address. Nobody is in favour of 
27 percent reservation. According 10 your 
policy 2 lakh workers, which constituted 22 
percent and not 27 percent were dismissed. 
Lakhs of peapel rendered homeless and 
you have taken several other actions which 
brought them suffering. NoboQy knows how 
many industries are going to bacome victim 
of this consumerism. Crores of poor people 
will losoe the means of their lifelihood. N0-
body knows how many private industries will 
come into being and to what eXtent reserva-
tion policy will be implemented in them. 

In India, someWhere the reservation 
was provided 70 per cent and some where 
60 per cent. This achievement which could 
be gained after the struggte of 52 years has 
been undone by this Government. The de-
cision of reservation is in Government's 
hand, The decISion made by it will become 
the part of the constitution. The Supreme 
Court cannot interfere with it. The G0vern-
ment did not give their genuine rlhgts to 
them for 27 years.. This has not been men-
tioned in the Address also. 
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The people who lost their ,life in the 
s8cond Wood War sacrificed themselves 
for the cause of freedom. But its 6 fold 
people have died in intemal.clashes in our 
country. 

The Ayodhya incident has been 
referred to in the Address. It is right thatifthe 
country is mentlly sick people will be in-
dulged in caste war. The people of India 
have passed through the era of thousands 
of years of slavery. Therefore. such a mal-
ady is natural. But I would like to know 
whether the Govemment of free India pro-
poses to be determined for removeing this 
evil or not. The elections recently held in 
fove State have decided the fate of our 
party. Many of our candidates have lost the 
elections and someothers have won it. Some 
people say that the Janata Dal also has lost 
elections. We accept it. But it is the country 
that has won. -

The people of the country have given a 
golden opportunity to the Govemment. It is 
not the problem of casteism only. So many 
issues give the shape of problems. The 
govemment has refrrea it to the Supreme 
Court to seek its advice why dose the Gov-
ernment not reter it resolutely to the Article 
138? Irrespective of the fact whe'lherwe are 
in Govemment or not, we will implement the 
verdict of the court strictly. But seeking 
advice from Supreme Court will put the 
Govemment into trouble. When appears in 
newspapers. tension will be created in soci-
ety. I would like to stale that issue is above 
politics and the Government should not 
indulge in political interference with the is-
sues which are above politics. 

The issue of- o'ictory and dionlty of two 
communities was at stake in the Sabri Mas;d 
issue. The Government tet1he people settte 

this issue. Even after such a grave situation. 
the people of five state strengthened your 
hands. They give you an opportunity but the 
Government does not want to utilise it prop-
erly. 

The major part of the Address contains 
the reference to the foreign policy. I would 
like to speak on Dunkel issue and new 
aconomic policies during the discussion on 
the Dunkel proposal. 

Time is short and the Chairman has 
rung the bell twice. I. therefore, would not 
like to speak tor a long time. If I am given 
some more time. I would pOint out the 
achievement ofthe Govemment. Neverbefor 
was such a large scale distortion of policy on 
Delhi-Level. The Anti-DEfection Law was 
introduced. Everybody knows as to how It 
was maipulated and floor-crossing was In-
stigated. The Government is taking life easy. 
{Interruptions] There IS shortage of time. 
Therefore, I conculde. By the details of the 
foreign tours made by the Govemment are 
covered in 6 or pages. The details relate to 
countries toured its proposed foreign policy 
and places where meals were taken cold 
drinks like coca-cola. pepsi cola 
taken ..... {lnterruptions] I do feel here that 
some persons Visits here as guests and they 
drink. But it is said that stating so is prohib· 
ited {lnterruptions]1 dtd never goon a foreign 
tour. Even if I go, I cannot raise my head. We 
cannot raise our head to the poIcies of the 
Government. On account of poverty. 
unempolymentandcommunalism. Ourhead 
is bowed down out of humiliation. Today the 
Kashmir issue is know to aU. Just now Sh. 
Tomar was referring to the killing 01 the 
harijana. Harijana have been murdered in 
this country forthousands of years. One and 
a half Iakh harijans are murdered and three 
and a half latch harijan women are raped. 
Follow up action is not taken even if the FIR 
is registered in Police Station. It need nottoo 
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much discussion. We also have committed 
some mistakes on the Kashmir issue. It was 
a mistake to send Shri Jagmohan there. But 
we ruled for nearly two years only. But this 
Govemment went on committing mistakes 
one after another in its rule of so many 
years. Today, America is threatening the 
Government on Kashmir and Punjab issue. 
It finds that the Goverment has weakend the 
country, Therefore. it is threatening it. We 
are weak today because of this fact also that 
Russia had provided us protection umbrella 
eariler. 

On the one hand we want to implement 
the Mandai Commission recommendations. 
on the other hanrj, you provoke the people 
to indulge in self immolation. The reserva-
tior1'will be ~nforced sooner or later. The 
poor and the backward class of people 
should be provided special reservation. 

We had protected Kashmir when there 
was the erstwhile Soviet Union. Our col-
league says that our policy of non-align-
ment was very great. 

With the presence of erstwhile Soviets 
Union the country could provide defensive 
arrangements in Kashmir. But now this 
world has bet-ome global. Now America is 
the single Super power. America browbeat 
us three times but we hide our face with 
shame. Madam Chairperson, even a strong 
and robust wrestler cannot stop a dissent 
engine. Virtually, we do not have sufficient 
power to look daggers at other country. 
Therefore, the Government frist make the 
country strong enough. Today we dare not 
speak on Kashmir. 

Today America does not speak against 
China. It is well aware of the fact and we 
have once tested it. The army fled, the 
General ran away Our ho .. Prime Minister 
expressed with angUish that it was a betray· 

al. Lata Manageshkar was called and it was 
recited 'Ae mere Watan ke logon, tum ankh 
main bhar 10 pani,' we recieved a severe set 
back in nattle Wfi s~.JJweep.lfshould bl 
noted that it is the weak nation that wails 
over defeat ot after being harassed. But a 
valiant nation grows angry and fights against 
that nation. But we are not in the latter's 
pOSition. Due to the poverty, unemploy-
ment, oppression on women of the country 
and mal- treatment meted out to the poor 
have made the country hollow from within. It 
must be noted, unless the country is inter-
nally strong, it can never throw down the 
gauntlet to America. 

But today China is throwing down the 
gauntlet. We may have ideological differ-
ence with,it But America cannot browbeat 
China. If the Govemment of America inter-
fere with the internal issues of China. the 
Government of Chaina won't wait for three 
or four months for taking action. It will give 
befitting reply then and there. B!Jt our Gov-
ernment takes three months to do so. Our 
hon. Maratha Minister of Home Affairs is 
present here ..... 

MADAM CHAIRMAN: Hon. Member, 
• you have spoken for 28 minutes please give 

opportunity to othet'";also to speak. 

SHRI SHARAD YADAV: I folloW you. 
My submission is only this much that -

SHRI NITISH KUMAR: Are you per. 
turbed in hearing only': Does hearing truth 
see so harsh? (Interruptions) 

SHRI MANI SHANKAR AIYAR 
(Mayilasuturai): Mr. Nitish Kumar, we ant 
not perturbed at all. It is really surprising as 
to how you chose a person like him your 
leader where as a lemperate pel'SOn like 
Shri George Fernandes Is there. 
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MADAM CHAIRMAN: Please, take the 
dignity of the House into your notice. 

SHRI NITISH KUMAR : Even if Shri 
George Femandes rose on his leg. You 
would have interrupted the ~ost of all. You 
are in the grip of your habits. 

s .... SHARAD YADAV: Madam Chair-
man, Shri Mani Sha~kar Aiyar has rightly 
stated that Shri George Femandes is very 
balanced person. He is more balanced than 
I am. I was bom in very small village. Had I 
been bom in an Urban area and had I been 
the sons of father as you had I could have 
thousand times more balanced and temper-
ate. What you have stated is right. 

I was submitting to the Govemment 
only this much that it is not retaliating with 
the required promptness and alarcrity an 
Kashmir issue with the spirit of national 
Integrity. The GOvemment cannot do so 
only because it is weak from within. The 
Govemment is ruling the country by seeking 
foreign loans and it is boullds to have open 
market in India. Only because It wants to 
rule the country on the economy of foreign 
loans. 

Unless this country ~omes interrially 
strong, its foreign policy cannot become 
concrete. 

I want to submit only this much that 
nowhere in the Address the Govemment 
has will power to meet the challenges of the 
problems of poverty, unomployment and 
national integrity of the country. The will 
power of the Govemment is so weak, inef· 
flCient that I nave no way out other tha" 
opposing the motion and waming the 
govennent thereof. 

With these words I express mythaanks 

and conclude. I hope that good sense will 
prevail in the Government. 

MADAM CHAIRMAN : Shri Haradhan 
Roy. 

would like to request all the hon. 
members to be mindful of time because so 
many hon. members are to speak here. 

[Eng/ish] 

'SHRI HARADHAN ROY (Asansol) : 
Mandam Chairperson, I have stood up to 
oppse the President's Address. It is a well 
know fact that the Address read by the 
President reflects the various policies pur· 
sued by the Govemment and the President 
is made to read the Address. We also know 
that the Address does not.of course reflect 
the presonal views of the President. 

It is needless. to say that the people of 
our country have realised that this Address 
is nothing but untruth, full of cliches and 
jargons. There is not a single truth a out the 
big ciaims made by the Govt. 

So, it is my request Madam that it is 
improper to associaate our Hon. President 
with the Address which out lines the political 
policies of the ruling party. Why do not they 
make their own submission themselves di-
rectly in the House. So, insteBd of associat-
ing the President with all these untrue state· 
ments, they shouid themselves face the 
House and submit their policies. The 
policies out in the Address are liberal poli-
cies because ovemight they have become 
liberal. The economic policy, Export-Import 
policy, Industrial policy and various other 
prominent policies found in the world are 
based on liberal policy or as they say 
liberalleatlon. But, what Is the outcome of 
IibefaIIsation? We must contemplate aabout 

• Transtation of the spech orginaIIy delivered in gengali 
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the resuh of liberalisation. We must intro-
spect where we are landing by following the 
policy of liberatisation. 

It is claimed in the Address that there is 
steady progress on all fronts as evident from 
the improved law and order situation. a 
:ecord foodgrains production and so on anc' 
forth. Well if by steady progress it is meant 
the progress of the country. I have nothing 
to say. 

If we look at industrial sector, we find 
that lakhs of industries whether public sec-
tor or private or joint sector. are being closed 
everyday. They are become either sick or 
are facing closure. 

According to my estimate that more 
than four and a half lakh industries are either 
getting sick facing elosur. This is also a fact 
that thousand crores invested capital have 
been wasted of course. If it is fe .It that the 
more the industries become sick orthe more 
they face closure. It is all the more steady 
progress for country then this govt. de-
serves credit. 

It is indeed their achievement that they 
have been able to destroy the expansion of 
any growth of the industries thereby damag-
ing the progress of the country. Their 
policies are successful in this regard. 

After going through the President's 
Address and Budgetory pror>0'3als presents 
a few days back, I feel that one Jay we will 
find that India has been turned into another 
Hongkong or Singapore. They do not have 
their own industries yet one can get anything 
one likes fron there. In the same way. India 
win be turned into a dumping ground of the 
muhl-nationals because they can ~ump the 
cauntlY with their surplus commodities. We 
w"' not have our indigenous industries. Our 
cauntlY will be an ideal place to plunder wen 

they are successful in this regard. They 
have destroyed our industrial sector in all 
front. 

What do do find in the Budget? It is 
really amazing that not a single paisa has 
been allocated fo m . constituency. There is 
no separate allocation for industries like 
MANC. Cycle Corporation, Burn Standard. 
Bharat Bhari Udyog Nigam and other 
various industries. So, measures have 
been taken very rubtly so that these 
industries automatically face closure. 
I do not know whether demand for either 
cycle or steel has gone down in our countlY. 
I am happy that our hon. Minister for Steel 
Santosh Babu is present here. I would like to 
ask him a single question that you had the 
Agreement in the year 1989 of All functional 
Trade Union. the SAIL and liSCO. Did your 
officers or your Ministry shown about the 
fund alloca-tion for the purpose in their 
dreams? Did they ever mentions the con-
cerned depatment from where the money 
would be received? From which quarter are 
you being pressurized to hand over IISCOto 
private sector? Do not you relize that you are 
going to sacrifice your self-esteemd self-
reliance by this move? You are also threat-
ening to colse steel industries. Is it justified 
or proper? Does it reflect the progress of the 
country? • 

What will be the fate of thousands of 
workers working in these concerns? The 
country is full of unernployed persons? 70% 
of the population in the country is below 
poverty line. Lakhs of people are are home-
less, sheheriess unempolyed food and 1odg-
ing. A vast number of people cannot even 
afford to have meal even twice a day. If you 
go by number then. India clln boast of the 
maximum number of Illiterates, homeless 
poverty stricken blind people. And if the 
comparison is between number then those 
who have written your Address can definite.. 
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Iy boast of the steady progress of the 
country. 

You are boasting tor progress Of the 
country. Right, you are. Does this Govt. 
possess any morality. They do not have any 
concern for spiralling pnces of essential 
commodities? In my left is the ruling party 
and im my right is the oppositions, the BJP. 
I feel these peojJle do not have to buy 
anything from the market. They get every-
thing right from clothes to essential com-
modities free of cost. Had they bought 
anything from the markel. they would have 
realized the actual posli,on". Since they are 
getting everthing tree of cost. they are boast-
ing of steady progress in all front. It is indeed 
a strage kind of affair. The industries are 
being closed. Our boys are demanding nght 
to work, right to education. You cannot 
provIde drinking water even. So, they are 
demanding right to drinking water. The work-
ers are demanding 1-1 save public sec-
tor, save industry. We have to protect the 
industry. 

We cannot sacnfice tne selfreliance ot 
our country. What are you doing? After 
saCrificing the 581- reliance of the country. 
you are selltng It away. mortgaging the 
country to USA. You are depending on the 
foreign countries. Listening to the dictates of 
I.M.F. and Wor1d Bank. You prepare every-
thing by thetr directions. 

What will be the future of our boys? 
Where will they go? What wiD be their fate? 
36 coIlienes have been closed in my constit-
uency. Main have been closed. The safety 
Act passed by you IS never followed. We 
have old mines in Bihar. West Bengal and 
Madhya Pradesh. Nowhere this Safety Act 
is followed. As a result. large number of 
worQrs are kiIIecJ daily due Ie acaderIt-; 

You know what happened in Kenda. There 
another accident in Kuardin in my constitu-
ency. 7 people have been killed in Madhya 
Pradesh in Sedola area due to mine acci-
dent. There are subsidence daily. In a 
VIllage Aldih in my constituency one Madrasa. 
school and houses 01 about 25 to 30 families 
have been badly affected. These families 
must shift somewhere. Abour 67 moujas 
not 67 villages but moujas comprising of 
more than 100 villages and all towns several 
lakhs inhabitans have been declared unsafe 
for habitation. They have been asked to 
shifts to somt. other place. But where will 
they go? The miners have been extracting 
coal for the oweners cil. The owners are 
earning the profit by selling the coal. BUI. 
they cannot proVIde the aHected people 
rehabltation or eve" economic rehabilitahor, 
has been ignored. The Gov!. has been 
failing in its oral responsility by not providing 
altemative shener or mometary assIStance 
to the people. They have been asked to the 
affected vacated place There has been gas 
leak from the cracks of pit No.3 in the Kenda 
village. You are already aware of the acci-
dent In Kenda. Now about 30 to 35 families 
have been asked to vact the place due to 
gas leakaQ(:. 

We have attatn~d freedom in 1947. The 
country was partlClioned into two dominion 
Hindustan and Pakistan. The problem of 
refugees has not been settled even after so 
many years. The people even now are 
leading the life of animals without any shel-
ter. 

You are turning lakhs of people 10 to 
refugees in the name of extracting coal. I 
must admit that this is also your grand 
achlevement. I am sorry to say that you are 
devOid of any morality or ideal. Members 
haYe been elected to this august House by 
signing their name in the nomination paper 
and their pledgtng to worK for the particular 
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party they belong to. They are suposed to 
wort< for the people who have elected them. 
But, you purchase these people like cattle' 
and show your achevement. You have in-
deed progressed you purchase them with 
your money power and make them high-
profile Ministers. No Minister is present 
here. My friend Shri Sharad Yadav said that 
the Minister are sleeping. Are they sleeping 
because of shame or are they realty sleep-
ing? The ruling party members have no time 
to listen to what is going on here. They do not 
have spare time to think of the problems of 
the country. Even for the sake of courtesy, 
they do not have time to liseten. They have 
come here to sleep. This is an ideal place for 
sleep and they have come to sleep. 

17.00 hrs. 

Madam. the country has been faced 
with utmost crisis. Who is going to solve or 
curb the cnsis? They are selling the country. 
Lakhs of people had gone to prison. had 
been hanged till death. had sacrified their life 
to achieve freedom for motherland. They 
had faced the bullet of the British and be-
come martyrs. I do not know how many of 
these people present here had faced that 
situation. Most of them are born with a 
silverspoon in their mouth. There is no Job 
for the son of a labourer, farmer. But the job 
is ensured for the son of a Minister. They will 
become either MLA or MP. If they do not get 
anything. a good job IS ensured for them in 
any private public scetor. !hey get license 
and permit at their disposal. 

But what will be the lot of the poor? I am 
opposing the President's Address morally. I 
am not opposing it just tor the sake of 
opposing. If the people of our country have 
to survive . they must lettlsonedtheirpoJicies 
and form a new Govt., the Govt. of the 
masses the common people. The Ruling 

party have policy without morality, their poJ-
icy is immoral. They have learn policy of Aya 
Ram and Gaya Ram. I request my friends to 
be on their guard beacuse these people 
have money power. Behind the curtain in-
trigue is going on and alreay some member 
have been fallen prey to their schemes. 
They want to finish' off the opposition parties. 
I am not opposing the President's Address 
just for the sake of opposition. Those who 
cannot save industry, workers provide land 
to the farmers have no right to rule. How the 
farmers will get fertillizers? They are closing 
the industries and are going to import fertil-
izers from aboard. As it is there is shortage 
of fertilizer in the country. The farmers have 
to buy fertilizers from the black market and 
it will make their life all the more miserabl&. 
We need power for irrigation. If we can 
produce everything in the country then young 
the unempolyed will get job. 

So, Madam, that is why I am pleading 
that the farmers should get fertilizers, irriga-
tion facilites , land so that we can produce 
the foodgrains. etc for the country. If we 
develop agriculture we will more factories, 
young persons would have scope for job, 
The unemployment problem can be solved 
then. Ourcountry can prosper in all fron.1 do 
not want to speak on foreign policy because 
many Hon. Members before me have already 
discuss that point. 

But, what is worrying me is that they are 
going to ruin the country' by their worng 
policy. They are betraying the country. If we 
support them, it means we are supporting 
their wrong policy. The B.J.P. although the 
main opposition, supports their industrial 
and economic policy. They are indeed a 
marvellous opposition. There is secret un-
derstanding. If both the parties agree, What 
can others do? They are cheaters. Madam 
I will not take much time. The people of my 
country are not going to tolerate their cheat-



623 Re. Motion of Thanks on 

[Sh. Haradhan Roy] 

MARCH 7. 1993 the President's Address 624 

ing anyone. They have become conscious. 
yOu are dividing the country in the name of 
caste of class. religion and language. You 
cannot divide the country in this way by 
instigating communal riots. The people will 
definitely be united to throw you out from the 
power. I have immense faith in our people. 
I know that they will find out a way to protect 
themselves and the country from your evil 
design so ofter opposing the President's 
Address whole heartedly. I conclude my 
speeCh. 

SHRI RAMASHRAY PRASAD SINGH 
(Jahanabad): Mr. Chairman. Sir. I would like 
to submit a few points regarding the Motion 
of thanks to President's Address . ..... {Inter-
ruptionsj. I would like to repeat the points 
already mentioned by other members. India 
is an agriculture Oriented country and agri-
culture is the back-bone of our country. 
Agricultural workers are involved in cultiva-
tion work in a large number. Our food grain 
stock are enriched due to them and green 
revolution took place. But I wouki like to 
draw the attentIon of the Govemment to thIS 
fact why the Government could not pay a 
heed to their problems? At the time of 
natural calamities the life of agricultural 
WOft(ers tums miserable one. Whel, they 
become old and unable to work. Ute be-
comes a burden to them. The Govemment 
has not enacted any Central Legislation 
sustenance 01 those said workers who 
C8f1fIOl q\8keboth ends meet in anyway and 
how they could be saved from natural ca-
lamities and to provide medical facilities? 
This matter has been raised several times in 
the House that a central legislation should 
be enacted tor their problmes. Punsion and 
old age benefits are provided to them at par 
with thcee engaged in industries and other 
places. So 1hat they can be provided suste-
nance and protection. tt is a big anomaly. 

The Govemment has not given a though to 
the great work being done by these people 
in the national interest. Today the Govem-
ment tells with pride that can feed the 
countryman even in the time of famine. But 
the real credit gOes to these farmers. Not 
even a single word has been mentioned in 
President's Address. 

There is a democratic system in our 
country. Elections play an important role in 
a democratic system. Through elections we 
reach here after contesting and ventilate the 
problems of our country. state and constit-
uency before the House. But now-a-days 
this system has become a mockery. Lakhs 
of people are deprived of casting their vote 
today. Many people have not seen even a 
ballot paper. In this House I would like to 
thank Shri Seshan for taking a step to 
strengthen the shaking foundation of de-
mocracy. It is a commendable step. There 
are many persons who claim to be messiah 
of the poor people. I. understand tllat we 
discuss maximum about conditions of poors 
and the Dalits. But we oppose the matter of 
issuing Identity Cards to voters. It is a matter 
of great regret. What type of those people 
are who hail fr"m dalits and poor class?' 
They also cherish the same interest. Every-
body knows that we could achieve voting 
right to District Council only after a greater 
struggle when the country was enslaved. 
Only those people had a right to vote who 
were paying house-tax of more than re. 1 . 
Only. These people. who were elite farmers 
and Land !:-ords were provided voting right. 
These people who belong to said class do 
wish even today that the voting right should 
remain only with them. Our constitution 
provided political right to every citizen. But 
crores of people have been unable to exer-
cise their franchise even after 44 years of 
independence. Owing to it criminlisation 01 

poIJtica is taking place. The elections of Lok 
S8bha and Legislative Aseemblie8 areto be 
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held. Only the future will tell whether it is in 
the right direction or worng direction. We 
should have to safeguard the democracy 
through the electoral reforms immediately. 
You have ruled the country for a long time. 
But this country belongs to 82 crore people. 
If you want to rule the country you must rule 
it with bringing about reforms in the country. 
You must also appreciate Shri T.N. Seshan 
who is showing a path of safeguarding 
democracy. Terrorism is increasing speedily 
in the area from where I hail. They are 
establishing a parallel Government there. 

Such a situation has arised in village 
that villagers are surrendering before terror-
ists they are under the influance ofterrorists. 
The number of Dalits and poors is increasing 
among the terrorists. Its main reasons is this 
that they are not getting anyt~ing in the 
name of development and they are march-
jng towards terrorism. These youths are 
unemployed and are cut off from national 
mainistream they are gelling themselves 
armed and following the principle ofterror-
ism. No development wOl1< is taking place in 
Bihar. We listen time and again that the 
Chief Minister of Bihar reiterates that supply 
of coal from Bihar should be stopped be-
cause central government is not paying the 
royalty to Bihar and the problems remain 
unsolved. I. therefore would like to caution 
the Government that if the situation reaches 
the climax nobody could save the fate of the 
country. The Government is not worried 
about giving their due share. The State 
Government needs funds to incur expendi-
ture. You are worried neither about the 
countr,.. nor the Dalits and poor. Situation in 
Bihar has reached such a point that murders 
are being committed in broad day lights. 

There ts no school for children avail-
able at a distance of 2-3 KMs. from the 

villages in Bihar who have a population 
between 5000-1000. Human Rights Com-
mission Bill had been passed in this House. 
Whether it is not a matter of violations of 
Human Rights? You say that it is a state 
subject and the State Govemment has no 
funds. You should introduce Central 
School in all the villages so that the youth of 
today may not deviate from the national 
mainstream. I have made a demand in this 
regard that the State Government is not 
paying any heed to it and asked you to help 
it but nothing has been done. Prior to it and 
written to almost all the Prime Minister but 
no action has been taken so far. Whether 
the Govemment provide educational facil-
ity to them? Will they continue to indulge in 
terrorist activities by holding arms in their 
hands? Madam Chairman. no arrangement 
to provide potable water to the Dalits and the 
poor in the villagers has been made so far. 
What type of development work the M.Ps 
and M.L.As are carrying out? Had these 
politicians been concerned about the all:, 
round situation of the area the problems 
would not have assumed such an alarming 
proportion. Generally it has been seen in the 
villages that drainages are constructed and 
hand-pumps are set uP. to serve the ppr-
pose ofthe rich people. But No development 
work is carried out in the interest of the poor 
and the Dalits. It is not justified that on the 
one hand development work is carrie(. v",t 
and the other hand nothing is done. In this 
way. the poor people are deprived of 1he 
benifits of development work. This tAmd 
should have to be checked. Y db should also 
explain in your reply as to whether any 
Central Legislation in the interest of agricul-
tural workers would be enacted or not. 
Would you make arrangement to ~ 
educational facility to bring the Youth· into 
the national mainstream ? I conclude with 
these words. 
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SH~I SRIBALLAV PANIGRAHI 
(Deogarh): Madan Chairman. I rise to sup-
port the Motion of Thanks to His Excellency 
the President of India for having addressed 
the Joint Session of Parliament on its open-
ing day on 22nd of last month. 

I was carefully listening to the speeches 
of the han. Leader of the Janata Oal. Shri 
Yadav and the CPI Member Hon. Haradhan 
Royji. I wish Shri Sharad Yadavji had been 
here! 

When he was speaking. I was wonder-
ing whether he was loking at the mirror to 
see his appearance not as Shri Sharad 
Yadavji of Janata Oal in Parliament and 
whether he was highlightinq his Party policy 
whether he was exposing tile hallowne. cl 
his Party, the inner conradictions. 

They have two States where they have 
their Government, Bihar and Orissa. It is 
common knowledge what type of gover-
nance we had in both the State. He was 
lamenting here because there was no men-
tion of caste factor in the President's Ad-
dress. What sin is committed by the Presi-
dent of India? 

You know this is a documl)nt by the 
Government, by Narasimha Aao Govern-
ment. read by President of India. So. what 
sin has been committed? What great sin is 
committed by Government in not mentioned 
caste? We are fast heading towards 21s1 
century. We are out to fight out aU sorts of 
inequalities. Our concentration is on fighting 
QOWf1y, hunger and disease. I admit the 
society is tun of ~s. Is it a product 
of today's situation. When we have such 
tasks ~ore US, to talk of casteism, totafk of 
religion and comrnualism and to encourage 
aU those is only a disgrace to nation 

Anyway. even the privileged ctsses are talk-
ing of caste and talking advantage thereby. 
Are we not thereby depriving the under-
privileged and the reaDy deserving people 
of various opportunites? Those who have 
already occupied very high positions, re-
spectable positions, those who are very 
rich, wealthy people. will also be getting the 
advantages because of caste consideration. 
Very r~spectable people and wealthy peo-
ple, rich people. educated people, will be 
entitled to reap the benefits of the caste 
system. What an opportunistic viewpoint it 
is! He was talking of this caste thing. What-
ever it is. they have their Government in 
Orissa. But that Government is yel to pre-
pare and release the list of people belonging 
to Other Backward classes(OBCs). Then 
with what face was he talking and condemn-
ing this Government, this Report? It is a 
double talk, double standard and hypocrisy. 

Shri Haradhan Roy also criticised OUI 

policies left and right, little realising what his 
own Chie; Minister is doing. how both the 
Chief Minister are moving round the world 
and spreading red carpets for profit motives. 
for inviting multinationals to come over here 
and set up industries. But here on the floor 
of the House, they want to abuse this Gov-
emment very convenienlty. Again it is a 
double talk. I do not know what would have 
happened to many of US had Shri Narasimha 
Raoji not taken over the reigns of adminis-
tration of 'Hindustao', India in June 1991 
when everything was in shambles. In three 
years, three elections would have taken 
~ace.Whmafriv~yardstickofs~~ 

it is that in three years we had three 
elections 1-1 one after eleven months. 
the other one after eleven months and prep-
arations were on for the third elections! We 
are grateful and we profusely thank Shri 
N8I'aSimha Raoji for his matured leadership 
to bring about stabiHty. prosperity and 
progress. Can anybody say today about 
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this? 

We have our status books. wehaveour 
laws, we have the anti-defection law. Ac-
cording to precribed norms 1--1 some 
people are unworthy people. they are able to 
keep their house in o,der 1--1 if so~e 
people. with due deference to the provisions 
of law . leave them, desert them and strength-
en the hands of stability, I do not know how 
it is called anti-defection. When some 
,Jeople joined them some lime before, that 
was not defection. They h!id welcome thaI. 
But now if some people leave them and join 
other group, that is defection! Is that the 
judgment? Can anyone tell me about it? 
When they went to your side before elec-
tions, they were welcomed. Everything was 
nice, everything was democratic, every-
thing was fine Now when they desert you, 
leave you,this defection' What a hypocrisy 
it is! [Interruptions] 

MR. CHAIRMAN: Please- address the 
Chair. 

[Interrup#onsl 

SHRI ANNA JOSHI (Pune): We want 
you to talk something about the President's 
Address. 

SHRI SR I BALLA V PANIGRAHI: On first 
page, first and second paragraphs refer to 
Ayodhya issue. {Interruptions] 

My good friends, please have some 
patience. I am coming t('l the subject of 
problems also. {tnterruptionsjMadam, I know 
that truth pricks; truth hurts: 

Madam, in the first paragraph of the 
Address, there is a reference to Ayodhya. 
NoW. there is a sea change in the·situation. 

A$ you know, Presidential Address is 

very significant event. This is just not a ritual. 
But it is also being ridiculed by the conduct 
of some people. some groups. This time. the 
Budget was boycotted by some people and 
that was repeated in tne State Legislatures 
also. In spite of a unanimous decision adopt-
ed in differnt conference, like in the Speak-
er's conference, leaders' conference and in 
other meetings, that with utmost respect, ail 
Members, irrespective of party affiliation 
should attend and listen to the Address, but 
friends chose to keep away. They chose to 
keep away but wherever their parites were 
in Government,there also, the same thing is 
happening. 

As I told you, last year. the Ayodhya 
situation was threatening the peace and 
solidarity of this country. It cast a long 
shadow on the national scence and be-
cause of that this year's growth in terms of 
GOP had also been affected. It was the 
order of 4.5 per cent or some thing. {Inter-
ruptionsjThat is your contribution; the BJP's 
contribution to the developmental activities 
of our country was this. 

In the last page, in para 62, it was stated 
that: 

"1993 was a year of consolidating the 
gains of the economic reforms and the 
political intiatives of the povemment. 
We entered 1994 with the optimism of 
accelerating our pace of economic 
growth, strengthened by a reassuring 
verdict of the people in .favour of re-
forms and against the forces of com-
munalism." 

MR. CHAIRMAN (Prof. Rita Vetma) : 
Please conclude now. 

SHRI SRIBALLAV PANIGRAHI: Mad-
am, there should not be inequality in the 
-House. Equality is everywhere. I am begin-
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ning just now. From our party, I am only the 
third speaker today and I am told that we 
have a lot of time. 

MR. CHAIRMAN:You have already 
spoken for 15 minutes. 

SHRI SRIBALLAV PANIGRAHI:There 
is lot of time; Congress Party is having a lot 
of time. I would need another ten minutes 
time. I am just beginning to speak. 

So, in 1993, in all fronts. there has been 
an oveall improvement in the situation, be it 
in the law and other, agricultural production. 
industrial production al1d our relationship 
with different foreign countries except With 
our neighbour, Pakistan. Two days before, 
somebody was talking about our policy to-
wards America. On the economic side on 
the industrial side, it has improved. Our 
Home Minister has minced no wards "that 
day when he clearly spelt out our policy 
towards America by disapproving their con-
duct, their interfernce by inciting Pakistan or 
by indirectly approving Pakistan's role in 
abetting and.aiding terrorism in Jammu and 
Kashmir. The other day, the Home Minister 
made that very clear on this floor of the 
House. 

This very serious thing. Today is 7th 
and at Geneva the United Nations Human 
Rights Commission probably in holding its 
very meaningful session about J&K on the 
Resolution tabled by Pakistan. It is signifi-
cant that this year there is transparency 
insofar as this matter is concemed. We have 
gone forthe establishment of a Commission 
on Human Rights. Not· only that. even the 
Govemment of India has made arrange-
ments. everything that is possible. for the 
visit of a six member strong foreign dip1o-
mats team toJ&K.ls it not an improvement? 

Political process also is starting for holding 
eleotions. But a disinformation campaign is 
goil1g on outside India about J&K. I take this 

"opportunity to thank all our OPposition 
friends because we jointly adopted a Res-
olution unanimously here about the foreign 
interference in J&K. Therefore there is a lot 
pf scope for consensus which our Prime 
Minister believes in and has been insisting 
on right from beginning. It is time for them 
to realise this and come forward to extend 
their supporting hand to the Government in 
this atmostphere. After all, we are the 
largest democracy. But our pity is that our 
oppposition does not look at the time and 
does not look at the people's needs. They 
are prepared for constructive criticism, for 
constructive opposl1!on. Only for the sake of 
opposition they want to oppose everything. 

What about Dunkel Draft? Mr. Arthur 
Dunkal is no more the head of the oranisation. 
About GATT, 118 countries have put their 
signature, including China. 

SHRIMATI MALIN I BHATTACHARYA 
(Jadavpur): China is not a part of GATT. 

SHRI SRIBALLAV PANIGRATHI: But 
they welcome Dunkel proPOsals ... {Interrup-
tions]. They have a peculiar concept. They 
have different kinds of Political Science to 
study. They have different concepts of sov-
ereignty . So many countries have signed 
this. Are they lOSing their sovereignty? Is 
India in the same state of affairs as it was 
three centuries ago when the East India 
Company came here? Is this situation com-
parable? I simply wonder what sort of 
political gimmick they are trying to play by 
misledaing the people and by induging in a 
disinformation campaign. It is very clear that 
in some area there will be some disadvan-
tages here and there as in the case of drugs 
and is some limited area there will be rise in 
prices admittedly beacuse of the provisions 
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of patents, "etc. Which are there. But about 
seeds to farmers I do not understand how " 
East India Company stepped into their minds. 
They are just misleading people. 

17.39 hrs. 

(MR. DEPUTY SPEAKER in the Chait') 

I was talking about J&K. Some of the 
hon. Members were critic~1 about the delay 
in handling the Hazratbal issue. Some of 
them were also opposed to freedom move-
ment. If the Hazratbal issue had been solved 
earlier and if something else had happened, 
they would have said that without maturity, 
without tact the situation was handled and 
such a mess was created. Even though 
there was a little delay, such a sensitive 
issue was tacklea in a commendble manner 
to the satisfaction of all concerned without 
any bloodshed. Now they say that it was 
delayed. But, when it was done, hurriedly 
they said that we were doinq it hurriedly, we 
were doing it not at a proper time and that we 
lIad indeciSion, etc. 

If we see the agricultural side, we find 
topmost priority is given to it. We are an 
agricultural country; "agriculture is the main-
stay of our economy; and India lives in 
villages. That is why, we give the highest 
priority and the highest allocation. 40 per-
cent increase is the agricultural budget. 

There is a good point on the part of 
Government. They just do not take pride for 
everything. Wherever there are some mis-
takes committetj inadvertently or wherever 
the policy could not be Implemented proper-

'19" or wherever they colud not achieve what 
.they want to achieve for some. reasons or 
the other, there is no hesitation orthere is no 
hanky-panky on the part of the Govemment 
to admit ~at and they come before the 
House with desire to make necessary 

amends. 

Regarding the fertiliser policy, due to 
unbalance use of Nitrogen, Potash and 
Phosphate, the ratio has gone" up ~:2:1 
instead of the ideal 4 :2: 1 . It now came upto" 
5:2:1. During the question Hour, on a day 
last week, the Prime Minister himself on the 
floor of Parliament has said clearly that they 
were thinking about it and certainly they 
were taking steps to correc)the situation to 
see that right proportion is 
maintained.[lnterruptionsj 

Mr. Deputy Speaker, Sir, my time will 
start fro~ the time you occupied the Chair. 
Whenever you occupy the Chair, I kna.; 
you have Cilways been liberal. When I am 
talking about the liberal economic policy, I 
naturally elCpect some liberal attitude from 
the Chair. (lnterrputions) 

MR.DEPUT-Y SEPAKER: Mr. Panigrahi, 
we totally agree with your statement about 
the liberal attitude and liberal days. At the 
same time, we should do justice to the" 
subsequents speaker also. 

SHRI SRIBALLAV PANIGRAHI: The 
economic reforms which were introduced in 
1991 gained momenwm last year and they 
were being pursued persistently ~ They are 
irreversible and also they will be iq,lemeI1t- . 
e~ continuosly. 

I will now c;)me to the public" $8ClOr and 
~ "ate sector. Public sector is the brain 
child of Pandit Nehru. Thrust was givef'! to it 
and at one paint 0, time, it OCCt.Ipied.the 
center"smge of our economy. It has several 

" things like inefficiency, atr.. Labour -industry 
relations is another' factor. WhaWver 'was, 
tf:le golden days of the public aector. But, we 
have tQdo everytlli!,~~to ~ 
en the public sector. Whether 1hete • eny 
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scope, it is time now-that-either p'ublic sec-
tor or private sector-it has got to be a 
national sector and efficient sector. In that 
background, we have to strengthen it wher-
ever there is any scope; I repeat that wher-
everthere is.any scope, we have to strength-
en it. BIFA should be strengthened. 

The" was also another criticism that 
. we were drifting from our policy and we were 

giving emphasise for the manufacture of 
consumer goods , that too by inviting MNCs. 
That is not true; that is not correct because 
only seven per cent of the total proposed 
investment that is, AS.165 coroes out of the 
total amount of As .. 16.000 crores will be for 
consumer goods. Therefore, ttie criticism 
ieveled by the opposition friends is not cor-
rect. 

Sir, since you are ringing the bell re-
~tedly, I will now confine my speech to the 

. problems that we are facing like unemploy-
ment problem, problem of poverty and how 
poverty ai1d unemployment can go togeth-
er, etc. Agricultural production has got to be 
speeded up. All these things have to be 
attended to. 

Since independence, this country has 
done miracles. In the field of agricUlture, in 
1951, we were producing only' 55. MT of 
foodgrains. Now, it is about 1 ,980 MT.1t has 
increased by more than 300 percent. At that, 
less than 2,000 MW of power was being 
generated. Now, iUs about 72,000 MW. SfiH, 
of courBe; we are short of our requirement in 
the power sector. 
I 

In the field of agriculture, unless we 
CCII1t¥t OUT population growth, -I am afraid, 
the .. aIeo,lhere will be a dlffel8nt type-of 
tAuaIIOn. It ~J not be a pieasanl8ituation. ._.;------ ---_ .. -----

• 
So, our main problem is unbridled popula-
tion growth. There has also been an em-
phatic reference about it in the President's 
speech. It is time that all political parties sit 
togeth-er. Not only political parties but als.o 
the leaders of all religions should be associ· 
ated with it. We have to give top priorty to 
this project. In the Islamic countries, like 
Middle-East, the population control 
programme and health education 
programme are being pursued. There is,Jlo 
P.9int for any quarter to oppose any of such 
things. 

MA. DEPUTY SPEAKEA: MrPanigrahi, 
please conclude now. 

SHAI SlAAI BALLAV PANIGAAHI: Ours 
is the largest democracy having so many 
lauguages, religions and castes. Our real 
problem is about integrity which could be 
brought about when we are able to fight out 
ineqality. Where there is exploitation be-
tween one society and another society, 
between one inliividual and another individ-
ual, between one State and another State 
and inside a State between one area and 
another area, we have to fight that out. In 
that way, regional imblance has to be fought 
out. As far as possil]le. our aim should be to 
develop all religions. Our aim and objective 
has to be growth with social justice. (Inter-
ruptionsj 

MF.. 8EPU ry SPEAKF.A: Please cor,· 
elude. (Interruptions) 

It Will not go to record.-(Interruptions] 

SHRI SRIBALLAV PANIGRABII sup-
port the'Government for all its good 
·programmes. 

SHRI SYED SHAHABUDDIN 
(KlshangaOJ): Mr. Deputy-Speaker'Slr, the 
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It can only be resolved in Delhi and 
Sonagar and nowhere else! And as I said the 
other day, it cannot be resolved by offering 
an administrative package or an economic 
package. It can resolved only by means of a 
political package and that political package. 
if I may recapitulate, must affirm 
'Kashmiriyat', must accept the special sta-
tus of the State with the Union. must re-
emphasise Article 370 and must put forward 
the offer of autonomy within and under 
Indian sovereignty and thE'n create an envi-
ronment in which meaningful talks can take 
place, in which an unconditional dialogue 
can take place to detemine the quantum '" 
that autonomy. Sir. I would say that there is 
not a word here to show that the govern-
ment has any political policy or political 
approach towards Kashmir; there is not a 
word here about unilateral ceasefire; there 
is not a word here about withdrawal of forces 
from urbun areas; there is not a word here 
about release of political prisoners; there is 
not word here about repeal of the black laws; 
and there is not a word here of an invitation 
for a dialoguetoourbrothers. to our citizens 
to come and sit with us together to define 
what they want and what we want. so that a 
solution can be found. And yet, there is not 
a word in this Address about any approach 
towardS Kashmir. 

Sir. a reference has been made to 
Ayodhya. The Government told us in 1992 
and 1993 that they were making a reference 
under Article 143 because the alternative of 
transfer of cases under Article 138 would 
take a long time. Here we are, fifteen months 
later. and the Supreme Court is yetto decide 
whether to accept the reference or not to 
accept it. And where are we? We have lost 
precious time! We have not moved even one 
inch forward! The situation remains as it is. 
full of tensionS. full 01 frustration. full of Ie::! 

hopes and lost opportunities! Sir. I Would 
plead that the Government must repeal the 
Ayodhya Actfor one simple reasons and not 
merelyforthe sake of Babri Masjid.1 say this 
because if you don't repeal this law and 
if you take overthe site of a place of worship. 
tomorrow you can take over the Golden 
Temple. tomorrow you can take over the 
Puri Mandir and tomorrow you can take Over 
the Jama Masjid. And that will be setting a 
very bad precedent for a secular state in a 
religious society. Therefore. I would beg of 
the Government. Repeal this Act. Revive 
the cases and transfer the cases to the 
Supreme Court for a final adjudication. And 
as my colleague Mr. Yadav has said, the 
government must declare it emphatically 
that whatever be decision of the court. it 
shall be imposed with the full authority oftht 
State. does not matter who is affected. who 
likes it or who dishkes it. 

Sir, Parliament's Standing committees 
have been mentioned. We welcome the 
Standing Committees. Bul was it a device 10 
cut down the Zero Hour? Was it a device to 
cut down the Question Hour? I plead with the 
Government that they must join hands with 
us and revive the tradition of Zero Hour and 
the Question Hour. even while the Standing 
Committees are sitting. Maybe. you can 
extend the time. But certainly. there should 
not be any cut in the duration of Budget 
Debate. Parliament is the throbbing heart of 
democracy. Please don't emasculate it. Don't 
reduce it. Don't reduce its time importance 
and the power it has, to reflect the will of the 
people before the Government. 

Mr. Deputy Speaker Sir. I am sorry to 
say that not a word has been said about 
electoral reforms. So many oommittees were 
setup. A BiI! is lying in the Rajya Sabha. The 
election Commission is circulating a set of 
proposals. But the Government is silent. 
The Government t.as not taken any intiative 
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and does not indicate whether it wants to 
take any intiative in this matter. I don't think 
anything else could be more criminal or 
more suicidal for demoracy in which we 
believe! 

There is not a word here about 
Panchayat Raj. Do YOII remember the glow 
of hope that came over the country when tt-:.:: 
Panchayat Raj Bill was passed? And yet, 
What has happened? Two years afterward, 
we are yet to see the institution of the 
Panchayat Raj installed there is not a word 
here about the Sarkaria Commission on 
Centre- State Relations. something on 
which the very future of the Union depends. 
There is not a word here! Are all these 
reports meant as food for the waste paper 
basket? Had they been forgotten? Does the 
President not propose to take any action on 
the question of Centre-State Relations Sir, 
I have been a believer in small state. I thin\.: 
'he future of India lies In small ~!ates. Bul 
there is no sense of urgency is shown about 
it, although there are so many Movements 
in the country asking for small States. 

18.00 hrs. 

Sir. today, the minorities in our country 
area state of insecurity. They are in a state 
offear and frusrtation, On the one hand, you 
are saying that you are bringing the Wakf Bill 
to protect the Wakf and on the other hand 
you have acquired a MaSIHJ Wakf, a proper-
ty. What sort of a joke are you playing? 

Sir, '~ere were I,ots that had taken 
place. You know that is Bombay Commis-
sion of Inquiry is still going on. You konw the 
fate of the Ayodhya case. The organisation, 
which was banned. is holding the Press 
confemce and is issuing statement every' 
day. The people who were produced before 
the court were bailed out. There is no sign of 
progress 10 the prosElGulion. The Cornmis-

sion of Inquiry has not 'lone beyond issuing 
the first NO.tice. That is what had been 
achieved in a year and three months time. 
Bravo for good work and efficiency of this' 
!:jreat Govemment. I am surprised to see 
tl-:is. What do you think this constitutes for 
the minorities? A signal'if you a_re pulvarised, 
it dose not mather If you are battered. It 
does not matter Dump it, if you have no other 
altemative. Nothing will be done. 

Sir, let us see what is happening to the 
political rights of the minorities. Disenfran-
chisement is taking place on a massive 
scale. It took place in Delhi. It had taken 
place in Assam. Twenty-five lakh voters had 
been disenfranchised in Assam. We have 
same reports from all over the country. You 
look at the representation in various Legis-
latL·,'es, It is cuming down to zero. What 
does that mean? Do you think that the 
people will take it lying down? I will tell you 
that tomerrow, unit;.;s we behave, unless 
we establi.sh the norms of democracy, there 
will again be a Clem and for a separate fran· 
chise and separate electroate. Please take 
this not as a threat but as a signal, as a note . 
of caution. I am against separateetectroate. 
I am against separate franchies. But, when 
you disenfranchise P4?0ple, this is bound to 
happen, Such crisis is bound to arise in any 
pOlity, • 

Sir. we have the Minorities Commis-
sion. For tile last 15 years, not a single 
Report of this Commission had been dis-
cussed on the floor of the Parliament. The 
President has not even referred to its Annual 
Reports. We have a 15-point programme, 
The Minister goes on telling us that is going 
to be revised. Where does it exist? Which 
Govemmentsends the Reports? How many 
times has the Cabinet Committee met? 
What importance does theGovemmentgive 
to them? Nothing. These are only 
slogans. 
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Then, you have the righls of the 
liguistic minorities. The post of the Commis-
sioner for Linguistic Minorities was vacant 
for years, then somebody was appointed. 
Later on, he was sent to Kashmir. Again that 
post is vacantfor almost a year. Not a word 
has been said about it. Here, I am not 
speaking only about Urdu. Eighteen per 
cent of the people of India belong to 
linguistic minorities in valPus Stat~· The 
only protector of their rigths is the 
Consititutionaf authority called Commissioner 
for Linguistic Minorities and that post is kep, 
deliberatly vacant and 20 Annual Reports 
are laying on the Table of the House. They 
have not been discussed at all. This is the 
importance that they give even to the prob-
lem of the linguistic minorities. 

On Urdu, there was Gujral Comittee 
Report. Again, a Committe was appointed, 
namely the AI-e-Suroor Committee, to look 
into the Gujra/ Committe Report. Another 

Committe was appointed namely the Jatri 
Committe to look into the AI-e-Suroor Com-
mittee's Report and finally nothing came out 
of it. No decisions were taken. Mr. Deputv 
Speaker. Sir, is that the way to deal with 
such matters? 

Then.I WIll come to the three-1anguage 
formula. It has been distorted to the point 
where the children of lingustic minorities 
cannot leam their mother-tongue: they can-
not express themselves in their mother-
tongW!: and they cannot write to their par-
ents. I have begged and begged the Gov-
ernment, to please review the woriting of the 
three-language formula and not a word has 
been said by Pre:;lidcnt in nis address. 

Sir. on the 15th August from the ram-
parts of the Red Fort. lhe Prrme Minister 

promised to create a Minotities Finance and 
Development Corporation. It was again 
promised and again assured on the floor of 
the House but no action had yet been taken 
on that. Several States including Bihar have 
got minorities Development Corporation. 
Here, the Government is still involved in 
solving the Consitutional intricacies of the 
problem. The fact is that the minorities feel 
that they are being politically exploited; they 
are not getting the due share in the fruits of 
development; they are being culturally de-
pressed. they are being socially degraded 
and their religious rights are being threat-
ened. 

Do you mean to say that the country 
can surJive in this manner can therebe a 
proper emotional integration in this country 
in that way? 

The President talks about raising the 
allocation tor eduction to 6 per cent of GOP. 
Further he says that by the end of century il 
will be raised. Are we going to wait tor seven 
more years? Afreday . we have the largest 
number of illiterates in the country. We have 
more illiterate persons today in our country 
than entrie populatIon of the country in 
1947; and this number will go on increastng 
every year; the number this year was morE: 
than last year and yet the President says. 
"GOP allocatioon will be increased only by 
the end of the century. not now." Now you 
are banished to the realm of illteracy. Not 
surprisingly we have tt.o: largest number ot 
unemployable people. 

And today we are told that tourism is 
repistering grellt uprise. Do you know the 
trick ? He only compares the figures or a 
month to month basis. I challenge the Gov-
ernment to give u:, the figure of tourists 
arrival in 1991. 1992 and 1993 and tell us 
whether it has kept pace with the rise of 
tourism in the wortd as a whottl. 
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We are over-using an Armed Forces in 
civil disorders. Many a people, .many a 
jourists, many a former generals have sound-
ed'a warning signal that it is not proper, it is 
not right The Army will lose its ethos, will 
lose its morale by working in the civl situa-
tions for a long time. Therefore, we should 
not over-burden the Army; we should keep . 
it for the purpose for which it exists. I have 
a grievance from my States and from many 
other State. let there be an equal access of 
the people of all the State to the Armed 
Forces; let all of us have a chance serve in 
the defence of our country; nobody should 
be considered as. belonging to the non-
marshal race or a non- marshal State. 

Not a word has been mentioned here 
about reservation. The public sector and the 
Government employment is receding; it is 
contracting. The private sector is increasing 
. Tomorrow, reservation will become 
maningless. If reservation is to have any 
meaning. it must be extened to the entire 
private sector; and above all. immediately, it 
must be extened to higher education. 
beacuse without higher education, no 
amount of reservation can ever upgrade the 
backward people. 

I will not go into an)! economic question. 
because I do not have the time. Btlt I would 
like jusrto mention that the rural develop-
ment is sufffering; the pp-r capita investment 
for rural development is going down and it is 
not being uniformly spread; there is a fall in 
rurai credit; there is a fall in the total number 
of man hours available under JAY, IJAY. 
The .Prime Mil1ister has promised an urban 
programme, the- Prime Minist.'s Aozgar 
Yojna; it is still on paper. Unemployment in 
1993-94 was higharthan in 1992-93 and tbis 
fact has ~n concealed in the PreSIdent's 
Address . But it has not mentioned as to 
what the Government is goinq to do about 
it. 

I will not live go into foregin affairs in, 
relations with Pakistan or with the USA; they .. 
have been talked about here. But I am very 
anguish~d about the derlJise of the NAM. 
We )yere its creators. We claimed ItS'pater-
nity, Nehru was its builder. And today at an 
International Conference, when I suggasted 
that instead of OIC,letthe NAM playa role,. 
the delegates of other Asian countries 
came to me and said, "Where is your !'lAM? 
You have forgotten it. What role has NAM 
now played in P~lestine? What role has 
NAM played in the tragedy of Bosina? Where 
a Member State of NAM has been subject-
ed to external aggression, its territory has 
been occupied; it has peen (Ubjected to I .. '-. 

foreign inspired terrorism; " H has beer;' 
subjected to foreign sUPPQrled • .s8cession-
ism. Do you see some Stmilarity between 
Kashmir and Bosnia? And yet we are silent. 
We do not say a word abo~t it. .Bosnia is a 
Member State, a sister State, a Member of 
the UN system. and it is being raped betOfe 
our very. eyes and ol,lr entire diplomatic 
effort is nil. Have-we, consigned NAM to the 
dustbin of history? Are we so much under 
pressure from America that we cannot con-
demn even the Hebron massacre? 

Can't we say that peace shall not come 
to palestine unless every inchh of the occu-
pied Arab territory is vacated: end all the 
settlements ace. out. Why cannot. we say 
that? These are the principles of our foieign 
policy we are lOSing our prestige in the woilii, 
Mr. Deputy- Speaker. We .are losing Ollr . 

place in the world community. That is why 
Clinton can abuse and get away with it. That 
is why many nations can show us the thumb 
and get away with it. We have no position at 

: all because we have fofllOlten our princi-
ples. . 

We never had a big army., We have a 
bigger army today at any time under Pt. 
Nehru and yet today we have .Iees fofeign 
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prestige than we at the height of NAM. 
Therefore, I beg the Govemment to revive 
the NAM. to please bring us back to the 
centre stage of the world. Otherwise these 
people, in the name of liberalisation, in the 
n!me of globalistion, in the name of access, 
iii the name of GATT, in the name of what 
you have, will take us down into subservices. 

I am alsoconcered about the unrestrict-
ed entry of foreign investment in the core 
sectors like power and.airlines. But be that 
as it may, today we are in a helpless position 
because we have forgotten the basic princi-
ples of our foreign policy, beacuse we have 
no resisteJlC8 to foreign encroachment ei-
ther at the political level or at the economic 
level. 

Therefore, Sir, my last plea is that we 
have a role to play, not only to safeguard tne 
destiny of our people, not only to promote 
the vision of Gandhi and Nehru but to bring 
about the great objective and realise the 
great goal of Asian unity. We have a role to 
play in South Asia to transform it into an area 
of freedom, peace and cooperation. We 
have a role to play in the world to bring about 
the restructUring of the world system so that I 
one day humani~ can be together and canr 
be free from bondage free from war and fr~ 
from want We must take. up that respons~ 
bility. The President's Address does not give 
any indication, any hope, any optimism that 
the Gov,emment'is alive to this great historic 
responSibility. 

Finally, Sir, we are livine in a sur-
charged social environment, as I said to 
begin with. This environment demands so-
cial justice. This social Justice will dawn 
whether anybody likes it or does not like it. 
It will mean equality, not only equality before 
law in II formal sense but economic equality 

of individuals and groups an equitable share 
in the wealth, resources and services of our 
nation and it is what will give all our people 
a sense of participation. Then true democ-
racy will dawn. 

I will end with a line from Faiz: 

[Translation 1 

[English) 

Yah dag dag ujala, yah shav 
gujinda sahar 

Wo intzar tha jiska, wo yah sahar 
(0 nahi Kahan se aai, Kidhar ko gai 
baharesaba 

Abhi chirag:e sarerah feo to khabar 
hi naahi Bade chalo ke wah manjil 
abhi nahi aayi 

Nishone husn 0 game ishk Ke 
gami nahi aayi 

We wait for that moment, but unfortu-
nately, the President's Address does not 
show (Is the path and does not give us any 
optimism that we shall reach that destina-
tion soon. For this reason, I have no option 
but to say this is a formality and I oppose the 
motion of Thanks. 

MR. DEPUTY-SEPAKER: Myeamest 
request to all the hon. Members Is if all were 
toconfinet010-12 minutes that will be good. 
Tomorrow Shri Subrata Mukherjee will also 
definitely violate the ringing of the bell and 
others'also. He would feel that he was being 
humiDated if interrupted by the Chair. So in 
this background, please be brief 80 that 
other hon. Members can also participate. 

SHRI BOHGENDRAJHA (Madhubani): 
C~'lY.ou read out the names,ofltle Members 
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who are going to prticipate in this debate. 
please? 

,MR. DEPUTY-SEPAKER: We have to 
sit upto Eight o'clock and if I read out the 
names, the Members who do not find their 
names may go away. 

[Translation] 

DR. LAXMINARAYAN PANDEYA 
(Mandsaur): Mr. Deputy Speaker, Sir, the 
Members of the B~P were not given oppor-
tunity to speak. There are a number of 
Members who are yet to speak. The Mem-
bers of the Janta Dal have spoken a lot 
therefore we must be given time. If we use 
to sit like this then how will it go? Mr. D.N~ 
Das is present. 

"[English] 

. MR. DEPUTY-SPEAKER: I am fully 
aware of it. You will be getting time. 

[Translation] 

SHRI SURAJ MANDAL (Godda): Mr. 
Deputy Speaker, Sir, the policies of the 
Govemment are mentioned in the Presi-
ctent's Address. Just now Shri Shahabuddin 
Sahib made a mention of small States. 
Speaking on Jharkhand issue the han. Prime 
Minister on 30th July, stated in this very 
House that we would solve this problem. 
Again on15th August, the han. Prime 
Minister reiterated from the rampart of the 
Red Fort, from where the policies of the 
country are declared, to solve the Jharkhand 
problem very soon. Not only this, he made 
a public announcement in a large public 
gathering in Lucknow in Ultar Pradesh to 
solve the Jharkhand problem. I heard the 
President's address with apt attention from 
the beginning to the end to know as to 
whl3ther there is any mention of it in the 

Address but there was no mention of it in the 
Address but there was no mention of 
Jhakhand poblem in the Pesident's Ad-
dress. I was disapPointed to hear ilthat even 
an assuance given by hon. Prime Minister 
has lost it importance. Of course, the people 
of the country do not take Cheif Minister 
assurrance so seri- ously but it is surprising 
thatthe assurance given by the Prime Ministe 
in this House as well as from th rampart of 
the Red Fort has not been put into action as 
a result of which the people of the country 
and Jharkhand area have not only lost faith 
in the policies of the Government but I feel 
that the people of the country will no longer 
give so importance to the words of the hon. 
Prime Minister. 

Mr. Deputy Speaker, Sir, why disparity, 
social injustice and terrorism are taking their 
ugly heads in our country? Nothing has been 
said in this regard in the Address. Most ofthe 
jungles, mountains, rivers, coal mines and 
the steel tactrories are situated on the land 
belonging to the tribal and dal" people. The 
raw materials for the steel plants come from 
there. No favourable laws and policies are 
formed to provide employment opportuni-
ties to those poor and the tribal people 
whose lands are acquired. No national pol-
icy has been formed for the reh~ilitation of 
the poor even atter 40-47 years alld on the 
countrary they are being deceived. In thl:. 
Rajmahal project of coal India. those people 
whose one acre of land has been acquired 
are given employment. Whereas in BCCL 
cri!e_ria16 oflWo acres. It is suprising thattor 
CCF Peeparwar Project an amount of five 
and half crore rupees has been recevi~d 
from Australia and 15 thousand people are 
displaced due to it but nothing has been 
done for their rehabilitation. How the prov;" 
sionofequality enshrined in theconstltution 
is being violated. For educated persons 
Criteria of giving employment is acquisition 
of two acres of land whereas foruneducated 
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persons iUs three acres of land. 

Is it social justice? Is :! not injustice with 
the tribal peopCe of the country? There are 
separate laws for the educated and the 
uneducated people. 1JIi1l0 were these edu· 
cated people, it is those who were educated 
at that time and now they are in power and 
in administration. Sharad Yadavji has rightly 
stated thatJagannath Pras~d was known as 
the Lenin of Bihar. He used to say that 90 per 
cent of the population belongs to backward 
and down trodden people, therefore, mino~
ity 10 per cent will not be allowed to rule over 
majority people. But tili today the Govern-
ment has ~en run by those 10 per cent 
people for the last 47 years. The laws are 
chanQed with the gr<>wing education. 

There are 3 e rore &anthalis people in 
our country but till date their language has 
not been included in the 8th schedule of the 
Constitution. It is said that they talk about the 
tribal people. If a Bhrahmin goes from Kash-
mir to Kanyakumari. he remains a Brahmin 
while if a Adiwasl belonging te Jharkhand 
area goes to Assam, to eam his livelihood in 
tea garden, he is not accorded to status of 
schedUled tribe. Hon. Minister Shri Santosh 
Mohan Dev is present here, he knows that 
the Santhalis working in tea gardens are 
Qiven the statu!> of Schedule Tribe. There 
are 471akh Santhalis in Assam. They have 
gone there to earn their bread and butter. As 
much as 41 per cent mminerals of tt,,_ 
country are found in Jharkhand area but 
neither the Government of Bihar nor the 
Centre Government is doing anything for 
the people there. They are compelled to 
leave their homes for bread and butter and 
take shetter in Assam, P~lnjab. Nagatand. 
Mizoram and Andaman and Nicobar Is-
lands. Oot;s the Co oIemment have any 
national policy tor the tribal people? The 

tribal people are treated as the birds of kept 
in museum. It is evident from the fact that no 
Adivasi could be given the status of Cabinet 
Minister in the Cabinet. Shri Thungan SaJlib 
was present here. Shri P.A. Sangma is 
.absent. Both of them have never been given 
the status above the State Minister .. Even 
after 47 years of Independence not even a 
single Adivasi has been given the status the 
of a Cabinet Minister. Sangma Sahib can 
be the Cheif Minister, Thungan Sahib can be 
the Cheit Minister o( Arunachal·Pradesh but 
they can not be the Cabinet Minister here. 
Those who were Minister of State or Deputy 
Minis~er in the Government headed by Shri 
P.A. Sangma are now Cabinet Minister but 
Sangma Sahib is only a Minister of State 
today. So this is the way Adivasis are being 
honoured. Tht Adivasis are treated here like 
birds in the zoo. 

Shri Ramashlay Prasadji was just 
SQ9aking about the naxalites from where 
these naxalites . ;ome, they are created here 
only. They are not heading towards 
Jahanabad but towards the Pal1iament also 
and all of us will have to face them. The 
Govemment claims that there should not be 
deforestation but therE' l;hould be a national 
policy for it. Coal mining is being done to 
earn money which leads to large scale 
deforestation. The thick forest 01 Sal, 
Sa9Wan, Mahua etc. Spread over in an area 
of 600 acres of land was cleared by the CCL 
to extract coal. A population of 15 thousand 
the major part of wni~h is the tribal and the 
poor people have been trapped in the 
environmental problem due to the Peeparwar 
project. CCL had given 29 crore rupees to 
the Government of Bihar to plant these but 
even an amount of Rs.29 lakhs have not 
been spent on plantation of trees. There 
should be some policy for it. 

Shri Sanat Kumar Mandai is present 
here. He represents a reservedconsituency. 
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I would like to submit that there should be a 
uniform norm for the Schedule Cast~s and 
Schedul.e Tribes throughoutth'eeountry only 
then can be uniformity Congress Party would 
do anything but at the time of elections only. 
This is the achievement ot the Government 
that today it is in majority in the House. The 
prices of sugar, wheat gas etc. have shoot 
up. The House is loosing its dignity day by 
day. Why not there would be resentment 
among the people? 

_An interest free loan was given by 
Australia for five years to set up two project~ 
including the Peeparwar Project. There is no 
strategy to spend this money. Peeparwar 
Project was launched to set up South 
Karampura Thermal Power Station. The 
people of that a'''a could get omployment 
and electricity by that proJect. Today, 7268 
industrial units are lying closed to the lack of 
power supply. Our country can do what the 
Government is trying to do by the help of 
Australia. There is already a giddi washery 
In India. Coal IS supplied to the Bokaro Steel 
Plant after being washed there. Foreign 
Companres are now entering into that sector 
in the name (If do ng bUSiness. They may 
also try to usurp power in future. This was 
the reason why our ancestors insisted on 
using clothes made in India. The Govern-
ment are now inviting foregin Companies to 
enter small trade activities. 

Shri Sharad Pawar said in Culcutta 
while delivering a lacture. that As. 1400 
crores have already been invested in India 
by foreign investors. Investment is all right 
but the Government should be as to what is 
their pohcy. 

I would likp to S:J~rni' "lat the Govern-
,nentshould 0\101'/£' a [wllOnal pol.cy regal;';' 
ing displaced persons of the country. There 
i:lre maximum number of Industrial units in 
our areas and maximum number of persons 

have t,pen displaced trom those areas only. 
H.E.C. purchased land from farmers forr 
10-20 rupees per acre. The mangement of 
H.E.C. sold the vey same land to temple 
monks for 400 rupees pei' acre. Even now 
farmers are n<?t allowed to do farming in 
1200 acres of land luying abandoned. SOO 
persons who were displaced have not so far 
been provied employment. Most of the 23 
persons who have recently been provided 
employment are relatives of ttie offic~rs 
working in H.E.C. Is the Government going 
to formulate any pdicy in this regar(1. The 
Government is making a policy to follow tha 
path Of England and Ameri&a. Policies are 
made in arbiterary manner. The Govern-
ment imposed the policy of nationalisation 
before allowing tht' people to be mentally . 
perpared for it. The policy of the Govenr:ne!'t 
is going to badly affect labourers and the 
poor. 

The Govemment is inviting foreign 
investors and' also doing retrechment of 
labourers from lactories. B.I.F.R. Scheme is 
also being run. It will be a difficult task for 
Govenment to fulfil the requirement of the 
population when the population increases 
from 90 crore to hundred and hundred twen-
ty-five crore. Arncmg the population of En· 
gland, the number of worker is less that is 
why they use machines. 

The population of our country is vast 
the number of worker is also large. The 
Government should therefore consider this 
point and should also remember that the 
problem of un-employment is increasil'\g.· 
Coming of forpign investors in our country 
may sound j...tasant at the moment. The hon. 
Prime Minister as well as the other hon. 
Ministers are taking pleasure in stating that 
there has been a good investment by foreign 
investrJrs. 

More than half of our C\$ivable land is, 
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laying·unused. The Government has not 
been able to provide good irrigation facilities 
of farmers. Even after 47 years of indepen-
dence the Govemmnt have not been able to 
provide facilities of electricity and water to 
the people living in villages. The Govern-
ment have levied 10 percent tax on pesti-
cides. 

We had made a demand to shift the 
headquarter of the O.v.C. as perthe agree-
ment it had to be shifted from Calcutta to 
Maithon. The Government have to pay city 
allowance and travelling allowance since its 
location in Culcutta. The Government may 
get good amount of money if the land of the 
headquarters of the D.v C ;ssold. This may 
nelp in improving the fillancial (;ondition ot 
the D.V.C. 

It is the duty of Central Government to 
provide funds the Government of Bihar. The 
World Bank had provided 394 crore rupees 
for the project regarding development of 
Jharkhand hilly area. RS.308 crore were 
provided in the Budget for Tribal sub-plan. 

When RS.396 crore was released for 
the Jharkhand soheme. the fund was mis-
appropriated by the Government of Bihar. 
There should be an audit as to where that 
'TIoney had gone. Thp. Uovernment releas-
es funds for Bihar. yet the people of the 
State are starving there is no adequate 
supply of water aand electricity and 2 indus-
trial units are closed. I would therefore like to 
submit that the Central Government should 
make a clear cut policy. 

People often raise the issues of Kash-
mir. Bodoland etc. Shr; Sharad Yadav was 
just speaking on the problems of Kashmir. 
and Punjab and was also referring to the 
situation ot North East. Mul if he refrains 

from speaking on Jhakhand issue due to 
political considerations. Everyone is having 
same political deawbacks. that is way they 
perler notto speak on the Jharkhand issue. 
Shri Sharad Yadav touched every issue 
including Kashmir. Punjab and North-East 
but dropped thf" Jharkhand issue. I woulrf 
like to submit that the hon. Prime Minister 
should make his stand clear on Jhakhand 
issue in his reply to be given tomorrow 
otherwise we will also become terrorists. 
You might have watched "Inside of the 
Kashmir" on G. T.V. If you watch it you will 
see how are they preparing themselves. 

The Jhakhand area is an interior area 
anJ is not a bord",r area; has it been a border 
area. the same situation would have emerged 
there. Everyone. every youth feels that the 
problem of Jharkhand is not being solved 
since it is an interior area. 

It was clamied in the President's 
address that the problem of Bodland had 
been solved. The fact. however, remains 
thalthe problem has not been resolved. Our 
men had gone to Assam and they held talks 
with the man involved in Bodland agitation. 
There has been no decision in that regard. 
They are going to launch agitation once 
again. Those lI.ho take up the issue should 
also find SOlution to the problem and should 
care to provide relief to the people. There is 
resentment among the people and they are 
much agitated. An effort should be made to 
solve this problem by formulating a nahon;,1 
policy. I hope. the hon. Prime Minster will 
make the situation clear on Jharkhand issue 
In his reply tomorrow 

With these words I conclude my speech. 

{Eng/ish) 

MR. DEPUTY - SPEAKER: I earnestly 
requesl YOIl 10 confine 10 the time given to 
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you so that more people could participate. 
Some people inspite of ringing of the bell 
speak for half-an-hour or 45 minutes. 

SHRI DWARAKA NATH DAS 
(KarimganJ): Mr. Deputy-Speaker, Sir, I 
raise to discuss some asp8cts of Scheduled 
Castes and Scheduled Tribes which are not 
included in the h')n. Pre" 'dent's Address 
which was delivered on the 21 st Febru' 
ary.1994. It simply refers to something 
without the in-depth study. It spoke of the 
achievements of the Government of India, 
and the hon. Prime Minister's visit to several 
foreign countries and the results of his tour 
were superb and excellent. 

I shali confine my submissions mainly 
on the Scheduled Castes and Scheduled 
Tribes affairs. The reservations for Sched-
uled Castes and Scheduled Tribes remain 
at 22.5 per cent. with the break up of 15 per 
cent for Scheduled Castes and 7.5 per cent 
lor Scheduled Trites. The res('!Vation for 
Other Backward Classes is 27 per cellI. But 
if we take the All-India figure, at present the 
All-India figure will touch 25 per cent of the 
Scheduled Castes and the Scheduled Tribes 
of the total population 01 India. So. in my 
opimon. this reservation should be 16 1/2 
per cent for Scheduled Caste and 8 112 per 
cent tor Scheduled Tribes total being 25 per 
cent. 

I wrote several letters in this regard to 
the Welfare Ministry but I quote below the 
reply J received: "1 am having the matter 
lOOKed into." 

This phrase has now become so dear or 
famous that the hon. Central Ministers of the 
Government of India that up to this date I 
have received at least 150 such letters 
saying that· I am having the matter looked 
into." 

The scheme for infrastructure develop-
ment in areas where 50 per cent or more 
Scheduled Caste population is living to be 
augmented under Special Component Plan, 
but I wonder in my reserved Constituency, 
Karimganj, Assam, consisting of more than 
40 per cent of Scheduled caste and Sched-
uled Tribe people is not included in the 
Scheme. I feel there is some political moti-
vation to exciude m . Constituency from the 
benefit of the Scheme. 

Further, it is seen that Employment 
Assurance Scheme has been introduced in 
1,752 of the most backward and remote 
blocks and, in that also, my Constituency 
has totally been ignored. 

It is claimed that during 1992-93. nearly 
21 lakh Scheduled Caste families and 8 
lakhs If Scheduled Tribe families were as-
sisted to cross poverty - line under 20-point 
Programme and, that is w~y, this sounds 
something like paradoxical to say that t!lere 
are starvation deaths in Orissa and Bihar 
and so, it is simply a propaganda of so-
called 20-point Programme. 

! have yet to get reply my Unstarred 
Question 6963 dated 28-4-1993 regarding 
precentage of landless Scheduled Caste 
and Scheduled Tribe r:'-:>pulation of Assam. 
I was assured by the Rural Development 
Ministry that a statement would be placed on 
the Table of the House. But till date, nothing 
is known. Nc:-w I think everywhere in the 
Congress- f.dministration, dilatory process 
is going on so that issues should die down in 
the end. 

My suggestion is that there should be 
a special servey cum census .of th« :SChed-
uled Caste and Schedt.,;led Tribe people of 
the country so that Government should be in 
a position to assess the actual Situation of 
sush people and to take suitable steps to 
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redress their grievances. The norms of 
reservation in the field of service and promo-
tion and also in other matters should strictly 
be followed in the Centre as well as In the 
States. 

We do not want that reservation shold 
continue for decades to come but there 
should be sincerity of purpose on the part of 
the Government to upgrade the Scheduled 
Caste and Scheduled Tribe people at par 
with other classes of society in no time. 

I can say with all the strength at my 
command that unless and until the Sch~
uled Caste and Scheduled Tribe people 
thrive, India can never prosper. 

I draw your attention towards the mar-
ginal farmers. The Government have been 
indulging in high sounding words that there 
are support price for agricuHural produce, 
adequate subsidies on fertilizers etc. But 
these do not reach the marginal farmers, 
that is the land poorfarmers because of their 
meagre income. 

18.46 hrs. 

(SHRI TARA SINGH in the Chait') 

SHRI DWARKA NATH DAS: On the 
other hand, there are innumerable landless 
agricuHurailabourers. But you cannot divert 
them to. industry bccaus~ of incoming of 
muHi-natfonals in our industry resulting dam-
age to our indigenous industries. I think, 

~-Industry and agricuH!-'re are complementry 
each other, that is, each dependent on 
other. But that is not possi-ble in the present 
Indian context because of uur artiflCialpolicy 
of Illeralisation being pursu£a by the Gov-
ernment of India. 

As regards unemployment, at present, 
over three crores of unemployed youths 
have been registered with the employment 
exchanges and if this situation continues, I 
fear, by 2000 A.D .. the figure will touch 
about ten crores. This is mainly due to our 
present education system manufacturing 
thousands and thousands of youths fit for 
~nly white-collared jobs. Dignity of labour is 
unknown to them. I suggest that education 
should be vocationalised right from the sec-
ondary level without loading the students 
with heavy curricula, that is, craft scheme 
should be introduced so that they should 
become seH-reliant and seH-sufficient and 
come up as real help to the society at 
large. 

So, I oppose such a utopian exaggera-
tion in Mahamahim President's address. 
Thank you. * 

DR. KARTIKESWAR PATRA 
(Balasore): Hon. Chairman, Sir, I am very 
much grateful to you to call me as the last 
speaker from our Congress Party today. I 
rise to support the Motion put before the 
House. 

I do not want to react to the criticisms 
made by the opposition but I will put forth 
some genuine arguments in this House. It 
is difficult to do something but it is very eas~ 
to criticise anything. One block of practice 
is betterthan thou~and times of theory in this 
country. Now the country requires practical-
ity. It is told by our Father of the Nation, 
Mahatma Gandhi regarding whom Mr. 
Einstein, the greatest philosopher and the 
scientist said: 

MGenerations to come would scarcely 
believe that a man like Mahatma Gandhi 
would tread on this globe in flesh and 
blood." 
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The great Mahatma like Einstein once 
said that the world has given us so many 
. mahatmas. A Mahatma like Gandhij; was 
also born in this world. 

The Father of the Nation, Mahat-
ma Gandhiji said ,. Achieving free-
dom is not an cnti in it"Jlf, it is the 
means to unable the people to 
better their conditions.· 

Sir, it is very easy to criticise. But, just 
before independence, what were the condi-
tions that were prevailing in our country? I 
will quote the version of a Oriya Poet, I would 
like to quote a stanza from a famous poem 
of Vyas Kabi Fakir Mohan the father of the 
Oriya literature. I quote. 

"Though sixties of maunds of salt 
is available in the O<..ean near our 
villages, we are :')t getting them. 
Though plenty of salt is available 
here, we are restrored to bring salt 
from Liverpool even though it is 
available at high price. We have to 
buy for our consumption. See the 
plight of our weavers They can 
weave best kind of clothes for us 
but we are getting man made 
clothes from Liverpool. We do not 
care for our weavers plight. They 

, may face crisis and their family 
.. members may die in want of food 
and clothes. but we have to buy 
mill made·clothes." 

The meaning of this poem is that as a 
resuH of the monopoly declared by the 
Britishers, a pinch of salt could not be pro-
duced in thia~t:ountry. And from Liverpool, 
we are bringing our clothes. You just imag-
ine what was, pur situation then and what is 
our situation now, 

• Translation of the original quotation In BengaH. 
•• Translallon of the oogil14l quotation in Oliya. 

·One of our communist friends Shri 
Haradhan Roy, an hon. Member was 
criticising the Go~. at the top of his voice. 
I must say he was criticising very eloquently. 
I was listening to him. I would like to know 
what is going on in West Bengal? What is 

.the situation the,e? What are you upto 
there? Can you claim that all the sufferings 
of the working class, the peasents, the 
proletariat have come to an end? There IS 

more than a decade, more than ten years. 
no it is 16 or 17 years. But, what is your 
achievement? What do we find? We find 
that opporession, atrocities have been con-
tinuing. Those who speak of communism so 
eloquently here are in fact, very affluent -
Lakhpaties and croeparties. Have their 
income been assessed? No it has not been 
as~~ssed. 

There are nine-storeyed buildings, there 
are very pompour c.eremonies and every-
thing, but by the same side, there are jhopris. 
there are thatched cottages and there is no 
food to eat, no clothes to wear. This is how 
the situation is very critical in that State. 

SHRI T ARrT -BARAN TOPDAR 
(Barrackpore): Throughout India, except in 
West Bengal. 

SHRIMATI MALINI BHATTACHARYA 
(Jadavpur): He is making thiS pace tor West 
Bengal ASbp.mbly. 

""(DR.) KAFP'IKESWAR PATRA 
(Balasore): In this country we havs both the 
mixture of luxury and poverty; Here there 
are wealthy peo",le ,mo are living in the 
midst of aU kinds of lUXUry. They sleep on 
their softest beds in their nine storeyed 
buildings whereas there are places where 
you will only find people living in abject 
poverty without food clothes and even no 

• Translation 01 the ~~ In Bengali . 
•• Translation 01 ~onglnal deIivenId In Oriya 
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slumps or hut to get shelter. 

[Translation] 

Saint Tulsidas said: 

dHathi cha/e Bazar. Kutte Bhonke hazar, 
Sadhun ko durbhav nahi, Jo Ninde 
Sansa"'; 

Therefore no 3tt~ntioll sho ,Id be paid 
to critics. Mahatma Gandhi has said about 
those who are honest and sincere that: 

[English] 

It is not too late to mend matters provid-
ed we forsake selfishness,1 adopt selfless-
ness, adandon fear. cease ~o be hypocrite, 
become honest. upright. moral and truthful. 

To achieve our goal, our aim should be 
to run honestly, to act sincerely, and you 
know that our Prime Minister, Shri 
P.V.Narasimha Rao is an out and out 
Gandhian and I can quote here. 

Shri L. K. Advani, the then Leader of 
Opposition said on 12thJuly, 1991 speaking 
on the Motion of Confidence brought by our 
PM in this House, about our Prime Minister 
that: 

"I have great respect for the Prime 
Minister. He is a scholar and a 
thorough gentleman. In fact I am 
tempted to say t"at he is a post-
indenpendence Congressman 
with pre-independence values: 

Our Prime Minister considers pros and 
cons of the matter as to how to run the 
country before taking decisions. One should 
have knowledge and experience. In spite of 

the criticisms that are being made here by 
some hon. Members of opposition about the 
policies and programmes taken up by this 
Government, sometimes some of the very 
same Members also do admit'that there has 
been improvement. 

When out Prime Minister took charge 
of this Government what was the atmo-
sphere in the country and how the country 
was facing serious econornic crisis? You 
know very well what was the internal and 
external situation at that time. But what did 
the opposition do? They just tried to topple 
th'is Government. After twenty months of 
elections efforts were made for this. You 
know this was the fifth minority government 
in India. Though it came as a minority 
Government to this'House, our hon. Prime 
Minister sought the Confidence Motion. But 
on the first day, on 12th July 1991, the 
Opposition united and opposed the Motion, 
Luckily with the blessings of the countrymen 
the Government won the Confidence 
Motion. After that thrice No Confidence 
Motion was brought to this house pfter one 
year the first no - "')nfidence motion was 
brought on 15th July 1992 by Shri Jaswant 
Singh. an hon. Member of this House. Again, 
after five months another No Confidence 
Montion brought by Shri Alai Bihari Vajpayee 
on 18th December 1992. The last 

No Confidence Motion brought by our 
CPM friend Shri Ajoy Mukhopadhyay on 
26th July 1993. But all these Motions were 
defeated. Why? Because the people of this 
country have profound faith in Shri P. V. 
Narasimho Rao. Shri R.V. Narasimha Rao 
is as clear as crystal. The contry can rely ; 
upon him, the country is safe in his fTalSJ, 
Once the Father ot the Nation told about 
Nehru that Nehru is as a clear as a crystal, 
the country can rely upon him and the 
country is safe in his hands. Similarly now 
the cou~try is safe in the hands of Shri P. V, 
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Narasimha Rao. You know that gold was 
mortgaged outside and it was brought back. 
You also know that Punjab was burning and 
democracy as brought back in Punjab. 

19.00 hrs. 

We have to see how Assam was burn-
ing and how Tamilnadu was burning. In 
Jammu & Kashmir throughout, there was 
terrorism. The situation was like that. {Inter-
ruptions} 

SHRI TARIT BARAN TOPDAR 
BARRACKPORE: Who was responsible for 
this? {Interruptions] 

DR.KARTIKESWAnPATPA: Two pre-
vious Governments were responsible for 
this {Interruptions} 

SHRI TARIT BARAN TOPDAR: Who 
were in the previous Governments? {Inter-
ruptions} 

DR. KARTIKESWAR PATRA: You may 
please hear me. You know very well as to 
who were in the previous Governments. 
Two Prime Ministers have changed during 
that time and you also know very well as to 
how the situation was serious. That situa-
tion was controlled.{lnterruptionsj 

MR. CHAIRMAN: There shall be no 
disturbance please. 

DR. KARTIKESWAR PATRA: Mr. 
Chairman, Sir, I am the last speaker from 
the Congress Party and I want to reply to the 
criticisms of the opposition. Two Ministers' 
- the Minister of Defence and the Minis"r 
of Finance were not the elected Memberg'of 
his House. But still, the Prime Minister, snri· 
P.V. Narasimha Rao took the courage to 
take steps to run this Government. Later. 
they were elected to this House also. 

The siruation was discussed by Shri L. 
K. Advani. Even he had the apprehension. 
What was his apprehension? I will quote 
that: 

"They are banding entirely upon the two 
factors which no doubt are valid today. 
Factor one this country has been put to 
two general elections in the last 20 
months; no person in this country want 
a third general election." 

That was his apprehension that people 
had witnessed two elections ing the last 20 
months and so everybody would suffer. 
Nobody in this country wanted another gen-
eral election nd that was exactly the case. 

Shri L. K. Advani told that it is only in the 
case of Shri P.V. Narasirnha Rao Govern-
ment that till today no one knows what is the 
mojority on the basis of which this Govern-
ment is going to face this House . That 
Government faced this. , ,. ~.) very clearly 
and there was no dout-·t about it. 

Hon. Member, Shri George Fernandes 
who is not here in the House at the moment 
has told categorically: 

"We are not realising to whom we are 
handing over this country." 

I want to know from him ali to whether 
this country has been handed over to IMF. 
After two-and-a-half years. I wantto putthis· 
question to him as to whether this country 
has been. handed over to IMF. No. this 
country is not handed over to IMF; this 
country is running independently and the 
country is running according to the Govern-
ment's policies and programmes. Econom-
ic reforms are made by our han. Finance· 
Minister as par the advice of the han. Prime 
Minister. The country has not been handed 
over to any foligner orto any IMF. This is the 
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clear position and the hon. Members should 
know that they are unnecessarily criticising 
the Government. 

MR. CHAIRMAN '(Shri Tara Singh): 
Please wind up now. 

DR. KARTIKESWAR PATRA: Wllat 
did this Government witness when it took 
over the charge? {Interruptions] The oppo-
sition was not cooperating. That is why the 
country is-running in a critical juncture. 

When the point of secularism was raised 
in this House, some Members played a 
dubious role. In the House, they are telling 
that secularism is alsalient feature of our 
Constitution. But outside, they are breaking 
secularism .. When Sabri Masjid was demol-
ished, in this House, who was responsible? 
I want to know about it catetorically. Every-
body-imaws it. But at the time of vote of No. 
Confidence, all the Members were united in 
their support. If one is to cathch the culprit, 
,they should cooperate. According to Netaji 
Subhas Chandra Bose, it is the greatest 
curse for a man to be a slave. It is the 
greatest crime for a man to cooperate with 
the wrongs and injustice. 

They are extending their hands to 
those who are wrong and doing injustice. 

I This is very bad. If this practice goes on, 
theV cannot do anything. This Government 
haa .. _rtain responsibilities. The Govem-
ment is very much aware of the problems of 
crores of people who are below the poverty 
line. How will they be lifted up? When the 
Government is taking up various economic 
reforms, when Government is having a ~b
eral industrial poliCy, when Govemment is 
thinking to invest more funds in the rural 
_ to lift I.!P the economic status of mil-
lions of poor people, at that time, 80 many 

issues, like Bofors. have been raised. Bo- . 
fors issue will come. 

MR. CHAIRMAN: You have taken 20 
minutes. {Interruptions] Please conclude 
now. 

DR. KARTIKESWAR PATRA: There 
has been a criticism here about the policy 
that our Prime Minister is pursuing. Mr. 
Jaswant Singh told: 

"I am unable to lend my support. Third-
ly, the hon. Leader of this House said 

, somthing. I think, he used to say, we will 
follow the Nehruvian socio-economic conti-
nuity_" 

Regarding this, Pnme Minister categor-
ically mentioned in his reply to the motion of 
no Confidence on 15th July, 1991: 

• Where the Congress manifesto and 
the history of the Congress the party that 
runs the Govemment - comes into the pic-
ture, it is not Shri Manmohan Singh plus 
Mahatma Gandhi, Jawahalal Nehru, Indira 
Gandhi, Rajiv Gandhi, but we the small 
people, on whom the mantle has fallen. This 
is a combination." 

MR. CHAIRMAN: That is all {Interrup-
tions] Please sit down. 

DR. KARTIKESWAR PATRA: I would 
like to say one more thing. {lnterruptions]AII 
right. Sir. 

SHRI BIR SINGH MAHATO (Purulia): 
Mr. Chairman Sir. the present Govemment. 
when it came to power, Was a minority 
Government and our Finance Minister, in 
his Budget speech said that his Govemment 
has come to majority and It is an achieve-
ment. 18 It an achievement, Sir? ThIs 
Goverr1ment has come to majority in a'dubi-
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ous· manner, without elections and ertgI-
neeAIlg defections from different poIiIicaI 
parties destroying the root of paItiamentary 
democracy in our country. 

ThePresident'sAddresshasexpressed 
concern about Jammu and Kashmir situa-
tion marked by intensive campaign by ter-
rorists and low intensity proxy war by p'_ 
stan and campaigning against India in Inter-
national fora, ostensible pro-Pakisian tilt by 
USA cause grave concern for us. The 
present Govemmenthas misefably failed 10 
evolve an apropriate policy tram work re-
garding Kashmir. 

There is a reference regarding ec0-

nomic reforms. The economic siluation is 
deteriorating tast pespite the tal claims by 
the Govemment that due to its economic 
reforms. the country is improving orlhallhe 
economic situation is improving.. SOme of 
the important indicators indicate the myth of 
the Government that in the last three years. 
in seccession, the industrial growIh rate 
had about 2 per cent in contnuy to &-9 per 
cent in ·19805. The capital sedor is also 
showing negalivegrowth rate. Thefactlhat 
economic reform programme cid not face 
trouble does not mean that this programme 
is acceptedy larger sections d our people. 
Govemment should baarin mnt IhalIheI8 
have been good ~ for Ihnte c0n-
secutive years which contribuIad. a good 
harvest. If there is any failufe in mOllsoon, 
then the country may plunge intoacataslro-
phe as in the past. In 1967. when mOllsoon 
had failed. Govemment was ton:ed to ~ 
cept devaluation of rupee and pay for the 
consequences in political tenns.. The new 
economic policy launched in 1991 cid not 
reduce poverty in India but it cid push a 
largesedionofourpeopiebalowthapcMdU 
line. AccordingtoaracenlfMllullliDnoftha 
World Bank. India is one of .. 57 poor 
countries of the WOItd. Inda had a per 

capiIat income of 320 doIar in 1990 and in 
1992 it was mduced to 31 o dollars and it was 
also apprehended 1hat it mighl have fwther 
gone down in·,993. Our Fnancrs Minister 
is reported to have observed thai the struc-
tural adjustment programme adopted under 
the pressure oflhe IMF and1he World Bank 
yielded good resuIIs and ~nt 
has been reduced. Butlhe lnsIiIuIeofPublic 
FIf1aJ1Ce and Poicy is on record to say that 
structural ~ programme reduced 
employment by 80 Iakhs. 

The annual rate of employment wit be 
eight to nine percent peryear. AccofdinQ to 
the RBI, the number of unemployed wiI rise 
to 5.9 crores wiII!in ten ve:ars. The RBI 
further pointed out 1tIat 1he IiberaIised ec0-

nomic policy has resulted in the decIne of 
employment in the private sector. The real 
meaning and fealulesoflhe NEP appear to 
be (1) privati-sation; (2) disinwestment, (3) 
reduction in employment <IppOIUliIies; and 
(4) wiIhdIawaI of SI.Oiidies. ThiS is 1he real 
meaning of the New Economic Poicy. 

Sir, it is to be naiad that 1he National 
Renewal Fund which in ~ is anoIher 
name of National RebelIdina1t FtNId and 
the 8UIaau of IndusIriaI and Financial Re-
consbuction have been wsted wiIh 1he 
responsiJiIiIy of eiIher f8C0ij ••• alding 0ut-
right dosuIe of I1e uniIs or asIIing Ihe em-
ployees to aa:ept SClLiliIiai&.. 

.Sir.: thefe is DOl a single Ine regarding 
1he 0w1keI Proposals in Ihe PresidenIiaI 
AddIess. WilhlheacceplanceoflheOunkef 
Proposals. India .. lose economidSCMlr-
eignIy. Itwilfuitheaggra ...... ls~of 
paymentS problems. It wiI vioIaIa", spirit 
of ourConslilulion.. Itwil Mautin.aleep rise 
of prices. FinaIIr, it wiI make India BgIicuI-
tunt dependanl upon loIaigiaL 

Sir, ..... DOIaaingleWOld about .. 
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JPC Report in the Presidential Address 
although it was the result of the labour of 30 
honourable Members of Parliament and 
although it was a unanimous report with 
many recommendations. 

1here is a mention about the Ayodhya 
issue in the PYesident's Address. Ayodhya 
issue is reftered to the Supreme Court under 
Article 143 and the ('lIOVemmef'lt is awaiting 
their advice. But the direction of the Su-

. preme Court under Article 143 is not binding 
on everybody. It should. therefore, have 
been reffered to the Supreme Court under 
Article 138. But that was not done. For 
these resaons, I oppose the Motion of Thanks 
to the President's Address. Thank you. 

·SHRI SANAT KUMAR MANDAl 
(Joynagar): Sir, I rise to oppose the Motion 
of thanks to the President's Address. After 
showing fuR respect to the President, I want 
to oppose the policy of the Government 
expressed in the Address of the President. 

Sir, today the countfy is passing 
through a critical stage due to industrial 
crisis, inflation, staggering problem of un-
employment, lay off in the factories, re-
trenchment, atrocities on women, commu-
nalrioIs,caste-confIict,alarmingriseincrime. 
1he President's Address fails to mention 
either these problP.ms or any solution. Mr. 
Chairman, we knowthat we hadcorruption 

. before also and thre are corruptions now 
too. But, it is a matter of regret that c0rrup-
tion has taken its deep root in the top in our 
administration. In fact, corruption is infect-
ingthe whole system like the deadly disease 
Cancer. We know that Joint Parfiamentary 
committee was formed to probe into the 
biggest scam of our country and JPC have 
submiIted their report also. But the Govem-

ment is still silent. No action has been taken 
against the persons indicted in the report. 
The Government or the Congress Party 
talks of democracy. But, they have shown 
utter disrespect to Parliament by hiking the 
prices of essential commodities like Sugar, 
rice wheat, cooking gas, petrol ,diesel etc. 
Just before the nresentation of the General 
Budget. The way the ruling party is 
violating the Parliamentary fonn, the fate of 
democrocy in this country can easily be 
guessed Although it is the daimed in the 
Address that the agricuhurat strategy aims 
at increasing agricultural production so as to 
reduce poverty is widespread poverty in the 
country. Most of the people Jive below the 
poverty line. But instead of given priority to 
Public Distribution System by the revamp- . 
ing it, the Government is dealing very casu-
ally. Today. there i~ no differer.ce between 
the price of essential commodities in Fair 
Price shop and open market. But the 
President's Address displays total ignorance 
of reality. 

They claim that there is unprecedented 
production in the COlmtry. But in reality, 
there is widespread poverty. scarcity of 
essential commodities. We have got report 
of death due to starvation from Thane. 
Kalahandi, Tripura and Amaravati. But. 
they claim that there is steady progress on 
all fronts, a record foodgrain production and 
unprecedented levels of procurement. The 
situation is different in reality. 

Our handloom industry was the superb 
industry. We used to export our handloom 
products to different parts of the worfd. 
Same is true of engineering industry. We 
used to export our engineering products too. 
But now the industrial crisis has led to 
closure of so many industries or made them 
sick resutting in the decIine·of export. We 
know that allocation has been increase for 

*Translation at the speech orginally delivered in Bengali 
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Defence. But we feel sorry when we look at 
the condition in our educational field. Com-
pared to other countries. we are still lagging 
behind with regard to education. It is really 
a matter of shame that even after 47 years 
of independence. the rate of illiteracy is so 
high in our country. Although. the Govern-
ment claims to give very high pnority to 
literacy and primary education. there isno 
provision for education for the poor or for the 
people belonging to rural sector. Whatever 
programmes are envIsaged are not imple-
mented properly. Majority of our population 
stay in rural areas. But the plight of the rural 
people is displorable. They did not have 
facility for drinking water. education good 
transport system. Even today. there is no 
provision for drinking water in more than 2 
lakh villages. 

Our Agnculture Minister has introduced 
the new Agricuhural policy. But for whose 
benefit the new Agricultural policy is being 
implemented? We have found that small 
farmers. the marginal farmers the agricul-
turallahourers are not benefitted by the new 
Agricultural policy. fhe multi-national agri-
cultural sector has been benefitted by the 
policy. 

Mr. Chairman. Sir. ours is a multi-lin-
gual. muhi-religions country. Babri Masjid 
has been demolished. The Masjid was 
demolished by the leadership of BJP. But. 
I am sorry to say that the Government 
remained silent spectator to the whole epi-
sode. There was categorical assurance by 
the Prime Minister that a Masjid would be 
constructed on that very side. But nothing 
has been done so far. This inaction has hurt 
tIle feelings of the minority. But the Centre 
has been indifferent to this burning problem. 
No appropriate steps have been taken by 
th8 Government so far resulting in making 
the issue a petpetual problem. The Centre 
has sent the issue to the Supreme Court 

under Article 143 and awaiting the judge-
ment. But. it would have been betterto beat 
the issue under Article 138 because the 
judgement would have been binding for 
parties concerned. This only shows that the 
Government wants to keep the issue alive 
for their selfish interest. 

We know that the problem of Kashmir 
has been a matter of concern for aU of us. 
There is an outbreak of violence in the valley 
by the terrorists. Young persons there have 
been agitating since long. We must remem-
ber that the problem in Kashmir does not 
relate to law and order sitution only. It has 
serious implications. We know Kashmir is 
an integral part of India. But yet the situation 
there is very serious. The problem is political 
and it should be solved politicaUy. But we 
feel appehensive that the Government is not 
showing appropriate attention to this seri-
ous problem. 

We have also noted that land refomlS 
have been implemented in our country. But.1 
am sorry to say that the irnplemantation of 
Land Reforms has been beneficial for rich 
Zamindars and big farmers have not been 
benefitted by Land Reform Act. So. there is 
discontent among the weaker section. the 
agricultural labour and marginal farmers. . 

Ours is a vast country and we have 
many complex problelTt$. But I want to draw 
the attention of the Government to the prob-
lems of Sundarban. 

Sundarban is the biggest dena of Asia. 
Sundarban has a unique and superb scenic 
beauty. It is indeed spectacular. " is an 
island, of of rivers. lieautiful sea and trees. 
But it has many serrous problems. Agricu1-
ture i& the main occupation theIe. Once 
Sundarban was claimed to be the stole-
house of food for West Bengal. But today. 
the island is passing thl'Ol9 critical period. 
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The rivers are dried up resulting in accumu-
lation of slit making the dried riverbed h~ 
When there is excessive rain. the farmers 
cannot drain away the water. It has created 
problem for agricufture. 

Our demand is thai thoUQh the area of 
Sundarban had a unique beauty why the 
Government has not taken any steps to 
convert Ihe island into an international tour-
ist spot? The foreign tourists could have 
been easily attracted to visit the beautiful 
island. Calcula is a metro poIiIan cilyvisited 
by many foreign tourists.They could visit the 
island also if there is a good transport sys-
tem both through water and land. The 
Government must start both Railway and 
waterway connections for Sundefban. "the 
bea~1 delta is converted into a tourist 
spot. the Government can earn more for-
eign exchange. I urge upon1heGovemment 
to declare National Waterways for 
Sundarban. This wHI enhance the social 
economic. cultural development of the in-
habitants of the island. Since it is an islan. 
fishery is one of the main occupation. There 
should be steps to protect the fisherman 
from the pirates. 

TheproblemofSundarbanisveryacute. 
The overs are over-flooded due to natural 
caJamities resullingindamagetocrops. The 
farmers Icse everything duetothis calamity. 
So. ~..west Bengal Government has sent 

.. a M8ster ptan to build banage aIorIg the 
rivw. So far the Centre has not taken any 
intitivetopnMde monetary assistance so as 
to construct the barrange. 

WhIe IaIdng about SUlidert.n, I re-
member an Expert CommiItee was sent by 
IheCentretoSurldarbanabout7yearsback 
tofindoulthefe a sbllyofpowergen881a1ioi1 
from 1hewalercurrent in theses. The repoo 
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of the Committee was sanguine about the 
project. But so fer the Government has not 
~ any measure to create power gener-
ation plant in 1he island. . 

The Centre hasdeclaredSundarban as 
The National Park. So.1 draw the attention of 
the Centre to take appropriate steps for the 
overall development of sundarban. I urge 
upon 1he Government to initiate some mea· 
sures forlhe economic, social and cultural 
development of the people of Sundarban. 

Since the President's Address fails to 
mention thesP. points. after thanking you, I 
oppose the motion. 

[Translation] 

SHRI SURENORA PAL PATHAK 
(Shahabad) : Mr. Chairman, Sir, President 
's Addmss is a reflection of the Government 
policies but this time the President's Ad· 
dressseemstobe relying more on imgination 
and less on facts. 

In his Addmss hon. President has said 
that law and order situation has improved 
comprehensiveIy.!n this context I would like 
to state that law and order sitution in Uttar 
Pradesh is grave . Incidents of murders 
looting and atrocities against women are 
being commiHed there every day. Woman 
are being paraded of naked throughout the 
viIage. RecenUy on the 3rd of this month in 
a viIage of Hardoi district 12 parsons were 
murdered together. 

The siIuation in Kashmir is also grave. 
Lawandordersilutionisdeterioratingthere. 
I would .., to ask lNhether there is any 
impRMIment in law and order situation. 
What is happening in the country. is it the 
indcaIion 01 improvement in taw and order 
fronI. 
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In his address the hon. President has 
said that Government will give top priority to 
the development of Agriculture. In this coJ1-
text I would like to say that agriculture sector 
has been ignored totally. no attention has 
been paid towards it. The farmers in the 
country are not in a position to buy tractor 
due to its high cost. Now in the current 
budget the Government has withdrawn 
rebate on tractors below the capacity of 
1800 cc. resulting in hike in the cost of 
tractors and thus the farmers will not be in a 
position to buy tractors. In the Address no 
mention has been made regarding educat-
ing the farmers about the proper utilisation 
of agricultural machinery. Farmers of U.P. 
have learnt the usage of a~ricultural ma-
chinery from the Sikhs resettling in U.P. 
after migration trom Punjab but no such 
arrangement has been made by the Gov-
ernment so that farmers could leam about 
the usage of agricultural equipments. 

In this Address. the hon. President has 
suggested the State Governments to lift the 
ban on transportation of foodgrains through-
out the States. I think he has said the right 
thing and it will be better if it could be done 
so. At present there is ban on inter-state 
transportation of food grains and due to this 
farmers could not get renumerative price of 
their produce. I wish that Government 
should lift the ban on transportation of 
foodgrains all over the country, so that 
farmers could get renumerative prices. It. 
will help in keeping uniform prices of 
foodgrains in the country. 

In this Address. President has nowhere 
mentions about promoting girls' education 
in rural areas. I have seen myself that there 
is no proper arrangement forprimary schools 
in villages. Junior high scho;)ls are situated 
at the distance of 7-8 kilometres. We can 
imagine that how these little girls have to go 
6 to 8 kilometres far from their homes for 

getting education upto Primary or high 
school level. Today Boys are getting educa-
tion but due to lack of proper arrangement 
for education, girls have been denied from 
getting education. Educated boys avoid to 
marry illiterate girls and it is also creating 
problem. It would have been better if the 
Government mention about the proper ar-
rangement of education in rural areas had 
been made in the Presidegt's Address but 
no mention has been made in this regard. 

In our country education is not employ-
ment oriented and number of degree colleg-
es are increasing day, by, day. I would like 
to say that by opening degree colleges we 
are opening factories of unemployment. It 
will be better to open vocational degree 
colleges. Hon. President had not mention 
anything in this regard. The Minister of 
Rural Development is present in the House 
and hon. President has said in his Address 
that budget allocation for rural development 
will be increased I would like to tell that 
villages of Uttar Pradesh are still backward. 
A large number of villages are not connect-
ed with roads. I wish that every village 
should be linked by roads for their develop-
ment. At present villages have neither 
culvert, roads 1!Ind nor bridges have been 
constructed on rivers. The villagers have to 
travel hundreds of kilometres on foot from 
one place to another. It is ~ssential to 
emphasize construction of culverts, roads 
etc. if you really wish to develop villages. 
There is a practice that whenever a bridge is 
constructed, its cost is recovered in the form 
of toll tax. If this is happening there why the 
Govemment are not constructing bridges 
and roads. Villages will be developed by tho 
creation of this infrastructure. Instead of 
making absurd schemes for rural develop-
ment, concrete schemes should be formu-
lated and implemented so that nJral areas 
can be developed. I request the hon. Min-
ister to pay attention towards it. In his 
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Address. President has also mentioned 
about the Extentlon ot communication facil-
ities in rural area. We are aware that 
telephones installed in rural areas are al-
ways out of order. and I think that if this is the 
position there IS no need to waste more 
money in such schemes. If you really wish 
to provide telephone facilities in villages. 
then provide them the facility of radio-tele-
pt]one there. They can only get the tele-
phone facility they can only get the tele-
phone facility there alter. It will not provide 
any additional communication facilities to 
the villagers. 

Mr. Chairman. Sir. I thank you for giving 
me time to speak. 

{English] 

SHRI M.V.V.S. MURTHY 
(Visakhapattanam): Mr. Chairman. Sir. I do 
not want to'1ake much time of the House 
because there are other Members who want 
to speak on this Address. But at the same 
time. I would like to point out some of the 
anomalies that have been crept into this 
Address of the President. 

The President's Adoress could have 
been a little more meaningful had it con-
tained some of the deficiencies that we are 
presently \acing in tnis country. Ine Pres',-
dent's Address is full of contradictiol;S and 
contrary to the prevailing conditions, in the 
sense. several acts of the Government havp-
been overstated or exaggerated to give a 
very rosy picture in the Address. 

Sir. 72 per cent of the population of our 
country depend on agricultural::. _'ctor. Nei· 
therthe amount of inputs that is required nor 
the plight of the agriculturists has been 

taken into consideration. Sir;, you are aware 
that foodgrains production has been steadi-
ly decreasing In the last three years. The 
procurement price of foodgrains is also not 
remuner ative whereas the cost of inputs 
has been steadily increasing. Take for 
example. fertilisers. What is happening now 
is that consumption at nitrogenous fertiliser 
is shooting up whereas the the consumption 
ot potash and phosphate is declining. This 
is mainly because there is imbalance in the 
Fertiliser Policy. Subsidy is being given only 
for urea. There is no subsidy for the other 
fertilisers. Instead of going to the balanced 
fertiliser at the ratio of 4:2. they are only 
using the fertiliser which is available at the 
cheapest price. This IS one of the reasons 
forthe decline in foodgrams output in the last 
three years. 

Recently the country. instead of pro-
tecting-,ts farmers. is thmking of importing 
cotton into the country. which would be 
detrimental to the cotton producers in this 
country because there IS already fall in the 
cotton prices. In this country. we are not 
able to protect the tobacco farmers. We 
require to export tobacco but we are not able 
to do that. Where protection is needed. that 
is not done and cotton is being imported into 
this country. This is a big anomaly hitting the 
farmers. 

There are so many problems that the 
rural sector is facing nowadays. There are 
no dirinking water lacilities. there are no 
proper communication facilities and there 
are even no link roads. Seventy-two per 
cent of our population lives in villages and 
because of that. we are not able to bring 
lite.dcy to them. nor are we able to eradicate 
poverty of these classes of people because 
there are no communication links. We are 
isolating the rural sector from the main-
stream of the society. This is leading to an 
imbalanced growth of our economy. 
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In the President's Address, no word has 
been uttered about the drought conditions 
also that are prevalent in some of the States. 
For exampls, in Andhra Pradesh, there are 
certain districts where there are drought 
conditions. But nothing 'las been said about 
the drought conditions. 

Not much has been stated about pover-
ty also. Majority of the population of our 
country IS living in poverty. They are suffer-
ing from illiteracy and disease. But not much 
has been said about how during the course 
of the year. their problems are going to be 
solved. 

Coming lothe population control, many 
of the speakers have been saying that at the 
time of Independence. we were only 33 
crores and now we are about 90 crores. But 
we are only increasing the popUlation, WP 

are not improving their standard of living 
This is a major hinderance for the develop-
ment of the country. Unless corrective steps 
are taken to curb the growth of population, 
we cannot improve the growth of the econ-
omy. 

Coming to the law and order situation, 
there are very disturbing conditions that are 
prevailing in the country. It has not been 
stated how the state of affairs that is preva-
lent in Kashmir, is going to be tackled. 

There is 'Save the Earth· proposal. 
Several things that we say about saving the 
earth, remain only as a slogan. Pollution is 
surrounding the cities but nothing is being 
done to put a halt to the problem of popula-
ti.on. 

The prices of essential commodities 
are skyrocketing but no concrete measures 
to curtail the prices are being thought of. 

Industrial policy is also in doldrums 

today. The Indian industry is facing so many 
problems and still we are inviting the multi-
nationals to come and occupy the entire 
industrial sector in the country. 

The Presidential Address should have 
been touching the weak points more so that 
corrective steps could have been taken 
during the year. Instead of dOing that. it has 
indulged in praising the performance of the 
Government which can be judged only by 
the people. rather than by this House. 

SHRI MOHAN RAWLE (Bombay 
South Central): Mr. Chairman, Sir, the Pres-
ident in his address has stated that the 
Government wi" make a" efforts to improve 
the situation in Ayodhya, keeping in view the 
opinion of Supreme Court. I want to ask only 
one question from the Government-regard-
ing the Shah Bano's case. The court had 
given its verdict. But under duress you 
changeo it. Wi" the Government do the 
same in the case of Babri Masjid. The 
Government should move its policy clear on 
this. Government's policy ought to be clear 
out. 

Mr. Chairman. Sir. Governments policy 
is anti-labour. On the one hand the Govern-
ment says a speCial scheme would be start-
ed to provide employment to !he educated 
unemployed in sma" scale industries and on 
the other hand, a dangerous situation has 
arisen in Bombay. Today, due 10 power 
cuts, eleven mills have been closed. 

They gave the notice and not Tata 
Power. Therefore. the electricty connection 
was served and the NTC did not pay them 
the due payment of rupees four crores. 
Jaam Mill, Sitaram, Kohilloor, Jupitar, Bharat. 
Digvijay, Poddar, Modhusudhan, Appolo, 
New Hind and Bombay Mill were incurring 
losses since the NTC officials indulged In 

corruption. I want to give an example. 
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There is a finlay Mill in my Lalbagh constit-
uency, which had a accumulated loss of Rs. 
1.32 crore as on August. 1992. In that Mill, 
Shri Ray was appointed as the General 
Manager. In ten months he wiped out the 
losses. Thereafter he was transferred. I 
know that the Mills remain closed due to 
nor-'lVaiiability of cotton. Components of 
inferior quality are being used in the 
&werlooms. Since the NTC officials are 
corrupt, there is no production. The Govern-
ment's policy is that of sucking the blood of 
the workers. Instead of buying from NTC the 
items needed for Railways, Hospitals, etc. 
are, there are being bought from private 
mills as the private mills pay commission. If 
bbuiiht from NTC mills. they would make 
prcf.its. The Government had to retrench 
the workers. In order to run these mills. as 
the Government does 'lOt supply cotton. 
This is how the Government functions. From 
the JPC report it was learnt that the scam 

.was t9 the extent of Rs. 5.000 crores. Ad-
verse remarks were made In the JPC against 
several persons. But the Government has 
not taken any action against them. Its only 
response was that as they were enemies of 
the nation. the amount can root be r~ered 
from them. The Government can not pro-
vide four crore rupees to the workers, due to 
which 15,000 people are likely to starVe. 
Due to the Governments policy, 70.000 
workers are unemployed since 1982. What 
happened to the Govern- ment's commit-
ted of providing food. clothing and sheher? 
Dogs bark when an elephant !)as;Ses. But 
the dog is atleast honest. When the ele-
phant tramples the people. the dog has to 
bark. Shri Rajiv Gandhi had announced that 
price rise will be contained in 90 days. But 
prices rose even after this announcement. 
Today the poor can not survive. In Bombay. 
people dweH in slums .... [lnterruptionsj .. 
The Central Government earn Rs. 17.944 

crore from Bombay. But its centre does not 
want to assist in any way. For instance. the 
slums should be supplied with drinking wa-
ter, care should be taken regarding sanita-
tion and health. The urban Development 
Minister is present here. I want to tell her 
that Balasaheb Thackeray had submitted 
a scheme. The scheme proposed to give 70 
per cent of the plots tothe slum dwellers and 
the remaining 30 percentto the developers. 
The slum dwellers should be given houses 
free of cost. But the Government does not 
agree. More than one crore people of 
Bomb<ty have demanded to change thE' 
name of Bombay to Mumbai. But that too 
is not being done. When Banaras can be 
give[l back its old name Varanasi. Tanjore 
Thanjavur; Tricharpalli Tiruchirapalli; Baroda 
Vadodra; Oochin Kochin; and Trivandrum 
Thiruvananthapuram, why Bombay can not 
be given back its old name Murnbai. 'Mumbai' 
Samacha.r Pacra is being published since 
the last 150 years. When Peiking can 
become Beijing and Ceylon can be Sri Lanka 
one fails to understand why our Govern-
ment can not rename Bombay as Mumbai. 

The Maharashtra-Karnataka bountry 
dispute persists even atter 35 years. There 
is no mention of in the President's address. 

Jawahar Rojgar Yojana now exists only 
in files. In our city, hardly 1000 people out 
of a population of one crore, are associated 
with it. Large number of applications are 
pending in banks in my constituency. But 
the Government does not sanction loans to 
these poor people. Whereas those who tail 
to repay loans ~Orlh lakhs and crores, get 
the loan. Annual tax exemption limit should . 
be raised for there. The State Govemment 
should give directives to the concerned 
authorities to alk,w those engaged in petty 
bossiness to put up slllls on Corporation 
and Municipal lands. where they do not 
create obslrUClion in the movement 01 traffic. 
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Today, we are talking about giving 
equal rights to all the citizens. All the citizens 
are not treated equally. The dependents of 
those killed in the '84 riots have not yet 
received any compersation. The Govern· 
ment gave Rs. two lakh in compensation to 
the kin of those killed in previous riots. No 
action has been taken against those re-
sponsible for 1984 rots The main accused 
in the last years March 12 bomb blasts in 
Bombay have not yet been nabbed. I am 
saying this time and again:· 

{English} 

"Politics is the dirty game played by the 
dirty people. It is the last resort of the 
scoundrels: 

SHRIMA''-I MAUN: BHATIACHARYA 
(Jadavpur): Since time is very short. I will try 
to be very brief. 

I rise to op'pose the Motion of Thanks on 
the President's Address. Our Party ab-
stained from attending this Address. This 
was not out of any disrespect for the Pres-
ident but because we telt that we had to 
make a protest against certain anti-people 
measures which have been taken by the 
Government on the eve of the Budget Ses-
sion. 

When llookatthe President's Address . 
• hnd that our deciSion to abslain was not in 
fact, a wrong decision because in the Pres-
ident's Address. in certain ways, these anti-
people measures of the Government have 
been glossed over. have been hidden away 
from the eyes of the people. 

I will just mention one or two points 
because these points seem to be somewhat 
symboliC if the drift of the entire President's 
Address. These are two serious omissions 
in tho President's Address. In the Address. 
Ihere is no mention about adequate mea-
sures to be taken by the Government on the 

eradication of child labour. The question of 
child labc?ur is one .. of the most basic 
questions in our country today. 

2O.00hrs. 

We feel that the structural aQjustment 
programme which has been taken up by the 
Govemment under the pressure d the IMF 
and the World Bank is going to increase the 
criSiS, as a result of which child labour has 
been endemic to our economic situation. 

As a result of this st ructural adjustment . 
programme, we find that regular empl0y-
ment both in the public sector and private 
sector is being curtailed. That does not 
mean that work is not being done but the 
burden of work is be'ng placed on the shoul-
ders of those who have less of bargaining 
power They have been pushed into 
unorganised sector. The burden d labour, 
the burden of work, is being shifted on the 
shoulders of women and children in the 
unorganised sector because they are un-
able to come together. 

{Translation] 

MR. CHAIRMAN: How much Ii~ 
shculd be extended? 

[English] 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH . 
MOHAN DEV): Up to Eight '0' clock the 
House will be there. I think she viriu continue 

. jlnd after that for the day we shaIJ finish. 

{Translation} 

SHRI BHOGENDRA JHA (Madubani): 
Mr. Chairman, Sir. The.Hon. Speaker an-
nounced in the house today that thoae 
membep wtlo send their names wiI be 
given a chance to speak. 
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SHRI SONTOSH MOHAN DEV: Shri 
Chandra Shekhar said that there were not . 
enough speakers. If one Member wants to 
speak. we can adjust. Let us know how 
many more want te speak. 

PROF. PREM DHUMAL (Hamirpur): 
Those who want to speak, let them finish 
today. Tomorrow. the Prime Minister will 
reply. 

MR. CHAIRMAN: There are 8 Mem-
bers to speak. They are all present. 

SHRI SONTOSH MOHAN DEV: Five 
minutes means 40 minutes. Make it up to 
8.30 PM. 

·MR. CHAIRMAN: All right. The House 
is extended up to 8.30 PM. 

SHRIMATI MALINI BHATTACHARIA: 
Even by Government estimate, there are 2 
crore child labours in our cC\untry and this 
does not take into account children who are 
Iabounng in the agricultural sector. In lhe 
Presidential Address. two paragraphs have 
been devoted to the cause of primary edu-
cation. But unless primary educaticn is 
made available to the children who are now 
working as labourers, who are being exploit-
ed in a terrible fashion in many of the private 
sector industries both in the organised and 
unorganased sectors. this programme of 
pramary education would be just an eye-
wash and we find that because this speech 
does not mention makingf'lnmaryeducation 
computsory, we doubt whether it has any 
intention to bring child labour from their 
.;.OOdition of bondage and ,eleasing them 

The other point that I want to make is 
reganingthe Bhopal gas victims. Again we 
find in the Presidential Address, no mention 
01 the present situation in which the Bhopal 
gas victims are. "15 not JUst a single case . ..... 

it is symbolic of the entire drift of the policy 
of the Govemment. Today we find that the 
import policy of the Govemment is Such. 
import liberaJisation is taking place in such a 
manner and because we have incurred so 
much foreign debt, we are being pressurised 
to import things which are not necessary for 
us. 

There is Shri Sontosh Mohan Dev sit-
ting here. In the steel sector. they are going 
to be in grave problems: in coal sector, they 
are gOing to be in grave problems. Wagons 
are going to be imported while the indige-
nous industry is suffering. As a result of the 
trap of foreign debt into which we have 
entered the foreign companies, the multina-
tional companies are being allowed unre-
stricted entry. They are being allowed level 
playing field in this country of ours. And the 
Bhopal gas case, in fact. is a case in point. 
Because here we find what a multinational 
company can do when it acts irresponsibly. 
We find that so tar although nine years have 
passed since that Incident took place. the 
tragic incident took place. we find that not 
even two per cent 01 the Bjopal gas vicllms 
have yet received their tinal compensation 
although the money is laying with the Gov-
emment for a long time and accuring inter· 
est. If this kind of unnrestricted entry to 
multinationals is going to be given and if on 
the other hand these mutlimationats find 
that in this case of the Bhopal gas victims are 
not getting their proper compensation even 
after nine years have elapsed. then what 
kin..1 of message will that send to the multi-
national companies? They will think that 
they can do anythi'lg with the people of 
India. That is a very grage omiSSion in the 
Presidential Address. And I think that this is 
symboIk. of the deficiencies and the contra 
cIctions of the entire Address. Therefore, I 
thcJrot.9lIyoppoeethis Presidential Address. 
Thank you for giving me this opportunity to 
speak. 
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{Translation] 

SH. BHOGENDRA JHA (Madhubani): 
Mr. Chairman, Sir. I stand to oppose the 
motion 'a thanks on the President's ad-
dress. Just now as Smt. Malini ji has said 
that since the President is the head of the 
nation, we did not wants to oppose his 
address. But I would refer to a news item 
that appeared in today's newspapers that 
India, Iran and China have similar views on 
the Shimla Agreement on Kashmir. It is a 
welcome developments and I think this 
should be given a thrust, so that we can 
solve a common border dispute with China 
also, considering that we share a common 
border with China. For this. we need to take 
firm decision so that the oressure tactics 
oces thwarted may it being Pakistan or 
America. 

Mr. Chairman Str, the Govemment, in 
my view have proved to be useless. First it 
was incident of 6th December and Secondly 
in the Shah Bano episode. Why does the 
Government take upon itseH the responsi-
bilities it can not bear.The Govemment 
should refer all the maHers relating to 
Ayodhya to the Supreme Court under the 
Article 138. Both the H(\IJse should an-
nounce unanimously that the Supreme 
Court's decision would be binging on all 
sundy and that no changes would be made. 

Mr. Chairman Sir, Land reforms have 
been totally neglected. Ecooomic exploita-
tion and social oppression prevalent in our 
country in the name of caste. We have over 
six thousand castes. We know those who 
Commit social atrocities on lower castes. 
Begining from Belchi in Bihartothe incidents 
of atrocities in Uttar Pradesh, there is a need 
for stand against economic exploiation and 
social atrocities so as to create a conduive 
environment of eqallty. And later so as we 
should striVe peacetutlyfor real equlity, with-

out any bloodshed or dispute. I believe this 
can be achievJd if the Government take 
necessary steps. We can all extend our 
help. 

Mr. Chairman, Sir, ther~ was also a 
Panchayati Raj Bill. Its implementation is 
being delayed excessively. We worked hard 
in drafting it in the select committee. It was 
r.ssed by both the House, it should be 
Illlplemented, because it has been 15 years. 
Since Panchayat elections were hald in 
Bvihar. and it is the 16th Year. Similar is the 
sitution in other states. Hence my appeal 
that what we enshrined in the Constitution, 
should be implemented .One-third seats 
should be reserved for women and the 
Panchayati Raj system be implemented all 
over the country in which Harijans and 
Adivasis should also find a place. 

Give full autonomy to Kashmir. L~t the 
people given themselves!. If they work dis-
honestly, the peolple will expose them and 
of they work honestly, the region will devel-
op. There is no loss in giving autonomy after 
holding Panchayati Raj Elections. Other-
wise some people will be aHracted towards 
Pakistan and some will belong to violence. 
This will also not work. Mr. Chairman, sir, 
the reverse direction towards which the 
industry is heading is also not satisfactory. 
One facts to understand how tflmerity the 
leaders of our ruling party have in saying that 
they would not let any.industry to shut down. 
The Industries running in profit were given to 
the capitalists, by the Government . And 
those sick were left to fend for themselves. 
There was a time when it was said that the 
workers should be alluwed participation in 
management. But the workers themseleves 
now demanding that sick unities be handed 
over to them and they would run those 
profitably. But the Govemment is paying no 
attention to their demand. We do not want 
that the factories may continue to suffer 
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losseS and Government may go on printing 
cunency notes. 

Mr. Chairman, Sir, I would like to say 
that underthe successfulleade(Ship of Shri 
Man Mahon Singh our Industrial Production 
has come down to 2-2.5 per cent. Whereas 
prices have risen by 7-8 per cent. The 
Finance Minister is saYIng that prices are nor 
rising whereas the reality is that prices are 
continuosly going up. In such a situtation the 
new economic policy would certainty take 
us backwards. Today we take decision un-
der the pressure of the foreigne~ We de-
sire that in our country public sector indus-
tries should aIsoexist. Such industries should 
be set up in the public sector which the 
private sector does not want to setup. such 
industries should exist in the public sector 
and alSo smaI scaJe ~-tries. Our 
country can develop like Switezertand. But 
for 1hat a far sighted industriaJ policy IS 

needed. Mr. Chairman.sir, it is the compIaif\t 
of most of the states producting minerals 
1hat their royalty on the nasis of we"i£IhI we 
desille1hat1heirroyaltybefixedaccordingto 
their price. This matter ooncems not one or 
two states, but serveral states, Similarty, in 
our country there is the problem of 
Uttarkhand and Jharkhand. We too want 
that no rnN"B states should be created. But 
we are aware that without a separate 
JhartIhand stale the development of that 
region is not posstie. 

Mr. 0IairmaA, Sir, I am going to say a 
very impoItant thing. Many pefSOllS have 
commented on the news item published in 
theSlatesm8n, dated 291hJanuary. Are you 
aM not going to raise &his issue: This has 
been repeated many a times and the 42 
iqJodanI~lShavebeennamed.Mora 

than hal d which belong to the ruling party. 
Some are ....... some belong to the 

opposition, Rupees one crore or two crore • 
have been given. It was given by the Jain 
Brothers. It was the how wealth was accu· 
mulated by the lSI of Pakistan. This is 
refened in the CBl's diary. This is a matter 
of corruption, a matter endangering the 
democracy and it reflects on the national 
unity and integrity. I think the Government 
should reveal those entition whose names 
are mentioned. 

With this. I conclude and beg your leave 
to lay these papers on the table, whic.h 
authorticate my charges. Based on the CBl's 
diary it was published in the Statesman 
dated the 29th January. 

MR. SPEAKER: Please sit down. 

20.16 hrs. 

SHRIII,4ATI SUMITRA MAHAJAN 
(Indore): Mr. Chairman, Sir, the president's 
Address is being discussed and the address 
reflects the Govenvnent's policy. It is an 
account of achievements and failures of the 
Governments and failures of the Govern-
ment. As has been discussed in the morning 
it is also self - analysis. But alongwith it. 
introspection is also essential. which seems 
to be lacking in this address. Reference has 
been made in the add.css of law and order 
situation. But is there any law and order in 
the country, today? Are we being able to 
erlSUf8thesecurilyoflhenation today? If we 
examine the situation of last year or before 
that, it would be seem that the danger to the 
nation's security has been increasing. 

There is a menlion of change of scenar-
io in president's addIess. I would like to ask. 
what scenario has changed. Has the situa-
tion changed in Jammu & Kashmir? Hase 
even five families out of the 2.5 Iakh Hindu 
refugees ..unedtotheirhomea orvlUage? 
Has any chinge taken place in Pakistan's 
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attitUde. Have we resolutely given a befitting 
reply to American or Pakistani statements? 

Not only this, the President's address 
also mentioned that concrete steps are 
being taken against terrorism in Jammu -
Kashmir and some have already been tak- . 
en. It is ludicrous to say that the Hazratbal 
crisis wls solved in a contmendable man-
ner. I want to know, does relase of terrorists 
amounts to taking "concrete steps" ? A 
woman of comman file was asking me, 
what is happening, Shrimati Sumitraji? It is 
like thieves entering in my own house, and 
asking my four young sons to go and sit 
outside and expeding me request the polite-
ly to eat biryani, but please leave my house .. 
[Interruptionsj ... The may we tackled the 
Hazratbal crisis, it is being discussed inter-
nationally. The foreign Ministry has been 
rendered ineffective. You' will not under-
stand the situation. Alongwith national secu-
rity the personal security has also been 
endangered. Present the real picture today. 
Things were adrift for 1 - 2 years and we 
failed to realise it. What was the fault of 
those killed in a bomb explosion at Kalyan on 
the occasioll of bhai-duj,? 

What was the fault of those little chil-
1.en who wele killed in bomb t).:plosion in 
Bombay on 12th March. What was fault of 
those new bom babies who were killed inthe 
bus and what was the fault of those people 
who were killed and drenched in their own 
blood while they were taking their breakfast. I 
Why all this is happening in the country. As 
a result of the shaky policies of the Govem: 
mentand economic scams, neitherthe coun-
try is getting any respect outside nor the 
common man is able to save his self respect 
in the country. I:ven the God cannot save a 
country where woman is not safe and moth-
erhood is being robbed on the street. 

Today atrocities against woman one on 

the rise and we say that country is moving 
towards 21st century. I am not talking about 
some any particular 'persons or groups but 
I feel ashamed of such of atrocities. During 
12th and 13th century, small king used to 
fight with each other and atroc~ies were 
committed against common man, their crops 
were destroyed, their woman were sobbed. 
The same thing is happening today. Com-
munal disturbances are takirig place in which 
atrocities are being committed against wom-
en. In a country where the dignity of women 
is not safe, how education to the girls can be 
mentioned In President's Address. Confer-
ences on 'Education for All' are being 
organised. In Madhya Pradesh where Con-
gress party is in power girl students of class 
ninth and tenth were trapped under debris of 
School building and leg of one girl was 
broken. When these girls went to the Chief 
Ministerto demand for a new school building 
they were beaten and lath chargedbecause 
the Chief Minister was going to attend some 
function. 

It is written in the 'President's Address 
that. 

"The Govemment knows that reform is 
a continuous process and if can not be 
reversed .• 

It is corrEh,;1 Economic refonns are 
going on and we are not Iooklhg back that 
common man in the country is heavily bur-
dened by price rise due to wrong economic 
policies of the Govemment. Due to wrong 
policies of the Govel"lment serveral mills 
are being closed down and people are be-
coming unemployed and these an:t stal'Ving. 
In Indon:t more than six thousand labourers 
have become unemployed, they an:t groan-
ing bilt you are not going to look back. 

I feel sorry to h~·,a'r what haS been said 
by the representatives oftha GOvernment in 
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this House. Introspection is required today. 
Some hon. member has said that they were 
in minority and now they have achieved 
majority. But I would like to say that this 
majority has been achievP,j [hrough horse 
t.ading. Government a. '1 its representiatives 
nave reborted to horse trading in ttllS 
regard. While presenting this motion of 
thanks it has been said that it should be 
passed and praised by the members. 

But I would like to sa V the people of the 
country saying that " how we can praise 
those who have ruined us. " 

[Translation} 

{English} 

SHRI SIVAJI PATNAII'. (Bhubaneswar): 
31r, I rise tl) oppose ihtl ,notion. The addrc!;s 
does not reflect the situaation in the country 
nor what the people abroad think about us 
and our country, it seems the government 
does effect of their policy. Before the Parlia-
ment session, the administered priC(es were 
raised. The people are groaning under price 
rise. But that is simply gloated over. In the 
addres~. it .5 claimed that increase in pro-
duction is so much and the procurement is 
so much. 

The public distribution system is prac-
tically in a shambles. It is simply non-exis-
'.,'1t. I do not want to go 'n to thint$like price 
rise, taxatIOn, and administered prices. Then 
after this, in the railway budget, there is 
~thing like Rs.170 crore. Thd charges 
hfWe again been increased. But promises 
have been made that they would bring back 
the prices to the 19891e"el. 

By signing the GATI agreement - by 
ignoring the Parliament, by ignoring the 

unanimous recomme,·.Jdtions of the stand-
ing committee of the Parlipment and defying 
the public opinion- the goremment has act-
ed beyond its size. 

SHRI A.. CHARLES (Trivandrum): What 
is the other option? 

SHRI SIVAJI PATNAIK: They have al-
ready been sai~ about that. do not want to 
go in to all this bacause there is no time. 

I want to say one thing that there was 
no mandate for it. The people have not given 
a mandate to mortage the country. The 
government is acting beyond the mandate 
of the people. I will cite some instances how 
it has harmed by signing the Dunkel Agree-
ment no these aboutlYour N.E.P. I will not 
take much of your time. In Orissa, the ibb 
river thermal project, for which the Orissa 
power generation cO'p0ration has prepared 
the infrastructure for 500 MW, is now being 
proposed to be given to a multinational 
corporation, AE~. This could have been 
done by BHEl. By this the nation will lose at 
least to the tune of Rs. 2,000 crore. I do not 
know what is the kickback behind this deal. 
The multinational corporation has demand-
ed payment in dollars .. ; nis is yam economic 
policy which has brought our country to this 
level. 

Four lakh industrial units are sick. Most 
of them are in the private sector. Claims 
have been made that the law and order 
situation has improved in the country. Even 
after demolition of the Babri Masjid. There 
has bee" an apr. -Bhension among the pec 
pie. It has been said that apprehension has 
proved to wrong etc. and all those things. 
But there is no basis for it, once we take in 
to account the past December 6 riots then, 
I will cite another e).8' .'ple on the law and 
order sitUlfation. On 6th February, of 
Shubaneswerin Orissa, the 2 CRPF jawans 
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misbehaved with women and people pro-
tested against it and landed them over to the 
police. AfteTthat on 10th February the CRPF, 
in hundreds, came with arms, attacked and 
ransacked the Priyadarshini market area, 
looted property. molested women and had 
beaten the people there. This was the fourth 
incident of that kind. But CRPF camp is not 
yet removed from that area. What is the 
training given to our armed forces and to our 
CRPF? I think there are no human values in 
them and no respect for human beings. 
Moreover, TADA is used against CPI (M) 
activists in kerala and against democratic 
m<:lVemants in the country. Now, the gov-
ernment proposes- it has come in the news-
papers- to bring a black bill to legalise 
closures and iIIegaliSe all resistance like 
strikes against sucl'l closures. If such a bill is 
brought about, I am giving a word of caution 
to the government, people of india will not 
take such things lying low. They will come 
out in resistance, people are planning. They 
will be in lakhs in Delhi on the 5th of April, 
people are not going to take it lightly. If Dr. 
Manmohan singh thinks that he can carry on 
anything here as dictated by the World 
Bank, it will simply turn out to be a day 
dream, of course they will be days of greant 
difficulty for India. With these words of cau-
tion, I once again oppose the motion of 
thanks. 

[Translation] 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOe,MENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT SHRI UTIAMBHAI H. PATEL: P.lease 
allow only those who could complete within 
the prescribed time. I Viill also sit then {Inter-
ruptions] 

{English] 

PEOD. PRE:M DHUMAL: Sir, the hon. 

Minister is directing the chair while sitting in 
his seat. He should know how to behaVe in 
the house. 

MR. CHAIRMAN: I have to get the 
consent of the house. Prof. Prem Dhumal: 
Yes, you must getthe consentofthe house. 
But he should know as to how he should 
behave in the house. 

[Translation] 

SHRI UTIAMBHAI H. PATEL: I am 
saying that the time will be extended only 
when the hon. members conclude the dis-
cussion within the time {Interruptions]. Have 
little humanatanan attitude. 

{English] 

PEOF. PREM DHUMAL: Mr. Chair-
man, Sir, hon. Minister is using objection-
able language. You should take not of it. 

MR. CHAIRMAN: I shall take note of it 
if I feel that it is derogatory. 

20.34 hrs. 

SHRI V. DHANAN~A KUMAR 
(Mangalore): Mr. Chairman, Sir, It Is quite 
unfortunate that the Address of the Presi· 
dent to the Parliament has become a mere 
formality and just a ritual. The. immediate 
former President, Mr. R. Venkataramanhas 
also expressed the same opinion. So, it is 
time for all of us sitting in the Partlament, 
after 45 years of experiance in ~n
tary democracy, to think as to what woUTd be 
the relevance of the President's address. 

Anyway. I would not like to go through 
each and every para of this hollow docu. 
ment. With due respect to Rashtrapatiji and 
without Intending to offend anyindtvk:tual. I 
am constrained to observe That this Is noth. 
ing but a hollow document ,and i may kincSIy 
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be permitted to say so. This address has 
failed to. inspire confidence among people 
and to give a new direction toourcountry. 
Except expressing sterotyped sentiments in 
respect of the worsening situation in Jammu 
& Kashmir, Punjab and in the north eastern 
states and shedding crocodile tears, noth-
ing else is stated which is worth consider-
ation in this document. No doubt, the gov-
ernment has tried to make a mountain out of 
a molehill by quoting certain figures to show 
that they have achieved great development 
and have put in major efforts to alleviate 
poverty. In fact, we are virtually driven to the 
wall in the matter of handling of our econo-
my. Contrary to the tall claims made by the 
govemment through Dr. Manmohan sinfjh 

. that the country has achieved remarkable 
progress, there is no improvement in our 
situation whatsoever. Figures themselves 
speak for the so called achievement of thE 
government. 

During the finacial year 1993-94, fiscal 
deficit had almost reached an alarming fig-
ure of about Rs. 60,000 crore. This has 
contributed to mass retrenchment, falling 
industrial as well as agricultural production 
aQd SO on. 

SHRI A. CHARLES (Trivandrum): Fall 
in agricultural producrion what is he saying? 
Sir, he should not be allowed to make such 
incorrect statements. 

SHRI V. DHANANJAYA KuMAR: You 
may please compare the figures with the 
figuntS of earlier years. Then, you can see 
the reality. 

. The country is virtually. falling in to a 
_t trap laid by the multinationals and the . 
world financial institutions. Budgetfor.1994-. 

*Not recorded. 

95 is yet another glaring example of zero 
growth rate. It is also causing high inflation 
thereby making the life of the common man 
highly miserable. 

Sir, I come from Karnataka. I would IikEt 
to say just one word about my state 
Karnataka. I am sure, my friend, Shri Oscar 
Fernandes from the Treasury Benches will 
agree with me. For the last so many years, 
we have been receiving a step-motherly 
treatment from the Union Government. 

MR. CHAIRMAN (Shri Tara Singh): 
You have already taken eight minutes. 
Please conclude. 

SHRI V. DHANANJAYA KUMAR: In 
the matter of power gemeration, construc-
tion of national highways, or even in respect 
of augmenting agricultural production. 
Kamataka is totally neglected. Anyway. the 
one contribution that the Government. of 
India and the Prime Minister as the Presi-
dent of the AICC have made to Kamataka is 
tocreatepolitical instability in the state. I will 
not like to say anything more on it. My friend 
Shri RameshChennithala has been waiting 
patiently since long that this government 

. would achieve great many thing. But I do not 
. have any false hopes about this gpvern-
ment. t can very well understand the plight 
of this government. 

Sir, look at this government. Today. the 
government appears to be very old and 
sickly. Very able, young and dynamic Minis-
ters are replaced with old and Sick people. 

MR. CHAIRMAN (Shri Tara Singll): 
Nothing w11l goon record. 

[Int'rruptions} .... .* 

SHRI A. CHARLES (Trivandrum): Old 
is gold. What are you talking? 
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SHRI V. DHANANJAYA KUMAR: Last nomic policies only. The expected.refonns 
point, I would like to appeal to them that at in public sector also have not been taken up 
least now, they must act: and thus crime is increasing in our country 

MR. CHAIRMAN: Nothing will go on 
record. 

[Interruptions] .. 

{Translation] 

SHRI BRAHMANAND MANDAL 
(Monghyr): Mr. Chairman, Sir, the points 
which should be discussed in President's 
address, especially the present position of 
the country and the direction in which we 
have to take this country. These all had been 
mentioned in it and I did not want to discuss 
it Mr. Chairman, Sir I would like to draw the· 
attention of the house towards a specific 
point. I am not talking about any speqific 
political party or state government but all the 
incidents which are taking place in the coun-
try reveal law and order position in the 
country. I did not understand that how it has 
been said that law and order position is 
improving when Babri Masjid can be demol-
ished in the presence of state government. 
What is the moral standard of all the political 
institutions and political parties. Today polit-
ical partes are being set-up by such persons 
against whom criminal cases are pending in 
courts in the country or in foreign countries .. 
The government knows that politicians and 
ministers are organising gangs today. Polit-
ical parties or political leaders are in-volved 
in all criminal activities which are taking 
place in the country and people take it 
merely as a matter of law and order position . 

Mr. speaker Sir, from my point of view 
the President's Address should have men-
lIoned the moral charecter of the govern-
ment and political parties. Today changes in 
the politicai parties is not,due to new eee-

• Not recorded. 

and it has been said that crime is under 
controL For example I would like to draw 
attention of the house towards incident of 
violence in Uttar Pradesh Legislative As-
sembly between the members of political 
parties. 

Is it not crime? Whether assembly is 
not the part of the government. What ideals 
are being presented before the public by 
bringing impeachment motion against 
Ramaswami the Chief Justice of Supreme 
Court and by making efforts to save it. Does 
it not reveal the criminal charecter of the 
government. All such incidents which are 
taking place from Kashmir to Kanyakumari 
and from east to north should have been 
mentioned in the President's addtess. Gov-
ernment and political parties are using ad-
ministrative machinery to remain in power. 
Violation of law and order reveals change in 
moral charecter of the government and it 
can create civil war in the country. It should 
have been mentioned in President's Ad-
dress that 47-48 years have been passed' 
since independence and even now laws are 
being violated and country is being taken 
towards civil war, which is dangerous and it 
should be stopped. It should have been 
mentioned in President's Address. With 
these words I conclude. 

20.50hrs. 

[Engfish] 

·SHRI OSCAR FERNANDES (Udupi): 
Mr. Chairman, Sir, Iwould like to gille only 
one or two suggestions for the kind consid-
eration of t!'le government. Agriculture is the 
main profession of our country. therefOre • 

"', 
•• Translation of the speech reginaly delivered is Kannada 
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irrigation must be given top priority by our 
government. Handicrafts and small scale 
industries should also be encouraged. Sec-
ondly, it appears that the centre is not 
allocating sufficient funds for research 
programmes in the field or agriculture and 
industry. My appealto the Hon. Minister is to 
allocate more funds for the purpose of re-
search in the field of agriculture and its allied 
activities. Both private and public sectors 
should spend sufficient amount on R&D. 

The number of educated unemployed 
youths is on the increase. They are finding 

• should oppose such programmes in which 
the political parties should oppose such an 
attitude. Had the President himself written 
the speech he would have mentioned that 
the year of 1993 was full of failures. Wher-
everthe ruling party wanted totheir skin they 
immediately put its responsibility on Ayodhya 
episode so that they may conceal their 
misdeeds. 

I want to tell you what happened during 
1993. We defended justice Ramaswamy in 
this Lok Sabha. 1993 was the year when the-
names involved in Bofors started being made 
public, authoritatively. This year also saw a 
scam and the names of the persons in-
volved therein were made public. It even 
exposed faces ot many members ot the 
cabinet. Their foreign accounts were talked 
about and this is the misfortune of the 

it very difficult to get jobs. Therefore, I 
request \he centre to provide vocational 
training in various fields at the rmmary level _ 
itseH .. Sufficient funds'should earrn!i~d f.or, 
the training of sctaool students. In addition ft) . " •. country that nobody even raised a finger on 
this,. sports and other ctJrric41ar activiti~s the Prime Minister, had it been any other 
must be given importance. country, the Prime Ministerwould have been 

Once again I reiterate that training if 
. youths must be taken up with all serious-

ness and financial assstance must be pro-' 
vided for the same. Sir,l,am grateful to you 
for giving this opportunity to speak on the 
motion of thanks to the President and with 
these words I conclude my speech. 

[Translation} ";" 
~I ,_ 

SHRI 
. . , 

SANTOSH GANGWAR: 
(8areilly): Mr. Chairman, Sir, the President's 
address seems to be mere formality. It is 
evident from his address that the ruling party 
is lowering the dignity olthe President's post 
to such an ilxtent. I feel that had th.e preSi-
dent himself written his speech then he 

. would not have agreed with any line of this 
speech. It requires to be considered that 
the dignity of this post has been lowered to 

.. " . such an extent. We should organise such 
programmes in which the political parties 

lodged in the jail. To which derection we are 
taking our country, he must consider it. We 
should have decided it in the President's 
Address but he did not do so. When this 
govemment came to power it had claimed to 
reduce the prices within 100 days but if you 

-analyse the period of 1 00 days you will come 
to know aboutthe realities. There was a bye 
election in Delhi. Our colleague from Con-
gress, who won fhat election had prom"ised 
to people to increase the income tax range . 
to certain limit and in the even he to do so he 
would t~nder his resignation. Then came 
the budget and this range was increased by 
Rs.50,OO only. When we went there to know 
his reaction, we found that he was feeling 
happy and totally forg('t to tender his resig-
pation.ln 1993wegaveasuitcaseculture~0 
the nation. We briefed the people that·now 
we are going to act. If today a person ;s 
caught takin!:j a bribe of Rs. 5 then he simply 
says that when a change of fortune to the 
tune of crores of rupees is being done at 
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higher level then how he can be held respon-
sible for it. People are raising fingers on the 
persons sitting on the highest post in the 
country. 

Tile reservation forthe backward class-
es has been under dicussion since long ~ut 
their intention is not clear. We do not want to 
uplift this section of the society. We want to 
jJul hinderances so that this issue becomes 
disputed. You can better see services. The 
52 percent population belongs to the back-
ward classes but what is there position, what 
is require to consider. Only those persons 
can qualify for there services which repre-
sent the Doon School culture. 

It should have been mentioned in the 
President's Address that we will arrange for 
potable water, schools and dispensaries in 
the villages on priority basis as till date oLir 
villages lack drinking water and other 
facili;ties. And on the other hand you go on 
praising them as a dynamic leadership. One 
of our colleague has tried to describe the aim 
of the Congress I Quote: 

Mr. Chairman, Sir you will be surprised to 
know that this time the increase made in the 
dearness allowance for the armed forces to 
the tune of 7 percent whereas fopr retired 
personnel it is only 3-5 percent. I recently 
visited my c,,"stituency in himchal Pradesh, 
some ex-servicemen met me there and 
registered their anguish that for the first time 
in the history of India they are being given 
half Dearness Allowance. What message 
do you intend to give to the armed forces by 
doing this? I want that while giving his rep:y 
the Prime Minister should make clarifica-
tions in this regard? 

Secondly, we say that we will make more 
financial provision for the defence of 
thecountry. Lasttime we provided Rs. 18500 
crores for armed forces whilde Rs. 38000 

crores were provided for the payment or the 
interest on foreign loan. this time we have 
provided only Rs. 23000 crores for the 
Defence budget while rs. 46000 crores have 
been provided for the payment of interest on 
foreign loan. I think hon. President must 
have felt sorry for that he had to deliver such 
an irrelevant speech. 

[English] 

"Breaking politic~ -parties. effecting 
mass defection of elected representatives 
and a working majority in the Lok Sabha are 
the only achievements of Shri P. V. 
Narasimha Rao. On the whole the govern-
ment has gone sick and old by including old 
and infirm people as ministers in the place of 
some young and dynamic members. I can 
understand the suffocation of my young 
friends in the ruling party. I would like to 
make an appeal to their conscience to make 
soul searching. Friends, if you want to build 
a strong, youthful and progressive india, 
please have an alternative young and dy-
namic leader. Do not worry. better late than 
never. Act now. Otherwise you will mist the 
bus. 

[Translation] 

This is not the question as to what are 
we doing but the Question is wtly it is being 
discussed in the whole country that we 
should act in a sensible manner. When this 
government came in to power, it claimed 
that it would do away with the scavenging. 
We should also analyse the actual situation 
in this regard. We claim that we will put a 
check on prostitution but we are making 
check ups for AIDS and distributing them 
certificates. What is this policy? I would ask 
the government to give due conSideration to 
provide communication facility, schools, 
hospitals, link road and potable water in 
villages. 
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PROF. PREM DHUMAL: (Hamirpur): 
Mr. Ghairman, Sir, I rise to oppose the 
motion of thanks Oil President's Address 
moved by Shri Shiv Charan Mathur. I would 
like to mention some points in this 
regard. 

First of all. the President has men-
tioned about Defence forces in para 45-46 of 
his address and as my many colleagues 
have said that had he himself written this 
speecl"l or had he read it earlier he would 
have felt sorry. The Army Besides doing its 
outine job, also helps the administration in 
maintaining law and order position and 
curburg rebellion activities. I totally disagree 
with the hon. President, when he said that 
the Govemment is committed to provide 
better facilities to inservice or retired army 
personnel. Mr. Chairman, Sir, you will be 
surprised to know that this time the increase 
made in the dearness allowance for the 
armed forces to the tune of 7 percent where 
as for retired personnel it is only 3.5 percent. 
I recently visited my constituency in Himachal 
Pradesh, some ex-servicemen met me there 
and registered their anguish that for the first 
time to thehistory of india they are being 
given half Deamess Allowance. What mes-
sage do you intend to give to ,he armeo 
forces by doing this? I want that while giving 
his reply the prime minister should make 
clarifications in this regard? 

Secondly, we say that we will make 
more financial proviSion for the defence of 
the country. Last time we provided Rs. 
18500 crores for armed forces while Rs. 
38000 crores were providedforthe payment 
of the interest of foreign loan. This time we 
have provided only Rs. 23000 crores for the 
Defence budget while Rs. 46000 crores 
have been provided for the 'payment of 
interest on foreign loan. I ,nink twn. Presi· 
dent must have felt sorry for that he had to 
deliver such an irrelevant speech. 

Mr. Chairman, Sir, I know that much 
importance is given to agric:ulture in the area 
towhichyoubelemg. Thehon. President has 
said about agriculture policy in para 17 to 20 
in his address. Hon. President is a very 
religious person and he must have been 
deeply hurt to read that slaughter houses 
are opening in the country. Thousands of 
animals will be slaughtered daily in Patiala 
near your area and thereafter meat will be 
exported; and on the contrary the progress 
of India can be analysed by the fact that we 
have to import animal dug from Holland. I 
am surprised whether it is agriculture poli· 
cy? Mr. Chairman, Sir, I would therefore like 
to say that the present govemment of the 
country do not have any attachment with its 
country and they are interested only in 
imports. 

Mr. Chairman, Sir, in para 16 of his 
Address, the hon. President has said that 
this has been a year of strengthening the 
intiative of economic reforms being carried 
out by the govemment and the same matter 
was referred to by the other speakers speak-
ing before me. I would like to congratulate 
the members of the JPG lor unanimously 
presenting a very good report last year in 
the Parliamentrary history of India. Though 
the Chairman of the Committee was a memo 
ber of the ruling party. They worked hard 
and tried to reach to the depth of the matter. 

21.00 hrs 

The Govemment did not feel the re-
quirement of making any mention of it in the 
President's Address, since the report con· 
tained some reference about the hon. Prime 
Minister and also about his son and the Gold 
Star company. I would like to know whether 
it was not necessary to mention about it in 
the Address that as to what action is pro-
posed to ba taken on such a unanimous 
report? 
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Mr. Chairman, Sir, I would like to say 
about telecommunucation department. To-
day when i was coming here and when my 
name was called in the House, at that time 
I was with the representative of the Ranchi 
Expr~~~ who was here to meet me. You will 
be of astonished to know what he toled mE'. 
There a District Officer of telecommunica-
tion is building his house. The representa-
tives of that newspaper went these to take 
phoatographs ofthat. He was beaten. When 
he lodged on F.I.R., the connection of his 
teleprinter and telephone was cut. A district 
officeroftelecommunication can be so boast-
ful that he gets the connection ot teleprinter 
and telephone belonging to a newspaper cut 
because the newspaper had published some 
news against him. If lower-level officer are 
indulging in such activities, how can the 
Government run the telecommunication 
department efficienUy .... [lnterruptions) .. I 
can raise this issue during zero hour, uut 
would the hon. Prime Minister make reply to 
it tomorrow during zero hour. 

Mr. Chairman, Sir, before I conclude i 
would like to submit that the decision of 
singing the Dunkel proposals taken by the 
Government under the new economic policy 
is a step towards economic slavery. We 
need not revert to a distant past to be 
reminded that the economic slavery leads 
the country to political slavery. We are aware 
how india became a political slave after we 
came under economic slavery of the East 

'1ndiacompany some centuries back. I would 
. like to remind our colleagues of the ruling 
party that we may have policy defferences 
and we may contest elections against one 
another, but that is possible only when our 
country enjoys political freedom. If the coun-
try is enslaved no one can contest election. 
I would therefore like· to appeal that they 
should go above partyline and should 
pressurise the Govemment nol to accept 
the Dunkel Proposals. Encorraging domes; 

tic trade can only make indi~ self-reliant. 
There is no match of Shri Manmohan Ji, i 
would simply remind him that the small scale 
industries are closed down through out the 
country. The government have imposed 
excise-duty on soap, hair-fixer etc. 
Ayurvedic medicines, steel and items pro-
duced by small industries are also being 
brought under the same perview. By reduc-
ing clJstom duty on imported items and by 
raising excise duty the Government of india 
is trying to close down small industries of the 
country. I would like the members of the 
ruling party to support us and Manmohan 
SinghJi should withdraw his proposals. 

SHRI RAM PRASAD SINGH 
(Vikramganj): Mr. Chairman, Sir, I rise to . 
oppose the motion of thanks on President's 
Address. President Address is a statement 
of the achievements of the preceeding year 
of the Govemment as also a statement of 
what has to be done during the following 
year. The hon. President as also the mem-
bers ofthe ruling party said that the country 
is heading towards reformation, economic 
liberalisation and that efforts are.being made 
to create employment opportunities. These 
area, however, fal~e claims only. There has 
been no economic reform. There are two 
lakhs old industrial units but of wtUch nearly 
fifty thousand units are sick. How can then 
new employment opportunitkts be created? 
Nothing regarding revival of old units has 
been mentioned in the President's Address . 
I would like to submit that the Government 
should not invite multinational companies. 
Rather, the Government should promote 
small scale industries. The dream of Gandhiji 
remain un realised that after independence 
there will be a Ram Rajya in the country after 
independence and villages will prosper vil-
lages have tumed into prison and pastures. 
Neither electricity nor water is available in 
Villages. Villages are not worth living in. 
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Sir. our industry is facing closure. Our 
endeavour could succeed if we had fixed 
time-Iirnit and production limit and would 
have made the payment-system dependent 
thereon. In that case. the Governmentcould 
provide less wages to workers in case of all 
of production. but this was not done. There 
has been a regularc:iebate on this Issue. but 
it has never been implemented. Now our 
factories are closed. It would' be a great 
selVicetothecountry if those industri8l units 
are revived. 

Mr. Chairman. Sir. we discuss in this 
very House that the tension is increasing in 
1he country and that henzy is increasing. 
The Government do not make efforts to end 
them, one 01 our leaders said that unless the 
caste-system is abolished the country can-
not make economic progress. 81181'yone 
realisesthatthe caste-system is against the 
..... 01 democIacyand does lead:the coun· 
try to a civiI-war. Yet the Govemment is not 
doing anything.to abolish this system. nor 
any rMntion in this regard has been made in 
the Pr8sident's Address.. WII the Govem· 
ment enad a COIoete taw to do away with 
the o.'e ~e'em. Thi8 «*' be·done l11118y 
will if a parson who bJaaIfs this system is 
promised. With a Government job. 

Mr. Chainnan. Sir, incNIa.1ng papu1a-
tion is the main tude· in prognII& of the 
COUI*'Y.every,_..oneAuetralaintefmaof 
pcpllation is ~ to our COIM'Itry and in 
t&'16 yea,. .. P'P 'Wicm of America is 
edcIngtothe~ ofourcountry. The ,GovamnaIt* not taken MY step to 
dIeck this 1nInd·ot grwingpapulallan. 

Mr. ChaiI ........ ours ............. • 
. alcounlly .......... 47·,..... .. ~ 
dIInce ...... y8t been able to.,...,.. 

~ -, 

irrigation facility to only 30 percent of total 
cultivable land. There was a Bhanu Pratap 
Singh Committee report which recommend-
ed to provide status of industries to the 
agriculture. Everybody was in favour of this. 
but thiS Govemment has not so far done 
anything in that regard. I would therefore like 
to submit that agriculture should be provid· 
ed the status of industry. 

Mr: Ctfairman. Sir, at a present there is 
a double standard of education in the coun· 
try. On the one hand there are pubticschools 
for the rich while on the other land there are 
govemment sc~ for the poor. We say 
that education is the backbone of democra· 
CY. but we have not so far been able to 
devise uniform education policy, for the 
whole country. Due to dual policy for educa· 
tion, rural students are lagging behind in 
education and the benefit of education is 
confind to the rich alone. With these words 
I conclude and eXtend my thahk$' for 
providing me an opportunity to express my 
views. 

(English] 

SHRI SATYENDRA NATH SROHMO 
CHAUOHURY (Kokrajha,,: Mr. Chainnarr, 
Sir, my interest to participate in this dI8cus. 
&Ion on the motion of thanks on·the Pr&8i. 
dent'. addnI8s. brone out of the fact that 
manylnformation8andrnisinformalionhave 
been given on the floor or the ParttMtent 
regarding the 8adoIImd and Horth-East. 
The P ....... has mentioned a fewwqrds 
about·the BodoIand and I must expreu a 
few WOldt of PfBIM·for thoM few WOIda of 
the P~. The PI8IIident. has righdy 
-..vedlhllt: 

>, "In .. NoIth-EatI1N ..... upof 
... inCertn~AuIonomOu& 
·CllUdIn·,..........ottheBodo 
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Accord marks a positive step for-
ward towards meeting the aspira-
tions of the tribal population.
Prompt action was taken by the
Government of Assam in the dis-
tricts of Koarajhar and Bongaigaon
when there was an outbreak of
violence against the non-tribals."

It is true observation and it is also
correct that after the setting up of the interim
Bodoland Autonomous Council things are
moving in the proper direction. Now, the
people of that Bodoland area are busy with
their own affairs and with their development
works. Certain problems are there, but these
will be solved. So, it is a positive step
towards that direction.

For the fast 25 years, Bodos have been
agitating for a seperate state of Bodoland.
But on the 20th of February, 1993, the Bodo
Accord was signed and in pursuance of that
Accord the boundaries and the areas were
declared. Now the people are very satisfied
and they are busy with their own works.
Intially, a strong sense of deprivation was
there n9t only in the case of Bodos, but also
among the people of the North-East. The
geographical distance.tsornetimes, creates
mental distance also. There is resentment.

, It is correct of the people of the North-East,
because their voices are not heard here at
Delhi due to the distance factor. So, it is a
common psychology, a common thinking

E
?I and a common phenomenon that the peo-
1 pie of that area think that the Central Gov-
3; ernment is so powerful, so strong and so
ab9&,sy with its own works that it has got no
it:':!limeto lend its ears towards (he problems of
the North-East. Roars of gun is the only
solution and roars of gun can he heard by
-:the Central Government. Therefore, I ap-
peal to the Central government that it must
pay attention. to solve the problems of the

North-East region.

Sir, the North-Eastern region is eco-
nomically backward also. The new policy of
economic liberalisation has got certain mer-
its and demerits also. It is good that the
private organisations are showing better
performances. Supposing the road trans-
port corporation is replaced by omnibus and
other bus services, they are giving better
services. The postal services are now being
replaced by the private courier services and
they are giving better services. Even the
private schools are run better and are giving
goods education to the people. The railway
wagons carrying the goods are now being
replaced by the trucks on the highway. In
this way, in the field of terrorism also private
army is coming up. So, proper attention is
required. There ts so much of unemploy-
ment that people go door to door seeking
employment. We find that unemployed peo-
ple are there in every family. Where will they
go? They will raise private army. Private
army is raised in the field of tea also. The
efficiency shown by private organisation, by
private enterprerieurs now is being seen in
the field of private army also. It is in ULFA,
NSCN and BSF. All these terrorist
organistions are nothing but private armies.
Now proper attention is required to solve this
problem. The Central Government must
devote certain time for our problems. Where
will thses unemployed youth go? Because
they are in the North-eastern region, which
is a backward area, they are not getting
employment opportunities.

My appeal is, the Central Government
must pay proper attention to the fact. I have
got no alternative, at present, because of
the present situation. The Central Govern-
ment is sympathetic to the cause of Bodos
and is trying to solve this problem. It is also
runinig in positive direction. In that way,
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ISh. S. N. Brohmo Chaudhury] 

there are different organisations which are 
trying to agitate for their cause. perhaps, if 
the Central Government shQuld pay more 
attention, this problem will also solved. I 
hope no problem can be there without solu-
tion. Through negotitions and through 
dicussions, this problem can be solved. 

With these few words, I support the 
motion of thanks on the President's add res . 

21.16 hrs. 

The Lok Sabha then Adjourned till 
Elevenb of the clock on Tuesday, March 8 
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